
Trade Marks Journal No: 1839 ,   05/03/2018           Class 25 
 

3742647    27/11/2017
[International Registration No. : 1385336]
SHENZHEN OUFANDUN TRADING CO., LTD
706, 707, 708, 7/F, Block C, Zhantao Technology Building, Minzhi Avenue, Minzhi Sub-district Office, Longhua New District, Shenzhen 
City Guangdong Province China

Proposed to be Used
IR DIVISION
Ready-made clothing; trousers; layettes [clothing]; footwear; headgear for wear; hosiery; gloves [clothing]; neckties; 
scarfs; waist belts.

10751



Trade Marks Journal No: 1839 ,   05/03/2018           Class 25 
 

 

3743726    22/11/2017
[International Registration No. : 1385728]
Chengdu Aimei Fashion Business Co., Ltd
Room 106, Floor 3, No. 1248 Panda Road, Chenghua District, Chengdu City Sichuan Province China

Proposed to be Used
IR DIVISION
Clothing; brassieres; underwear; layettes [clothing]; footwear; caps [headwear]; hosiery; neckties; girdles; gloves 
[clothing].

10752



Trade Marks Journal No: 1839 ,   05/03/2018           Class 25 
 

3750730    13/10/2017
[International Registration No. : 1385941]
GOGOSING Co., Ltd.
301, Na-dong, 45, Sangni-ro, Deokjin-gu, Jeonju-si Jeollabuk-do Republic of Korea

Proposed to be Used
IR DIVISION
Masquerade costumes; gowns; clothing of leather; leather trousers; suits of leather; leather pants; gabardines [clothing]; 
girdles; outerclothing; golf trousers; golf wear; golf shirts; golf jumpers; golf skirts; golf vests; school uniforms; 
greatcoats; kimonos; ready-made clothing; long-sleeved shirts; night gowns; clothes for fishing; fishing trousers; fishing 
jackets; fishing vests; aloha shirts; bathing suits for men; men's suits; underclothing; negligees; basketball clothing; 
basketball pants; knickers; knitted underwear; knitwear [clothing]; dust coats; coats of denim; collars for Korean 
traditional overcoats (dongjeong); Korean topcoats [durumagi]; dresses; dress shirts; dress suits; dressing gowns; 
climbing trousers; climbing clothes; climbing vests; sweat suits; sweat-absorbent underclothing; running suits; clothing 
for wear in wrestling games; raincoats; rompers; long jackets; long coats; liveries; leotards; Korean outer jackets worn 
over basic garment [magoja]; marathon suits; mantillas; mantles; coats made of cotton; morning coats; stuff jackets 
[clothing]; furs [clothing]; bath robes; dance clothing; bodies [underclothing]; wind resistant jackets; wind vests; boxer 
shorts; short trousers; half-length coats; short-sleeved or long-sleeved t-shirts; short-sleeved shirts; articles of clothing 
for use in ballet; trousers for sweating; waterproof jackets; winter clothes; winter jackets; volleyball suits; articles of 
clothing for badminton; Korean traditional women's waistcoats [baeja]; bermuda shorts; baby doll pyjamas; bodices 
[lingerie]; detachable collars; brassieres; blouses; blazers; blousons; beachwear; saris; cyclists' clothing; safari suits; 
shower caps; shirt yokes; shirts; shirt fronts; sleeveless jerseys; underwear; drawers [clothing]; undershirts; underskirts; 
underpants; bathing caps; bathing suits; bathing drawers; ladies' pants; ladies' suits; chemisettes; chemises; suits; shirts 
for suits; snowboard suits; snowboard jackets; snowboard trousers; snow boarding suits; smoking jackets; smocks; 
suede jackets; sweaters; sweat shirts; sweat pants; skirts; skirt suits; skateboard pants; skateboard suits; skating outfits; 
ski jackets; ski suits; sport shirts; sports overcoats; sports jerseys; sports jackets; slacks; slips [underclothing]; men's 
suits; layettes [clothing]; anoraks; children's clothing; trousers; strapless bras; fishermen's jackets; bathing costumes for 
women; women's underwear; women's ceremonial dresses; ceremonial dresses; overalls; overcoats; over-trousers; open 
neck shirts; overcoats (except wear for exclusive use for sports and Korean traditional dress); athletic uniforms; 
warming-up sportswear; one-piece suits; wedding dresses; wind coats; unitards; infants' clothing; babies' pants 
[clothing]; collars [clothing]; evening dresses; clothing for in-line skating; clothing of imitations of leather; work clothing; 
working overalls; uniforms for working; jumpers; nightwear; jackets [clothing]; basic upper garment of Korean traditional 
clothes [jeogori]; jerseys [clothing]; jogging pants; jogging suits; vests; paper clothing; sports shirts with short sleeves; 
jerkins; chasubles; blue jeans; clothing for gymnastics; cardigans; collars; collar cuffs; coveralls; cuffs; camisoles; 
capes; corsets [underclothing]; corselets; coats; combinations [clothing]; combination underwear; topcoats; tank tops; 
tuxedos; down jackets; tennis shorts; tennis suits; tennis skirts; teddies [underclothing]; togas; two piece suits; tunics; 
track suits; training wear; training suits; trench coats; pyjamas [from tricot only]; twin sets; tee-shirts; pareus; pajamas; 
parkas; pants; panties; pantyhose; petticoats; pelisses; polo shirts; pullovers; frocks; pique shirts; dresses made from 
skins; hanbok [Korean traditional clothing]; hanbok undergarments [Korean traditional clothing]; hanbok skirts [Korean 
traditional clothing]; beach clothes; heavy jackets.

10753



Trade Marks Journal No: 1839 ,   05/03/2018           Class 25 
 

3751116    27/11/2017
[International Registration No. : 1387772]
Longhui Jinshi Footwear Industry Co., Ltd.
Industrial Zone, Longhui County, Shaoyang Hunan China

Proposed to be Used
IR DIVISION
Footwear; boots; half-boots; slippers; sandals; lace boots; bath slippers; running shoes (with metal nails); rain boots; 
sports shoes.

10754



Trade Marks Journal No: 1839 ,   05/03/2018           Class 25 
 

Priority claimed from 04/07/2017; Application No. : 4373662 ;France 

3752975    05/10/2017
[International Registration No. : 1388018]
SOCIETE D'IMPORTATION DE DIFFUSION OU DISTRIBUTION D'ARTICLES DE SPORT S.I.D.A.S.
18 rue Léon Béridot ZAC Champfeuillet F-38500 VOIRON France

Proposed to be Used
IR DIVISION
Footwear; flip-flops; slippers, boot socks for footwear, sandals, soles, inner soles for footwear, heels and heel pieces for 
footwear; boots; socks.

10755



Trade Marks Journal No: 1839 ,   05/03/2018           Class 26 
 

3418897    16/05/2016
[International Registration No. : 1315086]
FUJIAN SBS ZIPPPER SCIENCE & TECHNOLOGY CO., LTD.
Shenhu Wulou Goudong Industry Zone, Jinjiang 362246 Fujian China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Hat ornaments, not of precious metal; shoe ornaments, not of precious metal; trimmings for clothing; shoe buckles; dress 
fastenings; buttons; snap fasteners; zip fasteners for bags; buckles.

10756



Trade Marks Journal No: 1839 ,   05/03/2018           Class 26 
 

Priority claimed from 23/10/2017; Application No. : 2017-139859 ;Japan 

3750741    09/11/2017
[International Registration No. : 1386545]
YKK CORPORATION
1, Kanda Izumi-cho, Chiyoda-ku 101-8642 Tokyo Japan

Proposed to be Used
IR DIVISION
Slide fasteners [zippers]; hook and pile fastening tapes; adjustable fasteners; rail zip fasteners; buttons; snap buttons 
[snap fasteners]; ornamental novelty buttons; hook and eyes; hooks [haberdashery]; eyelets for clothing; shoe eyelets; 
buckles for clothing; shoe buckles; snap hooks; cord stoppers; cord end stoppers; elastic ribbons; webbing in the nature 
of woven fabric tapes; tape adjusters.

10757



Trade Marks Journal No: 1839 ,   05/03/2018           Class 28 
 

 

Priority claimed from 20/11/2015; Application No. : 302015000074928 ;Italy 

3397469    20/05/2016
[International Registration No. : 1308489]
GRANI & PARTNERS S.P.A.
Via Gioberti, 1 I-20123 Milano Italy

Proposed to be Used
IR DIVISION
Christmas trees of synthetic material; kites; dolls; marbles for games; skittles [games]; building blocks [toys]; playing 
balls; soap bubbles [toys]; cups for dice; kaleidoscopes; Christmas stockings; playing cards; collectible playing cards; 
dice; ornaments for Christmas trees, except illumination articles and confectionery; collectible toy figures; toys; games; 
board games; building games; parlor games; scale model kits [toys]; puppets; carnival masks; masks [playthings]; 
miniature toys; mobiles [toys]; scale model vehicles; toy models; scooters [toys]; teddy bears; balls for games; play 
balloons; plush toys; fantasy character toys; quoits; collectible action figure toys; jigsaw puzzles; skateboards; toy 
vehicles; radio-controlled toy vehicles.

10758
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3726725    14/11/2017
[International Registration No. : 1383471]
Home Box Office, Inc.
1100 Avenue of the Americas New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Slot machines.

10759



Trade Marks Journal No: 1839 ,   05/03/2018           Class 28 
 

Priority claimed from 14/03/2013; Application No. : 2013-18523 ;Japan 

3727489    16/11/2017
[International Registration No. : 1202507]
SUNLINE CO., LTD.
1600-21, Kugamachi, Iwakuni-shi Yamaguchi 742-0315 Japan

Proposed to be Used
IR DIVISION
Fishing tackles; fishing lines; fishing floats; fishing sinkers; landing nets for anglers; fishing gaffs for landing a fish in the 
nature of fishing tackles; fishing rods; fishing rod cases; fish hooks; fishing creels; reels for fishing; lures for fishing; 
cases for fishing bait; fishing line spools; fishing tackle bags; water buckets in the nature of fishing tackles; fishing line 
connectors in the nature of fishing tackles; fish-hook removers; fishing ladles or fishing dippers for making a long cast of 
bite in the nature of fishing tackles; fishing line sprays for reinforcement of knot of fishing line in the nature of fishing 
tackles; fishing line sprays for water repellent coating in the nature of fishing tackles; gloves and mittens for fishing; 
fishing gloves; angler's hip guards for fishing.

10760



Trade Marks Journal No: 1839 ,   05/03/2018           Class 28 
 

Priority claimed from 27/07/2017; Application No. : 87544893 ;United States of America 

3753263    27/11/2017
[International Registration No. : 1387877]
Debra May
3653 Lighthouse Ct Stockton CA 95219 United States of America
Joanne Zucchelli
3653 Lighthouse Ct Stockton CA 95219 United States of America

Proposed to be Used
IR DIVISION
Floats for recreational use, namely, poly-vinyl coated float that supports and cushions the neck and head; kick board 
flotation devices for recreational use; swimming aids, namely, floats for recreational use.

10761
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3753939    29/09/2017
[International Registration No. : 1388203]
Crazy Aaron Enterprises
Suite 100, 201 Sabine Avenue Narberth PA 19072 United States of America

Proposed to be Used
IR DIVISION
Moldable, elastic toy putty.

10762



Trade Marks Journal No: 1839 ,   05/03/2018           Class 28 
 

 

Priority claimed from 08/05/2017; Application No. : 87440528 ;United States of America 

3754982    06/09/2017
[International Registration No. : 1387516]
Crazy Aaron Enterprises, Inc.
Suite 100, 201 Sabine Avenue Narberth PA 19072 United States of America

Proposed to be Used
IR DIVISION
Toy putty.

10763



Trade Marks Journal No: 1839 ,   05/03/2018           Class 29 
 

Priority claimed from 21/12/2015; Application No. : VA 2015 03228 ;Denmark 

3474321    20/06/2016
[International Registration No. : 1323317]
Arla Foods amba
Sønderhøj 14 DK-8260 Viby J DK

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; butter; concentrated butter; dairy and vegetable spreads mainly 
consisting of a mixture of butter and vegetable oil; flavoured butter; ghee; cheese; crème fraiche; edible oils and fats; 
butter oil; rennet; cheese powder, substitutes for milk and cream; milk and cream in powder form; meat pâtés.

10764



Trade Marks Journal No: 1839 ,   05/03/2018           Class 29 
 

Priority claimed from 17/05/2017; Application No. : 16732547 ;European Union 

3738454    16/11/2017
[International Registration No. : 1384846]
URZANTE, S.L.
Ciudad Agroalimentaria, C/A E-31500 Tudela (Navarra) Spain

Proposed to be Used
IR DIVISION
Meat; fish; poultry meat; game meat; meat extracts; preserved fruit; preserved vegetables; dried vegetables; cooked 
vegetables; jellies for food; jams; compotes; eggs; milk; dairy products; edible oils and fats; olive oil.

10765



Trade Marks Journal No: 1839 ,   05/03/2018           Class 29 
 

3748375    23/11/2017
[International Registration No. : 1386841]
Rui Alberto Ferreira Cardoso
Rua das Alminhas 31 P-6360-090 Maçal do Chão Portugal

Proposed to be Used
IR DIVISION
Extra-virgin olive oil; ripened cheeses; olives, [prepared]; olives, preserved; olive paste.

10766



Trade Marks Journal No: 1839 ,   05/03/2018           Class 29 
 

3748833    27/11/2017
[International Registration No. : 1386345]
Qingdao Huqing Household Products Co., Ltd.
No. 339 Siliuzhong Road, Licang District, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Dried edible mushrooms; fruit jellies; frosted fruits.

10767
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3753212    27/11/2017
[International Registration No. : 1387882]
QINGDAO FOOD CO., LTD.
No.2 of Siliu Middle Branch Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Sesame oil; edible oils; edible fats; tahini [sesame seed paste]; crisp potato flakes; frosted fruits; edible rapeseed oil.

10768



Trade Marks Journal No: 1839 ,   05/03/2018           Class 30 
 

3428240    20/05/2016
[International Registration No. : 1319806]
FEIJI TEA CO.LTD
Room 221, Building 5, No.5, Jicheng Village, Yizhuang Town, Daxing District Beijing China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Tea; iced tea; beverages (tea-based); coffee; sugar; honey; biscuits; bread; pastries.

10769



Trade Marks Journal No: 1839 ,   05/03/2018           Class 30 
 

3725408    20/11/2017
[International Registration No. : 1383020]
Dingtao Xian Anjifuqiang Xiaomu Youxian Gongsi
Zhangwan Economic Development Zone, Dingtao County 274900 Shandong Province China

Proposed to be Used
IR DIVISION
Leaven.

10770



Trade Marks Journal No: 1839 ,   05/03/2018           Class 30 
 

Priority claimed from 10/05/2017; Application No. : 1353663 ;Benelux 

3726768    10/11/2017
[International Registration No. : 1384106]
SOREMARTEC SA
Findel Business Center, Complexe B, Rue de Trèves FINDEL L-2632

Proposed to be Used
IR DIVISION
Pastry and confectionery, filled wafers, coated wafers, chocolate and chocolate-based confectionery, pralines, candy, fruit 
pastes; edible ices.

10771



Trade Marks Journal No: 1839 ,   05/03/2018           Class 30 
 

3748937    27/11/2017
[International Registration No. : 1386109]
QINGDAO FOOD CO., LTD.
No. 2 of Siliu Middle Branch Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Cookies.

10772



Trade Marks Journal No: 1839 ,   05/03/2018           Class 30 
 

Priority claimed from 11/08/2017; Application No. : 87565138 ;United States of America 

3750613    10/11/2017
[International Registration No. : 1387207]
American Licorice Company
1900 Whirlpool Drive South La Porte IN 46350 United States of America

Proposed to be Used
IR DIVISION
Candy.

10773



Trade Marks Journal No: 1839 ,   05/03/2018           Class 30 
 

3751181    08/11/2017
[International Registration No. : 1388184]
Dongying Yidazao Dairy Co., LTD.
North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Chocolate beverages with milk; tea-based beverages; candy; bread; jiaozi [stuffed dumplings]; rice; ice cream.

10774



Trade Marks Journal No: 1839 ,   05/03/2018           Class 30 
 

Priority claimed from 11/10/2017; Application No. : 3020170000114121 ;Italy 

3753269    13/10/2017
[International Registration No. : 1387523]
VARVELLO GIOVANNI & C. "L'ACETO REALE" S.R.L.
Strada Nizza, 39 I-10040 LA LOGGIA (TO) Italy

Proposed to be Used
IR DIVISION
Vinegar based condiments; vinegar based sauces.

10775



Trade Marks Journal No: 1839 ,   05/03/2018           Class 30 
 

3754415    27/11/2017
[International Registration No. : 1387884]
QINGDAO FOOD CO., LTD.
No.2 of Siliu Middle Branch Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Noodles; noodle-based prepared meals; vermicelli; instant noodles; confectionery; petit-beurre biscuits; cereal 
preparations; wheat flour; cake powder; food made of cereal.

10776



Trade Marks Journal No: 1839 ,   05/03/2018           Class 30 
 

 

3755241    31/07/2017
[International Registration No. : 1387743]
Wangjiang Xiwei Rice Co., LTD
Sanfeng Area, Xin Ba Village, Gaoshi Twon, Wangjiang County Anqing City Anhui China

Proposed to be Used
IR DIVISION
Tea; sugar; cereal preparations; wheat flour; rice; starch for food; oat flakes; noodles; soya flour; condiments.

10777



Trade Marks Journal No: 1839 ,   05/03/2018           Class 31 
 

 

Priority claimed from 25/05/2017; Application No. : 016766371 ;European Union 

3722194    17/11/2017
[International Registration No. : 1383928]
Sakata Seed Ibérica SLU
Pl. Poeta Vicente Gaos, 6 Bajo E-46021 Valencia Spain

Proposed to be Used
IR DIVISION
Fresh fruit; fresh vegetables; melons.

10778



Trade Marks Journal No: 1839 ,   05/03/2018           Class 31 
 

3739707    20/11/2017
[International Registration No. : 1385317]
Jinan Haoyuan Agricultural Products Co., Ltd.
No. 256, Jingwu Load, Shizhong District, Jinan City Shandong Province China

Proposed to be Used
IR DIVISION
Plants; nuts [fruits]; fruit, fresh; coconuts; grapes, fresh; citrus fruit, fresh; oranges, fresh; apples, fresh; pears, fresh; 
vegetables, fresh.

10779



Trade Marks Journal No: 1839 ,   05/03/2018           Class 31 
 

3751149    27/11/2017
[International Registration No. : 1387830]
Qingdao Pingdu Yunshan Tourism Development Center
Yunshan Town Resident, Pingdu City, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Stall food for animals; grains [cereals]; plants; live animals; fruit, fresh; apples, fresh; cherries, fresh; peaches, fresh; 
plant seeds; vegetables, fresh.

10780
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3751230    08/11/2017
[International Registration No. : 1387762]
Dongying Yidazao Dairy Co., LTD.
North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Trees; grains [cereals]; plants; live animals; fruit, fresh; vegetables, fresh; seeds for planting; animal foodstuffs; malt for 
brewing and distilling; litter for animals.

10781



Trade Marks Journal No: 1839 ,   05/03/2018           Class 33 
 

Priority claimed from 29/06/2016; Application No. : 142065 ;Bulgaria 

3442581    14/09/2016
[International Registration No. : 1319315]
VP BRANDS INTERNATIONAL S.A
Dunav bul. 5 BG-4000 Plovdiv Bulgaria

Proposed to be Used
IR DIVISION
Alcoholic extracts, alcoholic essences, alcoholic beverages [except beer], alcoholic beverages containing fruit, anisette 
[liqueur], anise [liqueur], aperitifs; arrack [arak], baijiu [Chinese distilled alcoholic beverage], brandy, wine, kirsch, vodka, 
bitters, distilled beverages, gin, digesters [liqueurs and spirits], cocktails, perry, curacao, liqueurs, hydromel [mead]; 
peppermint liqueurs, nira [sugarcane-based alcoholic beverage], rice alcohol, piquette, fruit extracts [alcoholic]; pre-
mixed alcoholic beverages, other than beer based; rum, cider, -sake, spirits [beverages], whisky.

10782



Trade Marks Journal No: 1839 ,   05/03/2018           Class 33 
 

3746039    27/11/2017
[International Registration No. : 1386468]
BEIJING RED STAR CO., LTD.
No. 1 Hongxing Road, Huairou District 101400 Beijing China

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beer.

10783



Trade Marks Journal No: 1839 ,   05/03/2018           Class 33 
 

3754301    08/11/2017
[International Registration No. : 1387761]
Dongying Yidazao Dairy Co., LTD.
North of Shengli Bridge, Dongying Shandong China

Proposed to be Used
IR DIVISION
Baijiu [Chinese distilled alcoholic beverage]; aperitifs; rice alcohol; fruit extracts, alcoholic; liqueurs; alcoholic beverages, 
except beer; whisky.

10784



Trade Marks Journal No: 1839 ,   05/03/2018           Class 34 
 

3760585    01/02/2017
[International Registration No. : 1389305]
SHENZHEN IVPS TECHNOLOGY CO., LTD.
3rd Floor of TeAn Jiejing Nengyuan Technology Building, Langshan Erhao Road, Northern Area of the Science & Technology Park, 
Nanshan District Shenzhen China

Proposed to be Used
IR DIVISION
Cigars; cigarettes containing tobacco substitutes, not for medical purposes; electronic cigarettes; cigarette tips; cigar 
cases; mouthpieces for cigarette holders; pipe racks for tobacco pipes; cigarette cases; cigarillos; tobacco pipes.

10785
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Priority claimed from 25/08/2016; Application No. : 694027 ;Switzerland 

3508148    25/10/2016
[International Registration No. : 1328307]
Tyco Fire & Security GmbH
Victor von Bruns-Strasse 21 CH-8212 Neuhausen am Rheinfall Switzerland

Proposed to be Used
IR DIVISION
Business management services, namely providing strategic consulting services relating to sales and marketing, and 
management of a program for a business alliance for the inclusion of incentives with a view to maximum profitability and 
productivity in the marketing and sale of goods and services.

10786
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3727140    14/11/2017
[International Registration No. : 1384009]
Resources Connection, Inc.
17101 Armstrong Avenue Irvine CA 92614 United States of America

Proposed to be Used
IR DIVISION
Employment staffing and recruiting consultation; employment agency services in the fields of management consulting, 
accounting, finance, risk management and internal audit, information technology, human resources, legal and regulatory 
services, supply chain management, healthcare consulting and executive searches.

10787
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3729383    20/11/2017
[International Registration No. : 1384282]
JINAN BASICARE COMMERCIAL AND TRADING CO., LTD.
No. 36 Jiefang East Road, Lixia District, Jinan City Shandong Province China

Proposed to be Used
IR DIVISION
Business management of hotels; sales promotion for others; procurement services for others [purchasing goods and 
services for other businesses]; personnel management consultancy; organization of trade fairs for commercial or 
advertising purposes; shop window dressing; import-export agencies; advertising; bill-posting; commercial 
administration of the licensing of the goods and services of others.

10788



Trade Marks Journal No: 1839 ,   05/03/2018           Class 35 
 

3750731    20/11/2017
[International Registration No. : 1385956]
JINAN CHAOYIXING FOOD AND BEVERAGE CO., LTD.
No. 11286 Er Huan Xi Road, Qianwei Village, Shizhong District, Jinan City 250000 Shandong Province China

Proposed to be Used
IR DIVISION
Advertising; demonstration of goods; business management assistance in the establishment and operation of 
restaurants; business management of hotels; commercial administration of the licensing of the goods and services of 
others; sales promotion for others; procurement services for others namely, purchasing goods and services for other 
businesses; import-export agency services; personnel recruitment; compilation of information into computer databases.

10789



Trade Marks Journal No: 1839 ,   05/03/2018           Class 35 
 

3753276    10/10/2017
[International Registration No. : 1320501]
EVIMDEN GIDA INSAAT TURIZM ITHALAT IHRACAT SANAYI VE TICARET LIMITED SIRKETI
Alaadinbey Mahalle 626. Sokak 26/A, Nilüfer BURSA Turkey

Proposed to be Used
IR DIVISION
Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or advertising 
purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of statistics; 
rental of office machines; systemization of information into computer databases; telephone answering for unavailable 
subscribers; business management, business administration and business consultancy; accounting; commercial 
consultancy services; personnel recruitment, personnel placement, employment agencies, import-export agencies; 
temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a variety of 
goods, namely chemicals used in industry, science, photography, agriculture, horticulture and forestry, manures and 
soils, unprocessed artificial resins and unprocessed plastics, fire extinguishing compositions, adhesives not for medical, 
household and stationery purposes, paints, varnishes, lacquers, preservatives against rust, preservatives against 
deterioration of wood, thinners and binders for paints, pigments, preservatives for metals, shoe dyes, printing dyes and 
ink, toners (including filled toner cartridges), colorants for food, pharmaceuticals and beverages, raw natural resins, 
metals in foil and powder form for painters, decorators, printers and artists, bleaching and cleaning preparations, 
detergents other than for use in manufacturing operations and for medical purposes, laundry bleach, fabric softeners for 
laundry use, stain removers, dishwasher detergents perfumery, cosmetics, fragrances, deodorants for personal use and 
animals, soaps, dental care preparations, dentifrices, denture polishes, tooth whitening preparations, mouth washes, not 
for medical purposes, abrasive preparations, emery cloth, sandpaper, pumice stone, abrasive pastes, polishing 
preparations for leather, vinyl, metal and wood, polishes and creams for leather, vinyl, metal and wood, wax for polishing, 
industrial oils and greases, cutting fluids, dust absorbing, wetting and binding compositions, solid fuels, coal, firewood, 
liquid and gas fuels, petrol, diesel oil, liquified petroleum gas, natural gas, fuel oil and their non-chemical additives, 
candles, wicks, semi-finished wax, wax and paraffin for lighting purposes, pharmaceutical and veterinary preparations for 
medical purposes, chemical preparations for medical and veterinary purposes, chemical reagents for pharmaceutical and 
veterinary purposes, dietary supplements for pharmaceutical and veterinary purposes, dietary supplements, nutritional 
supplements, medical preparations for slimming purposes, food for babies, herbs and herbal beverages adapted for 

10790



medicinal purposes, dental preparations and articles, teeth filling material, dental impression material, dental adhesives 
and material for repairing teeth, sanitary preparations for medical use, hygienic pads, hygienic tampons, plasters, 
materials for dressings, diapers, including those made of paper and textiles, preparations for destroying vermin, 
fungicides, herbicides, deodorants, other than for human beings or for animals, air deodorising preparations, 
disinfectants, antiseptics, detergents for medical purposes, ores of non-precious metal, common metals and their alloys 
and semi-finished products made of these materials, goods and materials of common metal used for storage, wrapping, 
packaging and sheltering purposes, containers of metal (storage, transport), buildings of metal, frames of metal for 
building, poles of metal for building, metal boxes, packaging containers of metal, aluminium foil, fences made of metal, 
guard barriers of metal, metal tubes, storage containers of metal, metal containers for the transportation of goods, 
ladders of metal, goods of common metal for filtering and sifting purposes, included in this class, doors, windows, 
shutters, jalousies and their cases and fittings of metal, non-electric cables and wires of metal, ironmongery, small 
hardware of metal, ventilation ducts, vents, vent covers, pipes, chimney caps, manhole covers, grilles of metal for 
ventilation, heating, sewage, telephone, underground electricity and air conditioning installations, metal panels or boards 
(non-luminous and non-mechanical) used for signalling, route showing, publicity purposes, signboards of metal, 
advertisement columns of metal, signaling panels of metal, non-luminous and non-mechanical traffic signs of metal, pipes 
of metal for transportation of liquids and gas, drilling pipes of metal and their metal fittings, valves of metal, couplings of 
metal for pipes, elbows of metal for pipes, clips of metal for pipes, connectors of metal for pipes, safes (strong boxes) of 
metal, metal railway materials, metal rails, metal railway ties, railway switches, bollards of metal, floating docks of metal, 
mooring buoys of metal, anchors, metal moulds for casting, other than machine parts, works of art made of common 
metals or their alloys, metal closures, bottle caps of metal, metal poles, metal pallets and metal ropes for lifting, loading 
and transportation purposes, metal hangers, ties, straps, tapes and bands used for load-lifting and load-carrying, wheel 
chocks made primarily of metal, machines, machine tools and industrial robots for processing and shaping wood, metals, 
glass, plastics and minerals, 3D printers, construction machines and robotic mechanisms (machines) for use in 
construction, bulldozers, diggers (machines), excavators, road construction and road paving machines, drilling machines, 
rock drilling machines, road sweeping machines, lifting, loading and transmission machines and robotic mechanisms 
(machines) for lifting, loading and transmission purposes, elevators, escalators and cranes, machines and robotic 
mechanisms (machines) for use in agriculture and animal breeding, machines and robotic mechanisms (machines) for 
processing cereals, fruits, vegetables and food, engines and motors, other than for land vehicles, parts and fittings 
therefor, hydraulic and pneumatic controls for engines and motors, brakes other than for vehicles, brake linings for 
engines, crankshafts, gearboxes, other than for land vehicles, gearboxes, cylinders for engines, pistons for engines, 
turbines, not for land vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for 
land vehicle engines, exhaust manifolds for land vehicle engines, engine cylinders for land vehicles, engine cylinder 
heads for land vehicles, pistons for land vehicle engines, carburetors for land vehicles, fuel conversion apparatus for land 
vehicle engines, injectors for land vehicle engines, fuel economisers for land vehicle engines, pumps for land vehicle 
engines, valves for land vehicle engines, starter motors for land vehicles, dynamos for land vehicle engines, sparking 
plugs for land vehicle engines, bearings (parts of machines), roller or ball bearings, machines for mounting and detaching 
tires, alternators, current generators, electric generators, current generators operated with solar energy, painting 
machines, automatic spray guns for paint, electric, hydraulic and pneumatic punching machines and guns, electric 
adhesive tape dispensers (machines), electric guns for compressed gas or liquid spraying machines, electric hand drills, 
electric hand saws, electric jigsaw machines, spiral machines, compressed air machines, compressors (machines), 
vehicle washing installations, robotic mechanisms (machines) with the abovementioned functions, electric and gas-
operated welding apparatus, electric arc welding apparatus, electric soldering apparatus, electric arc cutting apparatus, 
electrodes for welding machines, industrial robots (machines) with the abovementioned functions, printing machines, 
packaging machines, filling, plugging and sealing machines, labellers (machines), sorting machines, industrial robots 
(machines) with the abovementioned functions, electric packing machines for plugging and sealing of plastics, machines 
for textile processing, sewing machines, industrial robots (machines) with the abovementioned functions, pumps other 
than parts of machines or engines, fuel dispensing pumps for service stations, self-regulating fuel pumps, electric kitchen 
machines for chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, 
dishwashers, spin driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum 
cleaners and parts thereof, automatic vending machines, galvanizing and electroplating machines, electric door openers 
and closers, joints (parts of engines), forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen use, 
including those made of precious metals, side arms and blades (weapons), tools and apparatus included in this class for 
personal beauty care use, tools and apparatus included in this class for shaving, epilation, manicure and pedicure, 
electric hand implements for straightening and curling hair, scissors, hand-operated [non-electric] hand tools included in 
this class for the repair of machines, apparatus and vehicles and for use in construction, agriculture, horticultural and 
forestry, none of them being power tools, electric or non-electric irons, steam irons, measurement apparatus and 
equipment including those for scientific, nautical, thopographic, meteorologic, industrial and laboratory purposes, 
thermometers, not for medical purposes, barometers, ammeters, voltmeters, hygrometers, testing apparatus not for 
medical purposes, telescopes, periscopes, directional compasses, speed indicators, laboratory apparatus, microscopes, 
magnifying glasses, stills, ovens and furnaces for laboratory experiments, apparatus for recording, transmission or 
reproduction of sound or images, cameras, photographic cameras, television apparatus, video recorders, CD and DVD 
players and recorders, MP3 players, computers, desktop computers, tablet computers, microphones, loudspeakers, 
earphones, telecommunications apparatus, apparatus tor the reproduction of sound or images, computer peripheral 
devices, cell phones, covers for cell phones, telephone apparatus, computer printers, scanners [data processing 
equipment], photocopiers, magnetic and optic data carriers and computer software and programmes recorded thereto, 
downloadable and recordable electronic publications, encoded magnetic and optic cards, antennas, satellite antennas, 
amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, automatic teller machines (ATM), electronic 
components used in the electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated 
circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic 
locks, photocells, remote control apparatus for opening and closing doors, optical sensors, counters and quantity 
indicators for measuring the quantity of consumption, automatic time switches, clothing for protection against accidents, 
irradiation and fire, safety vests and life-saving apparatus and equipment, eyeglasses, sunglasses, optical lenses and 
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cases, containers, parts and components thereof, apparatus and instruments for conducting, transforming, accumulating 
or controlling electricity, electric plugs, junction boxes [electricity], electric switches, circuit breakers, fuses, lighting 
ballasts, battery starter cables, electrical circuit boards, electric resistances, electric sockets, transformers [electricity], 
electrical adapters, battery chargers, electric door bells, electric and electronic cables, batteries, electric accumulators, 
alarms and anti-theft alarms, other than for vehicles, electric bells, signalling apparatus and instruments, luminous or 
mechanical signs for traffic use, fire extinguishing apparatus, fire engines, fire hose and fire hose nozzles, radar 
apparatus, sonars, night vision apparatus and instruments, decorative magnets, metronomes, surgical, medical, dental 
and veterinary apparatus and instruments, furniture especially made for medical purposes, artificial limbs and 
prostheses, medical orthopaedic articles, corsets for medical purposes, orthopaedic shoes, elastic bandages and 
supportive bandages, surgical gowns and surgical sterile sheets, adult sexual aids, condoms, babies' bottles, babies' 
pacifiers, teats, teethers for babies, lighting installations, lights for vehicles and interior-exterior spaces, heating 
installations using solid, liquid or gas fuels or electricity, central heating boilers, boilers for heating installations, 
radiators [heating], heat exchangers, not parts of machines, stoves, kitchen stoves, solar thermal collectors [heating], 
steam, gas and fog generators, steam boilers, other than parts of machines, acetylene generators, oxygen generators, 
nitrogen generators, installations for air-conditioning and ventilating, cooling installations and freezers, electric and gas-
powered devices, installations and apparatus for cooking, drying and boiling, cookers, electric cooking pots, electric 
water heaters, barbecues, electric laundry driers, hair driers, hand drying apparatus, sanitary installations, taps [faucets], 
shower installations, toilets [water-closets], shower and bathing cubicles, bath tubs, toilet seats, sinks, wash-hand basins 
[parts of sanitary installations], water softening apparatus, water purification apparatus, water purification installations, 
waste water purification installations, electric bed warmers and electric blankets, not for medical use, electric pillow 
warmers, electric or non-electric footwarmers, hot water bottles, filters for aquariums and aquarium filtration apparatus, 
industrial type installations for cooking, drying and cooling purposes, pasteurizers and sterilizers, motor land vehicles, 
motorcycles, mopeds, engines and motors for land vehicles, clutches for land vehicles, transmissions, transmission belts 
and transmission chains for land vehicles, gearing for land vehicles, brakes, brake discs and brake linings for land 
vehicles, vehicle chassis, automobile bonnets, vehicle suspension springs, shock absorbers for automobiles, gearboxes 
for land vehicles, steering wheels for vehicles, rims for vehicle wheels, bicycles and their bodies, handlebars and 
mudguards for bicycles, vehicle bodies, tipping bodies for trucks, trailers for tractors, frigorific bodies for land vehicles, 
trailer hitches for vehicles, vehicle seats, head-rests for vehicle seats, safety seats for children, for vehicles, seat covers 
for vehicles, vehicle covers (shaped), sun-blinds adapted for vehicles, direction signals and arms for direction signals for 
vehicles, windscreen wipers and wiper arms for vehicles, inner and outer tires for vehicle wheels, tubeless tires, tire-fixing 
sets comprised of tire patches and tire valves for vehicles, windows for vehicles, safety windows for vehicles, rearview 
mirrors and wing mirrors for vehicles, anti-skid chains for vehicles, luggage carriers for vehicles, bicycle and ski carriers 
for cars, saddles for bicycles or motorcycles, air pumps for vehicles, for inflating tires, anti-theft alarms for vehicles, 
horns for vehicles, safety belts for vehicle seats, air bags (safety devices for automobiles), baby carriages, wheelchairs, 
pushchairs, wheelbarrows, shopping carts, single or multi-wheeled wheelbarrows, shopping trolleys, grocery carts, 
handling carts, rail vehicles, locomotives, trains, trams, waggons, cable cars, chairlifts, vehicles for locomotion by water 
and their parts, other than their motors and engines, vehicles for locomotion by air and their parts, other than their motors 
and engines, firearms, air pistols (weapons), spring-loaded firearms, adapted cases and shoulder straps therefor, heavy 
weapons, mortars and rockets, fireworks, sprays for personal defence purposes, jewellery, imitation jewellery, gold, 
precious stones and jewellery made thereof, cufflinks, tie pins, statuettes and figurines of precious metal, clocks, watches 
and chronometrical instruments, chronometers and their parts, watch straps, musical instruments and cases for musical 
instruments, paper and cardboard, paper and cardboard for packaging and wrapping purposes, cardboard boxes, paper 
towels, toilet paper, paper napkins, plastic materials for packaging and wrapping purposes, printing blocks and types, 
bookbinding material, printed publications, printed matter, books, magazines, newspapers, bill books, printed dispatch 
notes, printed vouchers, calendars, posters, photographs [printed], paintings, stickers [stationery], postage stamps, 
stationery, office stationery, instructional and teaching material [except furniture and apparatus], writing and drawing 
implements, artists' materials, paper products for stationery purposes, adhesives for stationery purposes, pens, pencils, 
erasers, adhesive tapes for stationery purposes, cardboard cartons [artists' materials], writing paper, copying paper, 
paper rolls for cash registers, drawing materials, chalkboards, painting pencils, watercolors [paintings], office requisites, 
paint rollers and paintbrushes for painting, rosaries, rubber, gutta-percha, gum, asbestos, mica and semi-finished 
synthetic goods made from these materials in the form of powder, bars, panels and foils included in this class, insulation, 
stopping and sealing materials, insulation paints, insulation fabrics, insulating tape and band, insulation covers for 
industrial machinery, joint sealant compounds for joints, gaskets, O-rings for sealing purposes, flexible pipes made from 
rubber and plastic, hoses made of plastic and rubber, including those used for vehicles, junctions for pipes of plastic and 
rubber, pipe jackets of plastic and rubber, hoses of textile material, junctions for pipes, not of metal, pipe jackets, not of 
metal, connecting hose for vehicle radiators, unworked or semi-worked leather and animal skins, imitations of leather, 
stout leather, leather used for linings, goods made of leather, imitations of leather or other materials, designed for 
carrying items, included in this class, bags, wallets, boxes and trunks made of leather or stout leather, keycases, trunks 
[luggage], suitcases, umbrellas, parasols, sun umbrellas, walking sticks, whips, harness, saddlery, stirrups, straps of 
leather (saddlery), sand, gravel, crushed stone, asphalt, bitumen, cement, gypsum, plaster, concrete, marble blocks for 
construction, included in this class, building materials (as finished products) made of concrete, gypsum, clay, potters' 
clay, stone, marble, wood, plastics and synthetic materials for building, construction, road construction purposes, 
included in this class, non-metallic buildings, non-metallic building materials, poles not of metal for power lines, barriers 
not of metal, natural and synthetic coatings in the form of panels and sheets, being building materials, bitumen cardboard 
coatings for roofing, bitumen coating for roofing, doors and windows of wood and synthetic materials, traffic signs not of 
metal, non-luminous and non-mechanical, for roads, monuments and statuettes of stone, concrete and marble, building 
glass, prefabricated swimming pools not of metal (structures), aquarium sand, furniture, made of any kind of material, 
mattresses, pillows, air mattresses and cushions, not for medical purposes, sleeping bags for camping, water beds, not 
for medical purposes, mirrors, beehives, artificial honeycombs and sections of wood for honeycombs, bouncing chairs 
for babies, playpens for babies, cradles, infant walkers, display boards, frames for pictures and paintings, identification 
plates, identification tags, nameplates, identification labels made of wood or synthetic materials, packaging containers of 
wood or plastics, casks for use in transportation or storage, barrels, storage drums, tanks, boxes, storage containers, 
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transportation containers, chests, loading pallets and closures for the aforementioned goods, of wood or plastics, small 
hardware goods of wood or synthetic materials included in this class, furniture fittings, of wood or synthetic materials, 
opening and closing mechanisms of wood or synthetic materials, ornaments and decorative goods of wood, cork, reed, 
cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, 
included in this class, namely figurines, holiday ornaments for walls and sculptures, all made of wood, cork, reed, cane, 
wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, baskets, 
fishing baskets, kennels, nesting boxes and beds for household pets, portable ladders and mobile boarding stairs of 
wood or synthetic materials, bamboo curtains, roller indoor blinds [for interiors], slatted indoor blinds, trip curtains, bead 
curtains for decoration, curtain hooks, curtain rings, curtain tie-backs, curtain rods, non-metal wheel chocks, hand-
operated non-electric cleaning instruments and appliances, brushes, other than paintbrushes, steel chips for cleaning, 
sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-electric polishing 
machines for household purposes, brooms for carpets, mops, toothbrushes, electric toothbrushes, dental floss, shaving 
brushes, hair brushes, combs, non-electric household or kitchen utensils, included in this class, [other than forks, knives, 
spoons], services [dishes], pots and pans, bottle openers, flower pots, drinking straws, non-electric cooking utensils, 
ironing boards and shaped covers therefor, drying racks for washing, clothes drying hangers, cages for household pets, 
indoor aquariums, vivariums and indoor terrariums for animals and plant cultivation, ornaments and decorative goods of 
glass, porcelain, earthenware or clay, included in this class, namely statues, figurines and vases, all made of glass, 
porcelain, earthenware or clay, mouse traps, insect traps, electric devices for attracting and killing flies and insects, fly 
catchers, fly swatters, perfume burners, perfume sprayers, perfume vaporizers, electric or non-electric make-up removing 
appliances, powder puffs, toilet cases, nozzles for sprinkler hose, nozzles for watering cans, watering devices, garden 
watering cans, unworked or semi-worked glass, except building glass, mosaics of glass and powdered glass for 
decoration, except for building, glass wool other than for insulation or textile use, ropes, strings, rope ladders, 
hammocks, fishing nets, tents, awnings, tarpaulins, sails, vehicle covers, not fitted, bags of textile, for packaging, padding 
and stuffing materials, except of rubber and plastics, including those of wool and cotton, textile fibers, raw spun fiber, 
glass fibers for textile use, yarns and threads for textile use, threads and yarns for sewing, embroidery and knitting, 
thread, elastic yarns and threads for textile use, woven or non-woven textile fabrics, textile goods for household use, not 
included in other classes, curtains, bed covers, sheets (textile), pillowcases, blankets, quilts, towels, flags, pennants, 
labels of textile, swaddling blankets, clothing, including underwear and outerclothing, other than special purpose 
protective clothing, socks, mufflers [clothing], shawls, bandanas, scarves, belts [clothing], footwear, shoes, slippers, 
sandals, headgear, hats, caps with visors, berets, caps [headwear], skull caps, laces and embroidery, guipures, festoons, 
ribbons (haberdashery), ribbons and braid, fastening tapes for clothing, cords for clothing, letters and numerals for 
marking linen, embroidered emblems, badges for wear, not of precious metal, shoulder pads for clothing, buttons for 
clothing, fasteners for clothing, eyelets for clothing, zippers, buckles for shoes and belts, fasteners, shoe and belt 
buckles, pins, other than jewellery, adhesive patches for decoration of textile articles, laces, needles, sewing needles, 
needles for sewing machines, needles for knitting and embroidery, boxes for needles, needle cushions, artificial flowers, 
artificial fruits, hair pins, hair buckles, hair bands, decorative articles for the hair, not made of precious metal, wigs, hair 
extensions, electric or non-electric hair curlers, other than hand implements, carpets, rugs, mats, prayer rugs, linoleum, 
artificial turf, linoleum for covering floors, gymnasium mats, wallpaper, wall hangings not of textile, games and toys, 
arcade video game machines, game apparatus and machines for use with an external display screen and monitor, 
including those coin-operated, toys for animals, toys for outdoor playgrounds, parks and game parks, gymnastic and 
sporting articles not included in other classes, fishing tackle, artificial fishing bait, decoys for hunting and fishing, 
Christmas trees of artificial material, ornaments for Christmas trees, artificial snow for Christmas trees, rattles 
(playthings), novelties for parties, dances (party favors), paper party hats, meat, fish, poultry and game, processed meat 
products, dried pulses, soups, bouillon, processed olives, olive paste, milk and milk products, butter, edible oils, dried, 
preserved, frozen, cooked, smoked or salted fruits and vegetables, tomato paste, prepared nuts and dried fruits as 
snacks, hazelnut spreads and peanut butter, tahini (sesame seed paste), eggs and powdered eggs, potato chips, coffee, 
cocoa, coffee or cocoa based beverages, chocolate based beverages, pasta, stuffed dumplings, noodles, pastries and 
bakery products based on flour, desserts based on flour and chocolate, bread, simit [Turkish ring-shaped bagel covered 
with sesame seeds], pogaca [Turkish bagel], pita, sandwiches, katmer [Turkish pastry], pies, cakes, baklava [Turkish 
dessert based on dough coated with syrup], kadayif [Turkish dessert based on dough], desserts based on dough coated 
with syrup, puddings, custard, kazandibi [Turkish pudding], rice pudding, keskul [turkish pudding], honey, bee glue for 
human consumption, propolis for food purposes, condiments for foodstuff, vanilla (flavoring), spices, sauces 
(condiments), tomato sauce, yeast, baking powder, flour, semolina, starch for food, sugar, cube sugar, powdered sugar, 
tea, ice tea, confectionery, chocolate, biscuits, crackers, wafers, chewing gums, ice-cream, edible ices, salt, cereal-based 
snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human consumption, crushed 
barley for human consumption, processed oats for human consumption, processed rye for human consumption, rice, 
molasses for food, agricultural and horticultural products not included in other classes, seeds, forestry products not 
included in other classes, live animals, fertilized eggs for hatching, plants, dried plants for decoration, fresh garden herbs, 
dried garden herbs for decoration, animal foodstuffs, malt not for human consumption, beers, preparations for making 
beer, mineral water, spring water, table water, soda water, fruit and vegetable juices, fruit and vegetable concentrates and 
extracts for making beverages, non-alcoholic soft drinks, energy drinks, alcoholic beverages (except beers), wines, raki 
[traditional Turkish alcoholic drink], whisky, liqueurs, alcoholic cocktails, tobacco, chewing tobacco, cigarettes, cigars, 
smokers' articles including those made of precious metals, pipes, mouthpieces for cigars and cigarettes, ashtrays, 
tobacco boxes, pocket apparatus for rolling cigarettes, cigarette paper, tobacco pipes, firestones, lighters for smokers, 
matches enabling customers to conveniently view and purchase those goods, such services may be provided by retail 
stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 36 
 

Priority claimed from 15/04/2016; Application No. : 15340656 ;European Union 

3469346    30/06/2016
[International Registration No. : 1323632]
Wirecard AG
Einsteinring 35 85609 Aschheim Germany

Proposed to be Used
IR DIVISION
Insurance underwriting; insurance, in particular in relation to purchase protection for consumers and customers, price 
guarantees and extended guarantees on goods purchased with a credit card; insurance, in particular protection for 
consumers and customers when conducting financial transactions; providing purchase protection insurance for goods 
purchased using credit cards; processing payments made by charge cards; issuance of prepaid cards and tokens; safe 
deposit services; financial and monetary services, and banking; fundraising and sponsorship.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 36 
 

 

3725576    22/11/2017
[International Registration No. : 1383206]
Edward Sayers Ludbrook
116 Lucerne Road, Remuera Auckland 1050 New Zealand

Proposed to be Used
IR DIVISION
Banking, financial and insurance services.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 36 
 

3739804    27/11/2017
[International Registration No. : 1385530]
IP Risk Specialists, LLC
Suite 910, 3131 Turtle Creek Blvd. Dallas TX 75219 United States of America

Proposed to be Used
IR DIVISION
Insurance services, namely, insurance brokerage and administration.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 36 
 

3743769    22/11/2017
[International Registration No. : 1385727]
FIRST SEAFRONT FUND MANAGEMENT CO., LTD.
Room 201, Building A, Qianwan One Road, Shenzhen Hong Kong Cooperation Area, Shenzhen (Settled in Shenzhen Qianhai 
Commercial Secretary Co., Ltd) China

Proposed to be Used
IR DIVISION
Insurance underwriting; issuance of tokens of value; banking; capital investment; financial management; provident fund 
services; financial services; investment of funds; mutual funds; brokerage; surety services; fiduciary.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 36 
 

 

Priority claimed from 17/05/2017; Application No. : 4020170060814 ;Republic of Korea 

3746080    16/11/2017
[International Registration No. : 1386456]
ALL IT TOP CO., LTD.
B120, 328, Dobong-ro, Gangbuk-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Financing services; provision of information in the field of financing; financial brokerage; online banking; internet 
banking; money transfer; money brokerage; electronic funds transfer; electronic funds transfer by telecommunications; 
home banking; payment services; issuance of mobile cash receipt; mobile micro payment services; mobile credit card 
payment services; payment services for others via mobile application; mobile electronic payment services; online 
payment services; electronic payment services via the internet; electronic payment for others; electronic payment 
services via hand-held terminal unit.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 36 
 

3754362    10/10/2017
[International Registration No. : 1387674]
Private Japan Co.
5-19-20 Seijyo Setagayaku 157-0066 Tokyo Japan

Proposed to be Used
IR DIVISION
Insurance premium rate computing.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 39 
 

Priority claimed from 18/02/2014; Application No. : 86196011 ;United States of America 

2750332    05/03/2014
[International Registration No. : 1204131]
TRICON INTERNATIONAL LTD.
Ste. 550 777 Post Oak Blvd. Houston NY 770563315 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Distribution services, namely, delivery of industrial chemicals and polymer intermediates.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 39 
 

Priority claimed from 30/12/2016; Application No. : 30 2016 037 072 ;Germany 

3761714    30/06/2017
[International Registration No. : 1388931]
Ferdows, Mehrzad Manuel
c/o Mammut Group Head Office, P.O. Box 28414 Dubai
Ferdows, Behzad Daniel
c/o Mammut Group Head Office, P.O. Box 28414 Dubai

Proposed to be Used
IR DIVISION
Consultancy services relating to the distribution of electricity; distribution and transmission of electricity; distribution of 
electricity to households; distribution of energy; distribution of energy for heating and cooling buildings; distribution of 
gas; distribution of heat; electricity distribution; gas supplying [distribution]; heat supplying [distribution]; information 
and advisory services in relation to the distribution of energy; leasing the use of power lines to third parties for the 
transmission of electricity; marine transport of liquefied natural gas; providing information relating to the distribution of 
electricity; providing information relating to water supplying services; public utility services in the nature of electricity 
distribution; supply of electricity; transmission of oil or gas through pipelines; transport and distribution of natural gas 
and liquefied gas; transport by pipeline; transport of fuels by pipeline; transport of liquefied natural gas by sea; transport 
of natural gas; transportation of crude oil; transportation of oil by pipeline; transportation of waste; water distribution; 
water distribution and supply; water supply; water supplying; transport; packaging and storage of goods; vehicle parking 
and storage, mooring of boats and ships; loaning, rental and leasing of articles in connection with the provision of the 
aforementioned services, included in this class; advisory and information services relating to the aforementioned 
services, included in this class.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 41 
 

3547713    18/04/2017
[International Registration No. : 1251680]
Global EduHub Pte. Ltd.
8 Penjuru Lane, BH Global Building Singapore 609189 Singapore

Proposed to be Used
IR DIVISION
Education services.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 41 
 

Priority claimed from 09/11/2017; Application No. : 87678807 ;United States of America 

3725325    14/11/2017
[International Registration No. : 1382802]
Go Daddy Operating Company, LLC
Suite 226, 14455 N. Hayden Road Scottsdale AZ 85260 United States of America

Proposed to be Used
IR DIVISION
Education and entertainment services, namely, organizing and conducting conventions in the fields of technology and 
internet innovation.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 41 
 

Priority claimed from 21/08/2017; Application No. : 87576900 ;United States of America 

3725331    14/11/2017
[International Registration No. : 1383468]
Techstars Central LLC
1050 Walnut Street, Suite 202 Boulder CO 80302 United States of America

Proposed to be Used
IR DIVISION
Providing educational mentoring services and programs in the field of business growth, business management and 
business development; education services, namely, providing mentoring, tutoring, classes, seminars and workshops in 
the field of business, business development, and marketing; education, namely, continuing programs in the field of 
business, business growth, business management, business development and business start-ups accessible by internet; 
educational services, namely, developing, arranging and conducting educational conferences and programs, and 
providing courses of instruction in the fields of business, business acceleration, innovation and investments; educational 
services, namely, developing, arranging and conducting educational conferences and programs, and providing courses 
of instruction in the field of business and/or business growth, business management, business development with the 
purpose of connecting founders with other entrepreneurs, experts, mentors, alumni, investors, community leaders, and 
corporations to grow their companies.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 41 
 

3746062    20/11/2017
[International Registration No. : 1387422]
RIZWAN NURUDDIN ADATIA
AV. MÁRTIRES DE MUEDA, NO. 549 MAPUTO Mozambique

Proposed to be Used
IR DIVISION
Educational, training, sport and cultural services.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 41 
 

Priority claimed from 21/11/2017; Application No. : 64561/2017 ;Switzerland 

3747748    21/11/2017
[International Registration No. : 1386204]
Oliver Tschirky
Seestrasse 258 CH-8810 Horgen Switzerland

Proposed to be Used
IR DIVISION
Education; training; entertainment; sporting and cultural activities.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 41 
 

3750709    13/09/2017
[International Registration No. : 1386328]
Life Technologies Corporation
5781 Van Allen Way Carlsbad CA 92008 United States of America

Proposed to be Used
IR DIVISION
Laboratory educational training services, namely, conducting online, interactive seminars, lectures, and workshops for 
laboratory personnel conducting scientific experiments.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 41 
 

 

Priority claimed from 04/04/2017; Application No. : 87397708 ;United States of America 

3754361    20/09/2017
[International Registration No. : 1387642]
TheHuffingtonPost.com, Inc.
22000 AOL Way Dulles VA 20166 United States of America

Proposed to be Used
IR DIVISION
Entertainment services, namely, an ongoing online video series in the field of current events; providing non-
downloadable videos via the internet in the field of current events; providing educational and entertainment information, 
news and commentary in the field of current events via the internet; providing online non-downloadable educational and 
entertainment articles, photos, videos, graphics and links in the fields of news, current events, culture, health, 
entertainment and topics of general interest, via a webite; providing online educational and entertainment newsletters in 
the field of general human interest via e-mail; providing on-line non-downloadable educational and entertainment articles 
in the field of general human interest; providing on-line non-downloadable general feature magazines; entertainment in 
the nature of an ongoing live online program in the field of current event news and commentary; entertainment services, 
namely, the provision of continuing programs featuring current event news and commentary delivered by computer 
networks, communications networks, web-based applications, and video media; entertainment in the nature of an 
ongoing news show featuring current events, entertainment, health, wellness, lifestyle, productivity, parenting, 
technology, science, comedy, and fashion accessible by video, computer networks, communications networks, and web-
based applications; providing educational and entertainment news, information and commentary in the field of current 
events relating to self-improvement, self-fulfillment, personal development, media, business, health, wellness, lifestyles, 
leadership, and careers; online journals, namely, blogs in the field of self-improvement, self-fulfillment, personal 
development, media, business, health, wellness, lifestyles, leadership, and careers.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 42 
 

Priority claimed from 27/09/2016; Application No. : 87184282 ;United States of America 

3551299    21/03/2017
[International Registration No. : 1344108]
BIOVERATIV THERAPEUTICS INC.
225 Second Avenue Waltham MA 02451 US

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Pharmaceutical drug development services.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 42 
 

Priority claimed from 24/05/2017; Application No. : 87462116 ;United States of America 

3717768    20/11/2017
[International Registration No. : 1381943]
Author-it Software Corporation
PO Box 21169 Seattle WA 98111-3169 United States of America

Proposed to be Used
IR DIVISION
Software as a service featuring software that allows users to create documents from reusable blocks of content.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 42 
 

3725635    14/11/2017
[International Registration No. : 1384011]
BioAgilytix Labs, LLC
2300 Englert Drive, Suite G Durham NC 277134450 United States of America

Proposed to be Used
IR DIVISION
Bioanalytical testing services; bioanalytical laboratory services, namely, project feasibility assessments, custom method 
development, method transfer/improvement, method development, validation and reporting, bioanalysis to support 
clinical trials, quality assurance and bioanalytical report preparation; research service and bioanalytical testing services 
in the fields of gene therapy, biosimilars, antibody drug conjugates, immune-oncology; research and development into 
animal and plant biology, and microbiology, carrying out behavioral, physical, chemical, physical chemical, biochemical, 
biological, pharmacological, physiological, or microbiological analyses in the animal and plant fields; carrying out 
behavioral, physical, chemical, physical chemical, biochemical, biological, pharmacological, physiological or 
microbiological analyses in the chemical, biotechnology and pharmaceutical industries; carrying out genetic analysis in 
the animal or plant fields; carrying out genetic analyses in the chemical, biotechnology and pharmaceutical industries; 
consulting services in the fields of analytical chemistry, pharmacology, pharmacokinetics, drug delivery, drug 
metabolism, drug toxicology, veterinary science, and contract research services, namely, preclinical and clinical trials, 
product development and evaluation, and laboratory support.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 45 
 

Priority claimed from 10/02/2016; Application No. : 86903836 ;United States of America 

3459424    08/08/2016
[International Registration No. : 1322338]
POSDCORB LC
108 W. Gardengate Way Carson City NV 89706 United States of America

Proposed to be Used
IR DIVISION
Personal counseling in the field of personal development, namely, self-improvement, self-fulfillment, and interpersonal 
communication; personal counseling with regard to organizational services for personal purposes, specifically, 
organizing personal schedules; personal counseling, namely, personal lifestyle consulting services.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

Priority claimed from 07/07/2015; Application No. : UK00003116607 ;United Kingdom 

3343526    05/01/2016
[International Registration No. : 1295615]
Aston Martin Lagonda Limited
Banbury Road Gaydon, Warwick CV35 0DB United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Land, water and air vehicles; apparatus for locomotion by land, air or water; air vehicles; seaplanes; boats; 
locomotives; rolling stock for railways; cars; motor cars; engines; boats, yachts; parts and fittings for the aforesaid 
goods; motor land vehicles, namely, automobiles; and structural parts therefore and other automobile parts, namely, 
chassis; automobile chassis; hoods for engines; hoods for vehicles; clutches for land vehicles; transmissions; gear 
boxes for land vehicles; transmission shafts; sunroofs; deflectors; directional signals; horns for vehicles; rear view and 
side view mirrors; mud flaps; roof-racks; ski-racks, shock absorbers for automobiles; torque convertors for land vehicles; 
steering wheels; steering linkages; suspension systems; windshield sunshades; windshield wipers; arm rests; luggage 
racks for motor cars; ski carriers for motor cars; brakes for vehicles; brake hardware; brake lining; brake pads; caps for 
vehicle fuel tanks; storage compartments specifically fitted for use in automobiles; spoilers; anti-theft alarms for vehicles; 
alarm systems for cars; alarms for vehicles; air bags for vehicles; automobile seat cushions; seat covers, vehicle 
windows; luggage carriers; airbags for vehicles; safety seats for children; wheels, tyres and continuous tracks; tyres and 
wheels for automobiles; petrol tank caps for motor cars; bicycles; cycles; trolleys; baby carriages; children's safety seats 
for cars; sleighs (vehicles); mopeds; scooters.

Cl.35;Retail of passenger cars or racing cars and parts and fittings for all the aforesaid goods; retail services 
connected with the sale of sporting goods, kitchen utensils and equipment, household linens, artificial plants and trees, 
glassware, porcelain and earthenware, laundry preparations, soaps and cleaning products, cosmetics, personal care 
products, pharmaceutical preparations, vitamins, nutritional supplements, gardening products and equipment, pet food 
and pet care products, power and hand tools, automotive goods and gasoline, household and outdoor furniture, office 
furniture and equipment, computers and computer peripherals, computer software and hardware, compact discs and 
DVDs, batteries, luggage, jewellery, watches, clocks, clothing, Paper and cardboard, printed matter, albums, books, book 
binding material, photographs, stationery, instructional and teaching material (except apparatus), prints, tissues, tissues 
for cleaning lenses, printed matter, photographs, prints, transparencies, albums, folders, files, binders, covers, model 
vehicles made of paper/papier-mâché, badges made of cardboard/paper, document pouches (portfolio briefcases), towels 
of paper/cellulose, booklets, bookends, bookmarks, book jackets of paper, parts and fittings for the aforesaid goods, 
apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary 
purposes, air conditioning apparatus, electric kettles, gas and electric cookers, toasters, electrical apparatus for heating 
liquid, cooking and ventilating, water filtration and filtering apparatus and installations, water purification apparatus and 
installations, electrically operated tea infusers, coffee makers, espresso coffee machines, coffee percolators and coffee 
filter machines, apparatus for heating liquids and fluid mixtures, beverage cooling apparatus, vehicle lights and vehicle 
air conditioning units, washing machines, clothes drying machines, dishwashers, food waste disposers, food waste and 
trash compactors, food mixing machines and attachments, sold together and separately, blenders for household 
purposes, food preparation machines, juicers, vacuum packaging machines, electromechanical beverage making 
machines including coffee makers, espresso machines, cappuccino machines, tea makers, parts and fittings for the 
aforesaid goods, scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking (supervision) apparatus and instruments, apparatus for recording, transmission or reproduction of sound or 
images, magnetic data carriers, recording discs, calculating machines, data processing equipment and computers, 
ignitions, material testing instruments, petrol gauges, vehicle navigation apparatus, computer games, toys, namely 
computers, telephones, walkie-talkies and toys in the form of cameras capable of taking a photograph, photographic 
apparatus, diving apparatus, electronics, CD player, remote controls, cameras, toy cameras capable of taking 
photographs, computer hardware and firmware, computer software, compact discs, digital music (downloadable from the 
Internet), telecommunications apparatus, computer games equipment adapted for use with TV receivers, mouse mats, 
telephones, mobile telephones, mobiles telephone covers, mobile telephone cases, mobile phone accessories, electrical 
conductors, electric transformers, electric lighters for use in automobiles, signalling lanterns and vehicle breakdown 
warning triangles, telephone aerial installation components, intercoms, anti lock brake apparatus, speedometers, gauges, 
warning and information apparatus and instruments, automatic stability control apparatus, electronic hydraulic control 
apparatus, electronic damper control apparatus, digital motor electronics apparatus, electronic cruise control apparatus, 
all for use with motor land vehicles or vehicles for locomotion by air or water, anti theft warning devices, distance 
measurers, computers for use in vehicles or apparatus for locomotion by air or water, radios, cassettes, loudspeakers, 
aerials, radio clocks, video and audio cassettes, cameras, calculators, fuses for motor land vehicles or apparatus for 
locomotion by air or water, optical, photographic and cinematographic equipment and instruments, still cameras, video 
cameras, lenses, pouches and cases for the aforesaid goods, photographic developing, enlarging and printing apparatus 
and instruments, darkrooms, darkroom equipment, darkroom tents, projectors and projection screens, light meters, filters 
and holders therefore, slide frames and mount, magazines, files and boxes for slides and for photographic negatives, 
reels for cinematographic film, lightboxes, apparatus for cutting and/or splicing film, magnetic tapes or video tapes, 
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cassettes containing magnetic or video tapes, cassette cases, splicing tape, microphones, headphones, batteries, battery 
chargers, timers, thermometers, fitted bags and cases all for photographic apparatus, photographic flash lighting 
apparatus, refractors, photographic films and slides prepared for exhibition, photographic transparencies, holograms, 
utensils for photographic purposes, monopods and tripods, diffusers and reflectors, keyboards, monitor screens, mice 
for computers, printers, disc drives, magnetic discs, modems, facsimile machines, photocopiers, television and radio 
instruments, flashlights, compasses, cards for financial services (including encoded, magnetic cards or machine 
readable) and associated devices (readers, terminals, etc.) to enable to use of such cards, interactive games, audio 
players and recorders, video players and recorders, music recordings, video recordings, electronic publications 
(downloadable), automatic steering systems for land, air rail and water vehicles, quartz movements for watches, 
interactive sound and/or visual recordings, sound and/or visual recording media, video games, interactive computer 
software, publications (downloadable) provided on-line from databases, from the Internet or from any other 
communications network including wireless, cable or satellite, compact discs, super audio compact discs, DVDs, CD 
ROM, virtual reality systems, digital music, MP3 players, MP4 players, personal digital assistants and other hand held 
devices, digital music provided from MP3 internet websites, electronic games, CD ROM games, telephone ring tones, 
navigation apparatus for land, rail, water and air vehicles (including map display apparatus and on-board computers), 
parts and fittings for the aforesaid goods, leather and imitations of leather, and goods made of these materials and not 
included in other classes, animal skins, hides, bags, trunks and travelling bags, sports bags, hunting fishing and shooting
bags and packs, luggage, handbags, cases, briefcases, bags and cases for photographic goods, cases for tripods, 
wallets, wallet holders, rucksacks, umbrellas, parasols and walking sticks, whips, harness and saddlery, reins, bridles, 
martingale, breast plate, stirrups, covers and containers for skis, snowboards, wakeboards, surfboards, ski bobs, 
toboggans and ski poles, bow cases, bow racks, bow slings, parts and fittings for the aforesaid goods.

Cl.40;Custom construction and customisation of bespoke furniture, domestic appliances, domestic heating and cooling
apparatus, lighting apparatus and installations, kitchen cupboards, kitchen storage facilities and work surfaces, bathroom 
storage facilities, bathroom surfaces; making up of soft furnishings; bespoke tailoring; custom manufacture of soft 
furnishings, blinds, furniture, awnings, re-upholstery of furniture; custom assembling of structural reinforcement parts, 
sealants, adhesives, and chemical compounds for use in aerospace and transportation vehicle applications to enhance 
structural rigidity, seal against moisture, and dampen noise and vibration; treatment of timber and joinery; woodworking; 
planing and sawing of timber; custom paint services; laminating of plastic, wood and of wood substitutes; joinery 
(custom manufacture); custom construction of air, land and / or water transport; custom construction of cars, their 
accessories and parts and fittings therefor; information, advisory, consultancy services relating to all the aforementioned 
services.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

 

Priority claimed from 29/07/2015; Application No. : 524204 ;Czech Republic 

3345638    09/11/2015
[International Registration No. : 1296833]
Lucební závody Draslovka a.s. Kolín
Havlíckova 605 CZ-280 02 Kolín Czech Republic

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in agriculture, particularly preparations for the protection of plants.

Cl.5;Fumigation preparations for medical purposes; preparations for destroying insects.

Cl.35;Intermediary services in the field of trading in the goods mentioned in classes 1 and 5.

10815



Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

3350813    25/01/2016
[International Registration No. : 1297738]
CHINA COSCO SHIPPING CORPORATION LIMITED
628 Minsheng Road, Shanghai Pilot Free Trade Zone Shanghai CN

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.12;Boats; ships" hulls; water vehicles; ships; yachts; remote control vehicles, other than toys; hydroplanes; air 
vehicles; aeroplanes; davits for boats; barges; funnels for ships; spars for ships

Cl.37;Construction consultation; construction; underwater construction; damp-proofing for buildings; pier breakwater 
building; harbor construction; drilling of wells; underwater repair; shipbuilding; machinery installation, maintenance and 
repair; vehicle maintenance; rust proofing; mining extraction; drilling of deep oil or gas-wells.

Cl.39;Transport; freight brokerage; transportation information; transportation logistics; packaging of goods; boat 
rental; salvage of ships; lighterage services; ship brokerage; salvaging; stevedoring; river transport; marine transport; 
car transport; air transport; piloting; vehicle rental; rental of storage containers; storage; warehousing; rental of diving 
suits; parcel delivery; arranging of cruises; transport by pipeline; delivery of goods; freighting; freight forwarding; 
transport of travelers; ice-breaking; hauling; towing; refloating of ships; boat storage; underwater salvage; pleasure boat 
transport; freight (shipping of goods); boat transport; barge transport; railway truck rental; storage of goods; storage 
information; courier services (messages or merchandise); travel booking agency services (except for hotel reservation); 
travel tour guide services.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

Priority claimed from 08/06/2015; Application No. : 014225411 ;European Union 

3356765    07/12/2015
[International Registration No. : 1299557]
ASSA ABLOY Branding S.à r.l.
11-13 Bld de la Foire L-1528 Luxembourg

Proposed to be Used
IR DIVISION
Cl.6;Locks and lock goods, also including lock cases, lock cylinders, striking plates, keys and key blanks; safes and 
safety boxes; doors and windows; frames, hinges and handles; door closers (not electric); emergency and panic devices 
for doors and windows, namely, metal bars; fittings and mountings for doors and windows as well as other door and 
window hardware; wind breaks, namely, fences; parts for all the aforesaid goods being goods in this class; all the 
aforesaid goods being of metal or predominantly of metal; small items of metal hardware.

Cl.7;Electric, pneumatic and hydraulic door openers and closers; electric motors for doors and gates; mechanical, 
electric, pneumatic and hydraulic drives and controls for doors and gates; electromechanical and electrohydraulical door 
operators; parts and components of the aforementioned goods.

Cl.9;Electric, electronic and electromechanical locks and lock goods, also including electronic lock cylinders, electric 
striking plates, door magnets, electronic keys, key cards, also including electronic or magnetic access control cards and 
smart cards, and key card readers, also including electronic or magnetic access control card readers and smart card 
readers; units for programming locks, lock cylinders, keys, key cards, key card readers and safes; electric door and 
window alarms; electronic and magnetic sensors; CCTV systems and devices; electric, electronic and electromechanical 
access control apparatus and systems; security or alarm apparatus and systems; apparatus and systems for providing 
identification and authentication data for near field communication (NFC) tags, digital keys and identity data; apparatus 
and systems for implementing access control functionality for identity verification and access or denial of access to 
digital data, physical premises or computer networks; apparatus and systems for managing mini bars and energy 
consumption in hotels, homes, companies, public establishments; apparatus and instruments for recording, monitoring, 
signaling and checking, also including checking and/or controlling people's movement within, entrance to and exit from 
buildings and through doors and gates and/or for use with locks; magnetic and computer software.

Cl.19;Doors, window and gates, including security doors, industrial doors, garage doors, insulating doors, fire doors; 
door sections; openable wall sections, door leaves, door frames and door panels; linings for building and rails; door 
frames and protective door frames, not of metal; roller shutters; parts and components of the aforementioned goods; all 
the aforementioned goods consisting mostly of non-metal.

Cl.20;Doors for furniture; door handles, locks, latches, keys, key blanks, bolts, chains and security fittings all of non-
metallic material; non-metallic fittings for doors, drawers and windows; furniture locks; security closures, security chests, 
security cabinets; parts and fittings for all the aforesaid goods.

Cl.35;Reselling, wholesale and retail services relating to locks, door and gates, access control, security goods; 
customer information services in connection with the sale of afore said goods; business advisory and consultancy 
services relating to the establishment and operation of franchises and resale services; systemization, processing and 
maintenance of information into computer databases; retrieval of data and documents.

Cl.37;Installation, maintenance and repair of locks and locking mechanisms; installation, maintenance and repair of 
doors, gates, window fittings and related control and operating systems; installation, maintenance and repair of access 
control and security apparatus, systems and installations and related products and devices.

Cl.41;Education and providing of training and instruction services in relation to installation, maintenance and repair of 
locks, locking mechanisms, access control and security apparatus, systems and installations and related products and 
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devices.

Cl.42;Design and development of computers, computer systems, computer software, technology solutions, mobile and 
web applications in the field of access control and security, including secure identity solutions; design and development 
of apparatus and instruments in the field of access control and security; consultancy and information regarding the 
aforesaid services.

Cl.45;Security services for the protection of property and individuals; issuance, authentication and revocation of digital 
signature and digital rights for physical and logical access control systems and secure identity solutions; security 
consultants.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

Priority claimed from 18/11/2015; Application No. : 014810147 ;European Union 

3360083    24/03/2016
[International Registration No. : 1300549]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE Heerlen

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial use for the manufacture of beauty and skin care products; chemical and 
biochemical preparations for use in cosmetics, skin care products and sun-screen products for the absorption of 
ultraviolet ray.

Cl.3;Cosmetics, also for beauty and skin care; cosmetics and skin care products for the prevention of sunburn; sun-tan 
and sun-screening preparations; preparations and substances for the conditioning, care and appearance of the skin, body
and face.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

3387578    02/05/2016
[International Registration No. : 1306682]
MESSE BERLIN GMBH
Messedamm 22 14055 Berlin Germany

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.35;Office work, collection of business data and information in the field of advertising in computer networks and 
other electronic media, providing of business data and information in the field of advertising in computer networks and 
other electronic media; organization of trade fairs and exhibitions for commercial and advertising purposes, including on 
the Internet and other electronic media; organization of participation in trade fairs; organizational consultancy for the 
accomplishment and organization of trade fairs; presentation of companies and their products and services, including on 
electronic media; sales promotion and brokering of trade and business contacts and commercial transactions for 
consumer goods and industrial products on electronic media; providing and rental of floor space and exhibition stands 
including associated equipment, as far as included in this class; public relations; advertising, providing and rental of 
advertising and presentation space, including on electronic media; compilation of statistics; marketing, market research 
and market analysis; sales promotion for third parties; organisation of exhibitions for commercial or advertising 
purposes, also on the Internet and other electronic media.

Cl.38;Telecommunications; transmission of data and information on computer networks and other electronic media, 
providing access to an e-commerce platform on computer networks and other electronic media; providing access to a 
platform for the purchase and sale of goods and services between third parties; providing access to computer programs 
over the Internet.

Cl.41;Organization of exhibitions for cultural, entertainment and sporting purposes, including on the Internet and other 
electronic media; arranging and conducting of congresses, conferences, seminars and workshops (training), including 
on, the Internet and other electronic media; training and further education in trade fair matters; publication (except for 
advertising purposes), in particular periodicals, catalogues and prospectuses, including via the Internet and other 
electronic media.
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Priority claimed from 30/09/2015; Application No. : 30 2015 106 547 ;Germany 

3391168    30/03/2016
[International Registration No. : 1307480]
Herbert Waldmann GmbH & Co KG
Peter-Henlein-Straße 5 78056 Villingen-Schwenningen Germany

Proposed to be Used
IR DIVISION
Cl.9;Regulating and control equipment and devices for lamps and luminaires; electrical and electronic devices for 
operating luminaires; electronic circuit arrangements for operating luminaires; starters, ballasts and control circuits for 
lamps and lights; light emitting diodes.

Cl.11;Lamps and lights (luminaires), in particular standing luminaires, recessed luminaires, suspended luminaires, 
linear suspended luminaires, LED luminaires; lighting apparatus and installations; parts and accessories of the 
aforementioned goods, included in this class.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

Priority claimed from 30/03/2016; Application No. : 30 2016 102 860 ;Germany 

3395214    03/06/2016
[International Registration No. : 1307846]
ZOTT SE & CO. KG
Dr.-Steichele-Straße 4 86690 Mertingen Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.29;Milk, dairy products, namely drinking milk, fermented milk, buttermilk; yoghurt, fruit yoghurt, yoghurt drinks, 
chocolate or cocoa yoghurt; non-alcoholic mixed milk drinks, kephir, cream, curd cheese, fruit and herb curd cheese; 
milk-based desserts; butter; cheese and cheese preparations; milk and whey powder as foodstuffs, both with or without 
additives; spreads (fat-containing); milk shakes; whey.

Cl.30;Puddings, edible ice, powder for ice cream; long-life bakery goods and pastries, especially ready-to-eat cakes and
waffles; cocoa-based beverages; rice pudding.
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Priority claimed from 16/11/2015; Application No. : 30 2015 107 926 ;Germany 

3403204    08/01/2016
[International Registration No. : 1310988]
Kelvion Holding GmbH 
Meesmannstr. 103 44807 Bochum DE

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in power stations, for generating electricity and for use in the gas and processing industries; 
separators; steam engines; compressors; heat exchangers for motors and engines; filtering machines; radiators for 
motors and engines; aerocondensers; housings (parts of machines); generators of electricity; machines and plants 
composed thereof for the processing of foodstuffs; machines and machine tools for the processing industry in the fields 
of foodstuffs, beverages, the brewing industry, dairy industry, chemistry, pharmaceutics, biotechnology, cosmetics, oil 
production, oil processing, power generation, wastewater treatment and metalworking, for use in the marine industry, 
drinking water production and treatment, on oil platforms, in wine cellars, all the aforesaid goods included in this class; 
machines, apparatus, devices and parts for the processing industry in the fields of foodstuffs, beverages, the brewing 
industry, dairy industry, chemistry, pharmaceutics, biotechnology, cosmetics, oil production, oil processing, power 
generation, wastewater treatment and metalworking, for use in the marine industry, drinking water production and 
treatment, on oil platforms, in wine cellars, all the aforesaid goods included in this class; heat exchangers being parts of 
machines.

Cl.9;Regulating, checking, controlling, measuring apparatus and devices and electric or electronic switch gears; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; 
apparatus and instruments for testing, measuring and analysing liquid or powdered preparations; data transmission 
installations and equipment, data processing installations and equipment, data output installations and equipment; 
process control systems, namely electrotechnical and electronic apparatus and equipment for process monitoring and 
process control, for the collection, processing and output of data; computers and computer software; transducers; parts 
for the aforesaid goods (included in this class).

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; heat exchangers and fittings for heat exchangers, included in this class; separators for removing 
condensation by refrigeration; refrigerating chambers; air heating apparatus; air dryers; electric radiators; heat 
regenerators; heat accumulators; heat exchanger pipes, cooler pipes and condenser tubes, finned tubes and filter pipes 
for heat exchangers; air pre-heaters; dry cooling systems; dehumidifiers; chillers; machines for drying materials, also by 
using the spray drying technology; heat generation devices and heat distribution devices and plants composed thereof 
for industrial purposes; all the aforesaid goods custom-made.

Cl.35;Commercial trading and consumer information services, namely auctioneering services, intermediary services, 
collective buying services, commercial evaluation services, preparation of competitions, agency business, import and 
export services, negotiation and mediation services, ordering services, price comparison services, procurement services 
for others; retail and wholesale services, mail order services and online retail and wholesale services, all relating to 
chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry, relating to 
filtering materials, relating to building materials of metal and process equipment of metal, relating to machines and spare 
parts therefor for use in power stations, for generating electricity and for use in the gas and processing industries, 
relating to compressors and spare parts therefor, relating to aerocondensers and spare parts therefor, relating to 
machines and plants composed thereof for the processing of foodstuffs as well as spare parts therefor, relating to 
machines and machine tools, apparatus, devices and parts for the processing industry as well as spare parts therefor, 
relating to heat exchangers being parts of machines and spare parts therefor, relating to regulating, checking, controlling, 
measuring apparatus and devices and electric or electronic switch gears as well as spare parts therefor, relating to 
apparatus and instruments as well as spare parts therefor for conducting, switching, transforming, accumulating, 
regulating and controlling electricity, relating to process control systems, namely electrotechnical and electronic 
apparatus and equipment for process monitoring and process control, for the collection, processing and output of data as
well as spare parts for the aforesaid apparatus and equipment, relating to apparatus for lighting, heating, steam 
generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes as well as spare parts therefor, 
relating to oil pumps being parts for cooling systems of transformers, relating to heat exchangers and accessories for 
heat exchangers as well as spare parts therefor, relating to non-metallic building materials, relating to filtering materials 
of textile; leasing and rental of objects in connection with the providing of the aforesaid services, included in this class; 
consultancy, advisory and information services relating to the aforesaid services, included in this class.
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Cl.37;Building construction, including the installation of lighting, heating, steam generating, cooking, refrigerating, 
drying, air conditioning, ventilating, heat recovery, air filtering and water supply apparatus and of sanitary installations; 
repair of apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, air-conditioning, ventilating, 
heat recovery, air filtering and water supply and sanitary purposes, air filters and parts and accessories for the aforesaid 
apparatus and installations; construction management services; building repair; interference suppression in electric 
apparatus and in air conditioning installations and apparatus; installation and maintenance of air conditioners and air 
conditioning installations; installation of electric apparatus; installation of refrigerating apparatus; installation and 
maintenance of machines; construction consulting.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial analysis and 
research services; construction drafting and consultancy; engineering services; providing of expert opinion in the field of 
power generation, oil and gas, chemistry, machine applications, climate and environment, food and beverages; 
technological consultation services; design, development, planning, project management and civil engineering services 
of industrial and machine installations, lighting, heating, steam generating, cooking, refrigerating, drying, air conditioning,
ventilating, heat recovery, air filtering and water supply apparatus and of sanitary installations, air filters; technical 
testing; scientific research; mechanical research; design, technical development and technical planning of industrial 
installations and machines; research and development of installations, processes and products.
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3407435    20/04/2016
[International Registration No. : 1312727]
Guangdong Transtek Medical Electronics Co., Ltd.
Zone A, No. 105, Dongli Road, Torch Development District, Zhongshan Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computers; pedometers; quantity indicators; weighing apparatus and instruments; measures; radios; surveying 
apparatus and instruments; wires, electric; protection devices for personal use against accidents; batteries, electric.

Cl.10;Arterial blood pressure measuring apparatus; medical apparatus and instruments; massage apparatus; apparatus
for use in medical analysis; dental apparatus and instruments; galvanic therapeutic appliances; cushions for medical 
purposes; babies' bottles; condoms; orthopaedic [orthopedic] belts.
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3407917    04/05/2016
[International Registration No. : 1313586]
OTG Enterprise Pte. Ltd.
138 Cecil Street, 12-1A Cecil Court Singapore 069538 Singapore

Proposed to be Used
IR DIVISION
Cl.29;Fruit-based snack foods; processed or roasted nuts; preserved or salted fruits and vegetables; dried and cooked 
fruits and vegetables; jellies; jams; freshly processed nuts; all included in this class.

Cl.30;Snacks foods (cereal-based); biscuits; candy; chips [cereal products]; flour based preparations; confectionery 
and sweets (non-medicated); cookies; crackers; nut-based confectionery; rice cakes; rusks; popcorn; roasted corn; 
cereal based preparations; candy for food; peanut confectionery; sugar coated peanuts; candy bars; cream crackers; 
prawn crackers; rice crackers.
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Priority claimed from 27/07/2016; Application No. : 4520160006147 ;Republic of Korea 

3410333    27/07/2016
[International Registration No. : 1313364]
KIM KANGAN
71, Geomdan-ro, Hanam-si Gyeonggi-do Republic of Korea

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Computer featuring interactive video games of virtual reality; virtual reality game software; downloadable computer 
game software via a global computer network and wireless devices; computer game software downloadable from a global 
computer network; computer programs for pre-recorded games; recorded computer game programs; downloadable 
mobile game software; recorded game software for mobile; computer programs for video and computer games; online 
game programs; computer game software; computer game cartridges; computer game programs; electronic media 
featuring computer game program; electronic game software; electronic game programs; application software for smart 
phone; augmented reality software for use in mobile devices; downloadable software.

Cl.41;Providing of game competitions analysis information; gaming services; provision of information relating to game 
services; provision of information relating to electronic game services; providing information on-line relating to computer 
games; mobile phone game services; electronic games services through mobile game applications; on-line game services
through mobile applications; mobile game services; game services provided on-line from a computer network; electronic 
games services provided by means of the internet; providing of game contents via online; game services provided via 
communication networks; providing on-line computer games; arranging of games and competitions via the internet; 
arranging and conducting of mobile game competitions.

Cl.42;Development of game software; computer programming of video games; computer programming of computer 
games; development of computer game software; duplication of computer game software; maintenance of computer 
game software; development of computer hardware for computer games; computer game programming; rental of 
computer game programs; design and development of computer game software; design and development of video game 
software; design and development of virtual reality software; software design and development; building and maintaining 
websites; distribution of game software.
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3415106    04/05/2016
[International Registration No. : 1313581]
INFOLABEL AG
Grossrietstrasse 7 CH-8606 Nänikon Switzerland

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus for the chemical and/or biotechnological industry, filtering apparatus and other separation 
apparatus, sieve apparatus, vibration agitators, parts and spare parts for the aforesaid goods (included in this class).

Cl.11;Heating apparatus and cooling apparatus for scientific and/or biotechnological applications, sterilization 
apparatus and filtration apparatus, apparatus and equipment for the purification of fluids and gases, gas supply 
apparatus for chemical and/or biotechnological applications (included in this class).

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services.
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Priority claimed from 23/07/2015; Application No. : 2015-070505 ;Japan 

3415390    10/06/2016
[International Registration No. : 1283841]
SATO NORIMASA
2601 City Tower Azabujuban, 1-6-3 Mita, Minato-ku Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.3;Soap; dentifrices; cosmetics; perfumes; fragrances.

Cl.5;Sanitary napkins; sanitary panties; dietary supplements for humans.

Cl.21;Floss for dental purposes; toilet utensils; clothes brushes; toothbrushes, electric; combs; comb cases; cosmetic 
utensils; make-up sponges; make-up brushes; fitted vanity cases; perfume sprayers; powder compacts; soap holders; 
soap boxes; toilet cases; nail brushes; powder puffs; toothbrushes; toothbrush cases; shaving brushes; shaving brush 
stands; hairbrushes; lip brushes; eyebrow brushes.
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3420747    16/05/2016
[International Registration No. : 1314708]
PUBLIC JOINT-STOCK COMPANY "NOVOKRAMATORSKY MASHINOSTROITELNY ZAVOD"
Ordzhonikidze street, 5, Kramatorsk city Donetsk region 84305 Ukraine

Proposed to be Used
IR DIVISION
Cl.7;Anti-friction bearings for machines; drums [parts of machines]; pulleys; pulleys [parts of machines]; journal boxes 
[parts of machines]; hoppers [mechanical discharging]; drilling machines; drilling bits [parts of machines]; rolling mill 
cylinders; bearings [parts of machines]; loading ramps; derricks; machine tools; centrifugal mills; centrifugal pumps; 
freewheels other than for land vehicles; drain cocks; suction machines for industrial purposes; coal-cutting machines; 
brake pads other than for vehicles; brake shoes other than for vehicles; hydraulic engines and motors; hydraulic 
turbines; torque converters other than for land vehicles; mineworking machines; bending machines; dividing machines; 
compressed air engines; punching machines; road building machines; grinding machines; excavators; shovels, 
mechanical; handling apparatus for loading and unloading; railroad constructing machines; joints [parts of engines]; 
shaft couplings [machines]; degreasers [machines]; machine wheelwork; couplings other than for land vehicles; 
calenders; cowlings [parts of machines]; hydraulic controls for machines, motors and engines; control mechanisms for 
machines, engines or motors; pneumatic controls for machines, motors and engines; valves [parts of machines]; machine
wheels; crank shafts; conveyors [machines]; converters for steelworks; diggers [machines]; rams [machines]; cranks 
[parts of machines]; gear boxes other than for land vehicles; housings [parts of machines]; taps [parts of machines, 
engines or motors]; cranes [lifting and hoisting apparatus]; hangers [parts of machines]; tilt hammers; elevator chains 
[parts of machines]; blade holders [parts of machines]; foundry machines; molds [parts of machines]; elevators [lifts]; 
hoists; blades [parts of machines]; handling machines, automatic [manipulators]; grease boxes [parts of machines]; 
machine fly-wheels; earth moving machines; ore treating machines; garbage disposals; cinder sifters [machines]; trash 
compacting machines; apparatus for dressing; power hammers; mixers [machines]; mixing machines; bellows [parts of 
machines]; mills [machines]; hammers [parts of machines]; roller bridges; clutches other than for land vehicles; pressure 
valves [parts of machines]; superchargers; guides for machines; pumps [machines]; shears, electric; knives [parts of 
machines]; bearing brackets for machines; axles for machines; shredders [machines] for industrial use; elevator belts; 
chucks [parts of machines]; soldering blow pipes, gas-operated; transmission shafts, other than for land vehicles; gears, 
other than for land vehicles; fuel conversion apparatus for internal combustion engines; dust removing installations for 
cleaning purposes; dust exhausting installations for cleaning purposes; lifting apparatus; elevating apparatus; lifts, other 
than ski-lifts; jacks [machines]; compressed air machines; pneumatic hammers; pneumatic transporters; pneumatic tube 
conveyors; air suction machines; blowing machines for the compression, exhaustion and transport of gases; feeders 
[parts of machines]; piston rings; pistons [parts of machines or engines]; pistons for cylinders; presses [machines for 
industrial purposes]; swaging machines; punches for punching machines; rolling mills; springs [parts of machines]; 
regulators [parts of machines]; speed governors for machines, engines and motors; pressure regulators [parts of 
machines]; reduction gears other than for land vehicles; pressure reducers [parts of machines]; cutting blow pipes, gas-
operated; tools [parts of machines]; cutting machines; filling machines; expansion tanks [parts of machines]; propulsion 
mechanisms other than for land vehicles; drilling heads [parts of machines]; drilling rigs, floating or non-floating; drill 
chucks [parts of machines]; separators; sieves [machines or parts of machines]; sorting machines for industry; stands 
for machines; tables for machines; belt conveyors; spin driers [not heated]; heat exchangers [parts of machines]; 
transmissions for machines; holding devices for machine tools; wind turbines; turbines other than for land vehicles; 
connecting rods for machines, motors and engines; driving chains other than for land vehicles; universal joints [Cardan 
joints]; filters [parts of machines or engines]; journals [parts of machines]; centrifugal machines; cylinders for machines; 
connecting rods for machines, motors and engines; die-stamping machines.

Cl.9;Remote control apparatus; electric installations for the remote control of industrial operations.

10830



Cl.42;Construction drafting; material testing; technical research; chemical research; research and development of new 
products for others; mechanical research; physics [research]; engineering; computer programming; consultancy in the 
field of energy-saving; quality control; surveying; software as a service [SaaS]; industrial design; computer system 
design; technological consultancy.

10831



Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

Priority claimed from 22/01/2016; Application No. : 302016000005963 ;Italy 

3427769    24/02/2016
[International Registration No. : 1317315]
ARTSANA S.P.A.
Via Saldarini Catelli, 1 I-22070 Grandate (CO) Italy

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated oils.

Cl.5;Disinfectants for medical use; medical dressings, coverings and applicators; first-aid boxes, filled; adhesive 
plasters; enema preparations; absorbent cotton; medicated creams; disinfectants; gauze for dressings; alcohol-based 
antibacterial skin sanitizer gels; cooling sprays for medical purposes; haemostatic preparations; hemostatics for medical 
purposes; medicated oils; sterile solutions for medical purposes; eyepatches for medical purposes; eye bandages for 
medical use; pregnancy testing preparations for home use; air deodorising preparations; gauze compresses; medicated 
plasters; saline solutions; diagnostic test strips for medical purposes; diagnostic reagents.

Cl.10;Aerosol dispensers for medical purposes; medical syringe needles; apparatus for intestinal washing; urine and 
feces testing instruments for medical and diagnostic purposes; corsets for medical purposes; electric warming pads for 
medical use; heating cushions [pads], electric, for medical purposes; cushions [pads] (heating -), for medical purposes; 
cushions for medical purposes; chemically activated hot and cold gel packs for medical use; vaginal douche bags; 
supportive bandages; orthopaedic bandages; bandages, elastic; surgical mesh; incontinence sheets; 
sphygmomanometers; disposable syringes; injection syringes; medical syringes; stethoscopes; ear plugs for medical 
purposes; ear plugs for protection against noise; clinical thermometers; thermometers for medical purposes; electronic 
thermometers for medical use; digital thermometers for medical purposes; mercury thermometers for medical use; 
hypodermic syringes; catheters; orthopedic articles; inhalers; rigid bandages for orthopaedic purposes; humidifiers and 
vaporisers for medical purposes; heat pads for medical use; ice bags for medical purposes; disposable gloves; medical 
and surgical gloves; tourniquets; therapeutic devices for administering oxygen; surgical drapes.
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3428781    13/07/2016
[International Registration No. : 1317409]
CAMBIUM NETWORKS, LTD.
Unit B2, Linhay Business Park, Eastern Road, Ashburton Newton Abbot, Devon TQ13 7UP United Kingdom

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Point-to-point and point-to-multipoint wireless networking devices, namely, wireless ethernet bridges, distributed 
access points, radios, antenna and subscriber modules enabling the transmission of voice, video and data; electronic 
transmitters and receivers for wireless networks, namely, transmitters and receivers of electronic signals; computer 
software for administration of computer networks and information technology (IT) systems, for administration of voice 
data networks and broadband data networks, for connecting radio networks, for setting up and configuring local area 
networks, for setting up and configuring wide area networks, for use in network management, for connecting users on 
wireless networks, for controlling and managing access server applications, for management of communication 
equipment, for wireless content delivery, for telecommunications and data networking services; communications 
software for connecting users on wireless networks, computer networks, and information technology (IT) systems; 
telecommunications and data networking hardware, namely, devices for transporting and aggregating voice, data, and 
video communications across multiple network infrastructures and communications protocols.

Cl.38;Wireless communication services, namely, providing internet access service; providing access to 
telecommunication networks; transmission of video, voice over IP, and data connectivity via telecommunications 
networks, including private and virtual-private-network transmission services provided via wireless means including 
point-to-point wireless, point-to-multipoint wireless.

Cl.42;Design and development of wireless communication systems for transmission and reception of voice, data and 
video.
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Priority claimed from 03/02/2016; Application No. : 015073703 ;European Union 

3429577    14/06/2016
[International Registration No. : 1317140]
SZ DJI TECHNOLOGY CO., LTD.
6F, HKUST SZ IER Bldg., No.9 Yuexing 1st Rd., Hi-Tech Park (South), Nanshan District, Shenzhen 518057 Guangdong CN

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.7;Electric motors; engines, other than for land vehicles; aeronautical engines; control mechanisms for machines, 
engines or motors; transmission control mechanisms; electric propulsion mechanisms for machines; speed changers; 
speed governors for machines, engines and motors; universal joints [cardan joints]; anti-vibration mountings for 
machines; compressed air machines; mining machines; agricultural machines; agricultural, earthmoving, construction, 
oil and gas extraction and mining equipment; robots [machines].

Cl.12;Vehicles for locomotion by land, air, water or rail; air vehicles; aircraft; aircraft fuselages; aircraft landing gear; 
aircraft landing gear wheels; airplanes; drone; civilian drones; electric vehicles; electrically powered aircraft; gyrocopters;
helicopters; parachutes; propeller blade protectors for aircraft; propellers for air vehicles; remote control vehicles, other 
than toys; rotor blades for helicopters; screw-propellers; structural parts for airplanes; structural parts for gliders; 
structural parts for helicopters; tilt rotor aircraft; tires, solid, for vehicle wheels; unmanned aerial vehicles [UAVs]; vehicle 
chassis.

Cl.28;Drones [toys]; air pistols [toys]; apparatus for games; controllers for game consoles; controllers for toys; model 
aircraft; model cars; paintball guns [sports apparatus]; portable games with liquid crystal displays; radio-controlled toy 
vehicles; remote control toys; remote controlled scale model vehicles; scale model airplanes; scale model kits [toys]; toy 
airplanes; toy cars; toy model kits; toy model vehicles; toy models; toy tools; video game machines.
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Priority claimed from 04/12/2015; Application No. : 86840014 ;United States of America 

3429822    03/06/2016
[International Registration No. : 1316683]
Silicon Valley Community Foundation
2440 West El Camino Real, Suite 300 Mountain View CA 94040 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed publications, namely, newsletters, magazines, postcards and brochures in the field of philanthropic and 
charitable services related to giving.

Cl.36;Charitable fundraising and charitable fundraising services; philanthropic services concerning monetary 
donations in the form of grants, scholarships, planned gifts, securities, real estate and investments; social venture capital 
services, namely, providing financing to non-profit organizations; administering monetary charitable contributions, donor 
advised funds, field of interest funds, community endowment funds, corporate advised funds, scholarship funds and 
committee advised funds; financial consultation services in the field of philanthropic and charitable services relating to 
giving and fund raising; providing financial information through a website through which charitable donors recommend 
grants to charities, check fund balances, download fund statements and investment performance reports, review gift and 
grant history and make fund additions or other charitable gifts online; providing financial news, financial information and 
resources in the field of philanthropy and charitable giving via a website; preparation of custom financial presentations 
featuring information in the field of philanthropy and charitable giving.

10835



Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

Priority claimed from 12/02/2016; Application No. : 689098 ;Switzerland 

3433400    14/07/2016
[International Registration No. : 1317596]
MICHELANGELO FOUNDATION FOR CREATIVITY & CRAFTSMANSHIP
Chemin de la Chênaie 50 c/o Richemont International SA CH-1293 Bellevue Switzerland

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.16;Posters, pamphlets, catalogs, newspapers, writing paper, books, booklets, manuals, publications, magazines 
(periodicals).

Cl.35;Organization of exhibitions for commercial and advertising purposes contributing to the creation of employment 
opportunities in the field of crafts.

Cl.41;Education, teaching, instruction, training and further training in the field of crafts; organization and conducting of 
colloquiums, conferences and seminars in the field of crafts; practical training in the field of crafts; publication of texts 
other than advertising texts; organization of exhibitions for cultural or educational purposes; organization and conducting
of training workshops; vocational guidance (education or training advice).
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3433820    17/06/2016
[International Registration No. : 1211460]
METAQUOTES SOFTWARE CORP.
P.O. Box N-341, Charlotte House, Charlotte Street Nassau, Bahamas

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer programs [downloadable software]; computer game 
software; electronic publications, downloadable; computers; notebook computers; magnetic and optical data media.

Cl.42;Design and development of computer hardware and software; recovery of computer data; installation of computer
software; consultancy in the field of computer hardware; updating of computer software; maintenance of computer 
software; conversion of data from physical to electronic media; computer system design; rental of computer software; 
hosting computer sites [web sites]; duplication of computer programs; creating and maintaining web sites for others.
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Priority claimed from 24/06/2015; Application No. : 1312947 ;Benelux 

3433991    13/11/2015
[International Registration No. : 1317617]
Upinion Netherlands Besloten Vennootschap
Dynamostraat 72, 2e étage NL-1014 BZ Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software for sending and answering questions for the purpose of feedback and all 
types of research, sharing information, analysing data and organising information within individual work stations, PCs or 
computer networks for the purpose of feedback and all types of research.

Cl.35;Advertisement; business management; business administration; office functions; data retrieval services for 
feedback and research purposes.

Cl.38;Providing electronic question and answer communication through computer networks; providing multi-user 
access to protected collections of information by means of global computer information networks for feedback and all 
types of research.

Cl.42;Computer services, namely providing online non-downloadable software interfaces to have companies and 
consumers mutually send questions and answers over computer networks; scientific research for others conducted 
using databases and the internet; designing of information indexes, websites, diagrams and reports for the purpose of 
feedback and all types of research via global computer networks; providing information concerning research studies, 
including text, electronic documents, databases, graphical and audiovisual information via a global computer information 
networks.
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Priority claimed from 12/04/2016; Application No. : 015323801 ;European Union 

3435616    25/08/2016
[International Registration No. : 1318555]
Hotset Heizpatronen u. Zubehör GmbH
Hueckstraße 16 58511 Lüdenscheid Germany

Proposed to be Used
IR DIVISION
Cl.9;Junction boxes and connections (electric); thermoelements, namely electric apparatus for measuring temperature; 
temperature controlling apparatus.

Cl.11;Electric heating apparatus, in particular for industrial purposes, electric cartridge-type heaters, refrigerating 
apparatus and refrigerating installations.
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Priority claimed from 15/12/2015; Application No. : 1033899 ;New Zealand 

3437382    15/06/2016
[International Registration No. : 1315387]
SQUIGGLA LIMITED PARTNERSHIP
Level 4, BNZ Building, 354 Victoria Street Hamilton 3204 NZ

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer software products; interactive entertainment software for use with computers; interactive entertainment 
software for use with mobile phone; interactive entertainment software for use with tablets; interactive entertainment 
software for use with portable computer devices; interactive educational software for use with computers; interactive 
educational software for use with mobile phone; interactive educational software for use with tablets; interactive 
educational software for use with portable computer devices; interactive computer software; mobile application software; 
entertainment software; educational software; computer software for use on mobile phones; computer software for use 
on tablets; computer software for use on portable computer devices; computer software for uploading images; computer 
software for downloading images; computer software for viewing images; computer software for photographing images; 
mobile application software for uploading images; mobile application software for downloading images; mobile 
application software for viewing images; mobile application software for photographing images; computer software for 
uploading media objects including text, documents, photographs, images, video, and audio; computer software for 
manipulating media objects including text, documents, photographs, images, video, and audio; computer software for 
enhancing media objects including text, documents, photographs, images, video, and audio; computer software for 
uploading digital content including text, documents, photographs, images, video, and audio; computer software for 
manipulating digital content including text, documents, photographs, images, video, and audio; computer software for 
enhancing digital content including text, documents, photographs, images, video, and audio; computer software for 
metadata tagging; computer software for website tagging.

Cl.16;Paper; cardboard; printed matter; printed matter for educational purposes; calendars; diaries; books; notebooks; 
albums; photographs; posters; stationery; office stationery; home stationery; educational stationery; containers for 
storage; containers for storage, including boxes; containers for storage, including trays; envelopes; writing implements; 
pens; pencils; office supplies; staplers; staples; cards; greeting cards; wrapping paper; adhesives for stationery; 
adhesives for household purposes; artists" materials; paint brushes; stickers; prints; pencil cases; bookmarks; 
scrapbooks; stamps; stamp pads; brochures; booklets; manuals; periodicals; printed publications; newspapers; 
newsletters; magazines.

Cl.25;Clothing; clothing for men; clothing for women; clothing for children; children’s clothing; shirts; t-shirts; 
sweatshirts; shorts; jackets; footwear; shoes; socks; headgear; hats; caps.

Cl.41;Organisation of competitions (education or entertainment); organisation of art competitions; organisation of art 
contests; organisation of art exhibitions; organisation of entertainment events; organisation of educational events; 
organisation of seminars; conducting seminars; provision of entertainment services via an online forum; provision of 
educational services via an online forum; management of entertainment programmes; organisation of entertainment 
programmes; production of entertainment programmes; management of educational programmes; organisation of 
educational programmes; production of educational programmes; organisation of entertainment events; production of 
entertainment events; organisation of educational events; production of educational events; organisation of programmes 
to encourage drawing; organisation of programmes to encourage art creation; organisation of events to encourage 
drawing; organisation of events to encourage art creation; provision of online publications; provision of electronic 
publications distributed by email; electronic publication of information on a wide range of topics, including online and 
over a global computer network; publication of multimedia material online; publication of magazines; publication of 
newsletters; electronic publication of material featuring user generated content; electronic publication of material 
featuring specified content; providing entertainment information from computer databases; providing entertainment 
information from electronic databases; providing entertainment information from online databases; providing educational 
information from computer databases; providing educational information from electronic databases; providing 
educational information from online databases; art gallery services; online art gallery services; educational research; 
consultancy services relating to the foregoing; advisory services relating to the foregoing; information services relating 
to the foregoing.
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Priority claimed from 08/01/2016; Application No. : 014984066 ;European Union 

3438093    28/06/2016
[International Registration No. : 1317931]
AUMA Riester GmbH & Co. KG
Auma Str. 1 79379 Müllheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Drive units, other than for land vehicles; actuators for valves; electrical drives for machines; hydraulic controls for 
machines, motors and engines; gears, other than for land vehicles; motors, other than for land vehicles; pneumatic 
controls for motors; hydraulic controls for machines; pneumatic controls for machines; hydraulic controls for motors; 
system control instruments (mechanical -); power transmission couplings for machines; process control units 
[mechanical]; process control units [pneumatic]; process control units [hydraulic]; torque converters other than for land 
vehicles; hydraulic actuators; control mechanisms for machines, engines or motors; die holders for use with machines; 
engines, powertrains, and generic machine parts.

Cl.9;Process control units [electric]; process controlling apparatus [electric]; process controlling apparatus [electronic];
controllers (regulators); measuring, counting, alignment and calibrating instruments; revolution counters; databases 
(electronic); software; electricity indicators; electrical controls; electronic controllers; current rectifiers; transformers 
[electricity]; frequency transformers; commutators; switching power supply apparatus; industrial controls incorporating 
software; computer hardware; data communications hardware; data processing equipment; magnets; apparatus, 
instruments and cables for electricity; programmable controllers; electronic controls for motors.
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3438260    14/09/2016
[International Registration No. : 1317962]
FQ IP AB
Kungsgatan 28 SE-411 19 GÖTEBORG SE

Address for service in India/Attorney address:
LALL LAHIRI AND SALHOTRA
RCY HOUSE, PLOT NO. B-28, SECTOR-32, INSTITUTIONAL AREA, GURGAON-122001 (HARYANA)

Proposed to be Used
IR DIVISION
Cl.6;Frameworks of metal for construction; scaffolding and racks of metal; portable building structures of metal; bars 
and joists of metal; adjustable base plates of metal; metal construction components; locks [other than electric] of metal 
for use on bars.

Cl.7;Flexible conveyors, namely belt conveyors and roller conveyors.

Cl.19;Frameworks, not of metal, for construction; scaffolding and racks, not of metal; portable building structures, not 
of metal; bars and joists, not of metal; adjustable base plates, not of metal; construction components, not of metal.
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Priority claimed from 17/03/2016; Application No. : 302016000028228 ;Italy 

3441548    16/05/2016
[International Registration No. : 1319460]
DISTRIBUZIONE STELLA S.r.l.
Via Giuseppe Di Vagno, 14 I-70017 PUTIGNANO (BA) Italy

Proposed to be Used
IR DIVISION
Cl.3;Baby oils [toiletries]; baby powder [toiletries]; baby lotions [toiletries]; shampoos for babies; children's play 
cosmetics; wipes impregnated with a skin cleanser; hair conditioners for babies; bath creams; bath milk.

Cl.12;Stroller hoods; strollers; prams; push scooters [vehicles]; safety seats for children for automobiles; umbrellas to 
be affixed to baby strollers; fitted stroller mosquito nets; bicycles for children.

Cl.15;Musical chimes [musical instruments]; musical instruments.

Cl.20;Baby bolsters; baby gates; head support cushions for babies; high chairs for babies; mats for infant playpens; 
infant beds; baby bouncers [seats]; cradles; sleeping mats for use by children; desks; coatstands; trestles [furniture]; 
furniture for camping; inflatable furniture; upholstered furniture; mirrors [furniture]; drawers [furniture parts]; garden 
furniture of plastic; furniture made of wood or wood substitutes; bedroom furniture; computer furniture; edgings of 
plastic for furniture; rocking chairs; easy chairs; chairs [seats]; cushions; maternity pillows; wall-mounted baby changing 
platforms; portable baby bath seats for use in bath tubs; chests for toys; photograph frames; baby changing mats; crib 
bumpers; playpens for babies; sleeping mats.

Cl.24;Children's blankets; children's towels; receiving blankets; bed clothes; crib canopies; paper pillowcases; covers 
for cushions; pillow shams; duvet covers; sleeping bag liners; indoor and outdoor curtains; diaper changing cloths for 
babies; burp cloths, not of paper; furniture coverings of textile; curtain fabrics.

Cl.25;Clothing for babies; trousers for infants; swaddling clothes; babies' bibs of plastic; baby bunting [clothing]; baby 
shoes; children's headgear; hats for infants, babies, toddlers and children; clothing for infants; baby booties; one-piece 
coveralls; babies' bibs, not of paper; layettes [clothing]; bonnets; maternity sleepwear; maternity clothing; women's 
underwear; maternity bands [clothing]; babies' pants [underwear].
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3442836    26/11/2015
[International Registration No. : 1318660]
KESENS Trading (Shanghai) Corporation, LTD.
Room 621, Floor 6th, No.33 XiYa Road, China (Shanghai) Free Trade Zone 200131 Shanghai China

Proposed to be Used
IR DIVISION
Cl.7;Pneumatic transporters; starters for motors and engines; igniting devices for internal combustion engines; pistons 
for engines; hydraulic engines and motors; automobile motor muffler air pipe; pumps [parts of machines, engines or 
motors]; valves [parts of machines]; compressed air engines; fuel conversion apparatus for internal combustion engines; 
vehicles shafts; hand-held tools, other than hand operated; vehicle washing installations; current generators; automobile 
motor waste gas recycle system; connecting rods for machines, motors and engines; crank shafts; machine fly-wheels; 
motor cylinders; automobile motor exhausting and decontaminating device (catalyzing reaction device); diesel filter; 
lubricating filter; air filter; automobile oil pump.

Cl.9;Data processing apparatus; traffic-light apparatus [signalling devices]; smart cards [integrated circuit cards]; 
steering apparatus, automatic, for vehicles; measuring apparatus; meter parts and accessories; measuring devices, 
electric-simulators for the steering and control of vehicles; internal-combustion engine meter; global positioning system 
[GPS] apparatus; parking meters; regulating apparatus, materials for electric- electricity mains [wires, cables]; integrated 
circuits; control panels [electricity]; transducer; vehicle radios; coin-operated mechanisms for apparatus; weighing 
apparatus and instruments; slide projectors; protection devices for personal use against accidents; accumulators, 
electric, for vehicles.

Cl.12;Automobile chassis; motors, electric, for land vehicles; propulsion mechanisms for land vehicles; engines for 
land vehicles; motors for land vehicles; automobile bodies; upholstery for vehicles; vehicles for locomotion by land, air, 
water or rail; motorcycles; shock absorbers for automobiles; vehicle wheel tires [tyres]; repair outfits for inner tubes; 
electric vehicles; bumpers for automobiles; jet engines for land vehicles; gear boxes for land vehicles.
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Priority claimed from 23/11/2015; Application No. : 86829770 ;United States of America 

3450949    19/05/2016
[International Registration No. : 1319724]
Stellus Technologies, Inc.
3655 North First Street San Jose CA 95134 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Flash storage systems comprised of computer servers, nonvolatile storage and software for storage optimization; 
hardware and software for use in connection with data storage systems, management of data storage, optimization of 
data storage; computer software for the development of software used for data management and storage; computer 
hardware and software for cloud-based data storage; computer hardware and software for interconnecting, managing, 
securing and operating local and wide area networks; network storage devices, comprised of computer hardware and/or 
software for controlling network storage and for optimization and analysis of network storage.

Cl.37;Technical support services, namely, trouble shooting in the nature of the repair of computer hardware; 
installation of hardware for computer systems; installation, maintenance and repair of hardware for storage systems, 
storage devices and computer hardware for cloud-based data storage; technical support services, namely, providing 
technical advice related to the installation of computer hardware and peripherals.

Cl.41;Educational services, namely, training services provided online from a computer network related to flash storage 
systems.

Cl.42;Computer network and programming services for others; computer system design services for others; computer 
system analysis for others; installation, maintenance and repair of software and firmware; monitoring of computer 
systems to ensure proper functioning and optimization; updating of computer software and firmware; technical support 
services, namely, providing technical advice related to the installation of software; troubleshooting in the nature of 
diagnosing computer hardware and software problems; and help desk services.
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3450952    03/05/2016
[International Registration No. : 1319777]
Rotork PLC
Rotork House, Brassmill Lane Bath BA1 3JQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Actuators; valves and valve mechanisms; servo-valves; control and regulating valves; hydraulic valves; pressure 
valves; power operated valves; mechanical valves; pneumatic valves; slide, stop and shutter valves; industrial process 
controllers (pneumatic); dampers (parts of machines); actuators for dampers; anti-vibrating mountings for machines; 
gears other than for vehicles; gear assemblies, gear boxes, gear couplings, gear transmissions and gear cases, other 
than for land vehicles; clutches other than for land vehicles; pressure reducers; spindles not for land vehicles; bearing to 
shaft locking devices; locking devices for actuators and mechanical valves; mechanical regulators; pressure regulators; 
pneumatic regulators; vacuum regulators; flow controllers and regulators; boosters being parts of machines; volume 
boosters being parts of machines; pressure boosters; pneumatic air volume booster; filters; oil filters; lubricant filters; 
drum filters; pressure switches as parts of machines; intake manifolds for engines or motors; pressure intensifiers.

Cl.9;Measuring, detecting, signalling and monitoring instruments, indicators and controllers; electric and electronically 
controlled valves; electric control and regulating valves; solenoid valves; automatically actuated valves; control valves; 
remote control apparatus for effecting the automatic opening and closure of valves and actuators; gauges; sensors and 
detectors; monitoring sensors; modulating sensors; switches, binary switches for pressure, delta pressure, temperature, 
humidity, gases, mists, vapour and dust; electric switch boxes; regulators (electronic); safety and releasable locking 
devices (electric); electric relays; electric relays, controlled using air and gas; transducers; parts of the mentioned above 
appliances, devices and instruments; electronic data processing equipment, in particular apparatus for the input, 
transmission, storage and output of data; data processing programs and software; integrated circuits and 
semiconductors; junction sleeves for electric cable; holders for electric coils; choking coils [impedance]; sockets; plugs, 
being electric connections; switches; control panels [electricity]; electromagnetic coils; connections for electric lines.

Cl.37;Maintenance and servicing of control and fail-safe apparatus and installations, including valves, motorised valves 
and light mechanisms for use in pipelines and channels, particularly in the chemical, petrochemical, water and waste and 
power generating industries, control and fail safe apparatus and installations for industrial processes, electronic 
assemblies, computer hardware for monitoring and controlling industrial processes, control apparatus and installations 
including electrical/electronic means for controlling the operating of moveable equipment and mechanisms, including 
valves, motorised valves and light mechanisms for use in pipelines and channels, and of parts and fittings for the 
aforesaid goods.
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Priority claimed from 24/02/2016; Application No. : 30 2016 005 445 ;Germany 

3452885    29/07/2016
[International Registration No. : 1320666]
AUDI AG
85045 Ingolstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.12;Vehicles and their constructive parts; apparatus for locomotion by land, air or water.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles; model cars; decorations for Christmas trees.
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Priority claimed from 22/01/2016; Application No. : T201650139 ;Finland 

3455485    14/06/2016
[International Registration No. : 1321305]
Bayer Oy
Pansiontie 47 FI-20210 Turku FI

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, namely, hormonal preparations for contraceptive use.

Cl.10;Medical devices, namely, intrauterine devices for contraceptive use.
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3456931    01/07/2016
[International Registration No. : 1199481]
STARTIMES SOFTWARE TECHNOLOGY CO., LTD.
002 , C Block, 3rd Floor, Tower 1, 3rd Street, Shangdi Information Industry Base, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computers; recorded computer programmes (programs); computer peripheral devices; computer software 
(recorded); magnetic encoded cards; monitors (computer hardware); integrated circuit cards (smart cards); notebook 
computers; transmitters (telecommunication); modems; portable telephones; optical communication devices; network 
communication devices; television apparatus; video recorders; camcorders; compact disks (acoustic image); electric 
cables; remote control apparatus; set-top boxes.

Cl.35;Import-export agencies; marketing for others; procurement services for others (purchasing goods and services 
for other business); personnel management consultancy; relocation services for businesses; rental of office machines 
and equipment; compilation of information into computer databases; systemization of information into computer 
databases; statement of accounts; sponsorship search.

Cl.37;Computer hardware installation, maintenance and repair; electric appliance installation and repair; installation, 
maintenance and repair for hardware parts of fiber optic cable network; installation of websites and equipments thereof; 
installation, maintenance and repair for data networks; construction of broadband networks; telephone installation and 
repair; office machines and equipment installation, maintenance and repair; mining extraction; interference suppression 
in electrical apparatus.

Cl.38;Radio broadcasting; television broadcasting; news agencies; cable television broadcasting; message sending; 
telephone services; cellular telephone communication; communications by computer terminals; electronic mail; 
communications by fiber optic networks; satellite transmission; telecommunication connections to a global computer 
network; providing user access to a global computer network (service providers).

Cl.42;Computer software design; updating of computer software; conversion of data or documents from physical to 
electronic media; computer software consultation; rental of network servers; technical research; computer systems 
design; recovery of computer data; computer programming.
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Priority claimed from 13/11/2015; Application No. : 30 2015 225 690 ;Germany 

3458337    07/05/2016
[International Registration No. : 1322043]
PANTALEON Entertainment AG
Katharinenstraße 4 61476 Kronberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; peripherals adapted for use with computers; computer programs [downloadable 
software]; readers [data processing equipment]; downloadable music files; computer software applications, 
downloadable; audio- and video-receivers; compact discs [audio-video]; recorded computer software; films, exposed; 
cinematographic film, exposed; sound recording strips; sound recording carriers; video cassettes; animated cartoons; 
devices for streaming media content over local wireless networks.

Cl.16;Posters; printed tickets; periodicals; magazines [periodicals]; newspapers.

Cl.25;Clothing.

Cl.35;Writing of résumés for others; updating and maintenance of data in computer databases; data search in computer
files for others; advertising agencies; design of advertising materials; television advertising; marketing; online 
advertising on a computer network; sponsorship search; dissemination of advertising matter; rental of advertising time 
on communication media; arranging subscriptions to telecommunication services for others.

Cl.38;Television broadcasting; radio broadcasting; providing user access to global computer networks; streaming of 
data; transmission of digital files; rental of access time to global computer networks; providing access to databases; 
streaming of television over the Internet; streaming audio and video material on the Internet; video, audio and television 
streaming services; streaming of video material on the Internet.

Cl.41;Translation and interpretation; providing on-line music, not downloadable; providing on-line videos, not 
downloadable; presentation of live performances; subtitling; film production, other than advertising films; production of 
music; dubbing; entertainment; rental of motion pictures; rental of sound recordings; production of radio and television 
programmes; videotaping; recording studios; television entertainment; movie studios; cinema presentations; production 
of shows; radio entertainment; scriptwriting services; writing of texts, other than publicity texts; rental of movie 
projectors and accessories.

Cl.42;Cloud computing; computer software design; electronic data storage; server hosting; rental of computers and 
computer software.

Cl.45;Copyright management; licensing of intellectual property; legal administration of licences.
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Priority claimed from 11/04/2016; Application No. : 201604626 ;Norway 

3463679    02/05/2016
[International Registration No. : 1323041]
Wilhelmsen Ships Service AS
Strandveien 20 N-1366 Lysaker Norway

Proposed to be Used
IR DIVISION
Cl.6;Ropes of metal or predominantly made of metal; wire rope; wire rope slings; straps of metal for load handling; rope 
thimbles of metal.

Cl.22;Ropes, rope slings, rope ladders, cables, cords, cordage, string, twine, anchoring ropes, mooring ropes, towing 
ropes; sheets and halyards for sailboats, ropes for hunting, fishing and fish farming; arborist's ropes and slings; fishing 
nets, net pens for fish farming; nets and slings for load handling; all the aforementioned goods not being made of metal 
or predominantly being made of other materials than metal; sails for yachts; textile fibres; textile fibres for repairing and 
reinforcement of surfboards, skateboards, helmets and skis; plastic fibers for textile use.
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Priority claimed from 15/01/2016; Application No. : UK00003144686 ;United Kingdom 

3467082    17/06/2016
[International Registration No. : 1323631]
Blue Prism Limited
Centrix House,Crow Lane East Newton-Le-Willows WA12 9UY United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; parts and fittings for the aforesaid goods; electronic documentation 
relating to computer software and computer hardware.

Cl.35;Business management consultancy.

Cl.38;Hosting an online forum for discussion of computer software.

Cl.41;Education and training services in connection with the use of computer software and computer systems.

Cl.42;Computer software consultancy; design and development of computer software and hardware; installation, 
maintenance and updating of computer software; computer system design and consultancy related thereto; computer 
software technical support services; information technology support services; hosting an online forum for discussion of 
computer software.

10852



Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

Priority claimed from 28/06/2016; Application No. : 302016000066875 ;Italy 

3469406    28/06/2016
[International Registration No. : 1323736]
RED MOON Srl
Via della Mendola, 21 I-39100 BOLZANO Italy

Proposed to be Used
IR DIVISION
Cl.29;Processed apples; preserved, dried and cooked fruit and vegetables; fruit jams; fruit jellies.

Cl.31;Fresh fruit; fresh apples; fruit plants; fruit trees; rootstocks for fruit tree grafting; scions for fruit tree grafting.
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Priority claimed from 22/01/2015; Application No. : 86511434 ;United States of America 

3469477    16/11/2016
[International Registration No. : 1274457]
Deflecto, LLC
7035 East 86th Street, Indianapolis IN 46250 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal hooks, metal fasteners and metal clamp-type fasteners; metal roof vents for heating, cooling and ventilation 
in residential and commercial buildings; ventilating ducts of metal; metal clamps; metal pipes and metal fittings therefor; 
metal elbows for pipes; ducts of metal for ventilating installations.

Cl.9;Safety/warning reflectors, namely emergency reflective markers for highway and roadside; highway and roadside 
safety/warning reflective markers; safety products, namely, reflective safety bands to be worn on the body or attached to 
clothing, backpacks, motorized and non-motorized vehicles; adjustable smartphone and pc tablet stabilizers and mounts; 
magnets; stand for electronic devices, namely, hands free smartphone stands and hands free tablet stands.

Cl.11;Connector conduit for coupling together a clothes dryers exhaust outlet and a length of flexible ducting; dryer 
vent kits comprising a clothes dryer exhaust vent, an exterior bird and rodent exclusion screen, a flexible exhaust duct; 
heating and air conditioning system extension kits and duct extension kits comprising duct hose, a register, a winged 
boot, and a flanged connector; extension sleeve sold as a component part of an air deflector and register deflectors; 
flexible venting equipment, namely plastic, metallic, aluminum and fiberglass ducting hose for use in clothes dryer 
venting, attic venting, bathroom, stove and range venting and for air movement in heating and air conditioning duct 
systems; heating and cooling apparatus including air circulation devices namely fans and vents, dryer exhaust vents; 
parts and accessories in this class for the aforesaid goods; dampers for extracting heat and humidity from ducts leading 
off of domestic clothes dryer; dryer venting apparatus, namely couplers used to connect discharge and exhaust hoses in 
clothes dryers; register deflector; bicycle reflectors; automotive reflectors; and automotive lamp lenses.

Cl.12;Splash guards and mud flaps for vehicles; equine products, namely, fitted wall and floor liners for horse trailers.

Cl.16;Desk top literature racks for storage and display of printed material adaptable for wall mounting; desk and office 
accessories, namely, desk pads, front loadable letter trays, front loadable legal trays, side loadable letter trays, side 
loadable legal trays, pencil cups, desktop business holders, planner stands in the form of displays, memo holders, slate 
boards for writing, clip boards for stationery use, paper sorters, paper clip holders, bookends, magazine file holders, 
hanging file folder and data binder holders; stackable desk-top filing drawers contained in a unit body; transparent plastic 
boards for the purpose of mounting for display photographs, graphics and other documents; holders for the display of 
printed materials; desktop organizer, namely file rack for holding printed materials and other articles; desktop organizer, 
namely file rack for holding printed materials and cubicle and wall mounting; customizable office accessory kits 
comprised of primarily stainless steel file rack for holding printed materials adaptable for wall mounting, desktop 
organizers, dry erase white boards and magnets allowing the end-user to personalize their wall or desktop; desk top 
stationery trays; plastic holders for advertising material, namely, flyers and brochures; letter trays, magazine file holders 
and pencil cups for arts, crafts and hobbies; wet erase markers; writing instruments; flexible vinyl pouches to display and 
protect signs and tags; fiberboard magazine file, pencil holder and desktop filing drawer; plastic filing pockets; desk and 
office accessories, namely, files adaptable for cubicle and wall mounting.

Cl.19;Wall panels not of metal; decorative wall panels not of metal for building; non-metal vent covers.

Cl.20;Desk and office accessories, namely desk top shelves for holding books, planners; literature racks for storage 
and display of printed material, display boards, display stands, picture frames, storage racks, magazine racks, shelves, 
containers not of metal for commercial use, furniture, parts and fittings for all the aforesaid goods; non-metal clamps, 
hooks, furniture doors for cabinets, hinges, vent covers; or containers for general use; wall-mounted, general purpose 
receptacles for holding articles and transparent plastic boards, namely frames and sign holders, for the purpose of 
mounting for display photographs, graphics and other documents; and non-metal brackets for mounting the 
aforementioned goods; non-metal holders for the display of printed materials, namely signs; furniture, namely chairs; 
point of sale display stands; plastic holders for advertising material, namely, flyers and brochures; frames for arts, crafts 
and hobbies; Non-metal hooks and fasteners; suction cup hangers and hooks made of silicone polymer; modular multi-

10854



purpose storage containers made of plastic; or wall-mounted receptacles for holding articles for arts, crafts and hobbies; 
display stands and plastic holders for educational material, namely student art work, teacher lessons; magnetic photo 
frames.

Cl.21;Storage containers for arts, crafts and hobbies; containers for arts, crafts and hobbies.

Cl.27;Under-chair floor protector, namely, chair mats; under-chair floor protector, namely, chair mats made from 
sustainable materials; scraper mats, namely rubber indoor and outdoor mats, doormats, floor mats, and chair mats; 
customizable chair mats; customizable craft mats.

Cl.35;Distributorships in the field of reflectors and lenses for bicycles, marine applications, automotive vehicles, 
pavement markers and traffic emergency warning markers.

Cl.40;Custom imprinting of text and logos on splash guards and mud flaps.

Cl.42;Hosting an on-line application featuring technology enabling users to select features in order to provide results of
suitable floor protection; online design services in the nature of customizable templates, borders, graphics, backgrounds, 
text and images that allow a user to generate, print, download and display composite images and schematics.
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Priority claimed from 05/01/2016; Application No. : 86865979 ;United States of America 

3469784    01/07/2016
[International Registration No. : 1323181]
Shape LLC
2105 Corporate Drive Addison IL 60101 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Transformers; electrical inductors, electrical current chokes, and lighting ballasts; powerline conditioners; power 
supplies.

Cl.42;Custom design and development of transformers, electrical inductors, electrical current chokes, lighting ballasts, 
powerline conditioners and power supplies for others
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Priority claimed from 29/03/2016; Application No. : 689501 ;Switzerland 

3472100    25/08/2016
[International Registration No. : 1324269]
VAT HOLDING AG
Seelistrasse CH-9469 Haag Switzerland

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.6;Ironmongery and pipes, including flanges, intermediate rings, end pieces of tubes, membranes and membrane 
bellows, junctions for pipes and intermediate pieces; all the aforesaid goods of metal and in particular in the fields of 
surface coating technology, research, medical technology, semiconductors manufacturing, Cryotechnology and fluids 
technology.

Cl.7;Pneumatic controls for machines and engines; steam traps; valves (parts of machines); clack valves [parts of 
machines]; pressure valves (parts of machines); control mechanisms for machines, engines or motors; bellows (parts of 
machines); hydraulic pressure valves; control valves; valve diaphragms; flanges, intermediate rings, end pieces of tubes, 
membranes and membrane bellows, junctions for pipes and intermediate pieces; all the aforementioned products as parts 
of machines, especially in the fields of surface coating technology, research, medical technology, semiconductors 
manufacturing, Cryotechnology and fluids technology, as well as engine parts (except engines for land vehicles).

Cl.9;Distribution consoles (electricity); electric regulating apparatus; solenoid valves (electromagnetic switches); 
pressure indicator plugs for valves; pressure measuring apparatus; remote control apparatus; control panels (electricity); 
switches; electronic remote control apparatus for valves; electric installations for the remote control of industrial 
companies.

Cl.42;Scientific and technological services as well as related research and design services; design, development, 
maintenance and updating of software.
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Priority claimed from 27/04/2016; Application No. : 302016000042728 ;Italy 

3472129    29/04/2016
[International Registration No. : 1323311]
Franplast S.r.l.
Via Per Monterotondo, 5 I-25050 Provaglio d'Iseo (BS) Italy

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics; dispersions of plastics; unprocessed plastics; plasticizers; plastisols; unprocessed 
synthetic resins.

Cl.17;Raw or semi-worked gums and related constituents derived from their composition; gum thread not for textile 
use; raw and semi-worked gum; vulcanite (ebonite); semi-worked plastics; plugging materials for pitches, including 
elastomeric, polymeric and/or thermosetting copolymeric materials.

Cl.40;Preparation of mixtures, compounds of plastics and gums adapted and used for applications in all kinds of fields 
in industry; material treatment information.
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Priority claimed from 14/04/2016; Application No. : 87000688 ;United States of America 

3476235    08/08/2016
[International Registration No. : 1324307]
Loci Controls, Inc. 
99 South Main Street, Suite 310 Fall River MA 02721 US

Proposed to be Used
IR DIVISION
Cl.9;Environmental monitoring system for landfills comprised of meters and sensors that measure pressure, humidity, 
temperature and includes alarm and reporting functions, not for use in connection with solar energy systems; water 
testing instrumentation for monitoring and detecting contamination in landfills.

Cl.42;Electronic monitoring and reporting of landfill gas collection systems using computers or sensors, not for use in 
connection with solar energy systems; monitoring of greenhouse gas emissions for scientific research purposes, not for 
use in connection with solar energy systems; monitoring landfill gas collection systems to ensure proper functioning.
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Priority claimed from 10/01/2014; Application No. : 012492831 ;European Union 

3478400    07/12/2016
[International Registration No. : 1230547]
Powerwave Sport Limited
7 Southbank Hextable, Kent BR8 7PP United Kingdom

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear and headgear.

Cl.28;Sporting articles and equipment; fitness training, body building, weight training and weight lifting articles and 
equipment; martial arts training equipment; apparatus and equipment for boxing; wrestling training apparatus; parts, 
fittings and accessories for all the aforementioned.

Cl.41;Education and training services for sports, fitness, martial arts, boxing, wrestling, body building, weight training 
and weight lifting; production of videos relating to sports, fitness, martial arts, boxing, wrestling, body building, weight 
training and weight lifting; providing on-line videos, not downloadable, on sports, fitness, martial arts, boxing, wrestling, 
body building, weight training and weight lifting; consultancy, information and advisory services relating to all the 
aforementioned.
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Priority claimed from 03/05/2016; Application No. : 691807 ;Switzerland 

3501365    11/10/2016
[International Registration No. : 1327481]
Georg Fischer DEKA GmbH
Kreuzstrasse 22 35232 Dautphetal Germany

Proposed to be Used
IR DIVISION
Cl.11;Valve fittings, valves for piercing and dividing pipelines; sanitary assemblies, showers; irrigation assemblies and 
installations; valves and fittings.

Cl.17;Pipe joints; pipe fitting assemblies; collar rings, collars for fastening pipes, pipe clamps, flanges and shackles for 
connecting and/or coupling pipes; valves and valve fittings included in this class; fasteners for hoses and pipes; 
fastening pieces for plastic valves; screw connections of plastic; plastic connecting pieces for welding and/or adhesion; 
plastic pipes; plastic pipes with linings and/or plastic coatings; extrusions; intermediate products of plastic; luting 
cement and putty materials; sealing materials; floating cover materials for conserving energy in liquids.

Cl.19;Goods of plastic, in particular of polypropylene, in particular pipes and connecting pieces, for building and 
installation purposes; semi-worked products, in particular of polypropylene, in particular pipes, hoses (not of metal), 
pipes and connecting pieces.
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Priority claimed from 18/02/2016; Application No. : 015122245 ;European Union 

3506818    09/08/2016
[International Registration No. : 1327252]
King.com Limited
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; downloadable electronic maps; measuring, detecting and monitoring instruments, indicators and controllers; 
educational apparatus and simulators; computer games (software); computer game software; computer game 
entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; applications software featuring computer games; cases and covers for mobile phones, 
tablets, laptop computers and netbooks, portable media players, cameras and other photographic equipment; laptop 
bags; lanyards (straps) for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; 
radios incorporating alarm clocks.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software.
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3507361    23/06/2016
[International Registration No. : 1327580]
LABORATOIRES DE BIOLOGIE VEGETALE YVES ROCHER 
La Croix des Archers F-56200 LA GACILLY FR

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; cosmetics; soaps; deodorants for personal use; perfumes and perfumery products; home perfuming 
products excluding vaporizers; essential oils; cosmetic products for face and body care; cosmetic products for bathing 
and showering; cosmetic make-up products; make-up removing products; shaving and after-shave products; sunscreens;
products for the treatment, maintenance and embellishment of the hair; cosmetic products for foot and hand care; 
cosmetic products for nail care; dentifrices.

Cl.35;Advertising; commercial administration; office functions; services for the sales promotion via a customer loyalty 
service using loyalty cards, discount cards; organization of home meetings for commercial or advertising purposes; 
advertising by billposting, mail advertising, product demonstration and window-dressing; dissemination and distribution 
of advertising material and documents, namely, leaflets, brochures, printed matter, samples; rental of advertising space 
and rental of advertising time in any communication media; organization of exhibitions for commercial or advertising 
purposes; sales promotion for others; dissemination of advertisements; publication of advertising texts; radio, television, 
photographic, cinematographic, mail advertising; business information and consultancy services in the field of body and 
face care, cosmetics, maintenance or textiles; compilation of information; computer file management services; collection 
of data in a central file; subscriptions to a global telecommunications network (the Internet) or a private access network 
(intranet); subscription services for a database or multimedia server center; subscription services for computer 
communication and telephone services; subscription to a center providing access to a computer network for 
telecommunication or data transmission, subscriptions to electronic newspapers, subscription to a telecommunications 
service; business information dissemination by electronic means, especially via global communication networks 
(Internet) or private access networks (Intranet); Electronic on-line dissemination of advertising matter over a computer 
network, particularly via global communication networks (the Internet) or private access networks (intranets); grouping on
behalf of third parties of a variety of cosmetic, maintenance or textile products enabling customers to view and purchase 
these products in retail stores or department stores (except transportation); grouping on behalf of third parties of a 
variety of cosmetic, maintenance or textile products enabling the customer to view and purchase these products in a 
general catalog of merchandise or direct mail order by mail (except transport); grouping on behalf of third parties of a 
variety of cosmetic, maintenance or textile products enabling the customer to view and purchase such products on a 
Website or television or any other form of electronic communications media (except transport); retail of cosmetics, 
cleaning or textile products; retail of perfumery products; retail of nutritional supplements intended for the beauty and 
care of the skin, body, face, hair or nails; retail of infusions and herbal teas; retail of dietetic beverages; commercial 
administration of the licensing of the goods and services of others; commercial and administrative business 
management; business management and organization consultancy.

Cl.44;Hygienic and beauty care for human beings; beauty salons; hairdressing salons; manicure salons; massage 
services, relaxation care; consulting services on beauty, makeup, nutrition and perfumery; aromatherapy, 
thalassotherapy, balneotherapy, chromatherapy services, treatments by means of sounds; fitness services using saunas, 
hammams and pressurized water sprays; horticulture and forestry services.
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Priority claimed from 31/03/2016; Application No. : 1761339 ;Australia 

3507793    23/09/2016
[International Registration No. : 1327488]
Brett Pattie
PO BOX 1034 BLACKBURN NORTH VIC 3130 Australia

Proposed to be Used
IR DIVISION
Cl.35;Advertising; advertising analysis; advertising services provided via a data base; promotional advertising 
services; providing information, including online, about advertising, business management and administration and office 
functions; price comparison services; compilation and provision of online directories.

Cl.38;Electronic transmission (uploading, posting or displaying) of data, information, pictures, images, audio and/or 
video via online forums; providing online forums; electronic bulletin board services (telecommunications services); 
electronic transmission of data; electronic transmission of documents; electronic transmission of images; electronic 
transmission of information; electronic transmission of messages; electronic transmission of voices; electronic 
transmission of written communications.

Cl.39;Booking agency services for travel; booking agency services relating to travel; travel information services; travel 
reservation.
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Priority claimed from 14/12/2015; Application No. : AM 53251/2015 ;Austria 

3515561    13/06/2016
[International Registration No. : 1329565]
Alpla Werke Alwin Lehner GmbH & Co KG
Allmendstrasse 81 A-6971 Hard Austria

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and sales promotion; advertising, especially on the Internet, in brochures, catalogues, 
presentations, animations and videos, at trade fairs and on banderoles; presentation of goods and services; sales 
promotion for others; arranging and conducting of exhibitions and fairs for commercial, promotional and advertising 
purposes; commercial information and advice for legal persons and natural persons relating to plastic packaging, 
especially plastic bottles, plastic containers, plastic closures and plastic injection moulding parts; negotiation and 
conclusion of commercial transactions for third parties; arranging of business contacts; presentation of goods for sale 
and/or advertising purposes, especially plastic packaging, especially plastic bottles, plastic containers, plastic closures 
and plastic injection moulding parts, on the Internet and in communication media; demonstration of goods, especially 
plastic packaging, especially plastic bottles, plastic containers, plastic closures and plastic injection moulding parts, for 
commercial, promotional and advertising purposes; promotion related to plastic packaging, especially plastic bottles, 
plastic containers, plastic closures and plastic injection moulding parts; publication of printed advertising material; 
compilation of goods for others for presentation and sale; compilation of a variety of goods, especially plastic packaging, 
especially plastic bottles, plastic containers, plastic closures and plastic injection moulding parts, for others, especially in 
the form of brochures, catalogues, presentations, animations, videos or by electronic media, in order to facilitate view and 
purchase of these goods; presentation of plastic packaging for sale and/or advertising purposes, especially plastic 
bottles, plastic containers, plastic closures and plastic injection moulding parts; product presentation and product 
display services for promotional and/or advertising purposes.

Cl.42;Design services, in particular creation, development and layout of designs for plastic packaging, especially 
plastic bottles, plastic containers, plastic closures and plastic injection moulding parts, including texturing, lighting, 
rendering, shading, image processing, 2D motion-graphics and 3D motion graphics, development and design of plastic 
packaging, especially plastic bottles, plastic containers, plastic closures and plastic injection moulding parts as 3D-
models in the form of mock-ups and prototypes; services of a plastic-packaging designer, in particular design of plastic 
packaging, especially plastic bottles, plastic containers, plastic closures and plastic injection moulding parts; services of 
a graphic artist; technology services and related design services; technical and technological advice, especially related to 
choice of material, design and production technology for plastic packaging, especially plastic bottles, plastic containers, 
plastic closures and plastic injection moulding parts; technical and technological consultancy related to plastic 
packaging, especially plastic bottles, plastic containers, plastic closures and plastic injection moulding parts.
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Priority claimed from 05/07/2016; Application No. : 286194 ;Israel 
3515583    15/08/2016
[International Registration No. : 1328855]
HEALTHWATCH LTD.
Hazeitim 34 4630734 Herzelia Israel

Proposed to be Used
IR DIVISION
Cl.9;Software for analysis, storage and reporting of physiological measurements, measured by sensors, namely, textile 
sensors; electronic components in the nature of sensors used in medical devices including diagnostic and monitoring 
equipment.

Cl.10;Medical devices, namely diagnostic, monitoring and warning equipment; diagnostic medical equipment for 
monitoring and for warning being incorporated in or connected to a piece of clothing as a clothing part.

Cl.25;Clothing articles, knitted and woven clothing.

Cl.44;Medical services provided in connection with diagnostic, monitoring and alert devices, namely, medical 
consultancy related to alerts received by patient and / or remote medical center and / or remote doctor medical 
consultancy services; medical services provided in connection with diagnostic, monitoring and alert devices incorporated
in or connected to a piece of clothing as a clothing part, namely, medical consultancy related to alerts received by patient 
and / or remote medical center and / or remote doctor medical consultancy services.
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Priority claimed from 14/03/2016; Application No. : 688392 ;Switzerland 

3515673    12/09/2016
[International Registration No. : 1329376]
WRH Walter Reist Holding AG
Arenenbergstrasse 8 CH-8272 Ermatingen Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and components thereof for transport technology for transporting and handling products, namely mobile 
and controllable support shells supported by chain conveyors, namely return elements and return devices for chain 
conveyors and roller transport chains, namely guide devices for chain transporters and roller transport chains, for rollers 
in roller elements, namely transport chains and roller elements for the mechanical support, transport and forwarding of 
moved objects or of objects to be moved; drive elements for transport chains and/or for roller elements.

Cl.9;Electronic apparatus for controlling transport devices and installations, for measuring and controlling the quantity 
and quality of goods to be transported; computers and control units for controlling and checking processes handling 
goods to be transported; regulating and control units for transport devices, regulating and control software for transport 
devices; electronic apparatus for controlling transport devices and installations, for measuring and controlling the 
quantity and quality of printed products; computers and control units for controlling and checking processes handling 
products to be transported.

Cl.37;Repair, maintenance and renovation works; installation services; all in the field of installations for transport 
technology and for processing and transport technology.

Cl.41;Education and training, particularly in the field of commissioning, operation, repair, maintenance and renovation 
of installations for transport technology and for processing and transport technology.

Cl.42;Technical consulting relating to designing installations for transport technology and for processing and transport 
technology; design and development of installations for transport technology and for processing and transport 
technology; development and design of devices and components for transport technology and for processing and 
transport technology.
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Priority claimed from 19/04/2016; Application No. : 015350309 ;European Union 

3515872    11/05/2016
[International Registration No. : 1329836]
VOLMEN s.r.o.
Wuppertalska 33 SK-040 23 Kosice Slovakia

Proposed to be Used
IR DIVISION
Cl.7;Agricultural, earthmoving, construction, oil and gas extraction and mining equipment; pumps, compressors and 
fans; robots; moving and handling equipment; generators of electricity; machines and machine tools for treatment of 
materials and for manufacturing; engines, powertrains, and generic parts for machines; dispensing machines; sweeping, 
cleaning, washing and laundering equipment; parts and fittings of all the aforesaid goods, included in the class; gear 
pumps; slewing gears; elevator gears; hydraulic lifting gears; planetary gear motors; gear cutting machines; gear cutters 
[machines]; gear hobbing machines; gear finishers [machines]; gears for machines; warm gear reduction units; spar gear 
manual hoists; gear couplings for machines; gear wheels for machines; warm gear manual hoists; gears for water 
vehicles; gear for passenger lifts; transmission gears for machines; gears for robots; differential gear mechanism for 
machines; step-up gears for machines; reducing gears [parts of machines]; geared electric motors for aircraft; gear boxes 
being parts of machines; helical gear units for industrial purposes; reduction gears being parts of machines; gears other 
than for land vehicles; gear cases other than for land vehicles; gear levers other than for land vehicles; gear 
transmissions other than for land vehicles; tumbler gear other than for land vehicles; reduction gears other than for land 
vehicles; speed change gears being parts of machines; geared electric motors other than for land vehicles; shaft mounted
gear units other than for land vehicles; step-up gears for vehicles other than land vehicles; gear units for power 
transmissions other than for land vehicles; miniature motors; machine motors; electric motors; marine motors; boat 
motors; airplane motors; starter motors; motorized valves; motor graters [machines]; motor driven tools; motor hoes 
[machines]; motor driven screwdrivers; planetary gear motors; motors for machines; crank cases for motors; bowl 
bearings for motors; rocker arms for motors; motors [except for land vehicles]; robots [machines]; robots for machine 
tools; robots for industrial use; robots for transferring work pieces; robotic mechanism for transportation; robotic 
mechanism for lifting; robots for use in industry; robotic arms for industrial purposes.

Cl.9;Electronic controls for motors.

Cl.12;Vehicles and conveyances; parts and fittings of all the aforesaid goods, included in the class; gearboxes; gear 
shifts; rudder gears; bicycle gears; aircraft landing gears; gear shift covers; gears for bicycles; gears for cycles; steering 
gears for ships; gears for vehicles; disengaging gears for ships; disengaging gears for boats; gear wheels [bicycle parts]; 
aircraft landing gear wheels; steering gears for ships; gear wheels for bicycles; gear shifts for automobiles; landing gears 
[aircraft parts]; steering gears for ships; gears for land vehicles; gearboxes for motor cars; gearboxes for land vehicles; 
launching gear for air vehicles; landing gear wheels for aircraft; land gear wheels of aircraft; gear couplings for land 
vehicles; gear wheels for land vehicles; gearboxes for land vehicles; gear units for land vehicles; gear levers for land 
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vehicles; gear lever knobs for vehicles; gear transmissions for land vehicles; gear motors for land vehicles; gear 
assemblies for land vehicles; gear cases for land vehicles; reversing gears [for land vehicles]; electric steering gears [for 
vessels]; tumbler gears for land vehicles; steering gears for ships [automatic]; change-speed gears [bicycle parts]; 
transmission gears for land vehicles; reducing gears for land vehicles; reduction gears for land vehicles; drive gears for 
land vehicles; drive gears [land vehicle parts]; sprockets for racing kart gearing; rolling gearings for land vehicles; 
mechanical gearings for land vehicles; automatic gearings for land vehicles; automatic gearboxes for land vehicles; 
automatic gearboxes for motor cars; toothed gear transmission for land vehicles; gear changing mechanism for land 
vehicles; gear lever knobs for land vehicles; gear change knops for land vehicles; back-gear transmissions for land 
vehicles; differential gear mechanisms for land vehicles; brake linings for aircraft landing gear; speed gear levers for land 
vehicles; gear box casings for land vehicles; planetary gear transmissions for land vehicles; gear train parts for land 
vehicles; tires for aircraft landing gear wheels; steering gears and rudders [for vessels]; speed change gears for land 
vehicles; step-up gears for land vehicles; geared electric motors for land vehicles; tires for landing gear wheels of 
aircraft; steering gears for ships [other than automatic]; steam steering gears for vessels; splines (sliding -) [parts of land 
vehicle gearing]; sumps being parts of land vehicle gearboxes; gear boxes for hydraulic transmissions of land vehicles; 
gear units for power transmissions of land vehicles; electric gear shifting apparatus for vehicle motors; spline shank bits 
[parts of land vehicle gearing]; electric motors for motor cars; electric motors for wheel chairs; motor drive units for land 
vehicles; motor drive mechanism for land vehicles; structural parts for automobiles.

Cl.42;IT services, namely software development, programming and implementation; computer hardware development; 
hosting services, and software as a service and rental of software; rental of computer hardware and facilities; IT 
consultancy, advisory and information services; IT security services in the nature of protection and recovery of computer 
data; data duplication and conversion services; data coding services; computer analysis and diagnostics; research, 
development and implementation of computers and systems; computer project management services; data mining; digital
watermarking; computer programming services; technological services relating to computers; computer network 
services; updating of software for memory banks of computer systems; data migration services; updating websites for 
others; monitoring of computer systems by remote access; scientific and technological services; testing, authentication 
and quality control; design services; rental, hire and leasing in connection with the aforesaid, included in the class; 
advice, consultancy and information for the aforesaid, included in the class; mechanical research in the field of motor 
sports; development of engines; component development for internal combusting engines; engineering services relating 
to robotics, robots, gears and reduction gears, all services of class 42 not in connection with quality assurance of 
facilities of health
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Priority claimed from 14/12/2015; Application No. : 30 2015 063 194 ;Germany 

3535228    31/03/2016
[International Registration No. : 1333231]
MIP METRO Group Intellectual Property GmbH & Co. KG
Metro-Straße 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; furbishing preparations; buffing compounds; grease 
removers; abraders; soap; perfumery; beauty care cosmetics; hair lotion; dentifrice; scouring solutions; make-up 
removing preparations; antistatic preparations for household purposes; antiperspirants [toiletries]; aromatic essential 
oils; flavorings [flavourings] for beverages [essential oils]; breath freshening strips; breath freshening sprays; ethereal 
essences; eyebrow cosmetics; cake flavorings [essential oils]; bath salts, not for medical purposes; cosmetic 
preparations for baths; bath preparations, not for medical purposes; balms other than for medical purposes; beard dyes; 
mustache wax; bergamot oil; pumice stone; skin whitening creams; bleaching preparations [decolorants] for cosmetic 
purposes; laundry bleach; bleaching salts; bleaching soda; extracts of flowers [perfumes]; polish for furniture and 
flooring; floor wax; deodorants for human beings or for animals; detergents other than for use in manufacturing 
operations and for medical purposes; canned pressurized air for cleaning and dusting purposes; scented wood; sachets 
for perfuming linen; scented water; scented water; liquid perfumes; depilatory preparations; scale removing preparations 
for household purposes; colorants for toilet purposes; paint stripping preparations; cosmetic dyes; greases for cosmetic 
purposes; shining preparations [polish]; starch glaze for laundry purposes; glass cloth; smoothing preparations 
[starching]; hair dye; hair straightening preparations; hair spray; hair rinses [shampoo-conditioners]; shampoos; 
cosmetic creams; cosmetic preparations for skin care; adhesives for cosmetic purposes; cosmetics; cosmetic kits; 
cosmetic pencils; cleaning chalk; false nails; false eyelashes; varnish-removing preparations; lavender oil; lavender 
water; creams for leather; lip glosses; lipsticks; lipstick cases; floor wax removers [scouring preparations]; lotions for 
cosmetic purposes; air fragrancing preparations; make-up preparations; preparations for unblocking drain pipes; 
douching preparations for personal sanitary or deodorant purposes [toiletries]; musk [perfumery]; mouthwashes, not for 
medical purposes; nail art stickers; nail polish; nail care preparations; washing soda, for cleaning; soda lye; neutralizers 
for permanent waving; oils for toilet purposes; oils for cosmetic purposes; oils for cleaning purposes; oils for perfumes 
and scents; pastes for razor strops; mint for perfumery; mint essence [essential oil]; polishing creams; polishing paper; 
smoothing stones; polishing wax; pomades for cosmetic purposes; potpourris [fragrances]; dry-cleaning preparations; 
shaving preparations; shaving soap; after-shave lotions; fumigation preparations [perfumes]; joss sticks; windshield 
cleaning liquids; cleansing milk for toilet purposes; cleaning agents for household purposes; rust removing preparations; 
non-slipping liquids for floors; non-slipping wax for floors; sandpaper; cosmetic preparations for slimming purposes; 
abrasive paper; make-up powder; emery paper; beauty masks; shoe cream; shoe polish; shoe wax; sunscreen 
preparations; laundry starch; talcum, powder, for toilet use; wallpaper cleaning preparations; turpentine, for degreasing; 
cosmetics for animals; shampoos for pets; toiletries; drying agents for dishwashing machines; tissues impregnated with 
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make-up removing preparations; tissues impregnated with cosmetic lotions; petroleum jelly for cosmetic purposes; 
laundry blueing; laundry soaking preparations; laundry preparations; hydrogen peroxide for cosmetic purposes; cotton 
wool for cosmetic purposes; cotton sticks for cosmetic purposes; fabric softener for laundry; cosmetic preparations for 
eyelashes; dental bleaching gels; animal grooming preparations; essential oils and aromatic extracts; cleaning and 
fragrancing preparations; tailors' and cobblers' wax.

Cl.4;Automotive engine oils; industrial oil; dust absorbing compositions; dust wetting compositions; candles and wicks 
for lighting; alcohol [fuel]; oils for paints; petrol; beeswax; lignite; combustible briquettes; Christmas tree candles; wicks 
for candles; dust removing preparations; ethanol [fuel]; illuminating grease; oil-gas; fuel oil; wood briquettes; coal dust 
[fuel]; wood spills for lighting; candles for lighting; firelighters; coke; fuel; lamp wicks; preservatives for leather [oils and 
greases]; gas for lighting; lighting fuel; textile oil; paper spills for lighting; paraffin; petroleum, raw or refined; rape oil for 
industrial purposes; lubricating grease; lubricating oil; grease for footwear; soya bean oil preparations for non-stick 
treatment of cooking utensils; sunflower oil for industrial purposes; peat [fuel]; peat briquettes [fuel]; carburants; 
petroleum jelly for industrial purposes; solidified gases [fuel]; wax [raw material]; illuminating wax; industrial wax; wool 
grease; fuels and illuminants; electrical energy; dust controlling compositions; lubricants and industrial greases, waxes, 
lighter fluid and lubricating fluids; additives in connection with the aforesaid goods, included in this class.

Cl.5;Pharmaceutical and veterinary preparations; dietetic foodstuffs and preparations for medical or veterinary 
purposes; infant formula; dietary supplements for humans and animals; plasters, materials for dressings; dressings, 
medical; material for stopping teeth, dental wax; disinfectants; preparations for destroying noxious animals; fungicides; 
herbicides; algicides; alcohol for pharmaceutical purposes; parasiticides; anti-rheumatism bracelets; antiseptics; 
antiseptic cotton; appetite suppressants for medical purposes; bracelets for medical purposes; eye-washes; babies' 
diaper-pants; babies' diapers; bath salts for medical purposes; bath preparations for medical purposes; therapeutic 
preparations for the bath; bacterial poisons; balms for medical purposes; bandages for dressings; cotton for medical use; 
chemical preparations for medical purposes; chemical preparations for pharmaceutical purposes; chemical preparations 
for veterinary purposes; sanitary towels; deodorants for clothing and textiles; detergents for medical purposes; diabetic 
bread adapted for medical use; diagnostic agents for medical use; dietetic substances for medical purposes; dietetic 
beverages adapted for medical purposes; dietetic foods adapted for medical use; albuminous preparations for medical 
purposes; fly catching paper; adhesives for dentures; yeast for pharmaceutical purposes; adhesive plasters; remedies for 
perspiration; charcoal for pharmaceutical purposes; corn remedies; dog lotions; dog washes; pants, absorbent, for 
incontinents; insecticides; insect repellents; personal sexual lubricants; tincture of iodine; cooling sprays for medical 
purposes; camphor oil for medical purposes; candy for medical purposes; chewing gum for medical purposes; 
germicides; adhesive tapes for medical purposes; compresses; herbal teas for medicinal purposes; stick liquorice for 
pharmaceutical purposes; linseed for pharmaceutical purposes; solutions for contact lenses; solvents for removing 
adhesive plasters; lotions for pharmaceutical purposes; air purifying preparations; magnesia for pharmaceutical 
purposes; medicinal drinks; medicinal herbs; menstruation knickers; sanitary pads; menthol; lactose for pharmaceutical 
purposes; mineral food supplements; mineral waters for medical purposes; mineral water salts; acne treatment 
preparations; preparations for the treatment of burns; preparations for callouses; air deodorising preparations; douching 
preparations for medical purposes; mothproofing preparations; mothproofing paper; mouthwashes for medical purposes; 
medicinal oils; antiparasitic collars for animals; antiparasitic preparations; lozenges for pharmaceutical purposes; 
pesticides; mint for pharmaceutical purposes; bunion pads; pharmaceutical preparations; rat poison; fumigating sticks; 
fumigation preparations for medical purposes; contact lens cleaning preparations; medicine cases, portable, filled; 
ointments for pharmaceutical purposes; panty liners; sunburn ointments; sunburn preparations for pharmaceutical 
purposes; starch for dietetic or pharmaceutical purposes; breast-nursing pads; tobacco-free cigarettes for medical 
purposes; sanitary tampons; thermal water; animal washes; tinctures for medical purposes; glucose for medical 
purposes; tissues impregnated with pharmaceutical lotions; vermin destroying preparations; first-aid boxes, filled; 
surgical dressings; absorbent cotton; vitamin preparations; wart pencils; wadding for medical purposes; cotton swabs for
medical purposes; insect repellent incense; incontinence diapers; sugar for medical purposes; dietary supplements and 
dietetic preparations; dental preparations and articles; hygienic preparations and articles; pest control preparations and 
articles; medical and veterinary preparations and articles.

Cl.6;Common metals and their alloys; railway material of metal; non-electric cables and wires of common metal; 
ironmongery, small items of metal hardware; pipes and tubes of metal; safes; ores of metal; bicycle parking installations 
of metal; aluminium foil; outdoor blinds of metal; cabanas of metal; bindings of metal; fittings of metal for building; tree 
protectors of metal; building panels of metal; buildings of metal; clips of metal for cables and pipes; tanks of metal; 
bottles [metal containers] for compressed gas or liquid air; broom handles of metal; fittings of metal for beds; bed casters 
of metal; thread of metal for tying-up purposes; sheets and plates of metal; lead, unwrought or semi-wrought; lead seals; 
tile floorings of metal; screws of metal; vats of metal; letter boxes of metal; bronzes [works of art]; roof coverings of 
metal; boxes of common metal; box fasteners of metal; wire of common metal; wire of common metal alloys, except fuse 
wire; wire cloth; wire rope; underdrainage pipes of metal; turnstiles of metal; metal pegs; wall plugs of metal; nozzles of 
metal; brackets of metal for building; iron, unwrought or semi-wrought; metal hardware; badges of metal for vehicles; 
locks of metal for vehicles; traps for wild animals; paint spraying booths of metal; metal kegs; lintels of metal; fittings of 
metal for windows; shutters of metal; window openers, non-electric; metal window jambs; window casement bolts; 
window pulleys; window closers, non-electric; prefabricated houses [kits] of metal; refractory construction materials of 
metal; furnace fireguards; figurines of common metal; metal bottle caps; bottle closures of metal; foils of metal for 
wrapping and packaging; hoppers of metal, non-mechanical; foot scrapers; metal floors; hooks of metal for clothes rails; 
memorial plates of metal; metal cash boxes; armored doors of metal; scaffolding of metal; greenhouses of metal, 
transportable; latticework of metal; bells; knobs of metal; metal hooks; bathtub grab bars of metal; towel dispensers, 
fixed, of metal; house numbers of metal, non-luminous; slings of metal for handling loads; insect screens of metal; 
jalousies of metal; metal cable clips; cable joints of metal, non-electric; tiles of metal for building; boxes of common 
metal; chests of metal; couplings of metal for chains; metal clothes hooks; vice claws of metal; pitons of metal; tin cans; 
baskets of metal; works of art of common metal; brass, unwrought or semi-wrought; copper wire, not insulated; copper 
rings; loading pallets of metal; anti-friction metal; belts of metal for handling loads; laths of metal; arbours [structures of 
metal]; ducts of metal for ventilating and air conditioning installations; rods of metal for welding; porches of metal 
[building]; wall claddings of metal [building]; knife handles of metal; bottles [metal containers] for compressed gas or 
liquid air; latticework of metal; cables of metal, non-electric; chains of metal; frames of metal for building; rings of metal; 
fittings of metal for furniture; furniture casters of metal; sleeves [metal hardware]; nails; metal name plates; rivets of 
metal; casement windows of metal; paving blocks of metal; posts of metal; advertisement columns of metal; wheel 
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clamps [boots]; lock bolts; metal pipes; collars of metal for fastening pipes; junctions of metal for pipes; roller blinds of 
steel; locks of metal for bags; hinges of metal; washers of metal; metal rails; signboards of metal; locks of metal, other 
than electric; keys; rings of common metal for keys; screws of metal; nuts of metal; screw tops of metal for bottles; 
braces of metal for load handling; swimming pools [metal structures]; floating containers of metal; safety cashboxes; 
metal safety cash boxes; signalling panels, non-luminous and non-mechanical, of metal; tension links; chests of metal for 
food; cotter pins of metal; ladders of metal; diving boards of metal; bungs of metal; barbed wire; iron, unwrought or semi-
wrought; steel sheets; iron wire; steel buildings; poles of metal; metal stepladders; pins [hardware]; ferrules of metal for 
walking sticks; trays of metal; tanks of metal; transport pallets of metal; partitions of metal; staircases of metal; step 
stools of metal; door fittings, of metal; door stops of metal; door handles of metal; door bells of metal, not electric; latch 
bars of metal; tinplate packings; packaging containers of metal; sealing caps of metal; padlocks; wall tiles of metal; wall 
linings of metal [building]; water-pipes of metal; tinplate; white metal; tool handles of metal; tool boxes of metal, empty; 
tool chests of metal, empty; weather- or wind-vanes of metal; wind-driven bird-repelling devices made of metal; fences of 
metal; tent pegs of metal; building and construction materials and elements of metal; common metals, unwrought and 
semi-worked, for further manufacture; metal hardware; doors, gates, windows and window coverings of metal; structures 
and transportable buildings of metal; statues and works of art of common metals; containers of metal [storage, transport];
injection molds of metal; metal expansion joints for floors; metal expansion joints for walls; iron wire; parts and 
accessories for all the aforesaid goods, included in this class.

Cl.7;Machine tools; machine coupling and transmission components (except for land vehicles); agricultural implements 
other than hand-operated; incubators for eggs; vending machines; 3D printers; stalk separators [machines]; waste 
compacting machines; filling machines; suction machines for industrial purposes; separators; colour-washing machines; 
mineral water making machines; fleshing machines; grain separators; belt conveyors; metal drawing machines; aerating 
pumps for aquaria; concrete mixers [machines]; apparatus for drawing up beer under pressure; beer pumps; binding 
apparatus for hay; bellows [parts of machines]; bellows for forging; forge bellows; printing machines for use on sheet 
metal; paper feeders [printing]; machines and apparatus for wax-polishing, electric; drill chucks [parts of machines]; 
drilling heads [parts of machines]; drilling bits [parts of machines]; drilling machines; drilling rigs, floating or non-
floating; brewing machines; rammers; grinding machines; rammers [machines]; brake shoes other than for vehicles; 
brake pads other than for vehicles; thermic lances [machines]; bread cutting machines; bookbinding apparatus and 
machines for industrial purposes; ironing machines; brushes [parts of machines]; churns; butter machines; rotary steam 
presses, portable, for fabrics; steam engines; steam cleaning machines; can openers, electric; lathes [machine tools]; 
printing presses; pneumatic transporters; compressed air machines; compressed air engines; compressed air pumps; 
compressed air guns for the extrusion of mastics; printing machines; printing plates; pressure reducers [parts of 
machines]; pressure regulators [parts of machines]; pressure valves [parts of machines]; printing rollers for machines; 
printing cylinders; jet engines other than for land vehicles; dynamo brushes; dynamo belts; dynamos; bicycle dynamos; 
wrapping machines; brushes, electrically operated [parts of machines]; electrodes for welding machines; current 
generators; electric hammers; beverage preparation machines, electromechanical; food preparation machines, 
electromechanical; degreasers [machines]; hoppers [mechanical discharging]; dust removing installations for cleaning 
purposes; earth moving machines; labellers [machines]; power hammers; painting machines; dyeing machines; paint 
spray guns; inking apparatus for printing machines; springs [parts of machines]; window openers, electric; window 
openers, hydraulic; window openers, pneumatic; window closers, electric; window closers, hydraulic; window closers, 
pneumatic; flues for engine boilers; filters [parts of machines or engines]; filtering machines; finishing machines; bottle 
sealing machines; bottle washing machines; bottle capping machines; pulleys; braiding machines; meat choppers 
[machines]; belts for conveyors; conveyors [machines]; moulding machines; type-setting machines [photocomposition]; 
milling machines; freewheels other than for land vehicles; electric fruit presses for household use; bottle filling machines; 
pedal drives for sewing machines; fodder presses; galvanizing machines; sheaf-binding machines; gas-operated blow 
torches; embossing machines; blowing machines; blowing machines for the compression, exhaustion and transport of 
gases; blowing machines or fans for the compression, sucking and carrying of grain; crankcases for machines, motors 
and engines; grating machines for vegetables; air cushion devices for moving loads; apparatus for aerating beverages; 
apparatus for aerating water; gears for weaving looms; dishwashers; hangers [parts of machines]; reapers; winnowers; 
grain husking machines; gears, other than for land vehicles; die-cutting and tapping machines; threading machines; 
foundry machines; glass-working machines; glaziers' diamonds [parts of machines]; smoothing presses; railroad 
constructing machines; glow plugs for diesel engines; ditchers [ploughs]; engraving machines; molds [parts of 
machines]; chaff cutter blades; taps [parts of machines, engines or motors]; hammers [parts of machines]; electric hand 
drills; hand-held tools, other than hand-operated; reeling apparatus, mechanical; hoods [parts of machines]; elevating 
apparatus; jacks [machines]; stitching machines; raking machines; tedders; planing machines; high pressure washers; 
woodworking machines; lifting apparatus; tilt hammers; hydraulic engines and motors; hydraulic controls for machines, 
motors and engines; sizing machines; coffee grinders, other than hand-operated; mangles; universal joints [cardan 
joints]; machine parts; carding machines; notchers [machine tools]; boiler tubes [parts of machines]; scale collectors for 
machine boilers; power saws; kick starters for motorcycles; clack valves [parts of machines]; glue guns, electric; 
adhesive tape dispensers [machines]; blades [parts of machines]; kneading machines; carbon brushes [electricity]; 
pistons for engines; piston segments; compactors; compressors [machines]; compressors for refrigerators; condensing 
installations; basket presses; fuel dispensing pumps for service stations; kitchen machines, electric; ball-bearings; ball 
rings for bearings; radiators [cooling] for motors and engines; handling apparatus for loading and unloading; derricks; 
bearing brackets for machines; journals [parts of machines]; agricultural implements other than hand-operated; 
agricultural machines; service lifts; moving pavements [sidewalks]; roller bridges; leather-working machines; leather 
paring machines; electric arc cutting apparatus; electric arc welders; typesetting machines; lifts, other than ski-lifts; 
elevator operating apparatus; punches for punching machines; punching machines; electric soldering apparatus; gas-
operated soldering irons; electric soldering irons; soldering lamps; soldering blow pipes, gas-operated; filters for 
cleaning cooling air, for engines; aerocondensers; air pumps [garage installations]; reapers and binders; reapers and 
threshers; harvesting machines; knives for mowing machines; calenders; handling machines, automatic [manipulators]; 
racket stringing machines; bicycle assembling machines; machines for the textile industry; machines for the production 
of sugar; machines for manufacturing bitumen; cord making machines; lace making machines; machines for making 
pasta; machines for processing plastics; housings [parts of machines]; steam engine boilers; machine wheels; stands for 
machines; tables for machines; axles for machines; hoists; matrices for use in printing; boxes for matrices [printing]; 
mechanized livestock feeders; chisels for machines; electric shears; mortising machines; milking machines; knives [parts 
of machines]; knives, electric; blade holders [parts of machines]; blade sharpening [stropping] machines; metalworking 
machines; cream/milk separators; mixing machines; feeders [parts of machines]; mixers [machines]; electric blenders for 
household purposes; dairy machines; boat motors; aeronautical engines; engines for air cushion vehicles; engine 
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mounts other than for land vehicles; mills [machines]; crushers for kitchen use, electric; mills for household purposes, 
other than hand-operated; millstones; flour mill machines; waste disposals; sewing machines; riveting machines; 
emergency power generators; paper production machines; parquet wax-polishers, electric; pepper mills other than hand-
operated; ploughs; ploughshares; guns [tools using explosives]; stereotype machines; connecting rods for machines, 
motors and engines; pneumatic controls for machines, motors and engines; pneumatic tube conveyors; pneumatic jacks; 
machines and apparatus for polishing [electric]; die-stamping machines; tympans [parts of printing presses]; presses 
[machines for industrial purposes]; filter presses; pneumatic hammers; steamrollers; parts of machines, motors or 
engines; pumps for heating installations; pump diaphragms; gears, other than for land vehicles; machine wheelwork; 
tambours for embroidery machines; rams [machines]; lawnmowers [machines]; turf removing ploughs; friezing machines;
rakes for raking machines; reduction gears other than for land vehicles; regulators [parts of machines]; steam traps; 
electric cleaning apparatus; trimming machines; belts for machines; diggers [machines]; roller bearings; moving 
staircases [escalators]; rotary printing presses; beaters, electric; agitators; saw blades [parts of machines]; saw benches 
[parts of machines]; saws; sowers [machines]; satinizing machines; air suction machines; suction machines for industrial 
purposes; teat cups [suction cups] for milking machines; exhausts for motors and engines; sifting machines; clutches 
other than for land vehicles; sharpening machines; shovels, mechanical; electric shears; clippers [machines]; valves 
[parts of machines]; rail-laying machines; engines for boats; beating machines; mud catchers and collectors [machines]; 
reels, mechanical, for flexible hoses; trueing machines; grindstones [parts of machines]; carriages for knitting machines; 
slide rests [parts of machines]; grease boxes [parts of machines]; lubricating pumps; grease rings [parts of machines]; 
lubricators [parts of machines]; whisks, electric, for household purposes; snowplows; cutting blow pipes, gas-operated; 
cutters [machines]; coal-cutting machines; lasts for shoes [parts of machines]; shoe polishers, electric; carriage aprons; 
gas-operated welding apparatus; electric welding apparatus; electrical apparatus for sealing plastics [packaging]; electric 
welding machines; machine fly-wheels; pulleys [parts of machines]; self-oiling bearings; separating machines; 
typesetting machines [printing]; machines and apparatus for carpet shampooing, electric; sealing machines for industrial 
purposes; sorting machines for industry; chucks [parts of machines]; feeding apparatus for engine boilers; carburetter 
feeders; de-aerators for feedwater; spinning machines; spinning frames; spinning wheels; reels [parts of machines]; 
bobbins for weaving looms; rinsing machines; converters for steelworks; stators [parts of machines]; dust removing 
installations for cleaning purposes; vacuum cleaners; vacuum cleaner bags; vacuum cleaner hoses; vacuum cleaner 
attachments for disseminating perfumes and disinfectants; stone-working machines; stamping machines; stereotype 
machines; control mechanisms for machines, engines or motors; control cables for machines, engines or motors; 
stuffing boxes [parts of machines]; darning machines; shock absorber plungers [parts of machines]; road making 
machines; road sweeping machines [self-propelled]; knitting machines; chaff cutters; current generators; tobacco 
processing machines; tarring machines; dividing machines; swaging machines; hair clipping machines for animals; 
potters' wheels; bearings for transmission shafts; conveying machines; driving chains other than for land vehicles; belts 
for motors and engines; propulsion mechanisms other than for land vehicles; spin driers [not heated]; drums [parts of 
machines]; whitewashing machines; turbines other than for land vehicles; turbocompressors; door closers, hydraulic; 
door closers, pneumatic; typecasting machines; superheaters; transmissions, other than for land vehicles; transmissions 
for machines; anti-pollution devices for motors and engines; electric food processors; weeding machines; reduction 
gears other than for land vehicles; vacuum pumps [machines]; fans for motors and engines; fan belts for motors and 
engines; valves [parts of machines]; carburetters; bottle stoppering machines; wrapping machines; vibrators [machines] 
for industrial use; curtain drawing devices, electrically operated; vulcanisation apparatus; jacks [machines]; truck lifts; 
rolling mill cylinders; rolling mills; heat exchangers [parts of machines]; washing installations for vehicles; washing 
apparatus; coin-operated washing machines; water separators; water heaters [parts of machines]; hydraulic turbines; 
shuttles [parts of machines]; looms; loom shafts; alternators; wine presses; shaft couplings [machines]; tools [parts of 
machines]; holding devices for machine tools; winches; machines; wind turbines; hosiery looms; wringing machines for 
laundry; sausage machines; rack and pinion jacks; journal boxes [parts of machines]; filling machines; central vacuum 
cleaning installations; centrifugal mills; centrifugal pumps; centrifugal machines; grinding machines for the kitchen, 
electric; shredders [machines] for industrial use; spraying machines; cigarette machines for industrial purposes; 
sparking plugs for internal combustion engines; igniting magnetos; igniting devices for internal combustion engines; 
cutting machines; cylinders for machines; cylinders for motors and engines; pistons for cylinders; cylinder heads for 
engines; agricultural, earthmoving, construction, oil and gas extraction and mining equipment; pumps, compressors and 
fans; robots; moving and handling equipment; machines and machine tools for treatment of materials and for 
manufacturing; engines, powertrains, and generic machine parts; dispensing machines; sweeping, cleaning, washing and 
laundering machines; engine mounts of rubber for watercraft; mountings made of rubber for exhausts; engine mounts of 
synthetic rubber for watercraft; presses and mangles for clothing; injection molds made of metal as parts of machines; 
engine mounts other than for land vehicles; clack valves [parts of machines]; brake linings other than for vehicles; parts 
and accessories for the aforesaid goods, included in this class.

Cl.8;Hand tools and implements (hand operated); cutlery; razors; wire strippers [hand tools]; priming irons [hand tools]; 
razor strops; sharpening steels; awls; oyster openers; bayonets; beard clippers; hobby knives [scalpels]; tree pruners; 
pruning shears; fireplace bellows [hand tools]; bow saws; bits [parts of hand tools]; borers; gimlets [hand tools]; drill 
holders [hand tools]; ratchets [hand tools]; extension pieces for braces for screw taps; bits [hand tools]; drill bits (hand 
tools); breast drills; crow bars; broadaxes; branding irons; flat irons; caulking irons; daggers; can openers, non-electric; 
drills; pin punches; egg slicers, non-electric; irons [non-electric hand tools]; ice axes; manicure sets, electric; depilation 
apparatus (electric and non-electric); razor cases; palette knives; masons' hammers; penknives; tweezers; files [tools]; 
fingernail polishers, electric or non-electric; scaling knives; mincing knives [hand tools]; milling cutters [hand tools]; 
hand implements for hair curling (non-electric); non-electric caulking guns; forks; pruning knives; secateurs; garden 
tools, hand-operated; goffering irons; mitre [miter (am.)] boxes [hand tools]; nail drawers [hand tools]; mandolins for 
slicing vegetables; instruments and tools for skinning animals; apparatus for destroying plant parasites, hand-operated; 
frames for handsaws; taps [hand tools]; dies [hand tools]; foundry ladles [hand tools]; glaziers' diamonds [parts of hand 
tools]; polishing irons [glazing tools]; sand trap rakes; engraving needles; curling tongs; depilation appliances, electric 
and non-electric; hair clippers for personal use, electric and non-electric; ditchers [hand tools]; cleavers; hammers [hand 
tools]; hand drills [hand tools]; implements for decanting liquids [hand tools]; hand pumps; rams [hand tools]; hand tools,
hand-operated; rakes [hand tools]; harpoons; harpoons for fishing; levers; lifting jacks, hand-operated; hackles [hand 
tools]; sickles; bill-hooks; planes; plane irons; hollowing bits [parts of hand tools]; gouges [hand tools]; sledgehammers; 
farriers' knives; sharpening instruments; hunting knives; hoes [hand tools]; fish tapes [hand tools]; instruments for 
punching tickets; cheese slicers, non-electric; molding irons; ladles [hand tools]; ceramic knives; truncheons; scraping 
tools [hand tools]; mortise chisels; pickhammers; agricultural implements, hand-operated; jig-saws; wick trimmers 
[scissors]; perforating tools [hand tools]; punch pliers [hand tools]; spoons; air pumps, hand-operated; machetes; 
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manicure sets; trowels; graving tools [hand tools]; knives; blades [hand tools]; blades [weapons]; metal band stretchers 
[hand tools]; mortars for pounding; money scoops; needle-threaders; needle files; emery files; nail files, electric; cuticle 
tweezers; nail clippers, electric or non-electric; nail nippers; nail extractors; nail punches; riveting hammers [hand tools]; 
riveters [hand tools]; numbering punches; nutcrackers; fruit pickers [hand tools]; ear-piercing apparatus; budding knives; 
pedicure sets; trowels [gardening]; earth rammers [hand tools]; grafting tools [hand tools]; hoes [hand tools]; tongs; hair-
removing tweezers; guns [hand tools]; guns, hand-operated, for the extrusion of mastics; pizza cutters, non-electric; 
punches [hand tools]; braiders [hand tools]; lawn clippers [hand instruments]; razors, electric or non-electric; razor 
blades; razors; razor strops; shaving cases; pruning knives; rakes [hand tools]; reamers; reamer sockets; rasps [hand 
tools]; hoop cutters [hand tools]; annular screw plates; diggers [hand tools]; tube cutters [hand tools]; tube cutting 
instruments; sabres; sword scabbards; saw blades [parts of hand tools]; saws [hand tools]; saw holders; scraping tools 
[hand tools]; shovels [hand tools]; scissors; shears; shear blades; shearers [hand instruments]; mallets [hand 
instruments]; punch rings [knuckle dusters]; truncheons; stone hammers; abrading instruments [hand instruments]; 
blade sharpening instruments; grindstones [hand tools]; sharpening stones; emery files; emery grinding wheels; cutters; 
cutting tools [hand tools]; edge tools [hand tools]; ladles for wine; wrenches [hand tools]; screwdrivers; vices; bench 
vices [hand implements]; clamps for carpenters or coopers; lasts [shoemakers' hand tools]; fire irons; paring knives; 
swords; sickles; scythe rings; scythe stones; fullers [hand tools]; rabbeting planes; spatulas [hand tools]; expanders 
[hand tools]; metal band stretchers [hand tools]; spades [hand tools]; picks [hand tools]; centre punches [hand tools]; 
marline spikes; syringes for spraying insecticides; insecticide sprayers [hand tools]; rammers [hand tools]; augers [hand 
tools]; embossers [hand tools]; chisels; holing axes; paring irons [hand tools]; pestles for pounding; silver plate [knives, 
forks and spoons]; apparatus for tattooing; hair clippers for animals [hand instruments]; weeding forks [hand tools]; 
thistle extirpators [hand tools]; livestock marking tools; cattle shearers; lifting jacks, hand-operated; crimping irons; 
fulling tools [hand tools]; tool belts [holders]; sharpening steels; whetstone holders; stropping instruments; vegetable 
choppers; eyelash curlers; tap wrenches; squares [hand tools]; pliers; insecticide sprayers (hand-operated); drawing 
knives; carpenters' augers; sugar tongs; hygienic and beauty implements for humans and animals; edged and blunt 
weapons; hand-operated implements for chopping, dicing, mincing or slicing food, kitchen knives and cutlery; hand-
operated tools and implements for treatment of materials, and for construction, repair and maintenance; lifting tools; 
parts and fittings for all of the aforesaid goods, included in this class.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data media; sound recording discs; compact discs, DVDs; digital recording media; coin-
operated mechanisms; cash registers; calculators; data processing equipment; computers; computer software; fire 
extinguishers; 3D spectacles; drainers for use in photography; branch boxes [electricity]; adding machines; aerometers; 
electric batteries for vehicles; batteries, electric; battery jars; battery boxes; acoustic couplers; alarms; acoustic [sound] 
alarms; alarm bells, electric; whistle alarms; alcoholmeters; ammeters; testing apparatus not for medical purposes; anode 
batteries; answering machines; junction boxes [electricity]; connections for electric lines; electric couplings; antennas; 
anticathodes; apertometers [optics]; apparatus and installations for the production of x-rays, not for medical purposes; 
apparatus and instruments for astronomy; distance recording apparatus; apparatus for measuring the thickness of skins; 
oxygen transvasing apparatus; appliances for measuring the thickness of leather; railway traffic safety appliances; 
mirrors for inspecting work; asbestos clothing for protection against fire; asbestos gloves for protection against 
accidents; asbestos screens for firemen; breathing apparatus for underwater swimming; breathing apparatus, except for 
artificial respiration; respiratory masks, other than for artificial respiration; respirators for filtering air; shutter releases; 
scales; steering apparatus, automatic, for vehicles; azimuth instruments; baby monitors; beacons, luminous; barometers; 
limiters [electricity]; light meters; petrol gauges; observation instruments; accelerometers; betatrons; downloadable 
image files; phototelegraphy apparatus; video telephones; galena crystals [detectors]; diaphragms [photography]; anti-
glare glasses; anti-glare visors; flashing lights [luminous signals]; lightning conductors [rods]; flashlamps for cameras; 
flash bulbs; furnaces for laboratory use; letter scales; spectacles [optics]; spectacle cases; spectacle frames; spectacle 
lenses; weight measuring instruments; incubators for bacteria culture; compact disc players; chemistry apparatus and 
instruments; chips [integrated circuits]; chromatography apparatus for laboratory use; chronographs [time recording 
apparatus]; magnetic encoders; encoded identification bracelets, magnetic; encoded magnetic cards; compact discs 
[read-only memory]; compact discs [audio-video]; computer operating programs, recorded; computer hardware; 
peripherals adapted for use with computers; computer programs (recorded); computer programs [downloadable 
software]; recorded computer software; games software; computer keyboards; crash test dummies; data processing 
apparatus; decompression chambers; decorative magnets; densimeters; densitometers; distillation apparatus for 
scientific purposes; stills for laboratory experiments; detectors; diagnostic apparatus, not for medical purposes; 
transparencies [photography]; slide projectors; theft prevention installations, electric; burglar alarms; diffraction 
apparatus [microscopy]; digital signs; digital photo frames; dictating machines; light dimmers [regulators], electric; 
alidades; diskettes; disk drives for computers; DNA chips; dosage dispensers; fuse wire; automatic indicators of low 
pressure in vehicle tires [tyres]; darkroom lamps [photography]; darkrooms [photography]; DVD players; dynamometers; 
electronic book readers; egg-candlers; socks, electrically heated; electrical adapters; electric installations for the remote 
control of industrial operations; igniting apparatus, electric, for igniting at a distance; electronic locks; coils, electric; 
transformers [electricity]; resistances, electric; electric wires; electric cables; condensers [capacitors]; electrolysers; 
electromagnetic coils; electron tubes; electronic notice boards; electronic publications, downloadable; electronic pens; 
electronic agendas; electrified fences; range finders; distance measuring apparatus; discharge tubes, electric, other than 
for lighting; demagnetizing apparatus for magnetic tapes; anti-interference devices [electricity]; epidiascopes; 
ergometers; thread counters; ticket dispensers; kilometer recorders for vehicles; invoicing machines; counterfeit [false] 
coin detectors; facsimile machines; binoculars; telescopes; telerupters; teleprinters; TV sets; telephone apparatus; 
electro-dynamic apparatus for the remote control of railway points; remote control apparatus; fire boats; fire blankets; fire 
extinguishers; fire engines; fire pumps; fire alarms; fire beaters; fireproof clothing; fireproof garments; fire hose; films, 
exposed; exposed film; film cameras; film cutting apparatus; filters for respiratory masks; filters [photography]; 
fluorescent screens; cameras [photography]; photovoltaic cells; photocopiers; photometers; apparatus to check franking;
hands free kits for phones; frequency meters; spark-guards; masts for wireless aerials; radiotelephony sets; 
radiotelegraphy sets; batteries, electric; galvanometers; apparatus for fermentation [laboratory apparatus]; apparatus for 
analysing gases; gasometers; gasometers [measuring instruments]; printed circuit boards; printed circuits; automated 
teller machines [ATM]; coin-operated musical automata [juke boxes]; money counting and sorting machines; speed 
indicators; speed checking apparatus for vehicles; speed measuring apparatus [photography]; speed regulators for 
record players; workmen's protective face-shields; weights; screw-tapping gauges; grids for batteries; retorts; global 
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positioning system [GPS] apparatus; semi-conductors; salinometers; holders for electric coils; wrist rests for use with 
computers; high-frequency apparatus; altimeters; holograms; dog whistles; hydrometers; hygrometers; identity cards, 
magnetic; inductors [electricity]; interfaces for computers; ionization apparatus not for the treatment of air or water; 
electricity conduits; identification threads for electric wires; identification sheaths for electric wires; wire connectors 
[electricity]; sheaths for electric cables; verniers; calibrating rings; capillary tubes; smart cards [integrated circuit cards]; 
cassette players; carriers for dark plates [photography]; cathodes; boiler control instruments; cinematographic film, 
exposed; switchboxes [electricity]; optical character readers; terminals [electricity]; push buttons for bells; bells [warning 
devices]; downloadable ring tones for mobile phones; slope indicators; spectacles [optics]; eyeglass cases; eyeglass 
frames; eyeglass chains; eyeglass cords; knee-pads for workers; coaxial cables; collectors, electric; comparators; 
directional compasses; contacts, electric; contact lenses; containers for contact lenses; regulating apparatus, electric; 
headphones; couplers [data processing equipment]; correcting lenses [optics]; cosmographic instruments; gasoline 
gauges; bullet-proof clothing; bullet-proof waistcoats [vests (am.)]; copper wire, insulated; electric couplings; laboratory 
trays; laboratory centrifuges; chargers for electric batteries; lactodensimeters; surveying instruments; sleeves for 
laptops; laptop computers; bags adapted for laptops; lasers, not for medical purposes; magic lanterns; loudspeakers; 
cabinets for loudspeakers; gauges; jigs [measuring instruments]; electrical conductors; ducts [electricity]; data 
processing apparatus; beacons, luminous; light-emitting diodes [LED]; luminous signs; blueprint apparatus; heliographic 
apparatus; light meters; light-emitting electronic pointers; rulers [measuring instruments]; punched card machines for 
offices; logs [measuring instruments]; plumb bobs; sounding apparatus and machines; air analysis apparatus; 
magnifying glasses; magnetic tapes; magnetic tape units for computers; magnetic data media; magnetic wires; magnets; 
disks, magnetic; solenoid valves [electromagnetic switches]; manometers; marker buoys; solderers' helmets; measures; 
rules [measuring instruments]; dressmakers' measures; materials for electricity mains [wires, cables]; material testing 
instruments and machines; mathematical instruments; mouse [computer peripheral]; mouse pads; coin-operated 
mechanisms; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; megaphones; 
diaphragms for scientific apparatus; quantity indicators; measuring apparatus; measuring devices, electric; measuring 
glassware; measuring instruments; rods [surveying instruments]; measuring spoons; levelling staffs [surveying 
instruments]; plane tables [surveying instruments]; metal detectors for industrial or military purposes; meteorological 
balloons; meteorological instruments; rulers [measuring instruments]; metronomes; microphones; micrometers; 
micrometer screws for optical instruments; microprocessors; microscopes; microtomes; cell phones; modems; monitors 
[computer hardware]; monitors [computer programs]; editing appliances for cinematographic films; teeth protectors; juke 
boxes, musical; downloadable music files; lens hoods; food analysis apparatus; nose clips for divers and swimmers; 
nautical apparatus and instruments; navigation apparatus for vehicles [on-board computers]; navigational instruments; 
fog signals, non-explosive; slope indicators; neon signs; surveyors' levels; verniers; notebook computers; objectives 
[lenses] [optics]; lenses for astrophotography; containers for microscope slides; ohmmeters; ear plugs for divers; 
octants; instruments containing eyepieces; eyepieces; optical goods; optical apparatus and instruments; optical data 
media; fiber optic cables; optical fibers; optical condensers; optical lamps; optical lenses; optical discs; optical glass; 
oscillographs; ozonisers [ozonators]; parking meters; pedometers; periscopes; radio pagers; petri dishes; apparatus and 
instruments for physics; pipettes; planimeters; plates for batteries; record players; juke boxes for computers; plotters; 
polarimeters; precision measuring apparatus; precision balances; prisms [optics]; projection apparatus; projection 
screens; pyrometers; mercury levels; radar apparatus; radiological apparatus for industrial purposes; radios; vehicle 
radios; frames for photographic transparencies; centering apparatus for photographic transparencies; screens for 
photoengraving; smoke detectors; test tubes; abacuses; circular slide rules; slide-rules; reflecting discs for wear, for the 
prevention of traffic accidents; refractometers; refractors; stage lighting regulators; head cleaning tapes [recording]; 
cleaning apparatus for sound recording discs; riding helmets; relays, electric; retorts' stands; life buoys; life-saving rafts; 
life-saving capsules for natural disasters; fire escapes; safety nets; safety tarpaulins; lifebelts; life saving apparatus and 
equipment; life vests; rheostats; levels [instruments for determining the horizontal]; cell phone straps; hemline markers; 
x-ray apparatus not for medical purposes; x-ray photographs, other than for medical purposes; x-ray films, exposed; x-ray
tubes not for medical purposes; radiology screens for industrial purposes; cathodic anti-corrosion apparatus; 
saccharometers; salinometers; egg timers [sandglasses]; needles for record players; satellites for scientific purposes; 
satellite navigational apparatus; glazing apparatus for photographic prints; acid hydrometers; acidimeters for batteries; 
scanners [data processing equipment]; acoustic conduits; diaphragms [acoustics]; sound locating instruments; horns for 
loudspeakers; switchboards; commutators; switches, electric; electric apparatus for commutation; integrated circuits; 
distribution consoles [electricity]; control panels [electricity]; panels for the control of electricity; marine compasses; 
naval signalling apparatus; mechanical signs; screens [photography]; encoded key cards; fuses; crucibles [laboratory]; 
balances [steelyards]; radiotelephones; protective suits for aviators; gloves for protection against x-rays for industrial 
purposes; head protection; protective helmets for sports; protective masks; protection devices against x-rays, not for 
medical purposes; transmitting sets [telecommunication]; transmitters [telecommunication]; transmitters of electronic 
signals; sounding leads; plumb bobs; sounding lines; sextants; safety restraints, other than for vehicle seats and sports 
equipment; electronic security tags; signals, luminous or mechanical; signalling buoys; electro-dynamic apparatus for the
remote control of signals; signal bells; signal lanterns; signalling whistles; signalling panels, luminous or mechanical; 
wafers for integrated circuits; simulators for the steering and control of vehicles; sirens; smartphones; computer software
applications, downloadable; solar panels for the production of electricity; sonars; probes for scientific purposes; solar 
batteries; lens hoods; sunglasses; voltmeters; voltage regulators for vehicles; computer memory devices; memory cards 
for video game machines; spectrograph apparatus; spectroscopes; clothing especially made for laboratories; cases 
especially made for photographic apparatus and instruments; furniture especially made for laboratories; spherometers; 
mirrors [optics]; sports glasses; speaking tubes; sprinkler systems for fire protection; spools [photography]; stands for 
photographic apparatus; camera tripods; pitot tubes; time clocks [time recording devices]; sockets, plugs and other 
contacts [electric connections]; covers for electric outlets; stereoscopes; stereoscopic apparatus; actinometers; fire hose 
nozzles; road signs, luminous or mechanical; marking gauges [joinery]; bar code readers; stroboscopes; lighting 
ballasts; current rectifiers; electricity conduits; electrified rails for mounting spot lights; circuit closers; telerupters; 
electric loss indicators; converters, electric; inverters [electricity]; viewfinders, photographic; sulfitometers; buzzers; 
tablet computers; tachometers; metronomes; pocket calculators; electronic pocket translators; diving suits; gloves for 
divers; divers' masks; taximeters; particle accelerators; telephone apparatus; telephone wires; telephone receivers; 
telephone transmitters; telegraph wires; telegraphs [apparatus]; teleprompters; telescopes; temperature indicators; 
temperature indicator labels, not for medical purposes; theodolites; thermometers, not for medical purposes; 
thermostats; thermostats for vehicles; audiovisual receivers; tone arms for record players; sound recording strips; sound 
recording apparatus; tape recorders; toner cartridges, unfilled, for printers and photocopiers; sound locating 
instruments; sound recording carriers; sound transmitting apparatus; amplifiers; sound reproduction apparatus; 
totalizators; wearable portable media players; walkie-talkies; personal stereos; step-up transformers; transistors 
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[electronic]; transponders; triodes; drying apparatus for photographic prints; drying racks [photography]; peepholes 
[magnifying lenses] for doors; electric door bells; voltage surge protectors; monitoring apparatus, electric; resuscitation 
mannequins [teaching apparatus]; filters for ultraviolet rays, for photography; clothing for protection against accidents, 
irradiation and fire; shoes for protection against accidents, irradiation and fire; gloves for protection against accidents; 
nets for protection against accidents; protection devices for personal use against accidents; audiovisual teaching 
apparatus; urinometers; USB flash drives; vacuum gauges; vacuum tubes [radio]; variometers; pressure indicator plugs 
for valves; junction sleeves for electric cables; connectors [electricity]; enlarging apparatus [photography]; traffic-light 
apparatus [signalling devices]; traffic cones; surveying apparatus and instruments; surveying chains; shutters 
[photography]; amplifying tubes; distribution boxes [electricity]; panels for the distribution of electricity; video baby 
monitors; videotapes; video screens; camcorders; video cassettes; video recorders; video game cartridges; 
viscosimeters; apparatus for changing record player needles; scales; weighing apparatus and instruments; weight 
measuring instruments; voting machines; heat regulating apparatus; vehicle breakdown warning triangles; washing trays 
[photography]; water level indicators; marine depth finders; bubble levels; intercommunication apparatus; wavemeters; 
anemometers; wind socks for indicating wind direction; carpenters' rules; protractors [measuring instruments]; rods for 
water diviners; counters; animated cartoons; time recording apparatus; time switches, automatic; cell switches 
[electricity]; processors [central processing units]; telescopic sights for artillery; telescopic sights for firearms; 
compasses [measuring instruments]; batteries for lighting; cyclotrons; recorded content; information technology and 
audiovisual equipment; magnets, magnetizers and demagnetizers; apparatus, instruments and cables for electricity; 
optical devices, enhancers and correctors; safety, security, protection and signalling devices; diving equipment; 
navigation, guidance, tracking, targeting and map making devices; measuring, detecting and monitoring instruments, 
indicators and controllers; scientific research and laboratory apparatus, educational apparatus and simulators; parts and 
accessories for all the aforesaid goods, included in this class.

Cl.11;Apparatus for lighting, steam generating, refrigerating, drying, ventilating, water supply and sanitary purposes; 
flare stacks for use in the oil industry; air valves for steam heating installations; sinks; sewage purification installations; 
exhaust hoods for kitchens; installations for processing nuclear fuel and nuclear moderating material; brackets for gas 
burners; hot air bath fittings; hydromassage bath apparatus; apparatus for dehydrating food waste; ash boxes for 
furnaces; ash conveyor installations, automatic; expansion tanks for central heating installations; watering installations, 
automatic; acetylene burners; acetylene generators; acetylene flares; heaters, electric, for feeding bottles; bakers' ovens; 
bath fittings; heaters for baths; bathtubs; bath installations; barbecues; aquarium lights; lighting installations for air 
vehicles; lighting apparatus and installations; lighting apparatus for vehicles; light-emitting diodes [LED] lighting 
apparatus; lamps; ventilation hoods; ventilation hoods for laboratories; bed warmers; watering machines for agricultural 
purposes; bidets; anti-glare devices for vehicles [lamp fittings]; anti-glare devices for automobiles [lamp fittings]; torches 
for lighting; arc lamps; germicidal burners; furnaces, other than for laboratory use; fuel economisers; bread-making 
machines; bread toasters; swimming pool chlorinating apparatus; lights, electric, for Christmas trees; chromatography 
apparatus for industrial purposes; electric autoclaves; steam generating installations; food steamers, electric; steam 
boilers, other than parts of machines; fabric steamers; steam accumulators; ceiling lights; dental ovens; disinfectant 
apparatus; disinfectant dispensers for toilets; deodorising apparatus, not for personal use; distillation columns; 
distillation apparatus; fruit roasters; roasting jacks; pressure water tanks; showers; shower stalls; heaters for heating 
irons; ice machines and apparatus; ice boxes; electrically heated carpets; electric blankets not for medical purposes; 
electric fans for personal use; kettles, electric; defrosters for vehicles; discharge tubes, electric, for lighting; flares; 
searchlights; cycle lights; vehicle reflectors; vehicle headlamps; sockets for electric lights; forges, portable; flues for 
heating boilers; aquarium filtration apparatus; curling lamps; electric deep fryers; kiln furniture [supports]; loading 
apparatus for furnaces; footmuffs, electrically heated; footwarmers, electric or non-electric; forage drying apparatus; 
friction lighters for igniting gas; gas lighters; gas burners; gas boilers; gas condensers, other than parts of machines; gas 
lamps; gas cleaners and purifiers; gas scrubbers [parts of gas installations]; freezers; steam facial apparatus [saunas]; 
beverage cooling apparatus; light bulbs; incandescent burners; filaments for electric lamps; grills [cooking appliances]; 
rotisseries; roasting spits; miners' lamps; hair dryers; tap water faucets; hand drying apparatus for washrooms; luminous 
house numbers; hot air apparatus; water heaters; blankets, electric, not for medical purposes; aquarium heaters; heating 
apparatus for solid, liquid or gaseous fuels; heating apparatus, electric; heating boilers; boilers, other than parts of 
machines; heating cushions [pads], electric, not for medical purposes; heating elements; radiator caps; hot air ovens; 
heating plates; radiators [heating]; heating apparatus; heating installations; heaters for vehicles; fireplaces; fire hydrants; 
ionization apparatus for the treatment of air or water; electric appliances for making yogurt; electric coffeepots; electric 
coffee percolators; coffee roasters; nuclear reactors; air conditioning installations; air conditioners for vehicles; air 
conditioning apparatus; oxyhydrogen burners; cooking apparatus and installations; kilns; cooking utensils, electric; 
kitchen ranges; cooking rings; carbon for arc lamps; chandeliers; cookers; cooling installations for liquids; cooling 
installations for tobacco; cooling appliances and installations; refrigerators; refrigerating containers; coolers for 
furnaces; refrigerating chambers; refrigerating cabinets; refrigerated showcases; laboratory burners; laboratory lamps; 
light bulbs for directional signals for vehicles; lamps for directional signals of automobiles; electric lamps; burners for 
lamps; lamp glasses; lamp casings; lamp globes; lamp chimneys; lamp shades; lampshade holders; fairy lights for festive
decorations; lanterns for lighting; lava rocks for use in barbecue grills; glue-heating appliances; pipes [parts of sanitary 
installations]; vehicle lights; automobile lights; luminous tubes for lighting; electric discharge tubes for lighting; light 
diffusers; humidifiers for central heating radiators; air deodorising apparatus; air reheaters; filters for air conditioning; air 
filtering installations; air cooling apparatus; air purifying apparatus and machines; germicidal lamps for purifying air; spa 
baths [vessels]; air sterilisers; air dryers; ventilation [air-conditioning] installations for vehicles; ventilation [air-
conditioning] installations and apparatus; magnesium filaments for lighting; malt roasters; sea water desalination plants; 
microwave ovens [cooking apparatus]; microwave ovens for industrial purposes; milk cooling installations; mixer taps for 
water pipes; multicookers; anti-splash tap nozzles; level controlling valves in tanks; stoves [heating apparatus]; fittings, 
shaped, for ovens; structural plates for ovens; oven fittings made of fireclay; furnace grates; oil burners; oil lamps; oil-
scrubbing apparatus; pasteurisers; petrol burners; polymerisation installations; radiators, electric; refining towers for 
distillation; fumigation apparatus, not for medical purposes; dampers [heating]; chimney flues; lamp reflectors; regulating 
and safety accessories for gas apparatus; regulating and safety accessories for gas pipes; regulating and safety 
accessories for water apparatus; regulating accessories for water or gas apparatus and pipes; clean rooms; boiler pipes 
[tubes] for heating installations; taps [cocks, spigots] [faucets (am.)] for pipes; coils [parts of distilling, heating or cooling 
installations]; roasters; sanitary apparatus and installations; sauna bath installations; heating apparatus for defrosting 
windows of vehicles; automobile headlamps; electric pressure cooking saucepans; chimney blowers; safety lamps; 
safety accessories for water or gas apparatus and pipes; bath tubs for sitz baths; solar furnaces; feeding apparatus for 
heating boilers; alcohol burners; ornamental fountains; lamps; street lamps; sterilizers; tobacco roasters; pocket 

10876



searchlights; pocket warmers; diving lights; immersion heaters; plate warmers; solar thermal collectors [heating]; 
thermostatic valves [parts of heating installations]; cooling appliances and installations; toasters; toilets [water-closets]; 
toilet bowls; toilet seats; water flushing installations; Turkish bath cabinets, portable; toilets, portable; filters for drinking 
water; desiccating apparatus; drying apparatus and installations; drying installations; drip irrigation emitters [irrigation 
fittings]; ultraviolet ray lamps, not for medical purposes; washers for water taps; urinals [sanitary fixtures]; fans [air-
conditioning]; fans [parts of air-conditioning installations]; incinerators; evaporators; waffle irons, electric; heat pumps; 
heat regenerators; heat accumulators; heat exchangers, not parts of machines; hot water bottles; hotplates; heated 
display cabinets; water heaters [apparatus]; hot water boilers; hot water heating installations; wash-hand basins [parts of 
sanitary installations]; laundry room boilers; laundry dryers, electric; water softening apparatus and installations; water 
filtering apparatus; flushing tanks; water cooling installations; water conduits installations; water purifying installations; 
water purifying apparatus and machines; water sterilizers; water supply installations; water intake apparatus; disposable 
sterilization pouches; whirlpool-jet apparatus; central heating radiators; decorative water fountains; fireplaces; cycle 
lights; flues and installations for conveying exhaust gases; sun tanning appliances; sanitary installations, water supply 
and sanitation equipment; burners, boilers and heaters; lighting and lighting reflectors; food and beverage cooking, 
heating, cooling and treatment equipment; filters for industrial and household use; industrial treatment installations, 
namely gas filters and purifiers, industrial ovens and furnaces (not for food or beverages), evaporators for chemical 
processing, industrial installations for the filtration of liquids, installations for the collection of gases, installations for the 
collection of liquids, bioreactors for use in the treatment of waste water, apparatus for dehydrating food waste; personal 
heating and drying implements; refrigerating and freezing equipment; regulating and safety accessories for water and gas 
installations; nuclear installations; heating, ventilating, and air conditioning and purification equipment (ambient); 
igniters; sinks; parts and accessories for all the aforesaid goods, included in this class.

Cl.12;Apparatus for locomotion by land, air or water; vehicle covers [shaped]; air bags [safety devices for automobiles];
audible warning systems for cycles; amphibious airplanes; trailers [vehicles]; trailer hitches for vehicles; transmission 
chains for land vehicles; transmission shafts for land vehicles; aeronautical apparatus, machines and appliances; buses; 
cars; automobile tires [tyres]; dredgers [boats]; launches; side cars; concrete mixing vehicles; sleeping berths for 
vehicles; rolling stock for funicular railways; saddle covers for bicycles or motorcycles; covers for vehicle steering 
wheels; balance weights for vehicle wheels; anti-glare devices for vehicles; ships; davits for boats; boat hooks; masts for 
boats; brake segments for vehicles; brake pads for automobiles; brake linings for vehicles; brake discs for vehicles; 
brake shoes for vehicles; dining cars [carriages]; portholes; motor homes; vehicle chassis; automobile chassis; anti-theft 
devices for vehicles; telpher railways [cable cars]; cable transport apparatus and installations; trolleys; bogies for railway 
cars; torque converters for land vehicles; tricycles; jet engines for land vehicles; shopping trolleys [carts (am.)]; railway 
couplings; electric vehicles; motors, electric, for land vehicles; ferry boats; underbodies of vehicle; undercarriages for 
vehicles; bicycle stands; brakes for bicycles, cycles; bicycles; rims for wheels of bicycles, cycles; chains for bicycles, 
cycles; baskets adapted for cycles; handle bars for bicycles, cycles; motors for cycles; cycle hubs; dress guards for 
bicycles, cycles; pedals for cycles; pumps for bicycles, cycles; wheels for bicycles, cycles; frames for bicycles, cycles; 
bicycle tires [tyres]; cycle saddles; inner tubes for bicycles, cycles; spokes for bicycles, cycles; direction indicators for 
bicycles; direction signals for vehicles; brakes for vehicles; vehicles for locomotion by land; windows for vehicles; bodies
for vehicles; wheeled vehicles; vehicle wheel spokes; vehicle tires; vehicle seats; doors for vehicles; hoods for vehicles; 
parachutes; rims for vehicle wheels; repair outfits for inner tubes; aircraft; mine cart wheels; freewheels for land vehicles; 
crankcases for land vehicle components, other than for engines; luggage nets for vehicles; panniers adapted for cycles; 
luggage carriers for vehicles; armored vehicles; gear boxes for land vehicles; casting carriages; hydroplanes; casters for 
trolleys [vehicles] [carts (am.)]; non-skid devices for vehicle tires [tyres]; golf cars [vehicles]; hot air balloons; tailboard 
lifts [parts of land vehicles]; lifting cars [lift cars]; horns for vehicles; hydraulic circuits for vehicles; upholstery for 
vehicles; yachts; cars for cable transport installations; coachwork for motor vehicles; waggons; caissons [vehicles]; 
automobile chains; pushchairs; pushchair hoods; tilting-carts; dump carts; cycle cars; head-rests for vehicle seats; mud 
guards; ambulances; refrigerated vehicles; refrigerated wagons [railroad vehicles]; couplings for land vehicles; cranks for 
cycles; barges; vans [vehicles]; trucks; tipping bodies for lorries [trucks]; treads for retreading tires [tyres]; casings for 
pneumatic tires [tyres]; traction engines; locomotives; air cushion vehicles; air pumps [vehicle accessories]; military 
vehicles for transport; mopeds; motors for land vehicles; automobile hoods; engine mounts for land vehicles; 
motorcycles; hubs for vehicle wheels; bands for wheel hubs; omnibuses; paddles for canoes; stroller covers 
[pushchairs]; connecting rods for land vehicles, other than parts of motors and engines; pontoons; screws [propellers] 
for ships; buffers for railway rolling stock; axles for vehicles; gearing for land vehicles; hub caps; space vehicles; treads 
for vehicles [tractor type]; reduction gears for land vehicles; pneumatic tires [tyres]; tires for vehicle wheels; coaches; 
spare wheel covers; scooters [vehicles]; wheelchairs; reversing alarms for vehicles; rearview mirrors; oars; rowlocks; 
ships' hulls; two-wheeled trolleys; saddles for bicycles, cycles or motorcycles; saddlebags adapted for bicycles; clutches 
for land vehicles; launches; windshield wipers; headlight wipers; ships; fenders for ships; cleats [nautical]; funnels for 
ships; spars for ships; steering gears for ships; sleeping cars; inner tubes for pneumatic tires [tyres]; tubeless tires 
[tyres] for bicycles, cycles; hose carts; ejector seats for aircraft; sleighs [vehicles]; mudguards; anti-skid chains; 
snowmobiles; seat covers for vehicles; funnels for locomotives; inclined ways for boats; cycle mudguards; aerial 
conveyors; dredgers; side cars; adhesive rubber patches for repairing inner tubes; chairlifts; safety belts for vehicle 
seats; safety seats for children, for vehicles; safety harnesses for vehicle seats; ski lifts; ski carriers for cars; sun visors 
for automobiles; timbers [frames] for ships; spoke clips for wheels; dining cars; spikes for tires [tyres]; spoilers for 
vehicles; sports cars; sprinkling trucks; flanges for railway wheel tires [tyres]; dirigible balloons [airships]; steering 
wheels for vehicles; rudders; suspension shock absorbers for vehicles; shock absorbers for automobiles; shock 
absorbing springs for vehicles; vehicle bumpers; bumpers for automobiles; tramcars; caps for vehicle petrol [gas] tanks; 
torsion bars for vehicles; vehicle suspension springs; tractors; delivery tricycles; handling carts; cleaning trolleys; 
driving chains for land vehicles; propulsion mechanisms for land vehicles; vehicle running boards; turbines for land 
vehicles; transmissions, for land vehicles; valves for vehicle tires [tyres]; disengaging gear for boats; undercarriages for 
vehicles; tipping apparatus, parts of trucks and waggons; railway couplings; water vehicles; seaplanes; windscreens; 
mobile homes [caravans]; caravans; sculls; bicycle gears; cigar lighters for automobiles; motors for cycles; cycle stands; 
vehicles and conveyances; engine mounts for land vehicles; clutch linings for land vehicles; brake linings for vehicles; 
parts and fittings for the aforesaid goods included in this class.

Cl.13;Firework bodies.

Cl.14;Alloys of precious metal; chronoscopes; time instruments; badges of precious metal; agates; amulets [jewellery, 
jewelry (am.)]; anchors [clock- and watchmaking]; pins being jewelry; bracelets [jewellery, jewelry (am.)]; wristwatches; 
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atomic clocks; ingots of precious metals; jewelry of yellow amber; brooches [jewelry]; busts of precious metal; 
chronographs [watches]; cloisonné jewellery [jewelry (am.)]; diamonds; boxes of precious metal; jewelry, namely, threads 
and wires of precious metal; jewellery; clocks and watches, electric; ivory jewelry; barrels [clock- and watchmaking]; 
jewelry findings; jet, unwrought or semi-wrought; ornaments of jet; gold, unwrought or beaten; gold thread [jewellery, 
jewelry (am.)]; semi-precious stones; necklaces [jewellery, jewelry (am.)]; hat ornaments of precious metal; iridium; 
chains [jewelry]; tie bars; tie pins; works of art of precious metal; copper tokens; cuff links; medals; lockets [jewellery, 
jewelry (am.)]; coins; earrings; olivine [gems]; osmium; palladium; pearls [jewellery, jewelry (am.)]; pearls made of 
ambroid [pressed amber]; beads for making jewelry; platinum [metal]; rhodium; rings [jewellery, jewelry (am.)]; 
ruthenium; key rings [trinkets or fobs]; jewelry cases [caskets or boxes]; ornamental pins; jewelry rolls; shoe ornaments 
of precious metal; silver, unwrought or beaten; spun silver [silver wire]; sundials; spinel [precious stones]; statues of 
precious metal; stopwatches; paste jewellery [costume jewelry (am.)]; watches; watch straps; cases for clock- and 
watchmaking; clock cases; watch cases; pendulums [clock- and watchmaking]; cases for watches [presentation]; watch 
springs; watch glasses; watch chains; charms; movements for clocks and watches; clock and watch hands; clasps for 
jewelry; alarm clocks; clockworks; control clocks [master clocks]; dials for clock and watch making; gemstones, pearls 
and precious metals, and imitations thereof; other goods of precious metals and precious stones, namely statues and 
figurines made from or coated with precious metals or semi-precious metals or stones or imitations thereof, ornaments, 
coins and tokens made from or coated with precious metals or semi-precious metals or stones or imitations thereof, 
works of art of precious metal, key rings (trinkets or fobs); jewellery boxes and watch boxes; parts and accessories for all 
the aforesaid goods, included in this class.

Cl.16;Bookbinding material; photographs [printed]; artists' materials; painters' brushes; typewriters, electric or non-
electric; office requisites, except furniture; teaching materials [except apparatus]; plastic materials for packaging (not 
included in other classes); printing fonts; printing blocks; garbage bags of paper or of plastics; tissues of paper for 
removing make-up; transfers [decalcomanias]; address plates for addressing machines; address stamps; addressing 
machines; folders for papers; document files [stationery]; albums; almanacs; moisteners [office requisites]; 
announcement cards [stationery]; document laminators for office use; aquarelles; architects' models; arithmetical tables; 
wristbands for the retention of writing instruments; atlases; stickers [stationery]; money holders; moisteners for gummed 
surfaces [office requisites]; cabinets for stationery [office requisites]; mats for beer glasses; pictures; paintings 
[pictures], framed or unframed; biological samples for use in microscopy [teaching materials]; blueprints; pencils; pencil 
holders; pencil leads; pencil sharpeners, electric or non-electric; pencil sharpening machines, electric or non-electric; 
pads [stationery]; pamphlets; paperweights; letter trays; postage stamps; writing paper; brochures; cords for 
bookbinding; bookbinding apparatus and machines [office equipment]; bookbinding cloth; fabrics for bookbinding; 
bookbindings; books; bookends; staples for offices; chromolithographs [chromos]; comic books; diagrams; document 
holders [stationery]; printers' reglets; electrotypes; inking sheets for document reproducing machines; inking sheets for 
duplicators; printers' blankets, not of textile; printing type; letters [type]; covers [stationery]; obliterating stamps; labels, 
not of textile; stencil cases; flags of paper; folders [stationery]; binding strips [bookbinding]; ink ribbons; inking ribbons 
for computer printers; typewriter ribbons; spools for inking ribbons; color prints; watercolor [watercolour] saucers for 
artists; paint boxes [articles for use in school]; paint trays; penholders; pen clips; pen boxes; pens [office requisites]; pen 
wipers; humidity control sheets of paper or plastic for foodstuff packaging; figurines [statuettes] of papier maché; filter 
paper; finger-stalls [office requisites]; isinglass for stationery or household purposes; bottle wrappers of cardboard or 
paper; correcting fluids [office requisites]; flyers; plastic film for wrapping; sheets of reclaimed cellulose for wrapping; 
molds for modelling clays [artists' materials]; forms, printed; photo-engravings; franking machines for office use; fountain
pens; stuffing of paper or cardboard; trays for sorting and counting money; geographical maps; song books; terrestrial 
globes; greeting cards; graphic representations; graphic reproductions; etching needles; engraving plates; engravings; 
glue for stationery or household use; elastic bands for offices; gummed tape [stationery]; gummed cloth for stationery 
purposes; stands for pens and pencils; manuals [handbooks]; hand labelling appliances; hand-rests for painters; stapling 
presses [office requisites]; hectographs; histological sections for teaching purposes; wood pulp paper; wood pulp board 
[stationery]; envelopes [stationery]; hat boxes of cardboard; paper coffee filters; calendars; coasters of paper; file cards; 
cards; tags for index cards; cardboard; cardboard tubes; catalogues; adhesive bands for stationery or household 
purposes; apparatus for mounting photographs; adhesive tape dispensers [office requisites]; clipboards; bags for 
microwave cooking; carbon paper; copying paper [stationery]; correcting tapes [office requisites]; correcting ink 
[heliography]; credit card imprinters, non-electric; chalk for lithography; chalk holders; balls for ball-point pens; French 
curves; bibs of paper; bookmarkers; steel letters; luminous paper; lithographs; lithographic stones; office perforators; 
perforated cards for jacquard looms; blotters; loose-leaf binders; plastic bubble packs for wrapping or packaging; canvas 
for painting; palettes for painters; house painters' rollers; painting templates; painters' easels; marking chalk; marker 
pens; graining combs; stencils; pencil lead holders; modelling paste; polymer modelling clay; modelling materials; 
plastics for modelling; modelling clay; modelling wax, not for dental purposes; musical greeting cards; notebooks; paper-
clips; numbering apparatus; oleographs; files [office requisites]; pantographs [drawing instruments]; electrocardiograph 
paper; paper for recording machines; paper ribbons; paper tapes and cards for the recordal of computer programmes; 
paper sheets [stationery]; face towels of paper; paper handtowels; papier mâché; covers of paper for flower pots; paper 
knives [cutters] [office requisites]; paper bows; table napkins of paper; paper handkerchiefs; paper bags; pastel crayons; 
tracing patterns; tracing cloth; tracing paper; parchment paper; seals [stamps]; posters; placards of paper or cardboard; 
advertisement boards of paper or cardboard; plastic cling film, extensible, for palletization; place mats of paper; packing 
[cushioning, stuffing] materials of paper or cardboard; portraits; postcards; prospectuses; erasing products; rubber 
erasers; scrapers [erasers] for offices; erasing shields; etchings; paper for radiograms; arithmetical tables; ledgers 
[books]; passport covers; drawing boards; drawing pens; tracing needles for drawing purposes; push pins; drawing T-
squares; rosaries; newsletters; indexes; cream containers of paper; trading cards other than for games; absorbent sheets 
of paper or plastic for foodstuff packaging; stencils [stationery]; boxes of cardboard or paper; checkbook covers; slate 
pencils; writing slates; shields [paper seals]; signboards of paper or cardboard; tailors' chalk; manifolds [stationery]; 
sewing patterns; drawer liners of paper, perfumed or not; pencil boxes; nibs; nibs of gold; inkstands; writing instruments; 
writing or drawing books; writing chalk; writing cases [stationery]; typewriters, electric or non-electric; typewriter keys; 
rollers for typewriters; writing materials; writing cases [sets]; writing brushes; desk mats; printed publications; stencil 
plates; handwriting specimens for copying; school supplies [stationery]; page holders; adhesive bands for stationery or 
household purposes; composing frames [printing]; galley racks [printing]; seals; sealing wax; sealing machines for 
offices; sealing compounds for stationery purposes; sealing wafers; silver paper; steel pens; photograph stands; starch 
paste [adhesive] for stationery or household purposes; steatite [tailor's chalk]; holders for stamps [seals]; cases for 
stamps [seals]; stamp pads; seal ink pads; stamp stands; prints [engravings]; embroidery designs [patterns]; tickets 
(travel tickets, entrance tickets); ink; inkwells; inkstones; ink sticks; tablecloths of paper; table linen of paper; toilet 
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paper; printing sets, portable [office requisites]; transparencies [stationery]; Indian inks; envelope sealing machines, for 
offices; tablemats of paper; bags [envelopes, pouches] of paper or plastics, for packaging; packaging material made of 
starches; wrapping paper; duplicators; mimeograph apparatus and machines; square rulers; vignetting apparatus; 
viscose sheets for wrapping; blackboards; obliterating stamps; writing board erasers; Xuan paper for Chinese painting 
and calligraphy; drawing materials; sketch pads; drawing boards [painters' articles]; drawing sets; drawing instruments; 
charcoal pencils; drawing rulers; drawing squares; drawings; chart pointers, non-electronic; printed timetables; 
periodicals; magazines [periodicals]; newspapers; paper shredders for office use; paper clasps; numbers [type]; cigar 
bands; compasses for drawing; works of art and figurines of paper and cardboard, and architects' models; decoration and
art materials and media; filtering materials of paper; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; stationery and educational supplies; glue for stationery or household use; money holders; 
disposable paper products; printed matter; paper and cardboard; parts and accessories for all the aforesaid goods, 
included in this class.

Cl.17;Latex [rubber]; guttapercha; asbestos; mica; plastics in extruded form for use in manufacture; packing and 
stopping materials; flexible tubes, not of metal; acrylic resins [semi-finished products]; compressed air pipe fittings, not 
of metal; asbestos fibers [fibres]; asbestos felt; asbestos packing; asbestos fabrics; asbestos paper; asbestos 
millboards; asbestos slate; asbestos cloth; asbestos sheets; asbestos coverings; balata; bark coverings for sound 
insulation; cotton wool for packing [caulking]; anti-dazzle films for windows [tinted films]; foam supports for flower 
arrangements [semi-finished products]; expansion joint fillers; weatherstripping compositions; water-tight rings; 
weatherstripping; dielectrics [insulators]; elastic threads, not for use in textiles; substances for insulating buildings 
against moisture; insulating refractory materials; filtering materials [semi-processed foams or films of plastic]; sheets of 
regenerated cellulose, other than for wrapping; ebonite [vulcanite] molds [moulds]; sealant compounds for joints; garden 
hoses; fiberglass [fibreglass] fabrics, for insulation; fiberglass for insulation; glass wool for insulation; mica, raw or partly 
processed; rubber material for recapping tires [tyres]; gum, raw or semi-worked; rubber seals for jars; threads of rubber, 
not for use in textiles; clack valves of rubber; rubber solutions; sleeves of rubber for protecting parts of machines; stops 
of rubber; shock-absorbing buffers of rubber; rings of rubber; cords of rubber; rubber stoppers; brake lining materials, 
partly processed; ebonite [vulcanite]; insulators for electric mains; insulators for railway tracks; insulators; insulating 
paints; insulating tape; insulating felt; insulating varnish; foils of metal for insulating; insulating fabrics; insulating 
gloves; insulators for cables; insulating oil for transformers; insulating oils; insulating paper; insulating plaster; liquid 
rubber; rubber, raw or semi-worked; lute; adhesive bands, other than stationery and not for medical or household 
purposes; carbon fibers [fibres], other than for textile use; synthetic resins [semi-finished products]; plastic substances, 
semi-processed; plastic fibers [fibres], not for textile use; plastic sheeting for agricultural purposes; plastic film, not for 
wrapping; threads of plastic materials, not for textile use; clutch linings; chemical compositions for repairing leaks; 
canvas hose pipes; reinforcing materials, not of metal, for pipes; pipe gaskets; threads of plastic for soldering; mineral 
wool [insulator]; compositions to prevent the radiation of heat; boiler composition to prevent the radiation of heat; paper 
for electrical capacitors; padding materials of rubber or plastics; packing [cushioning, stuffing] materials of rubber or 
plastics; pipe muffs, not of metal; junctions, not of metal, for pipes; soundproofing materials; slag wool [insulator]; 
floating anti-pollution barriers; self-adhesive tapes, other than stationery and not for medical or household purposes; 
asbestos safety curtains; synthetic rubber; washers of rubber or vulcanized fiber [fibre]; valves of India-rubber or 
vulcanized fiber [fibre]; pipes made of rubber for motor vehicles; bags [envelopes, pouches] of rubber, for packaging; 
viscose sheets, other than for wrapping; vulcanized fiber [fibre]; non-conducting materials for retaining heat; waterproof 
packings; cellulose acetate, semi-processed; cylinder jointings; non-metallic flexible pipes, tubes, hoses, and fittings 
therefor, including valves of rubber or vulcanized fiber, other than parts of machines; seals, sealants and fillers for 
expansion joints; insulation and barrier articles and materials; unprocessed and semi-processed materials included in 
this class, namely, polyester fibers, mineral wool, elastomeric materials for use in manufacture, including semi-processed 
cellulose acetate and thermoplastic resins reinforced with natural fibers [semi-finished products]; acrylic sheeting for use 
in manufacture; laminated plastic sheets for use in manufacture; laminated plastic materials for use in manufacture; 
laminated plastics material for use with computerised engraving material; laminated plastics material for use with 
mechanical engraving material; spunbond melt blown polyethylene for use in manufacture; extruded plastics; extruded 
plastics in the form of bars, blocks, pellets, rods, sheets and tubes for use in manufacture; extruded polythene sheeting 
of high light transmission [other than for packaging]; flexible plastic films, other than for packaging; plastic materials in 
the form of sheets [semi-finished products]; high-density polyethylene films with adhesive back to be used in cardboard 
and corrugated containers and boxes; polypropylene film, other than for wrapping; foils of plastics [semi-finished 
products]; rigid polyvinyl chloride foamed sheets for use in manufacture; heat sealable plastics for the manufacture of 
lids for containers; heat sealable plastics sheeting for use in manufacture; heat sealable plastics laminates for use in 
manufacture; plastics in extruded form for use in manufacture; plastic material in extruded form for use in production; 
plastic substances in the form of sheets, films, blocks, rods and tubes; plastic fibers [fibres], not for textile use; plastic 
materials in the form of profiles [semi-finished products]; plastic materials in the form of blocks [semi-finished products]; 
plastic materials in the form of sections [semi-finished products]; plastic materials in the form of rods [semi-finished 
products]; plastic materials in the form of strips [semi-finished products]; translucent tri-wall sheets made of 
polycarbonates; translucent twin-wall sheets made of polycarbonates; plastic materials in the form of plates [semi-
finished products]; insulating materials made of polyamide foams; polythene films [other than for wrapping or 
packaging]; polypropylene films, other than for wrapping or packaging; polystyrene [semi finished]; polyurethane film for 
use in glass laminations; polyurethane foam [semi-finished]; polyurethane foam in blocks; polyurethane foam in strips for 
use in manufacture; polyurethane foam in sections for use in manufacture; polyvinyl chloride film [other than for 
wrapping or packaging]; polyvinyl chloride compounds [semi-processed]; plastic foam materials for use in manufacture; 
blown films [other than for packaging]; plastic rods and bars; recycled plastics; recycled compound plastics; recycled 
compound plastics for use in manufacture; synthetic resins and rubber, and composite plastic materials for use in 
manufacture; acrylic resin sheeting for use in the manufacture of laminated glass; transparent acrylic resin sheets 
incorporating conductive meshes; mouldable synthetic resins [semi-finished]; mixtures of resins with fillers for use as 
intermediates; expanded synthetic resins [semi-processed]; expanded unsaturated polyester resins [semi-processed]; 
glass reinforced resins [semi-worked or semi-finished]; semi-finished polyamide resins in the form of sheets; semi-
worked polymer resins; semi-processed synthetic polymer resins; urea-formaldehyde resins [semi-worked]; urea resins 
[semi-worked]; resins in extruded form for general industrial use; resins in liquid form [semi-processed]; resins for use in 
cable splicing; resins for use in controlling the flow properties of fluids; resins for use in controlling the viscosity of 
fluids; carbon fibre reinforced synthetic resins for use in manufacture; synthetic resins [semi-finished products]; 
synthetic resins in sheet form for use in manufacture; synthetic resin compositions [semi-processed] for industrial 
purposes; synthetic resins in rod form for use in manufacture; resin impregnated carbon fibers [fibres], other than for 
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textile use; semi-finished polyamide resins for use in manufacture; polyethylene resin [semi-finished]; polyethylene 
synthetic resin [semi-processed] for foam mouldings; polymer resin fibres [other than for use in textiles]; polyvinyl 
chloride resins [semi-processed]; repair resins (synthetic -); semi-worked polymer resins in the form of bales; semi-
worked polymer resins in the form of bands; semi-worked polymer resins in the form of fibres; semi-worked polymer 
resins in the form of plates; unsaturated polyester resins [semi-finished]; unsaturated synthetic polyester resins [semi-
finished]; thermosetting resins [semi-processed]; chemical fibres not for textile use; plastic fibers, not for use in textiles; 
viscose sheets, other than for wrapping; artificial resins in the form of sheets for use in manufacture [semi-finished 
products]; finished or semi-finished goods, of materials included in the class, specified for use, namely ebonite 
[vulcanite] molds [moulds]; moulds of rubber for use in the production of decorative paving stones; moulds of rubber for 
use in the production of path edgings; moulds of rubber for use in the production of paving stones; semi-finished rubber 
in the form of mouldings; plastics, partially processed, for injection moulding; shock-absorbing buffers of rubber and 
bags [envelopes, pouches] of rubber, for packaging; rubber shock absorbers for industrial machinery; masking film for 
use in photography and graphic arts; asbestos coverings; anti-dazzle films for windows [tinted films]; ground coverings 
of polyethylene sheet material for expansion joints, not of metal; elastomeric sheeting for protecting surfaces in areas 
used for shot-blasting; elastomeric sheeting for protecting surfaces in areas used for shot-peening; extruded polythene 
sheeting for the construction of greenhouses; extruded polythene sheeting for the construction of cloches; covers made 
of rubber for protecting electrical components; rubber covers for switches; plastic masking films [other than for use in 
packaging]; plastic sheeting for agricultural purposes; plastic sheeting for preventing weed growth; plastic sheeting for 
use in horticulture; plastic sheeting for use in forestry; laminate foil for application to a substrate; laminated plastic 
surface protection materials; laminated plastic films for use on windows; film for mulching; polyethylene sheeting for use 
in cloches; polyethylene sheets for laying on the ground to suppress weeds; polyethylene sheeting for laying over the 
frames of horticultural structures; polyethylene sheeting for laying over the frames of agricultural structures; polythene 
for covering plants; polythene for covering seeds; under flooring sheets of rubber; roll coverings of rubber; spacers 
(vulcanised fibre -) for use with optical cables; articles made of synthetic rubber for jointing purposes; grommets made of 
synthetic rubber; grommets made of vulcanized fibre; drywall joint tape; thread (screw -) jointing compounds; spacer 
brackets (rubber -); spacers (rubber -) for use with optical cables; spacers of rubber for use with sandwich panels; spring 
washers of rubber; ribbon cable (rubber clips for -); grommets made of rubber; washers of rubber for the protection of lag 
screws; washers of rubber for the protection of hooks; washers of rubber for the protection of screws; washers of rubber 
for the protection of draw bolts; washers of rubber for forming tight joints [other than for water taps]; washers of 
vulcanised fibre for the protection of lag screws; washers of vulcanised fibre for the protection of hooks; washers of 
vulcanised fibre for the protection of screws; washers of vulcanised fibre for the protection of draw bolts; washers of 
rubber [other than for water taps]; splice connectors (rubber -) for non-electric cables; articles made of rubber for jointing 
purposes; insulating waterproofing membranes and filtering materials [semi-processed foams or films of plastic]; 
adhesive tapes, strips and foils other than for stationery and not for medical or household purposes; clutch linings; 
rubber material for recapping tires [tyres]; foam supports for flower arrangements [semi-finished products]; masking 
tape; rubber pouches for packaging; asbestos safety curtains; rubber bands for commercial or industrial uses; threads of 
plastic for soldering; rubber stoppers; statues and works of art, namely decorative articles [badges] made of mica; 
decorative articles [badges] made of rubber; figurines made from rubber; decorative plastics films being semi-finished 
products; clack valves of rubber; parts and fittings for all the aforesaid goods included in this class.

Cl.18;Animal skins; trunks and suitcases; whips; harnesses; saddlery; briefbags; pouch baby carriers; slings for 
carrying infants; beach bags; clothing for pets; alpenstocks; harness fittings; wallets; bags for campers; chamois leather, 
other than for cleaning purposes; kid; attaché cases; net bags for shopping; shopping bags; casings, of leather, for 
springs; casings, of leather, for springs; umbrella or parasol ribs; feed bags; bits for animals [harness]; walking sticks; 
purses; animal harnesses; goldbeaters' skin; parts of rubber for stirrups; collars for animals; suitcases; suitcase handles; 
handbags; handbag frames; curried skins; cattle skins; horseshoes; hat boxes of leather; game bags [hunting 
accessories]; card cases [notecases]; boxes of leather or leather board; boxes of vulcanised fibre; chain mesh purses; 
sling bags for carrying infants; chin straps, of leather; garment bags for travel; cat o' nine tails; knee-pads for horses; 
vanity cases, not fitted; credit card cases [wallets]; imitation leather; leather, unworked or semi-worked; leather leads; 
straps of leather [saddlery]; muzzles; moleskin [imitation of leather]; music cases; horse blankets; halters; horse collars; 
umbrella handles; trunks [luggage]; travelling sets [leatherware]; holdalls; butts [parts of hides]; backpacks; bags for 
climbers; riding saddles; saddle trees; pads for horse saddles; fastenings for saddles; blinkers [harness]; umbrella 
covers; frames for umbrellas or parasols; umbrella rings; umbrella sticks; straps for skates; keycases; school knapsacks; 
satchels; shoulder belts [straps] of leather; walking stick seats; bags for sports; stirrups; stirrup leathers; cane handles; 
bags; wheeled shopping bags; haversacks; bridoons; shoulder belts; bags [envelopes, pouches] of leather, for 
packaging; business card cases; tool bags of leather, empty; gut for making sausages; harness straps; reins; horse 
bridles; traces [harness]; sausage skins and imitations thereof; umbrellas and parasols; luggage, bags, wallets and other 
carriers; leather and imitation leather, hides and hides; straps for soldiers' equipment; leatherboard; leather thread; girths 
of leather; boxes made of leather; studs of leather; leather straps; valves of leather; leather laces; leather cloth; furniture 
coverings of leather; leather for furniture; leather for shoes; trimmings of leather for furniture; worked or semi-worked 
hides and other leather; industrial packaging containers of leather; sheets of imitation leather for use in manufacture; 
imitation leather sold in bulk; leather sold in bulk; straps made of imitation leather; sheets of leather for use in 
manufacture; saddlery, whips and animal apparel; parts and accessories for all the aforesaid goods, included in this 
class.

Cl.19;Rigid pipes, not of metal [building]; bitumen; pitch; buildings, transportable, not of metal; monuments, not of 
metal; gutter pipes, not of metal; bicycle parking installations, not of metal; branching pipes, not of metal; alabaster; 
alabaster glass; mooring bollards, not of metal; aquaria [structures]; aquarium gravel; aquarium sand; reinforcing 
materials, not of metal, for building; asbestos mortar; asbestos cement; asphalt paving; outdoor blinds, not of metal and 
not of textile; cabanas, not of metal; beacons, not of metal, non-luminous; joists, not of metal; girders, not of metal; huts; 
felt for building; building glass; wood for building; building materials, not of metal; building panels, not of metal; building 
stone; buildings, not of metal; tanks of masonry; silica [quartz]; concrete; concrete building elements; shuttering, not of 
metal, for concrete; binding agents for making briquettes; bituminous products for building; bituminous coatings for 
roofing; floor tiles, not of metal; planks [wood for building]; letter boxes of masonry; rubble; busts of stone, concrete or 
marble; non-metal roof coverings; non-metal roofing; roofing, not of metal, incorporating solar cells; tarred roofing paper; 
pantiles; roof gutters, not of metal; scantlings [carpentry]; roofing slates; roofing shingles; non-metal roofing tiles; cask 
wood; safety glass; drain pipes, not of metal; turnstiles, not of metal; penstock pipes, not of metal; railway sleepers, not 
of metal; paint spraying booths, not of metal; lintels, not of metal; shutters, not of metal; window casements not of metal; 
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window glass, for building; prefabricated houses [kits], not of metal; refractory construction materials, not of metal; 
figurines [statuettes] of stone, concrete or marble; folding doors, not of metal; agglomerated bagasses of cane [building 
material]; veneer wood; floors, not of metal; memorial plaques, not of metal; perches; geotextiles; armored doors, not of 
metal; scaffolding, non-metallic; framework, not of metal, for building; non-metal cornices; greenhouses, transportable, 
not of metal; greenhouse frames, not of metal; foundry molds [moulds], not of metal; plaster; gypsum; trellises, not of 
metal; window glass, except glass for vehicle windows; glass granules for road marking; plate glass [windows], for 
building; tombs [monuments], not of metal; tomb or grave enclosures, not of metal; tombs, not of metal; vaults, not of 
metal [burial]; gravestone slabs, not of metal; gravestones; tombstone stelae, not of metal; tombstone plaques, not of 
metal; granite; cement for blast furnaces; manufactured timber; moldable wood; wood, semi-worked; wood for making 
household utensils; xylolith; veneers; wooden floor boards; furrings of wood; wood pulp board, for building; wood 
paving; wood panelling; chicken-houses, not of metal; insect screens, not of metal; insulating glass [building]; jalousies, 
not of metal; tiles, not of metal, for building; platforms, prefabricated, not of metal; lime; calcareous marl; limestone; 
chimney pots, not of metal; chimney cowls, not of metal; flashing, not of metal, for building; angle irons, not of metal; roof 
flashing, not of metal; potters' clay [raw material]; gravel; stained-glass windows; drain traps [valves], not of metal or 
plastic; water-pipe valves, not of metal or plastic; cork [compressed]; skating rinks; works of art of stone, concrete or 
marble; artificial stone; laths, not of metal; arbours [structures not of metal]; duckboards, not of metal; crash barriers, not 
of metal, for roads; ducts, not of metal, for ventilating and air-conditioning installations; luminous paving blocks; 
magnesia cement; macadam; porches, not of metal, for building; fair huts; marble; masts [poles], not of metal; wall 
claddings, not of metal, for building; mortar for building; mosaics for building; casement windows, not of metal; cement 
for furnaces; olivine for building; building paper; building cardboard; parquet flooring; parquet floor boards; palisading, 
not of metal; paving slabs, not of metal; paving blocks, not of metal; cement posts; posts, not of metal; advertisement 
columns, not of metal; cement slabs; slabs, not of metal, for building; porphyry [stone]; moldings, not of metal, for 
building; coatings [building materials]; silica [quartz]; rocket launching platforms, not of metal; moldings, not of metal, for 
cornices; raw chalk; sandstone tubes; rigid pipes, not of metal [building]; sand, except foundry sand; silver sand; 
sandstone for building; manhole covers, not of metal; grog [fired refractory material]; schists; slate powder; reeds, for 
building; slag [building material]; clinker stone; sawn timber; chimney cowls, not of metal; chimneys, not of metal 
(prefabricated); chimney pots, not of metal; mantelpieces; chimney pipes (not of metal); clinker ballast; pigsties, not of 
metal; sills, not of metal; swimming pools [structures, not of metal]; floating docks, not of metal, for mooring boats; 
caissons for construction work under water; non-luminous and non-mechanical signs, not of metal; signalling panels, 
non-luminous and non-mechanical, not of metal; silos, not of metal; hips for roofing; plywood; diving boards, not of 
metal; sheet piles, not of metal; stables, not of metal; figurines [statuettes] of stone, concrete or marble; stone; fire burrs; 
coal tar; works of stonemasonry; street gutters, not of metal; binding material for road repair; materials for making and 
coating roads; signs, non-luminous and non-mechanical, not of metal, for roads; road coating materials; road marking 
sheets and strips of synthetic material; poles, not of metal, for power lines; props, not of metal; non-metal wainscotting; 
tanks of masonry; tar; tarred strips, for building; building cardboard [asphalted]; telephone booths, not of metal; 
telegraph posts, not of metal; terra cotta; clay; slate; potters' clay; girders, not of metal; partitions, not of metal; 
staircases, not of metal; stair-treads [steps], not of metal; stringers [parts of staircases], not of metal; tufa; door panels, 
not of metal; door frames, not of metal; cladding, not of metal, for building; lengthening pieces, not of metal, for 
chimneys; vinyl siding; bird baths [structures, not of metal]; aviaries, not of metal [structures]; wall tiles, not of metal; wall
linings, not of metal, for building; water-pipes, not of metal; fences, not of metal; cement; fireproof cement coatings; earth 
for bricks; ceilings, not of metal; building and construction materials and elements, not of metal; doors, gates, windows 
and window coverings, not of metal; structures and transportable buildings, not of metal; unprocessed and semi-
processed materials not adapted for any specific use, included in this class, namely, pitch, tar, asphalt and asphalt, stone, 
rock, clay and non-metallic minerals for building or construction, wood and artificial wood; statues and works of art, 
included in this class; expansion joints, not of metal, for floors; expansion joints, not of metal, for walls; parts and 
accessories for all the aforesaid goods, included in this class.

Cl.20;Mirrors (silvered glass); picture frames; shelves for storage; filing cabinets; ambroid plates; ambroid bars; 
mooring buoys, non-metallic; dinner wagons; display boards; medicine cabinets; medicine chests; inflatable furniture; 
trestles [furniture]; stuffed animals; stuffed birds; tortoiseshell; bamboo; bamboo curtains; benches [furniture]; clips, not 
of metal, for cables and pipes; tanks, not of metal nor of masonry; closures for containers, non-metallic; yellow amber; 
broom handles, not of metal; funerary urns; bed fittings, not of metal; beds; hutches; wood bedsteads; bed casters, not of 
metal; bedding, except linen; beehives; flower-stands [furniture]; flower stands; bolts, not of metal; vats, not of metal; 
letter boxes, not of metal or masonry; book rests [furniture]; library shelves; sideboards; office furniture; brush 
mountings; busts of wood, wax, plaster or plastic; containers, not of metal [storage, transport]; decorations of plastic for 
foodstuffs; boxes of wood or plastic; pegs [pins], not of metal; plugs [dowels], not of metal; ivory, unworked or semi-
worked; furniture shelves; fans for personal use, non-electric; flagpoles; locks, not of metal, for vehicles; staves of wood; 
taps for casks, not of metal; barrel hoops, not of metal; figurines (statuettes) of wood, wax, plaster of plastic; whalebone, 
unworked or semi-worked; fishing baskets; non-metal bottle caps; bottle racks; corks for bottles; bottle casings of wood; 
bottle closures, not of metal; chopping blocks [tables]; handling pallets, not of metal; freestanding partitions [furniture]; 
hairdressers' chairs; fodder racks; hooks, not of metal, for clothes rails; coatstands; curtain hooks; curtain holders, not of 
textile material; curtain rings; curtain rollers; curtain rods; plaited straw, except matting; woven timber blinds [furniture]; 
comb foundations for beehives; plate racks; gun racks; grab handles, not of metal, for bathtubs; hand-held mirrors [toilet 
mirrors]; towel dispensers, fixed, not of metal; towel stands [furniture]; crates; non-luminous house numbers, not of 
metal; stag antlers; workbenches; stools; wood ribbon; reels of wood for yarn, silk, cord; honeycombs; horn, unworked 
or semi-worked; garment covers [storage]; dog kennels; hat stands; kennels for household pets; identification bracelets, 
not of metal; non-metal dog tags; interior textile window blinds; indoor window blinds [shades] [furniture]; slatted indoor 
blinds; sleeping mats; non-metal cable clamps; fireguards; settees; edgings of plastic for furniture; carts for computers 
[furniture]; index cabinets; chests, not of metal; bolsters; numberplates, not of metal; high chairs for babies; infant 
walkers; cushions; pet cushions; drain traps [valves] of plastic; water-pipe valves of plastic; clothes hangers and clothes 
hooks; clothes hooks, not of metal; mannequins and tailors' dummies; knobs, not of metal; chests of drawers; pillows; 
head-rests [furniture]; coral; hampers [baskets]; baskets, non-metallic; wickerwork; corks; hospital beds; scratching 
posts for cats; works of art of wood, wax, plaster or plastic; plastic key cards, not encoded and not magnetic; cabinet 
work; counters [tables]; loading pallets, not of metal; loading gauge rods, not of metal, for railway waggons [wagons]; 
cask stands, not of metal; bed bases; playpens for babies; lecterns; beds for household pets; easy chairs; air pillows, not 
for medical purposes; air cushions, not for medical purposes; air mattresses, not for medical purposes; massage tables; 
mattresses; mats for infant playpens; meerschaum; knife handles, not of metal; furniture of metal; furniture fittings, not of 
metal; furniture partitions of wood; furniture casters, not of metal; doors for furniture; mobile boarding stairs, not of 
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metal, for passengers; mobiles [decoration]; troughs, not of metal, for mixing mortar; tortoiseshell; non-metal dog tags; 
nesting boxes for household pets; rivets, not of metal; nesting boxes; vehicle numberplates, not of metal; paper blinds; 
screens [furniture]; bead curtains for decoration; mother-of-pearl, unworked or semi-worked; placards of wood or 
plastics; armchairs; picture frame moldings; curtain tie-backs; sections of wood for beehives; picture rods; rattan; stands 
for calculating machines; racks; shelves for filing-cabinets [furniture]; rings, not of metal, for keys; collars, not of metal, 
for fastening pipes; saw benches [furniture]; saw horses; coffin fittings, not of metal; funerary caskets; hinges, not of 
metal; display racks; stools; deck chairs; signboards of wood or plastics; tortoiseshell imitation; reeds [plaiting 
materials]; umbrella stands; sleeping bags for camping; non-mechanical reels, not of metal, for flexible hoses; winding 
spools, not of metal, non-mechanical, for flexible hoses; keyboards for hanging keys; jewelry organizer displays; costume 
stands; cupboards; screws, not of metal; nuts, not of metal; vice benches, not of metal; screw tops, not of metal, for 
bottles; typing desks; writing desks; desks; lockers; school furniture; covers for clothing [wardrobe]; floating containers, 
not of metal; scythe handles, not of metal; trolleys [furniture]; seats of metal; sofas; divans; stakes for plants or trees; 
meat chests, not of metal; mirror tiles; chests for toys; ladders of wood or plastics; removable mats or covers for sinks; 
bungs, not of metal; flower-pot pedestals; poles, not of metal; statues of wood, wax, plaster or plastic; steps [ladders], not 
of metal; standing desks; corozo; embroidery frames; straw edgings; straw plaits; straw mattresses; seats; trays, not of 
metal; tanks, not of metal or masonry; containers, not of metal, for liquid fuel; bakers' bread baskets; stair rods; animal 
horns; animal hooves; animal claws; tables; tables of metal; table tops; dressing tables; barrel hoops, not of metal; 
shoulder poles [yokes]; transport pallets, not of metal; step stools, not of metal; non-metal door bolts; door handles, not 
of metal; door bells, not of metal, non-electric; door knockers, not of metal; door fasteners, not of metal; valves, not of 
metal, other than parts of machines; packaging containers of plastic; stoppers, not of metal; silvered glass [mirrors]; 
showcases; curtain rings; pulleys of plastics for blinds; curtain rails; curtain rods; trolleys for computers [furniture]; baby 
changing platforms; washstands [furniture]; hydrostatic [water] beds, not for medical purposes; casks of wood for 
decanting wine; inflatable publicity objects; workbenches; tool handles, not of metal; baby changing mats; cradles; wind 
chimes [decoration]; drafting tables; magazine racks; newspaper display stands; tent pegs, not of metal; goods, not of 
metal, namely mooring buoys, locks and plastic card keys [not encoded], door, gate and window fittings, valves, not of 
metal, other than parts of machines, non-metal threaded fasteners, clamps, connectors and connections, hand fans, grab 
handles and rails, hooks and holding devices, identification bracelets, moulds and shapers, holders for pennants, dowels, 
curtain rings, curtain rods, picture rods, stair rods, shower rods, shower curtain rods, saw horses, mats for sinks, stair 
fittings, box springs, staves, posts and poles, suction cups of plastic, not for medical purposes, tensioner pulleys, parts 
for tents, trays; statues, figurines, works of art and ornaments and decorations, included in this class; furniture and site 
furnishings; animal housing and beds; unprocessed and semi-processed materials, included in this class and not 
adapted for any specific use, namely, yellow amber, parts of animals, meerschaum; containers, not of metal; closures for 
containers, not of metal or paper; ladders and movable steps, non-metallic; display stands and signboards of wood or 
plastics; clips of rubber for cables; coatstands; nesting boxes; parts and accessories to all the aforementioned goods, 
included in this class.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes; material for brush-making; cleaning 
articles; steelwool; unworked or semi-worked glass (except glass used in building); porcelain and earthenware, not 
included in other classes; aquarium hoods; dustbins; make-up removing appliances; dusting apparatus, non-electric; 
dishwashing brushes; aerosol dispensers, not for medical purposes; cinder sifters [household utensils]; eyebrow 
brushes; car washing mitts; baby baths, portable; heaters for feeding bottles, non-electric; baking mats; cotton waste for 
cleaning; mugs; basins [receptacles]; containers for household or kitchen use; watering devices; brooms; beer mugs; 
flower pots; cloth for washing floors; scrubbing brushes; candy boxes; hair for brushes; bulb basters; frying pans; 
cooking skewers of metal; nozzles for watering cans; bread boards; bread bins; bread baskets, domestic; ironing boards; 
flat-iron stands; lamp-glass brushes; brushes for body and beauty care; brush goods; busts of porcelain, ceramic, 
earthenware or glass; butter dishes; butter-dish covers; chamois leather for cleaning; china ornaments; food steamers, 
non-electric; hot pots, not electrically heated; closures for pot lids; deodorising apparatus for personal use; egg cups; 
buckets; glass jars [carboys]; disposable table plates; coolers [ice pails]; electric brushes, except parts of machines; 
electric combs; enamelled glass; cruets; oil cruets; chopsticks; mouse traps; dripping pans; figurines [statuettes] of 
porcelain, ceramic, earthenware or glass; strainers for household use; flasks; bottles; bottle openers, electric and non-
electric; fly traps; molds [kitchen utensils]; ice cube molds; non-electric cooking pans; non-electric frying pans; fruit 
presses, non-electric, for household purposes; mangers for animals; poultry rings; vegetable dishes; spice sets; basting 
spoons [cooking utensils]; spouts; glass for vehicle windows; glass incorporating fine electrical conductors; glass bulbs 
[receptacles]; glass flasks [containers]; boxes of glass; glasses [receptacles]; fiberglass thread, not for textile use; 
fiberglass other than for insulation or textile use; glass bowls; mosaics of glass, not for building; powdered glass for 
decoration; glass stoppers; painted glassware; glass wool other than for insulation; oven mitts; grills [cooking utensils]; 
grill supports; plungers for clearing blocked drains; glove stretchers; utensils for household purposes; gloves for 
household purposes; abrasive sponges for scrubbing the skin; trouser presses; attracting and killing insects (electric 
devices for -); insect traps; heat-insulated containers; insulating flasks; heat-insulated containers for beverages; 
thermally insulated containers for food; cabarets [trays]; coffee filters, non-electric; coffeepots, non-electric; coffee 
grinders, hand-operated; coffee percolators, non-electric; coffee services [tableware]; tar-brushes, long handled; combs; 
large-toothed combs for the hair; comb cases; pitchers; decanters; coasters, not of paper and other than table linen; 
cheese-dish covers; stew-pans; cookie jars; ceramics for household purposes; candle extinguishers; candle jars 
[holders]; candelabra [candlesticks]; candle rings; clothing stretchers; garlic presses [kitchen utensils]; buttonhooks; 
cookery molds [moulds]; cooking pot sets; mess-tins; cauldrons; cooking pots; cooking utensils, non-electric; baskets 
for domestic use; demijohns; corkscrews, electric and non-electric; cosmetic utensils; cosmetic spatulas; tie presses; 
crystal [glassware]; cake molds [moulds]; kitchen containers; kitchen utensils; basting brushes; cake brushes; 
refrigerating bottles; isothermic bags; works of art of porcelain, ceramic, earthenware or glass; glue-pots; liqueur sets; 
majolica; covers, not of paper, for flower pots; knife, rests for the table; cocktail shakers; blenders, non-electric, for 
household purposes; furniture dusters; mops; kitchen grinders, non-electric; mills for domestic purposes, hand-operated;
water apparatus for cleaning teeth and gums; chamber pots; nail brushes; nest eggs, artificial; noodle machines, hand-
operated; fruit cups; oven mitts; opal glass; opaline glass; cups of paper or plastic; boxes for dispensing paper towels; 
waste paper baskets; paper plates; perfume vaporizers; apparatus for wax-polishing, non-electric; pepper mills, hand-
operated; pepper pots; horse brushes; fitted picnic baskets, including dishes; plates to prevent milk boiling over; cookie 
[biscuit] cutters; polishing apparatus and machines, for household purposes, non-electric; polishing gloves; polishing 
leather; polishing materials for making shiny, except preparations, paper and stone; lunch boxes; powder compacts; 
powder puffs; cleaning instruments, hand-operated; scouring pads; cleaning rags; cleaning tow; vitreous silica fibers 
[fibres], not for textile use; fused silica [semi-worked product], other than for building; shaving brushes; shaving brush 
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stands; rat traps; perfume burners; smoke absorbers for household purposes; kitchen graters; articles for cleaning 
purposes; beaters, non-electric; mixing spoons [kitchen utensils]; cocktail stirrers; salad bowls; salt cellars; spatulas 
[kitchen utensils]; brushes for cleaning tanks and containers; bowls [basins]; scoops [tableware]; saucepan scourers of 
metal; abrasive pads for kitchen purposes; signboards of porcelain or glass; make-up sponges; whisks, non-electric, for 
household purposes; cutting boards for the kitchen; non-electric autoclaves; shoe horns; brushes for footwear; wax-
polishing appliances, non-electric, for shoes; shoe trees; dish covers; dishes; trivets [table utensils]; sponges for 
household purposes; sponge holders; pig bristles; earthenware saucepans; soap boxes; soap dishes; soap dispensers; 
sieves [household utensils]; lazy susans; napkin rings; strainers; siphon bottles for carbonated water; piggy banks; 
vessels of metal for making ices and iced drinks; menu card holders; plate glass [raw material]; confectioners' decorating 
bags [pastry bags]; nozzles for watering hose; dishwashing brushes; steel wool for cleaning; towel rails and rings; 
figurines [statuettes] of porcelain, ceramic, earthenware or glass; dusting cloths; feather-dusters; earthenware; boot 
jacks; boot trees [stretchers]; buckets made of woven fabrics; litter boxes [trays] for pets; currycombs; soup bowls; trays 
for domestic purposes; trays of paper for household purposes; epergnes; tableware, other than knives, forks and spoons; 
services [dishes]; drinking flasks; cups; tea caddies; tea infusers; teapots; tea cosies; tea services [tableware]; tea 
strainers; pastry cutters; rolling pins, domestic; plates; carpet sweepers; carpet beaters [hand instruments]; animal 
bristles [brushware]; combs for animals; crumb trays; toilet utensils; toilet cases; toilet roll holders; toilet roll dispensers; 
toilet sponges; pot lids; pots; pottery; oven mitts; potholders; pie servers; non-electric portable coldboxes; drinking 
troughs; cages for household pets; funnels; drinking flasks; drinking vessels; drinking glasses; drinking straws; drinking 
horns; tankards; feeding troughs; ironing board covers, shaped; saucers; urns; bird baths; birdcages; rings for birds; 
waffle irons, non-electric; washing boards; clothes-pegs; laundry drying racks; washtubs; kettles, non-electric; 
disposable table plates; pipettes [wine-tasters]; mop wringers; wool waste for cleaning; toothbrushes; toothbrushes, 
electric; floss for dental purposes; toothpicks; toothpick holders; crushers for kitchen use, non-electric; indoor aquaria; 
indoor terrariums [plant cultivation]; sugar bowls; statues, figurines, signs and works of art, included in this class; 
unworked and semi-worked glass, not for building; repotting containers for plants; holders for flowers and plants [flower 
arranging]; syringes for watering flowers and plants; window-boxes; jardinieres of glass; jardinieres of earthenware; 
flower vases; flower vases of precious metal; gardening gloves; watering cans; nozzles for watering cans; plastic lids for 
plant pots; plant baskets; lawn sprinklers; nozzles for hosepipes; spray nozzles for garden hoses; sprayers attached to 
garden hoses; sprayer wands for garden hoses; holders for plants; planters of glass; planters of earthenware; planters of 
plastic; porcelain flower pots; planters of clay; vases; glass vases; water syringes for spraying plants; plastic spray 
nozzles; indoor terrariums [vivariums]; brushes and brush-making articles; tableware, cookware and containers; cleaning 
articles; cosmetic and toilet utensils and bathroom articles; articles for animals, namely aquariums and vivariums, 
devices for pest and vermin control, bird baths, cages, feeding and drinking articles, fish bowls, grooming articles, waste 
disposal articles; household articles for clothing and footwear, namely boot jacks and shoehorns, button hooks, 
stretchers for clothing, shoe polishing mitts, non-electric wax-polishing appliances for shoes, shoe shine sponges, shoe 
shine cloths, shoe trees, shoe stretchers and shoe horns; paper tissue holders; parts and accessories for all the aforesaid
goods, included in this class.

Cl.22;Nets, tarpaulins, sails, sacks, (not included in other classes); flock [stuffing]; raw fibrous textile; car towing 
ropes; cords for hanging pictures; outdoor blinds of textile; strips for tying-up vines; wrapping or binding bands, not of 
metal; bindings, not of metal; liber; cotton waste [flock] for padding and stuffing; raw cotton; cotton tow; fibrous gaskets 
for ships; binding thread, not of metal, for agricultural purposes; thread, not of metal, for wrapping or binding; string; 
packing string; packaging string; down feathers; eiderdown; vehicle covers, not fitted; feathers for stuffing upholstery; 
feathers for bedding; wadding for filtering; fishing nets; straw wrappers for bottles; silk flock; stuffing, not of rubber, 
plastics, paper or cardboard; sheaf-binding yarns; glass fibers [fibres] for textile use; grasses for upholstering; hemp; 
hemp bands; hammocks; slings, not of metal, for handling loads; wood shavings; wood wool; ladder tapes for Venetian 
blinds; jute; cables, not of metal; camel hair; combed wool; kapok; carbon fibers [fibres] for textile use; cocoons; coconut 
fiber [fibre]; plastic fibers [fibres] for textile use; straps, not of metal, for handling loads; body bags; canvas for sails; 
linters; awnings of plastic; awnings of textile; twine for nets; net pens for fish farming; nets; twine made of paper; wax 
ends; whipcord; padding and stuffing materials; packing [cushioning, stuffing] materials, not of rubber, plastics, paper or 
cardboard; mail bags; vitreous silica fibers [fibres] for textile use; ramie fibre; raffia; purse seines; raw linen [flax]; raw 
silk; horsehair; bags [sacks] for the transport and storage of materials in bulk; sawdust; fleece wool; schappe [raw silk 
waste]; sails; snares [nets]; sash cords; harness, not of metal, for handling loads; shorn wool; seaweed for stuffing; sails 
for ski sailing; gaskets (fibrous -) for ships; sisal; esparto grass; carded wool; rope ladders; straw for stuffing upholstery; 
nets for camouflage; covers for camouflage; ropes, not of metal; textile fibers; animal hair; bags [envelopes, pouches] of 
textile, for packaging; packing rope; bags for washing hosiery; wadding for padding and stuffing upholstery; tow; brattice 
cloth; raw or treated wool; upholstery wool [stuffing]; wool flock; raw textile fibers and substitutes; goods made of textile 
and fibres, namely, non-metal slings for loading and wrapping or binding bands, not of metal, bags and sacks for 
packaging, storage and transport, tarpaulins, awnings, tents and unfitted vehicle covers, unfitted spa covers, sails, ropes 
and string, nets, tarred brattice cloth for ventilation for mines; parts and accessories for all the aforesaid goods, included 
in this class.

Cl.23;Yarns and threads for textile use; spun cotton; cotton yarn; chenille yarn; yarns for textile use; thread of metal for 
embroidery; rubber thread for textile use; hemp thread and yarn; jute thread and yarn; coir thread and yarn; rayon thread 
and yarn; threads of plastic materials for textile use; linen thread and yarn; sewing thread and yarn; spun silk; silk yarn; 
embroidery thread and yarn; darning thread and yarn; spun thread and yarn; worsted; wool yarn; yarns and threads.

Cl.24;Fabrics; bed blankets; table linen; cloths for removing make-up; bath linen, except clothing; fabric, impervious to 
gases, for aeronautical balloons; banners; fustian; cotton fabrics; bed covers of paper; bed clothes and blankets; cushion 
covers; billiard cloth; brocades; chenille fabric; cheviots [cloth]; crepon; damask; tick [linen]; drugget; printers' blankets 
of textile; shower curtains of textile or plastic; bunting; bolting cloth; flags, not of paper; eiderdowns [down coverlets]; 
filtering materials of textile; felt; linen cloth; flannel [fabric]; frieze [cloth]; linings [textile]; lining fabric for shoes; curtains 
of textile or plastic; curtain holders of textile material; gauze [cloth]; sanitary flannel; fiberglass fabrics, for textile use; 
haircloth [sackcloth]; gummed cloth, other than for stationery; trellis [cloth]; hemp cloth; hemp fabric; linens; hat linings, 
of textile, in the piece; printed calico cloth; ticks [mattress covers]; jersey [fabric]; jute fabric; canvas for tapestry or 
embroidery; coasters [table linen]; cheese cloth; calico; shams; pillowcases; crepe [fabric]; rayon fabric; fabric of 
imitation animal skins; shrouds; marabouts [cloth]; mattress covers; furniture coverings of plastic; upholstery fabrics; 
furniture coverings of textile; moleskin [fabric]; mosquito nets; place mats, not of paper; door curtains; ramie fabric; glass
cloths [towels]; travelling rugs [lap robes]; velvet; curtains; sleeping bag liners; coverings for furniture; silk cloth; silk 
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fabrics for printing patterns; esparto fabric; buckram; quilts; labels of cloth; knitted fabric; taffeta [cloth]; diaper changing 
cloths for babies; plastic material [substitute for fabrics]; face towels of textile; towels of textile; fabric for footwear; 
handkerchiefs of textile; tablemats, not of paper; tablecloths, not of paper; table runners; table napkins of textile; table 
linen, not of paper; fitted toilet lid covers of fabric; cloth; sheets [textile]; tulle; non-woven textile fabrics; oilcloth for use 
as tablecloths; lingerie fabric; diapered linen; bath mitts; elastic woven material; adhesive fabric for application by heat; 
traced cloth for embroidery; woollen cloth; zephyr [cloth]; textile material; textile goods, and substitutes for textile goods; 
oilcloth; resin impregnated textile fabrics.

Cl.25;Heels; heelpieces for footwear; albs; suits; babies' pants [clothing]; layettes [clothing]; bathing suits; bathing 
trunks; bathrobes; bathing caps; bath sandals; bath shoes; bandanas [neckerchiefs]; berets; leg warmers; clothing of 
imitations of leather; motorists' clothing; paper clothing; visors [headwear]; boas [necklets]; teddies [undergarments]; 
boxer shorts; brassieres; chasubles; ladies' dresses; panties; shower caps; insoles; pocket squares; masquerade 
costumes; mittens; fishing vests; football shoes; footmuffs, not electrically heated; gabardines [clothing]; galoshes; 
gaiters; money belts [clothing]; non-slipping devices for footwear; belts [clothing]; clothing for gymnastics; gymnastic 
shoes; half-boots; scarfs; gloves [clothing]; slippers; shirt yokes; shirts; slips [undergarments]; shirt fronts; wooden 
shoes; trousers; trouser straps; braces for clothing [suspenders]; girdles; hats; hat frames [skeletons]; jackets [clothing]; 
jerseys [clothing]; stuff jackets [clothing]; bodices [lingerie]; skull caps; hoods [clothing]; ready-made linings [parts of 
clothing]; pockets for clothing; ready-made clothing; camisoles; corsets; shoulder wraps; detachable collars; neckties; 
ascots; short-sleeve shirts; bibs, not of paper; leather clothing; leggings [trousers]; underwear; sweat-absorbent 
underwear; liveries; maniples; cuffs; coats; pelisses; mantillas; corselets; miters [hats]; robes; muffs [clothing]; caps 
[headwear]; cap peaks; outerclothing; ear muffs [clothing]; combinations [clothing]; paper hats [clothing]; pelerines; 
petticoats; ponchos; pullovers; pajamas (am.); cyclists' clothing; welts for footwear; rainwear; skirts; sandals; saris; 
sarongs; neck scarfs [mufflers]; sashes for wear; pyjamas; sleep masks; veils [clothing]; wimples; panties; lace boots; 
fittings of metal for footwear; footwear; footwear soles; footwear uppers; tips for footwear; overalls; aprons [clothing]; 
dress shields; ski gloves; ski boots; skorts; underpants; socks; sock suspenders; boots for sports; sneakers; sports 
jerseys; sports singlets; boots; boot uppers; headbands; esparto shoes or sandals; stoles; fur stoles; studs for football 
boots; beach clothes; beach shoes; stocking suspenders; stockings; sweat-absorbent stockings; heelpieces for 
stockings; tights; sweaters; togas; jumper dresses; knitwear [clothing]; tee-shirts; turbans; overcoats; uniforms; 
underwear; sweat-absorbent underwear; valenki [felted boots]; wet suits for water-skiing; vests; hosiery; top hats; 
headgear; clothing; footwear; parts and accessories for all the aforesaid goods, included in this class.

Cl.26;Lace; embroidery; ribbons and braid; snap fasteners; hooks and eyes; needles; artificial flowers; badges for 
wear, not of precious metal; ornamental novelty badges [buttons]; appliqués [haberdashery]; brassards; expanding bands
for holding sleeves; elastic ribbons; ribbons [haberdashery]; cords for clothing; lace for edgings; trimmings for clothing; 
brooches [clothing accessories]; binding needles; chenille [passementerie]; heat adhesive patches for decoration of 
textile articles; bodkins; false beards; false moustaches; tapes for curtain headings; feathers [clothing accessories]; 
festoons [embroidery]; sewing thimbles; whalebones for corsets; heat adhesive patches for repairing textile articles; 
tinsels [trimmings for clothing]; fringes; artificial garlands; mica spangles; gold embroidery; belt clasps; hair bands; hair 
coloring caps; bobby pins; hair pins; hair nets; bows for the hair; barrettes; hair extensions; tresses of hair; hooks 
[haberdashery]; trouser clips for cyclists; fastenings for suspenders; hat ornaments, not of precious metal; frills 
[lacework]; edgings for clothing; eyelets for clothing; frills for clothing; dress fastenings; skirt flounces; hook and pile 
fastening tapes; rug hooks; corset busks; collar supports; artificial flower wreaths; artificial plants; haberdashery, except 
thread; reins for guiding children; curlpapers; human hair; needle cases; boxes for needles; needle cushions; needles for 
wool combing machines; sewing boxes; sewing needles; false hems; curling pins; spangles for clothing; beads, other 
than for making jewelry; wigs; false hair; picot [lace]; lace trimmings; prize ribbons; saddlers' needles; cords for rimming, 
for clothing; shuttles for making fishing nets; hooks for corsets; blouse fasteners; buckles [clothing accessories]; 
bodkins; shoe laces; shoe hooks; shoemakers' needles; shoe eyelets; shoe buckles; shoe fasteners; shoe ornaments, not
of precious metal; shoulder pads for clothing; silver embroidery; bobbins for retaining embroidery floss or wool [not parts
of machines]; competitors' numbers; pin cushions; pins, other than jewellery [jewelry (am.)]; embroidery needles; darning 
lasts; darning needles; ostrich feathers [clothing accessories]; knitting needles; toupees; braids; tassels [haberdashery]; 
birds' feathers [clothing accessories]; monogram tabs for marking linen; letters for marking linen; numerals for marking 
linen; woollen laces; clothing accessories, namely, brooches and buckles; sewing kits and heat adhesive patches for 
decoration of textile articles [haberdashery]; hair ornaments, hair rollers, hair fastening articles, and false hair; artificial 
fruit, flowers and vegetables.

Cl.27;Door mats; foot mats; mats; linoleum; carpet tiles for covering floors; wall hangings (non-textile); carpets for 
automobiles; bath mats; floor coverings; vinyl floor coverings; non-slip mats; gymnasium mats; artificial turf; mats of 
woven rope for ski slopes; wallpaper; reed mats; carpets; carpet underlay; textile wallpaper; decorative wall hangings, not 
of textile; floor coverings and artificial ground coverings; wall and ceiling coverings; parts and fittings for all of the 
aforesaid goods, included in this class.

Cl.28;Gymnastic articles not included in other classes; decorations for Christmas trees; fishing tackle; fish hooks; rods 
for fishing; reels for fishing; gut for fishing; rattles [playthings]; ball pitching machines; baseball gloves; building games; 
building blocks [toys]; pool table cushions; skittles [games]; billiard cue chalk; billiard balls; billiard cues; billiard tables; 
coin-operated billiard tables; bingo cards; bite sensors [fishing tackle]; bob-sleighs; bodyboards; body-building 
apparatus; bows for archery; archery implements; boxing gloves; board games; ornaments for Christmas trees, except 
illumination articles and confectionery; Christmas tree stands; checkers [games]; checkerboards; gut for rackets; divot 
repair tools [golf accessories]; dominoes; kites; scent lures for hunting or fishing; skating boots with skates attached; 
electronic targets; elbow guards [sports articles]; chest expanders [exercisers]; stationary exercise bicycles; scale model 
vehicles; paintball guns [sports apparatus]; costume masks; fencing gauntlets; fencing masks; fencing weapons; 
shuttlecocks; radio-controlled toy vehicles; amusement machines, automatic and coin-operated; gaming machines for 
gambling; machines for physical exercises; apparatus for games; conjuring apparatus; parlor games; weight lifting belts 
[sports articles]; paragliders; bells for Christmas trees; golf gloves; golf clubs; golf bags, with or without wheels; golf bag 
carts; appliances for gymnastics; gloves for games; hang gliders; harpoon guns [sports articles]; rosin used by athletes; 
kite reels; hockey sticks; horseshoe games; fairground ride apparatus; chips for gambling; counters for games; 
kaleidoscopes; playing cards; candle holders for Christmas trees; landing nets for anglers; climbers' harness; cosaques 
[toy fireworks]; knee guards [sports articles]; decoys for hunting or fishing; confetti; spinning tops [toys]; cricket bags; 
bait [artificial]; billiard cue tips; bar-bells; hunting game calls; play balloons; bladders of balls for games; air pistols 
[toys]; mah-jong; puppets; bowling apparatus and machinery; toy masks; masts for sailboards; matryoshka dolls 
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[wooden nested Russian dolls]; mobiles [toys]; scale model kits [toys]; paintballs [ammunition for paintball guns] [sports 
apparatus]; marbles for games; nets for sports; pachinkos; paper party hats; piñatas; toy pistols; stuffed toys; plush toys;
quoits; punching bags; billiard markers; dolls; dolls' beds; dolls' feeding bottles; doll houses; dolls' clothes; doll rooms; 
puzzles; creels [fishing traps]; surfboard leashes; ring games; slides [playthings]; rollers for stationary exercise bicycles; 
scooters [toys]; roller skates; roller skates, in-line skates; roulette wheels; scratch cards for playing lottery games; 
strings for rackets; chessboards; chess games; swings; rocking horses; party favors; practical jokes [novelties]; shin 
guards [sports articles]; targets; batting gloves [accessories for games]; sleds [sports articles]; ice skates; butterfly nets; 
artificial snow for Christmas trees; snow globes; snowshoes; protective paddings [parts of sports suits]; swimming pools 
[play articles]; swimming kick boards; floats for fishing; bite indicators [fishing tackle]; flippers for swimming; water 
wings; swimming belts; swimming jackets; seal skins [coverings for skis]; soap bubbles [toys]; skateboards; sole 
coverings for skis; ski bindings; skis; edges of skis; scrapers for skis; wax for skis; snowboards; bags especially 
designed for skis and surfboards; slot machines [gaming machines]; balls for games; playing balls; indoor football 
tables; dice; toys for domestic pets; toy vehicles; toy figures; toy models; rackets; poles for pole vaulting; starting blocks 
for sports; ascenders [mountaineering equipment]; sling shots [sports articles]; controllers for game consoles; 
controllers for toys; sailboards; surfboards; waterskis; twirling batons; camouflage screens [sports articles]; teddy bears; 
tennis ball throwing apparatus; tennis nets; theatrical masks; men's athletic supporters [sports articles]; tables for table 
tennis; clay pigeons [targets]; clay pigeon traps; portable games with liquid crystal displays; trampolines; spring boards 
[sports articles]; harness for sailboards; backgammon games; video game apparatus; cups for dice; darts; discuses for 
sports; flying discs [toys]; percussion caps [toys]; caps for pistols [toys]; percussion caps (playthings); sporting articles 
and equipment; festive decorations for Christmas trees; artificial Christmas trees; fairground and playground apparatus; 
toys, games, playthings and novelties; parts and accessories for all the aforesaid goods, included in this class.

Cl.34;Ashtrays; firestones; lighters for smokers; gas containers for cigar lighters; chewing tobacco; mouthpieces for 
cigarette holders; liquid nicotine solutions for use in electronic cigarettes; pipe cleaners for tobacco pipes; pipe racks for 
tobacco pipes; snuff; snuff boxes; tobacco jars; pocket machines for rolling cigarettes; oral vaporizers for smokers; 
cigarettes; cigarette cases; humidors; cigarette filters; cigarette paper; books of cigarette papers; cigarillos; cigars; cigar 
cutters; cigar cases; tobacco and tobacco products (including substitutes); articles for use with tobacco; matches; 
smokeless cigarette vaporizer pipes and electronic cigarettes as well as flavorings, other than essential oils, for tobacco, 
tobacco substitutes and electronic cigarettes, and liquid solutions for use in electronic cigarettes; parts and accessories 
for all the aforesaid goods, included in this class.
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Priority claimed from 18/11/2014; Application No. : 30 2014 008 141.5/19 ;Germany 

3536489    22/03/2017
[International Registration No. : 1267274]
nora systems GmbH
Hoehnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.17;Rubber, gutta-percha, gum; sheets and sheetings made of rubber or gum, especially for floors; plastics in 
extruded form for use in manufacture; sheets and sheetings made of plastic, especially for floors; plastics products in the 
form of profiles [semi-finished]; packing, stopping and insulating materials; sealants for joints; joint filling compounds; 
joint packings.

Cl.19;Building materials (non-metallic); tiles; floor tiles, not of metal; tile floorings, not of metal; floor tiles of rubber; 
floor tiles of plastic; floors, not of metal; skirtings for floors, not of metal; non-metallic profiles for building construction; 
non-metallic stair components; stair treads not of metal; non-metallic surfacings for stairs; building materials for 
manufacturing floors (non-metallic); synthetic flooring materials or wall-claddings; stair edgings of rubber or plastics.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; floor coverings of 
rubber and synthetic rubber; floor coverings of plastic; floor coverings; wall coverings of rubber; wall coverings of 
plastic.
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3536621    23/02/2017
[International Registration No. : 1214229]
PRODUITS BERGER
1342, rue d'Elbeuf Bourgtheroulde-Infreville F-27520 GRAND BOURGTHEROULDE FR

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products for use in apparatus or lamps for disinfecting, sanitizing and purifying the atmosphere, 
diffusing perfume and essential oils as well as absorbing odors and smoke, especially tobacco smoke, all stain-removing 
agents, perfumery; potpourri.

Cl.4;Industrial oils and greases; lubricants; dust-absorbing, wetting and binding compositions; fuels (including motor 
spirit) and lighting fuel; candles and wicks for lighting, waxes for candles, candlesticks; firewood; gas for lighting.
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Priority claimed from 04/06/2015; Application No. : 4020150041046 ;Republic of Korea 

3536846    27/03/2017
[International Registration No. : 1272615]
DORCO CO., LTD.
(Golim-Dong), 350 Kyungahnchun-Ro, Cheoin-Gu, Yongin-Si Kyunggi-Do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.8;Household knives; potato peeler; mincing knives (hand tools); choppers (knives); scaling knives; cleavers; fleshing
knives (hand tools); kitchen knives; vegetable knives; thin-bladed kitchen knives; vegetable choppers; forks (cutlery); 
knife sharpeners; knives; paring knives; household shears; scissors for kitchen use; sugar tongs; ladles (hand tools); 
slicers; table cutlery (knives/forks and spoons); table forks; table knives; vegetable slicers; vegetable shredders; forks; 
spoons.

Cl.21;Heatproof earthenware pans; pot lids; earthenware saucepans; non-electric heating pots; non-electric pots; non-
electric sauce pans; non-electric egg poachers; non-electric stew-pans; cooking pans (non-electric); non-electric cooking 
pots and cauldrons; cooking pots and pans (non-electric); non-electric casserole pans; non-electric cauldrons; stew-
pans; non-electric cooking pots; non-electric rice cooking pots; non-electric kettles; non-electric autoclaves (pressure 
cookers); non-electric teapots; jugs; non-electric cooking steamers; non-electric coffeepots; non-electric frying pans; 
non-electric deep fryers; frying pans; hot pots (not electrically heated); non-electric cooking pot sets; graters (household 
utensils); chopping boards for kitchen use; cutting boards for the kitchen; mixing spoons (kitchen utensils); spatulas 
(kitchen utensils); knife rests for the table; knife blocks; scoops (tableware); non-electric whisks for household purposes; 
non-electric mixers for household purposes.
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Priority claimed from 25/05/2016; Application No. : 20074946 ;China 

3537252    28/10/2016
[International Registration No. : 1337279]
SANLIUYIDU (FUJIAN) SPORTS GOODS CO., LTD.
Jiangtou Industrial Zone, Chendai Town, Jinjiang City 362211 Fujian China

Proposed to be Used
IR DIVISION
Cl.18;Leather, unworked or semi-worked; backpacks; bags for sports; handbags; pocket wallets; trimmings of leather 
for furniture; leather laces; umbrellas; canes; harness fittings.

Cl.25;Waterproof clothing; clothing; shoes; footwear; sports shoes; hats; hosiery; gloves [clothing]; scarfs; girdles.

Cl.28;Games; toys; chess games; playing balls; body-building apparatus; machines for physical exercises; swimming 
pools [play articles]; wristbands for use in playing sports; shin guards [sports articles]; snowshoes; grip tape for rackets.

Cl.35;Presentation of goods on communication media, for retail purposes; organization of exhibitions for commercial 
or advertising purposes; commercial administration of the licensing of the goods and services of others; sales promotion 
for others; marketing; import-export agency services; business management of sports people; systemization of 
information into computer databases; business auditing; rental of sales stands.
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Priority claimed from 24/02/2016; Application No. : 4251867 ;France 

3537276    19/08/2016
[International Registration No. : 1337926]
MIRACLE, Société par actions simplifiée à associé unique
14 rue d'Uzes F-75002 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Computer file management; management of data banks; computer database file management in the legal field; 
computer file management namely updating of legal data; management of computer files including legal and paralegal 
forms and documents; information services provided online via the Internet relating to company record formalities; 
assistance to industrial and commercial companies in conducting their business, namely assistance in carrying out legal 
and administrative formalities; online registration of companies on the Internet (namely administrative services); 
telecommunication subscription services (for others); subscription to a platform specializing in the preparation of legal 
documents online; legal data search in computer files for others; collection and systematization of data and information 
into computer databases; updating and maintenance of data in computer databases; commercial intermediation services 
provided online on the Internet for referencing and networking with legal professionals; word processing; office 
functions; dissemination of advertisements on the Internet for others; advertising.

Cl.38;Telecommunications; telecommunication services for transmission of legal data by means of an electronic 
platform; electronic transmission of data in the legal field; transmission of legal, administrative and/or commercial data 
via the Internet; communications by computer terminals or by fiber-optic networks; provision of on-line forums; provision 
of access to databases; provision of user access to global computer networks; provision of access to computer 
databases; electronic bulletin board services (telecommunication services); rental of access time to global computer 
networks; electronic messaging services; electronic bulletin board services (telecommunication services); computer-
aided transmission of messages and images; transmission of information contained in data banks; electronic data 
exchange services; telecommunication information.

Cl.45;Legal services; computer-aided drafting of legal and paralegal forms, documents and deeds; legal assistance 
provided online for drafting of legal and paralegal forms, documents and deeds; assistance services relating to legal 
formalities; legal information services provided online on the Internet; searching for legal information; provision of 
information relating to legal affairs; company registration and information services provided online on the Internet 
(namely legal services); legal research services provided online on the Internet; establishment, maintenance and 
management of intellectual and industrial property online on the Internet; registration of domain names online on the 
Internet; legal information servies provided by means of a data bank; practical legal information provided to consumers; 
bringing together individuals and companies with the legal professions (legal brokerage).
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3537528    14/09/2016
[International Registration No. : 1335913]
CITYNEON MANAGEMENT SERVICES PTE LTD
84 Genting Lane, 06-01 Cityneon Design Centre Singapore 349584 Singapore

Proposed to be Used
IR DIVISION
Cl.37;Construction project management services; construction; construction, erection, dismantling and cleaning of 
exhibition stands, stages and booths; construction and building of stands and booths for trade fairs; installation, 
maintenance and repair services; installation, maintenance and repair of exhibition stands, stages and booths; 
construction of pavilions; installation, maintenance and repair of furniture, carpets, fencing, siding, lighting apparatus, 
doors and windows, roofing, wood flooring, plasterboard panels, plate glass, antennas, electric appliances, computers, 
telephones, water supply installations, ventilation systems, air conditioning systems; providing information and advice 
relating to installation, maintenance and repair services; construction and repair of buildings; building maintenance; 
cleaning of building interiors and exteriors; building construction supervision; construction information and 
management; construction management for exhibition stands, stages and booths; construction of building interiors and 
porches; landscaping (construction); building of fair stalls and shops; providing information relating to the rental of 
construction equipment; rental of platforms for construction use; consultancy services relating to the aforesaid.

Cl.41;Event management services (organization of educational, entertainment, sporting or cultural events); arranging 
and conducting conferences, workshops (training), seminars, symposiums, concerts and congresses; organization of 
educational or entertainment competitions; conducting of business conferences and conventions; arranging and 
organising of exhibitions for cultural, educational and entertainment purposes; conducting of exhibitions for 
entertainment or recreation purposes; interactive entertainment services; arranging of sports competitions; information 
relating to entertainment and educational events provided on-line from a computer database or the Internet; rental of 
amplification and sound reinforcement equipment; rental of sporting apparatus and equipment (except vehicles); rental of 
stage sets; theme park services; providing museum facilities [presentation, exhibitions]; display of works of art 
(exhibitions, shows, museums, galleries); art exhibitions services; organising of entertainment and social events; 
organising events for cultural purposes; organisation of musical events; organization of group recreational activities; 
management of sporting events; organizing and arranging of sporting events; rental of audio visual apparatus; 
multimedia production; conducting of exhibitions for amusement purposes.

Cl.42;Design of interior decor; graphic arts designing; architectural services; design services; design of layout for 
offices, showrooms, store and shops; design of layout for offices project management (design); architectural project 
management; engineering project management services; environment design services; off site building project 
management; design consultancy; architectural and design services in relation to buildings, commercial premises and 
exhibition stands and facilities; design of shops; technical planning and technical project management of exhibition 
stands, stages and booths; engineering design services; construction drafting; construction planning; technical planning 
and technical project studies in the field of construction; technical design services; computer aided design services; 
retail design services; commercial interior design; consultancy services relating to the aforesaid.
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Priority claimed from 06/05/2016; Application No. : 3612719 ;Spain 

3537887    07/10/2016
[International Registration No. : 1335154]
dormakaba Deutschland GmbH 
Dorma Platz 1 58256 Ennepetal DE

Proposed to be Used
IR DIVISION
Cl.6;Locksmithing goods of metal for construction; metal hardware articles; mechanical locks of metal; metal keys; 
building hardware, particularly hinges, handles for doors of metal, locks and accessories of metal for doors and panels of 
glass; accessories of metal for glass installations, particularly locks, lock plates, door handles of metal, handles (knobs) 
of metal, securing bars of metal, bolted frames of metal, security hardware for doors; doors of metal; building panels of 
metal; folding doors of metal; revolving doors of metal; non-electric devices for closing doors; door stops of metal.

Cl.7;Pneumatic and hydraulic controls for moving doors and gates, windows and/or dividing panels; electronic controls 
for doors, gates, windows and/or dividing panels; electronic devices for opening and closing doors.

Cl.19;Non-metallic building materials; doors, not of metal; non-metallic panels for construction, especially non-metallic 
sliding doors, non-metallic revolving doors and non-metallic folding doors.
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Priority claimed from 15/06/2016; Application No. : 015549587 ;European Union 

3538369    03/11/2016
[International Registration No. : 1338240]
ADP GAUSELMANN GMBH
Merkur-Allee 1-15 32339 Espelkamp Germany

Address for service in India/Attorney address:
LUTHRA & LUTHRA LAW OFFICES
103 ASHOKA ESTATE 24 BARAKHAMBA ROAD, NEW DELHI-1

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; musical jukeboxes and parts 
for the aforesaid automatic machines; automatic cash dispensers, automatic money counting and money changing 
machines; coin-operated mechanisms; computer and video games software; games software for use on any computer 
platform, including electronic entertainment and games consoles; computer game programs; computer games programs; 
video games (software); computer games provided through a global computer network or supplied by means of 
multimedia electronic broadcast or through telecommunications or electronic transmission or via the Internet; computer 
games, leisure and recreational software, video games and computer software, all being provided in the form of storage 
media; programs for operating electric and electronic apparatus for games, amusement and/or entertainment purposes; 
automatic lottery machines; computer software for computer games on the Internet; online games (software), in particular 
for online betting games, online prize games, online gambling games, online games of skill and online casino games; 
computer software in the form of an app for mobile devices and computers; calculating apparatus in coin-operated 
machines and parts for the aforesaid goods; apparatus for recording, transmission, processing or reproduction of data, 
including sound or images, including parts for all the aforesaid goods, except radio sets, television receivers, hi-fi 
systems, video recorders, telephone apparatus, fax machines and telephone answering machines; computer hardware 
and software for casino and amusement arcade games, for gaming machines, slot machines or video lottery gaming 
machines or games of chance via the internet; electric, electronic, optical or automatic apparatus, for identifying data 
carriers, identity cards and credit cards, bank notes and coins; electric, electronic or optical alarm and monitoring 
installations, including video cameras and apparatus for image transmission and image processing; data processing 
apparatus and computers, including data processing apparatus and computers being components for data networks and 
parts facilitating data network communications; electric wiring harnesses; circuit boards, printed circuit boards 
(electronic components) and combinations thereof, being assemblies and parts for apparatus, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines operated by coins, 
tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial 
use in casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming 
machines, in particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated 
gaming machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted 
for gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or 
by means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; electronic game entertainment apparatus and parts thereof; 
video output game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic 
and/or wood for coin-operated automatic machines; apparatus for games (including video games), other than adapted for 
use with external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming 
machines); gaming tables, in particular for table football, billiards, sliding games; flying discs (toys) and darts; gaming 
machines, namely, electric, electronic or electromechanical gaming apparatus for bingo games, lotteries or video lottery 
games and for betting offices, connected or unconnected to a computer network; LCD games consoles; automatic 
gaming machines; apparatus and devices for accepting and storing money, being fittings for the aforesaid automatic 
machines, included in this class.
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3539229    07/11/2016
[International Registration No. : 1337228]
CHECK-UP SANTE, SOCIÉTÉ PAR ACTIONS SIMPLIFIÉE
7 rue de la Manutention F-75116 PARIS France

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.38;Provision of Internet discussion forums [chat rooms] in the medical field.

Cl.41;Organization and conducting of colloquiums, conferences, fairs and congresses; teaching and educational 
services, particularly by correspondence, in the medical and pharmaceutical field, particularly the dermatological field; 
teaching and educational services; distance learning services provided online in the medical and pharmaceutical field, 
particularly the dermatological field; provision of electronic publications, not downloadable, via a global computer 
network or the Internet, in the medical and pharmaceutical field, particularly the dermatological field.
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3539538    07/09/2016
[International Registration No. : 1339873]
TECNIPLAST S.p.A.
Via I° Maggio, 6 I-21020 BUGUGGIATE (VA) Italy

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and equipment; laboratory apparatus and instruments; furniture specially made for 
laboratories; laboratory countertops; laboratory instruments [other than for medical use]; laboratory apparatus and 
instruments for laboratory animals, in particular cages, not of metal, for laboratory animals.

Cl.11;Ventilation apparatus; laminar flow equipment; filters for use in aquariums; aquarium heaters.
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Priority claimed from 07/06/2016; Application No. : 87062459 ;United States of America 

3539561    30/11/2016
[International Registration No. : 1338473]
PTC INC.
140 Kendrick Street Needham MA 02494 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer software for computer aided design (CAD), computer aided manufacturing (CAM), and computer aided 
engineering (CAE); software for visualization and digital mockup, namely, software for providing two-dimensional and 
three-dimensional visualization and graphical capabilities for computer created drawings, designs, models and 
renderings; software for the management of the product development process, namely, software for computer aided 
design (CAD) data management, product data management (PDM), product process and production automation; software 
for work flows, and shared workspaces, for the purposes of product lifecycle management (PLM), collaboration, 
configuration and change management, requirements management, and manufacturing planning; software for assessing 
product characteristics and compliance; software to manage product service lifecycles; software for the creation of 
searchable databases of technical information; software for the management and publishing of technical information; 
software for the coordination and management of software development and application lifecycle management (ALM); 
computer software development tool kits comprised of computer programs for user interface design, computer utility 
programs, compiled libraries and dynamically linked libraries (DLL), and sample code specifically for use in the 
customization of the software or the development of other software programs that interact with the software; and 
accompanying user guides in electronic format sold with all the foregoing computer software as a unit; software 
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application platform for connecting people, services and devices to the internet; computer software for database and 
application modeling; computer programs for use in developing computer software in an object-oriented programming 
language; computer software development tools; computer software development libraries, namely, downloadable 
electronic data files consisting of software development tools; computer software for use in connection with creating an 
integrated development environment (IDE) for building applications for connecting people, services and devices to the 
internet; computer software that enables searching and analysis of connected devices, business system records, and 
equipment data; computer software development tools; downloadable software development kits (SDKs) comprised of 
application framework software and application programming interface (API) software for developing applications that 
can recognize codes to enable augmented reality experiences; computer software to enable augmented reality 
applications; computer software for outcome-based projections for connected services and devices; computer software 
for identifying key factors causing a given outcome for connected services and devices.

Cl.42;Providing on-line non-downloadable software to enable augmented reality applications; providing on-line non-
downloadable computer software for product lifecycle management and the automation of design information, the 
establishment and control of workflows, shared workspaces and production processes in the nature of product design 
and creation, product configuration and data management, collaboration and process control, the visualization and digital 
mockup of designs, and use in software configuration and development; technical support services, namely, 
troubleshooting of computer software problems via telephone; updating of computer software; maintenance of computer 
software, namely, maintenance and error correction services for computer software; software consultation and 
implementation services; and product development for others; providing on-line non-downloadable computer software for
outcome-based projections for connected services and devices; providing on-line non-downloadable computer software 
for identifying key factors causing a given outcome for connected services and devices; platform as a service (PAAS) 
featuring software platforms for connecting people, services and devices to the internet; platform as a service (PAAS) 
featuring software platforms that enables searching and analysis of connected devices, business system records, and 
equipment data; platform as a service (PAAS) featuring computer software platforms for use in developing programs in an
object-oriented programming language; platform as a service (PAAS) featuring non-downloadable software development 
tools; providing on-line non-downloadable computer software development libraries, namely, non-downloadable 
electronic data files consisting of non-downloadable software development tools; platform as a service (PAAS) featuring 
software platforms for use in connection with creating an integrated development environment (IDE) for building 
applications for connecting people, services and devices to the internet; application service provider, namely, hosting, 
managing, developing, and maintaining applications for connecting people, services and devices to the internet; 
providing on-line non-downloadable software for use in translating computer system data into standard communications 
protocol and for use in establishing communications between computer hardware, computer software, and computer 
peripheral devices in industrial automation.
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Priority claimed from 01/07/2015; Application No. : 30 2015 044 277 ;Germany 

3546719    19/04/2017
[International Registration No. : 1287587]
INCEPTUA S.A.
2, place de Paris L-2314 Luxembourg LU

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; clerical services; import and export agency 
services; operation of businesses [for others]; commercial administration of the licensing of the goods and services of 
others; retail services relating to medicine, medical devices, medical, orthopedic and cosmetic products as well as other 
goods in the health sector, housewares, books and other printed matter, foodstuffs and beverages; arranging of contracts 
for others for the buying and selling of goods and the providing of services; presentation of goods and services; 
advertisement for others on the internet; business consultancy; professional business consulting relating to research 
(research consultancy).

Cl.42;Science and technology services and research and related designer services; industrial analysis and research 
services; design and development of computer hard- and software; scientific research in the field of medicine; 
professional consultancy in the field of medical and pharmacological research (research consultancy).
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3547665    24/04/2017
[International Registration No. : 1267749]
TELEVES, S.A.
Rúa Benéfica de Conxo, 17 E-15706 SANTIAGO DE COMPOSTELA (A CORUÑA) Spain

Proposed to be Used
IR DIVISION
Cl.9;Electronic apparatus (included in this class), specifically low-voltage apparatus and instruments, specifically 
communication, high-frequency and regulation systems; telecommunication and computer apparatus; antennas and 
aerial targets; cables, connectors for electricity mains; pins; connecting elements; connectors and adapters for 
establishing electric or fiber-optic connections, electric interfaces; apparatus for recording, transmission, switching, 
reception, processing and reproduction of sound, images or data; recording media; hardware and software; television 
and video apparatus and equipment; accessories and parts of these products, included in this class.

Cl.38;Telecommunications; telecommunication services; interactive communication services, Internet communication 
services.

Cl.42;Design and development of computer hardware and software for computer and telecommunication systems.
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Priority claimed from 20/09/2016; Application No. : 1339579 ;Benelux 

3552457    19/03/2017
[International Registration No. : 1343757]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems, not included in other classes; electronic 
ballasts for lighting purposes; light emitting diodes (LEDs), organic light emitting diodes (OLEDs), laser diodes and zener 
diodes; so called “solid state” lighting and electronic lighting components, in particular led modules consisting fully or 
partially of integrated LEDs, OLEDs, polymer emitting diodes; optical control apparatus, thermal control apparatus, 
electronic circuits for light control systems and light management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; parts of the aforesaid goods.

Cl.42;Scientific and technological services and related research and design; services in the field of industrial analysis 
and industrial research; design and development of computer hardware and software; testing, inspection and 
consultancy in the field of lighting and energy; testing and inspection of lighting apparatus and lighting installations; 
certification services in the field of lighting and in the field of energy; technical advice in relation to the services 
mentioned in this class; design of communication systems; engineering services related to the design of communication 
systems.
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Priority claimed from 20/09/2016; Application No. : 1339580 ;Benelux 

3554078    19/03/2017
[International Registration No. : 1343758]
PHILIPS LIGHTING HOLDING B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems, not included in other classes; electronic 
ballasts for lighting purposes; light emitting diodes (LEDs), organic light emitting diodes (OLEDs), laser diodes and zener 
diodes; so called “solid state” lighting and electronic lighting components, in particular led modules consisting fully or 
partially of integrated LEDs, OLEDs, polymer emitting diodes; optical control apparatus, thermal control apparatus, 
electronic circuits for light control systems and light management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; parts of the aforesaid goods.
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Priority claimed from 16/01/2017; Application No. : 016253601 ;European Union 

3554278    30/01/2017
[International Registration No. : 1344709]
DOPAT, S.A.
Charles Robert Darwin, 34-36, Parc Tecnologic E-46980 PATERNA (VALENCIA) Spain

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; bags of leather; wallets of leather; suitcases of imitation leather; leather purses; 
animal skins; trunks and suitcases; umbrellas and parasols; backpacks; portfolios; haversacks; bags and traveling bags; 
walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; commercial business management; commercial administration; office functions; procurement 
services for others (purchasing goods and services for other businesses); marketing research; sponsorship search; 
business research; commercial or industrial company management assistance; compilation of information in computer 
databases; advertising mail; shop-window dressing; demonstration of goods; dissemination of advertisements; 
distribution of samples; market study; invoicing; organization of trade fairs for commercial or advertising purposes; 
commercial administration of the licensing of the goods and services of others; commercial information and advice for 
consumers [consumer advice shop]; marketing; organization of fashion shows for promotional purposes; organization of 
exhibitions for commercial or advertising purposes; presentation of goods on communication media for retail purposes; 
economic forecasting; production of advertising films; sales promotion for others; on-line advertising on a computer 
network; opinion polling; wholesale and retail sale services, in stores and by means of global computer networks, for all 
kinds of footwear, clothing, headgear, animal skins, trunks and suitcases, umbrellas, backpacks, handbags, haversacks, 
bags and traveling bags, parasols and walking sticks, whips and saddlery.
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3554723    27/12/2016
[International Registration No. : 1343106]
GE ITALIA HOLDING S.P.A.
Via Felice Matteucci, 2 I-50127 FIRENZE Italy

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.7;Centrifugal and axial compressors, reciprocating compressors, pipeline compressors, turbocompressors, 
motocompressors; gas turbines, steam turbines, centrifugal pumps; air-cooled heat exchangers being parts of machines; 
valves, namely, valves being parts of machines, hydraulic valve actuators, pneumatic valve actuators and antisurge 
control valves for industrial applications; subsea centrifugal compressors; bearings for engines; bearings for machines; 
gears for machines; parts of surface and subsea wellhead machines, namely, connectors, spools for oil well "Christmas 
trees", and vertical connections for subsea manifolds; turbo engines, electric motors and generators, turbo generators 
and moto generators for pipeline applications in the oil and gas industry; industrial modules for the compression of gas 
and generation of electrical power

Cl.37;Machinery maintenance and repair.

Cl.42;Remote monitoring and diagnostics of oil and gas equipment.
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Priority claimed from 12/08/2016; Application No. : 87137334 ;United States of America 

3555049    29/09/2016
[International Registration No. : 1345124]
AGILENT TECHNOLOGIES, INC.
5301 Stevens Creek Blvd. Santa Clara CA 95051 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.1;Reagent kits comprised of reagents for measuring mitochondrial respiration, glycolysis and fatty acid oxidation in 
cells for laboratory research.

Cl.9;Microplates for laboratory research.
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Priority claimed from 11/03/2016; Application No. : 30 2016 102 289 ;Germany 

3556056    08/09/2016
[International Registration No. : 1345127]
DEUTSCHE BANK AKTIENGESELLSCHAFT
Taunusanlage 12 60325 Frankfurt am Main Germany

Address for service in India/Agents address:
AGGARWAL ASSOCIATES.
N - 17, JANGPURA EXTN., NEW DELHI - 110 014.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; clerical services; business appraisals; preparing business reports; business 
management analysis; business data analysis; analysis of market research data and statistics; business research and 
surveys; business information; economic forecasting and analysis; business risk assessment services; business 
consulting; advisory services relating to business management and business operations; business acquisition and 
merger consultation; providing business information via a web site; financial statement preparation and analysis for 
businesses; provision of business information via global computer networks; computerized file management; compilation 
and systemization of information into computer databases; updating and maintenance of data in computer databases.

Cl.36;Banking; brokerage; capital investment; charitable fund raising; clearing, financial; credit bureaux; credit card 
services; arranging finance for construction projects; debit card services; debt advisory services; deposits of valuables; 
electronic funds transfer; currency trading and exchange services; financial analysis; financial consulting; financial 
evaluation [insurance, banking, real estate]; financial information; financial management; financial sponsorship; financing 
and funding services; fiscal assessments; insurance brokerage; insurance consultancy; insurance information; 
insurance; issuance of credit cards; issuance of tokens of value; lending against security; loans [financing]; mortgage 
banking; mutual funds; online banking; provident fund services; providing financial information via a web site; real estate 
appraisal; real estate brokerage; safe deposit services; savings bank services; securities brokerage; stock brokerage 
services.

Cl.41;Academies [education]; arranging and conducting of colloquiums; arranging and conducting of conferences; 
arranging and conducting of congresses; arranging and conducting of seminars; arranging and conducting of 
symposiums; arranging and conducting of workshops [training]; coaching [training]; education information; educational 
examination; organisation of competitions [education or entertainment]; organization of exhibitions for cultural or 
educational purposes; providing on-line electronic publications, not downloadable; publication of books; publication of 
electronic books and journals on-line; publication of texts, other than publicity texts; teaching; tutoring; vocational 
guidance [education or training advice]; vocational retraining.
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Priority claimed from 08/04/2016; Application No. : 86969705 ;United States of America 

3557001    01/05/2017
[International Registration No. : 1334299]
Freeman Capital Company
6555 W. Sunset Road Las Vegas NV 89119 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Special event planning for business purposes; planning and conducting of trade fairs, exhibitions and 
presentations for economic or advertising purposes; business meeting planning.

Cl.37;Providing services for exhibitions, trade shows, conventions, corporate events, meetings, special events, 
marketing centers, and museums, namely, installing and dismantling of exhibitions and exhibits, installing and 
dismantling of staging, rigging and meeting room equipment and temporary wall systems; theatrical rigging installation 
and removal of truss and other lighting and audio systems; rental of temporary wall systems.

Cl.38;Providing an on-line forum for companies to showcase, display, demonstrate and promote new and innovative 
ideas, products and services in the hospitality industry.

Cl.39;Air and ground transportation by truck of freight for exhibitors to and from trade shows and exhibitions; local 
material handling services, namely, storing, loading and shipping of exhibitor freight at warehouse and convention sites 
by truck.

Cl.40;Custom construction of trade fair, exhibition and presentation exhibits and displays.

Cl.41;Rental of staging, rigging and meeting room equipment, namely, audio equipment, stage decks, lighting 
equipment, and projection displays.

Cl.42;Providing services for exhibitions, trade shows, conventions, corporate events, meetings, special events, 
marketing centers, and museums, namely, designing and executing of floor plans and decorating the exhibits and 
displays; design and development of trade show exhibits and visual displays for conventions, trade shows and marketing 
centers; consulting services related to the design and development of trade show exhibits and visual displays for 
conventions, trade shows and marketing centers.

Cl.43;Rental of furniture.
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Priority claimed from 18/03/2016; Application No. : 015238215 ;European Union 

3557043    08/09/2016
[International Registration No. : 1345345]
GRUPPO MASTROTTO S.P.A.
Via Quarta Strada, 7 I-36071 Arzignano (Vicenza) Italy

Address for service in India/Attorney address:
UNITED OVERSEAS TRADE MARK COMPANY
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-110025.

Proposed to be Used
IR DIVISION
Cl.18;Hides; animal skins, hides; hides; curried skins.

Cl.39;Freight [shipping of goods]; courier services for the delivery of goods; delivery of goods; delivery of goods by 
mail order; shipping services; cargo handling and freight services.
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3557374    10/02/2017
[International Registration No. : 1345028]
HMS MYG b.v.
Dynamostraat 72 NL-1014 BZ Amsterdam

Proposed to be Used
IR DIVISION
Cl.7;Axial flow pumps; axial pumps; fluid pumps; hydraulic pumps; hydraulic rams; oil pumps for land vehicles; 
pressure pumps; pump control valves; pumps for machines; valves for pumps; hydraulic valves; hydraulic jacks; 
hydraulic hoists; trailer mounted hydraulic jacks.

Cl.12;Dumper trucks; dump trucks; equipment trailers; garbage hauling trailers; loaders [fork-lift trucks]; lorries for 
mines; semi-trailers; trailers for motor land vehicles; trailers for use with trucks; hydraulic control systems for vehicles; 
hydraulic circuits for vehicles; gear boxes for hydraulic transmissions of land vehicles.
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3705391    23/11/2017
[International Registration No. : 1287878]
ETABLISSEMENTS THIRARD
45, rue Jean Jaurès F-80390 FRESSENNEVILLE France

Proposed to be Used
IR DIVISION
Cl.6;Padlocks; carabiners of metal; padlock holders of metal; chains of metal; lift-off hinges of metal; hinges of metal; 
door chains of metal; window chains of metal; non-electric door closers of metal; door stops of metal; door stoppers of 
metal; shutter bars of metal; gudgeon guards of metal; latches of metal; flat bolts; window locks of metal; cylinders of 
metal; cam locks (lock cylinders of metal); locks of metal, other than electric; knobs of metal; door handles of metal; keys;
locking keys for recessed locks; application key boxes of metal; tubular key boxes of metal; lever handles of metal for 
doors; safes [strong boxes]; cases of metal; contact cylinders (locks of metal).

Cl.9;Electric locks; electronic locks; peepholes [magnifying lenses] for doors; contact cylinders (electric locks).

Cl.12;Anti-theft devices for cycles.
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Priority claimed from 18/02/2014; Application No. : 14 4 069 524 ;France 

3709127    24/11/2017
[International Registration No. : 1220486]
Association des Industriels Français Exportateurs du Nucléaire
39-41 rue Louis Blanc F-92038 PARIS LA DEFENSE France

Proposed to be Used
IR DIVISION
Cl.16;Printing products; books, printed matter, newspapers, newsletters, journals (magazines), periodicals, magazines, 
prospectuses, pamphlets, Publications, graphic representations and reproductions, orientation manuals, posters, 
photographs, instructional or teaching material (except apparatus), printing blocks, calendars, Albums, aquarelles, memo 
blocks (stationery), Drawing pads, writing or drawing books, notebooks, catalogs, easels and canvases for painting, 
drawing instruments and materials, paintbrushes, index cards (stationery), Writing instruments,printing type; pencils and 
pens; signboards of cardboard or paper; bags [envelopes, pouches] for packaging [made of paper or plastic].

Cl.35;Advertising; business management; business administration; office functions; business management and 
organization consultancy; accounting; document reproduction; employment agencies; organization and conducting of 
exhibitions for commercial or advertising purposes; organization and conducting of trade fairs and trade shows, whether 
professional or for the general public, and all events for commercial or advertising purposes; hosting commercial or 
advertising events as part of exhibitions, trade fairs and trade shows, whether professional or for the general public, for 
commercial or advertising purposes, computerized file management, administration of exhibition sites, organizing and 
running stands as part of exhibitions, trade fairs and trade shows, whether professional or for the general public, for 
commercial or advertising purposes; organization of business meetings in the context of trade fairs, colloquiums, 
conferences, conventions, exhibitions and fairs, for commercial or advertising purposes; database compilation, namely, 
compiling data on-line, systemization and gathering of information into computer databases, business management of 
performing artists, outdoor advertising, document reproduction, publication of publicity texts, arranging newspaper 
subscriptions for others, arranging subscriptions for others to all information, text, sound and/or image media, namely, in 
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the form of electronic and digital publications (including online articles); advertising mail, dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples), rental of advertising space; public relations.

Cl.41;Arranging and conducting colloquiums, seminars, conferences, symposiums, congresses and training 
placements for cultural or educational purposes, organization of exhibitions and trade fairs for professionals or the 
general public, for cultural or educational purposes; education, entertainment, training; editing and publishing services 
for books, publication of texts (other than publicity texts), editing services on all media, also electronic; developing 
training and educational programs, and educational tests; organization of competitions in the fields of education and 
entertainment, particularly in the context of trade shows, colloquiums, conferences, congresses, exhibitions and trade 
fairs; organization and planning of receptions (entertainment); provision and use of non-downloadable electronic 
publications; information on leisure activities; sporting and cultural activities; photography and photographic reporting; 
booking of seats for shows; organization of shows; game services provided on-line from a computer network; information 
on entertainment, information on organizing exhibitions, trade shows, colloquiums, seminars, conferences, symposiums, 
congresses and training placements for cultural or educational purposes; show production, organization and 
performance.
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Priority claimed from 25/03/2016; Application No. : m201606215 ;Ukraine 

3709204    21/11/2017
[International Registration No. : 1314463]
Individual entrepreneur Manglani Ashok Dulahano
kv. 28, d. 36, 1-ya Tverskaya-Yamskaya st. RU-125047 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewelry, precious stones; horological and chronometric instruments; agates; 
anchors [clock- and watchmaking]; atomic clocks; barrels [clock- and watchmaking]; bracelets [jewellery, jewelry (Am.)]; 
watch bands; brooches [jewellery, jewelry (Am.)]; alarm clocks; shoe ornaments of precious metal; works of art of 
precious metal; badges of precious metal; jet, unwrought or semi-wrought; watches; clocks; clocks and watches, electric; 
watch chains; clockworks; watch springs; watch glasses; diamonds; precious stones; precious metals, unwrought or 
semi-wrought; threads of precious metal [jewellery, jewelry (Am.)]; cufflinks; clasps for jewelry; tie clips; ingots of 
precious metals; jewelry; cloisonne jewellery [jewelry (Am.)]; jewelry of yellow amber; ivory jewelry; gold thread 
[jewellery, jewelry (Am.)]; gold, unwrought or beaten; iridium; rings [jewellery, jewelry (Am.)]; cabochons for making 
jewelry; hat ornaments of precious metal; key rings [trinkets or fobs]; jewelry findings; control clocks [master clocks]; 
clock cases; watch cases [parts of watches]; chains [jewellery, jewelry (Am.)]; pendulums [clock- and watchmaking]; 
medals; lockets [jewellery, jewelry (Am.)]; movements for clocks and watches; copper tokens; coins; beads for making 
jewelry; necklaces [jewellery, jewelry (Am.)]; pearls made of ambroid [pressed amber]; semi-precious stones; 
wristwatches; amulets [jewellery, jewelry (Am.)]; olivine [gems]; osmium; palladium; pearls [jewellery, jewelry (Am.)]; 
platinum [metal]; busts of precious metal; presentation boxes for watches; presentation boxes for jewelry; ornaments 
[jewellery, jewelry (Am.)]; ornaments of jet; ornamental pins; spun silver [silver wire]; rhodium; split rings of precious 
metal for keys; ruthenium; stopwatches; earrings; jewelry boxes; boxes of precious metal; sundials; alloys of precious 
metal; silver, unwrought or beaten; silver thread [jewellery, jewelry (Am.)]; statues of precious metal; paste jewellery 
[costume jewelry (Am.)]; clock hands; watch hands; figurines [statuettes] of precious metal; jewelry rolls; chronographs 
[watches]; chronometers; chronometric instruments; chronoscopes; dials [clock- and watchmaking]; charms [jewellery, 
jewelry (Am.)]; pins [jewellery, jewelry (Am.)]; tie pins; spinel [precious stones].

Cl.18;Leather and imitations of leather; animal skins; trunks and travelling bags; umbrellas and parasols; whips, 
harness and saddlery; mountaineering sticks; luggage tags; whips; goldbeaters' skin; card cases [notecases]; valises; 
trunks [luggage]; attaché cases; leather, unworked or semi-worked; curried skins; business card cases; boxes of 
vulcanised fibre; key cases; vanity cases, not fitted; bits for animals [harness]; bridles [harness]; purses; chain mesh 
purses; shopping bags; parts of rubber for stirrups; chamois leather, other than for cleaning purposes; fastenings for 
saddles; umbrellas; cat o' nine tails; frames for umbrellas or parasols; handbag frames; pocket wallets; gut for making 
sausages; umbrella rings; valves of leather; walking stick seats; casings, of leather, for springs; boxes of leather or 
leatherboard; hat boxes of leather; butts [parts of hides]; kid; saddle trees; slings for carrying infants; furniture coverings 
of leather; bags [envelopes, pouches] of leather, for packaging; haversacks; moleskin [imitation of leather]; travelling sets 
[leatherware]; knee-pads for horses; reins; muzzles; collars for animals; halters; music cases; harness fittings; trimmings 
of leather for furniture; clothing for pets; parasols; leather straps; straps for soldiers' equipment; straps for skates; chin 
straps, of leather; straps of leather [saddlery]; shoulder belts [straps] of leather; horseshoes; pads for horse saddles; 
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suitcases; beach bags; leather leashes; travelling trunks; travelling bags; covers for horse saddles; horse blankets; girths 
of leather; briefcases; traces [harness]; randsels [Japanese school satchels]; stirrup leathers; suitcase handles; umbrella 
handles; walking stick handles; rucksacks; riding saddles; net bags for shopping; cases of leather or leatherboard; 
umbrella or parasol ribs; bags for sports; stirrups; bags for climbers; tool bags, empty; sling bags for carrying infants; 
handbags; wheeled shopping bags; garment bags for travel; bags for campers; bags; pouch baby carriers; nose bags 
[feed bags]; game bags [hunting accessories]; bridoons; walking sticks; harness for animals; harness straps; credit card 
cases [wallets]; horse collars; fur; umbrella sticks; saddlecloths for horses; umbrella covers; school satchels; imitation 
leather; leatherboard; cattle skins; leather thread; leather laces; blinkers [harness]; saddlery.

Cl.25;Clothing, footwear, headgear; albs; wimples; bandanas [neckerchiefs]; berets; boas [necklets]; ankle boots; 
breeches for wear; football boots; valenki [felted boots]; outerclothing; footwear uppers; bath slippers; footwear; cuffs; 
shirt yokes; veils [clothing]; neckties; leggings [leg warmers]; gaiters; gymnastic shoes; ready-made clothing; ready-
made linings [parts of clothing]; corselets; wooden shoes; sweaters; jerseys [clothing]; babies' pants [underwear]; bibs, 
not of paper; pelisses; shower caps; vests; panties; trouser straps; detachable collars; galoshes; hats; hoods [clothing]; 
slippers; hat frames [skeletons]; neck scarfs [mufflers]; caps [headwear]; pockets for clothing; visors [headwear]; cap 
peaks; tights; slips [undergarments]; combinations [clothing]; collars [clothing]; bodices [lingerie]; corsets 
[underclothing]; suits; wet suits for water-skiing; bathing suits; jackets [clothing]; leggings [trousers]; ski boots; liveries; 
brassieres; camisoles; sports singlets; short-sleeve shirts; shirt fronts; mantillas; masquerade costumes; sleep masks; 
stuff jackets [clothing]; miters [hats]; mittens; muffs [clothing]; footmuffs, not electrically heated; heelpieces for footwear; 
ear muffs [clothing]; headbands [clothing]; headgear for wear; pelerines; teddies [undergarments]; waterproof clothing; 
tips for footwear; pocket squares; uniforms; motorists' clothing; cyclists' clothing; clothing for gymnastics; clothing of 
leather; gabardines [clothing]; clothing of imitations of leather; clothing; maniples; overcoats; hosiery; stocking 
suspenders; stockings; sweat-absorbent stockings; paper clothing; paper hats [clothing]; parkas; belts [clothing]; heels; 
sock suspenders; garters; soles for footwear; dress shields; braces for clothing [suspenders]; pajamas (Am.); bathing 
trunks; coats; beach shoes; beach clothes; esparto shoes or sandals; ponchos; layettes [clothing]; girdles; money belts 
[clothing]; non-slipping devices for footwear; heelpieces for stockings; welts for footwear; fishing vests; chasubles; 
overalls; gloves [clothing]; ski gloves; sandals; bath sandals; jumper dresses; saris; sarongs; shirts; tee- shirts; skirts; 
petticoats; skorts; sweat-absorbent underwear; underwear; boots for sports; sports jerseys; sports shoes; dresses; 
togas; knitwear [clothing]; underpants; boxer shorts; shoes; skull caps; turbans; inner soles; aprons [clothing]; fittings of 
metal for footwear; dressing gowns; bath robes; boot uppers; scarfs; furs [clothing]; fur stoles; top hats; half-boots; lace 
boots; boots; shawls; bathing caps; sashes for wear; ascots; socks; sweat-absorbent socks; studs for football boots; 
trousers.

Cl.35;Advertising; business management; business administration; office functions including administrative 
processing of purchase orders; administration of consumer loyalty programs; cost price analysis; business auditing; 
auctioneering; outsourced administrative management for companies; book-keeping; market studies; opinion polling; 
invoicing; arranging subscriptions to telecommunication services for others; payroll preparation; tax preparation; 
demonstration of goods; business inquiries; business management assistance; commercial or industrial management 
assistance; advisory services for business management; business research; economic forecasting; providing business 
information via a web site; compilation of information into computer databases; compilation of statistics; import-export 
agency services; business information; business management for freelance service providers; business management of 
reimbursement programs for others; commercial information and advice for consumers [consumer advice shop]; 
commercial administration of the licensing of the goods and services of others; computerized file management; 
personnel management consultancy; business management consultancy; business organization consultancy; marketing; 
marketing research; typing; provision of commercial and business contact information; provision of an on-line 
marketplace for buyers and sellers of goods and services; rental of advertising time on communication media; writing of 
resumes for others; writing of publicity texts; word processing; updating of advertising material; updating and 
maintenance of data in computer databases; web site traffic optimization; organization of exhibitions for commercial or 
advertising purposes; organization of trade fairs for commercial or advertising purposes; rental of advertising space; 
shop window dressing; business appraisals; personnel recruitment; business management and organization 
consultancy; business efficiency expert services; outsourcing services [business assistance]; business project 
management services for construction projects; commercial intermediation services; layout services for advertising 
purposes; news clipping services; price comparison services; procurement services for others [purchasing goods and 
services for other businesses]; relocation services for businesses; photocopying services; tax filing services; modelling 
for advertising or sales promotion; secretarial services; public relations; data search in computer files for others; 
sponsorship search; search engine optimization for sales promotion; presentation of goods on communication media, for 
retail purposes; telephone answering for unavailable subscribers; rental of billboards [advertising boards]; office 
machines and equipment rental; publicity material rental; rental of vending machines; rental of sales stands; rental of 
photocopying machines; direct mail advertising; psychological testing for the selection of personnel; publication of 
publicity texts; pay per click advertising; bill-posting; advertising by mail order; on-line advertising on a computer 
network; document reproduction; distribution of samples; dissemination of advertising matter; design of advertising 
materials; business investigations; systemization of information into computer databases; drawing up of statements of 
accounts; sales promotion for others; production of advertising films; shorthand; transcription of communications [office 
functions]; television advertising; telemarketing services; negotiation and conclusion of commercial transactions for third 
parties; professional business consultancy.

Cl.40;Treatment of materials; abrasion; applying finishes to textiles; fulling of cloth; fabric bleaching; key cutting; 
custom fashioning of fur; pottery firing; production of energy; skin dressing; vulcanization [material treatment]; 
galvanization; electroplating; engraving; decontamination of hazardous materials; air deodorising; printing; pattern 
printing; photographic printing; tanning; textile dyeing; cloth dyeing; fur dyeing; slaughtering of animals; freezing of 
foods; boilermaking; destruction of waste and trash; gilding; gold plating; timber felling and processing; material 
treatment information; cadmium plating; permanent-press treatment of fabrics; blacksmithing; food and drink 
preservation; food smoking; custom tailoring; laser scribing; laminating; saddlery working; metal casting; lithographic 
printing; fur glossing; tin plating; flour milling; cloth fireproofing; fabric waterproofing; magnetization; nickel plating; 
framing of works of art; leather working; waste treatment [transformation]; wool treating; water treating; woodworking; 
processing of cinematographic films; metal treating; processing of oil; crease-resistant treatment for clothing; stripping 
finishes; paper treating; textile treating; fur conditioning; cloth edging; air freshening; paper finishing; offset printing; air 
purification; bookbinding; soldering; recycling of waste and trash; upcycling [waste recycling]; clothing alteration; 
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sawing [saw mill]; fruit crushing; metal plating; burnishing by abrasion; cloth pre-shrinking; embroidering; colour 
separation services; cryopreservation services; sandblasting services; refining services; taxidermy; photocomposing 
services; welding services; services of a dental technician; dyeing services; rental of boilers; knitting machine rental; 
rental of generators; rental of air conditioning apparatus; rental of space heating apparatus; textile mothproofing; fur 
mothproofing; photographic film development; cloth cutting; fur satining; custom assembling of materials for others; 
glass-blowing; warping [looms]; sorting of waste and recyclable material [transformation]; incineration of waste and 
trash; silver plating; planing [saw mill]; quilting; metal tempering; window tinting treatment, being surface coating; shoe 
staining; leather staining; photogravure; millworking; chromium plating; dressmaking; grinding; optical glass grinding; 
silkscreen printing.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; water analysis; analysis for oil-field exploitation; 
computer system analysis; handwriting analysis [graphology]; architectural consultancy; architectural services; 
outsource service providers in the field of information technology; construction drafting; technical project studies; 
material testing; oil-well testing; textile testing; recovery of computer data; authenticating works of art; geological 
surveys; geological prospecting; interior design; packaging design; off-site data backup; bacteriological research; 
biological research; geological research; cosmetic research; technical research; chemical research; research and 
development of new products for others; mechanical research; research in the field of environmental protection; physics 
[research]; duplication of computer programs; oil-field surveys; electronic data storage; energy auditing; providing 
information on computer technology and programming via a web site; providing search engines for the internet; cloud 
seeding; engineering; installation of computer software; calibration [measuring]; cartography services; clinical trials; 
computer programming; conversion of data or documents from physical to electronic media; data conversion of 
computer programs and data [not physical conversion]; computer technology consultancy; telecommunications 
technology consultancy; consultancy in the field of energy-saving; information technology [IT] consultancy; computer 
software consultancy; computer security consultancy; consultancy in the design and development of computer hardware;
web site design consultancy; quality control; meteorological information; dress designing; monitoring of computer 
systems by remote access; provision of scientific information, advice and consultancy in relation to carbon offsetting; 
scientific research; surveying; maintenance of computer software; updating of computer software; digitization of 
documents [scanning]; quality evaluation of wool; quality evaluation of standing timber; vehicle roadworthiness testing; 
underwater exploration; urban planning; scientific laboratory services; chemistry services; computer virus protection 
services; weather forecasting; Software as a service [SaaS]; design of interior decor; computer software design; rental of 
web servers; computer rental; rental of computer software; industrial design; oil prospecting; hosting computer sites 
[web sites]; computer system design; technical writing; creating and maintaining web sites for others; technological 
consultancy; land surveying; chemical analysis; cloud computing; server hosting; styling [industrial design]; graphic arts 
design.

Cl.45;Legal services; security services for the protection of property and individuals; personal and social services 
rendered by others to meet the needs of individuals; astrology consultancy; releasing doves for special occasions; 
opening of security locks; tracking of stolen property; genealogical research; security consultancy; intellectual property 
consultancy; personal wardrobe styling consultancy; licensing of intellectual property; licensing of computer software 
[legal services]; mediation; monitoring of burglar and security alarms; monitoring intellectual property rights for legal 
advisory purposes; baby sitting; pet sitting; house sitting; personal letter writing; baggage inspection for security 
purposes; inspection of factories for safety purposes; organization of religious meetings; spiritual consultancy; planning 
and arranging of wedding ceremonies; lost property return; fire-fighting; adoption agency services; cartomancy services; 
detective agency services; embalming services; legal document preparation services; litigation services; crematorium 
services; on-line social networking services; marriage agency services; personal body guarding; alternative dispute 
resolution services; funerary undertaking; burial services; missing person investigations; legal administration of 
licences; legal research; conducting funeral ceremonies; evening dress rental; rental of fire extinguishers; rental of fire 
alarms; clothing rental; rental of safes; registration of domain names [legal services]; personal background 
investigations; horoscope casting; dating services; night guard services; guard services; escorting in society 
[chaperoning]; copyright management.
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Priority claimed from 04/11/2016; Application No. : 1806572 ;Australia 

3711350    24/11/2017
[International Registration No. : 1366250]
Naomi Rogers
PO BOX 343 CURRUMBIN QLD 4223 Australia

Proposed to be Used
IR DIVISION
Cl.8;Articles of cutlery; cutlery; cutlery for use by children; disposable tableware (cutlery) made of plastics; hand tools 
(hand operated) for culinary use; hand tools (hand operated) for manual use; hand tools, hand-operated; holders for hand 
tools.

Cl.21;Disposable table plates; plates (dishes); eating bowls; plastic bowls (household containers); cups; disposable 
plastic dishes; disposable plastic drinking vessels; container lids made for household or kitchen use; disposable lids for 
household containers; lunch boxes; cooking utensils, non-electric; covers for household or kitchen utensils; household 
utensils; kitchen utensils; fitted picnic baskets and hampers, including dishes and picnic utensils (in or out of a fitted 
picnic basket) being, salad tongs and salad servers, bread tongs, meat tongs, drinking straws, serving trays and serving 
ladles; containers for domestic use; containers for household or kitchen use; containers for household use for storage 
purposes; drinking containers; food containers; household containers; food storage containers; storage containers for 
domestic use.
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Priority claimed from 17/05/2017; Application No. : 87453857 ;United States of America 

3716662    14/11/2017
[International Registration No. : 1382304]
Gizmo Beverages, Inc.
P.O. Box 5430 Peoria AZ 85385-5430 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Containers of metal; metal containers for liquid; containers of metal for compressed gas, liquified gas or 
pressurized liquid; containers of metal for compressed gas, liquified gas or pressurized liquid, namely, pressurized 
closure and delivery devices for containers or bottles; containers of metal for compressed gas, liquified gas or 
pressurized liquid for inserting into drinks containers; metal inserts for drinks containers; capsules for liquid; parts and 
fittings for all of the aforementioned goods.

Cl.20;Containers, not of metal; containers, not of metal, for liquid; containers, not of metal for compressed gas, liquified
gas or pressurized liquids; containers, not of metal for compressed gas, liquified gas or pressurized liquids, namely, 
pressurized closure and delivery devices for containers or bottles; plastic containers; plastic containers for compressed 
gas, liquified gas or pressurized liquid; containers, not of metal, for compressed gas, liquified gas or pressurized liquid; 
containers, not of metal, for compressed gas, liquified gas or pressurized liquid for inserting into drinks containers; 
inserts, not of metal, for drinks containers; parts and fittings for all of the aforementioned goods.

Cl.21;Glass containers; glass containers for liquid; glass bottles; glass containers or bottles for compressed gas, 
liquified gas or pressurized liquid; glass containers or bottles for compressed gas, liquified gas or pressurized liquid, 
namely, pressurized closure and delivery devices for containers or bottles; drinks containers; containers for beverages; 
insulated containers for beverages; parts and fittings for all of the aforementioned goods.
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3722135    13/11/2017
[International Registration No. : 1383680]
Biltwell Custom Motorcycles Corp
42349 Winchester Rd Temecula CA 92590 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Motorcycle engine parts, namely, exhaust pipes, air filters, ignition magnetos, ignition valve covers, carburetors, 
cam covers, engine valve covers, oil tanks, oil lines, spark plug wires, fuel filters, mufflers, exhaust kits comprising 
exhaust tips, exhaust pipes, exhaust flanges, shock struts, and motor mount plates.

Cl.9;Protective safety helmet for sport and motorsport, namely, motorcycling, motor cross, motor bikes, motor 
scooters, scooters, dirt bikes, go-carts, bicycling; protective riding helmet for any form of transport, sport or recreational 
use; protective helmet accessories, namely, helmet face shields, helmet bubble shields, motorcycle goggles, motorcycle 
goggle lenses, motorcycle helmet snap on visor.

Cl.12;Motorcycle parts, namely, seats, seat mounts, seat hinges, handle bars, handle bar grips, handle bar risers, hand 
control levers, foot control levers, handle bar throttles, gas tanks, forks, frames, gas caps, petcock fuel valves, foot pegs, 
windshields, fenders, luggage racks, license plate frames, sissy bars, turn signals, drive chains, wheels, rims, spokes, 
tires, license plate brackets, sprockets, sprocket covers, fork sliders, fork tubes, stash tubes, headlight mounts, fairings, 
derby covers, steering nuts, shocks, mirrors, tail light bracket, motorcycle bags, namely, saddle bags; luggage specially 
adapted for use on motorcycles.

Cl.18;Luggage, knap sacks, ruck sack, pocket wallets, all-purpose carrying bags, saddle bags, helmet bags, utility bags 
that attach to motorcycles and then can be worn or carried over the shoulder for storage; tool bags sold empty, tool rolls 
and tool pouches sold empty, backpacks, fanny packs, messenger bags, wallets.

Cl.25;T-shirts, tank tops, t-shirts, shirts, vests, jackets, gloves, hats, visors being headwear, bandanas, sweatshirts, 
hooded sweatshirts.
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Priority claimed from 24/04/2014; Application No. : 2014713769 ;Russian Federation 

3722162    13/11/2017
[International Registration No. : 1238164]
Limited Liability Company «ABSOLUTSOFT»
Rubinstein street, 12, lit. A, 7N, 13N RU-191025 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; computer 
software, recorded; computer programmes [programs], recorded; computer game programs; computer programs 
[downloadable software]; computer operating programs, recorded; electronic publications, downloadable; downloadable 
image files; downloadable music files.

Cl.14;Agates; alarm clocks; alloys of precious metal; amulets [jewellery, jewelry (Am.)]; anchors [clock- and 
watchmaking]; atomic clocks; badges of precious metal; barrels [clock- and watchmaking]; beads for making jewelry; 
boxes of precious metal; bracelets [jewellery, jewelry (Am.)]; brooches [jewellery, jewelry (Am.)]; busts of precious metal; 
cases for clock- and watchmaking; cases for watches [presentation]; chains [jewellery, jewelry (Am.)]; watch chains; 
charms [jewellery, jewelry (Am.)]; chronographs [watches]; chronometers; chronometrical instruments; chronoscopes; tie 
clips; clock cases; clock hands [clock- and watchmaking]; clocks; clocks and watches, electric; clockworks; coins; 
control clocks [master clocks]; copper tokens; cufflinks; dials [clock- and watchmaking]; diamonds; earrings; gold thread 
[jewellery, jewelry (Am.)]; gold, unwrought or beaten; hat ornaments of precious metal; ingots of precious metals; iridium; 
ivory jewellery; jet, unwrought or semi-wrought; jewelry; jewelry cases [caskets]; jewelry of yellow amber; key rings 
[trinkets or fobs]; lockets [jewellery, jewelry (Am.)]; medals; movements for clocks and watches; necklaces [jewellery, 
jewelry (Am.)]; olivine [gems]; ornamental pins; ornaments [jewellery, jewelry (Am.)]; ornaments of jet; shoe ornaments of 
precious metal; osmium; palladium; paste jewellery [costume jewelry (Am.)]; pearls [jewellery, jewelry (Am.)]; pearls made 
of ambroid [pressed amber]; pendulums [clock- and watchmaking]; pins [jewellery, jewelry (Am.)]; tie pins; platinum 
[metal]; precious metals, unwrought or semi-wrought; precious stones; rhodium; rings [jewellery, jewelry (Am.)]; 
ruthenium; semi-precious stones; silver thread [jewellery, jewelry (Am.)]; silver, unwrought or beaten; spinel [precious 
stones]; watch springs; spun silver [silver wire]; statues of precious metal; statuettes of precious metal; stopwatches; 
straps for wristwatches; sundials; threads of precious metal [jewellery, jewelry (Am.)]; watch cases; watch glasses; 
watches; works of art of precious metal; wristwatches.

Cl.25;Aprons [clothing]; ascots; babies' pants [clothing]; bandanas [neckerchiefs]; bath robes; bath sandals; bath 
slippers; bathing caps; bathing trunks; beach clothes; beach shoes; belts [clothing]; berets; bibs, not of paper; boas 
[necklets]; bodices [lingerie]; boot uppers; boots; braces for clothing [suspenders]; brassieres; breeches for wear; 
camisoles; caps [headwear]; chasubles; clothing; clothing for gymnastics; coats; collar protectors; collars [clothing]; 
combinations [clothing]; corselets; corsets [underclothing]; cuffs; cyclists' clothing; detachable collars; drawers 
[clothing]; dresses; ear muffs [clothing]; esparto shoes or sandals; football shoes; footmuffs, not electrically heated; 
footwear; fittings of metal for footwear; furs [clothing]; gabardines [clothing]; gaiters; garters; girdles; gloves [clothing]; 
goloshes; dressing gowns; gymnastic shoes; half-boots; hat frames [skeletons]; hats; headbands [clothing]; headgear for 
wear; heelpieces for footwear; heelpieces for stockings; heels; hoods [clothing]; hosiery; inner soles; jackets [clothing]; 
jerseys [clothing]; knitwear [clothing]; lace boots; layettes [clothing]; clothing of leather; clothing of imitations of leather; 
leggings [leg warmers]; leggings [trousers]; liveries; maniples; mantillas; masquerade costumes; miters [hats]; mittens; 
money belts [clothing]; motorists' clothing; muffs [clothing]; neckties; non-slipping devices for footwear; outerclothing; 
overalls; overcoats; paper clothing; paper hats [clothing]; parkas; cap peaks; pelerines; pelisses; petticoats; pinafore 
dresses; pocket squares; pockets for clothing; ponchos; pyjamas; ready-made clothing; ready-made linings [parts of 
clothing]; sandals; saris; sarongs; sashes for wear; scarves; shawls; dress shields; shirt fronts; shirts; shoes; short-
sleeve shirts; shoulder wraps; shower caps; singlets; ski boots; ski gloves; skirts; skorts; skull caps; sleep masks; 
slippers; slips [undergarments]; sock suspenders; socks; soles for footwear; boots for sports; sports jerseys; sports 
shoes; stocking suspenders; stockings; sweat-absorbent stockings; fur stoles; gaiter straps; studs for football boots; 
stuff jackets [clothing]; suits; sun visors [headwear]; sweat-absorbent underclothing [underwear]; sweaters; swimsuits; 
teddies [undergarments]; tee-shirts; tights; tips for footwear; togas; top hats; trousers; turbans; underpants; underwear; 
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uniforms; footwear uppers; veils [clothing]; fishing vests; visors [headwear]; waistcoats; waterproof clothing; welts for 
footwear; wet suits for water-skiing; wimples; wooden shoes; shirt yokes.

Cl.28;Air pistols [toys]; amusement machines, automatic and coin-operated; arcade video game machines; archery 
implements; ascenders [mountaineering equipment]; backgammon games; artificial fishing bait; bar-bells; bats for 
games; batting gloves [accessories for games]; bells for Christmas trees; billiard balls; billiard table cushions; billiard 
tables; bite indicators [fishing tackle]; bite sensors [fishing tackle]; bladders of balls for games; board games; 
bobsleighs; body boards; body-building apparatus; explosive bonbons [christmas crackers]; skating boots with skates 
attached; bowling apparatus and machinery; bows for archery; building blocks [toys]; building games; candle holders for 
christmas trees; bingo cards; chalk for billiard cues; checkerboards; checkers [games]; chess games; chessboards; 
chest expanders [exercisers]; chips for gambling; christmas tree stands; christmas trees of synthetic material; ornaments 
for christmas trees, except illumination articles and confectionery; clay pigeons [targets]; coin-operated billiard tables; 
confetti; conjuring apparatus; creels [fishing traps]; cricket bags; billiard cues; cups for dice; darts; dice; discuses for 
sports; dolls; dolls' beds; dolls' clothes; dolls' houses; dominoes; dumb-bells; elbow guards [sports articles]; fairground 
ride apparatus; dolls' feeding bottles; flippers for swimming; floats for bathing and swimming; floats for fishing; flying 
discs [toys]; games; apparatus for games; balls for games; counters [discs] for games; gaming machines for gambling; 
baseball gloves; boxing gloves; fencing gloves; gloves for games; golf bags, with or without wheels; golf clubs; golf 
gloves; gut for fishing; gut for rackets; appliances for gymnastics; hang gliders; climbers' harness; harpoon guns [sports 
articles]; hockey sticks; fish hooks; horseshoe games; hunting game calls; jigsaw puzzles; kaleidoscopes; kite reels; 
kites; knee guards [sports articles]; lines for fishing; lures for hunting or fishing; scent lures for hunting or fishing; mah-
jong; marbles for games; billiard markers; fencing masks; mobiles [toys]; butterfly nets; nets for sports; landing nets for 
anglers; ninepins; novelties for parties, dances [party favors, favours]; pachinkos; protective paddings [parts of sports 
suits]; paintball guns [sports apparatus]; paintballs [ammunition for paintball guns] [sports apparatus]; paper party hats; 
paragliders; parlour games; percussion caps [toys]; machines for physical exercises; piñatas; caps for pistols [toys]; play 
balloons; playing balls; playing cards; plush toys; poles for pole vaulting; portable games with liquid crystal displays; 
practical jokes [novelties]; punching bags; puppets; quoits; rattles [playthings]; reels for fishing; ring games; rocking 
horses; rods for fishing; rollers for stationary exercise bicycles; dolls' rooms; rosin used by athletes; roulette wheels; 
sailboards; harness for sailboards; masts for sailboards; scale model kits [toys]; scooters [toys]; scrapers for skis; 
scratch cards for playing lottery games; camouflage screens [sports articles]; seal skins [coverings for skis]; shin guards 
[sports articles]; shuttlecocks; skateboards; ice skates; in-line roller skates; roller skates; ski bindings; skis; edges of 
skis; sole coverings for skis; wax for skis; skittles; sleds [sports articles]; slides [playthings]; sling shots [sports articles];
slot machines [gaming machines]; artificial snow for Christmas trees; snow globes; snowboards; snowshoes; soap 
bubbles [toys]; spinning tops [toys]; spring boards [sports articles]; starting blocks for sports; stationary exercise 
bicycles; strings for rackets; stuffed toys; surfboards; surf skis; surfboard leashes; bags especially designed for skis and 
surfboards; swimming belts; swimming jackets; swimming kick boards; swimming pools [play articles]; swings; table 
football tables; tables for table tennis; fishing tackle; targets; electronic targets; teddy bears; tennis ball throwing 
apparatus; tennis nets; theatrical masks; billiard cue tips; divot repair tools [golf accessories]; toy masks; toy pistols; toy 
vehicles; toys; toys for domestic pets; trampolines; clay pigeon traps; twirling batons; radio-controlled toy vehicles; scale 
model vehicles; video game machines; waterskis; fencing weapons; weight lifting belts [sports articles].

Cl.41;Game services provided on-line from a computer network; providing on-line electronic publications, not 
downloadable; electronic desktop publishing.

Cl.42;Design and development of computer hardware and software.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

Priority claimed from 17/11/2017; Application No. : 017496894 ;European Union 

3723207    21/11/2017
[International Registration No. : 1383484]
Coinimal GmbH
Burggasse 116/3+3a A-1070 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for use in electronically trading, storing, sending, receiving, accepting, and 
transmitting digital currency, and managing digital currency payment and exchange transactions.

Cl.36;Currency exchange services; online real-time currency trading; cash management, namely, facilitating transfers 
of electronic cash equivalents; digital currency exchange transaction services for transferrable electronic cash equivalent 
units having a specified cash value.

Cl.42;Providing temporary use of online non-downloadable software for use in electronically trading, storing, sending, 
receiving, accepting and transmitting digital currency, and managing digital currency payment and exchange 
transactions.
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Priority claimed from 02/06/2017; Application No. : 87473771 ;United States of America 

3724416    14/11/2017
[International Registration No. : 1382924]
Leia Inc.
2440 Sand Hill Road Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for transmission and display of digital content, audio works, visual works, audiovisual works, 
electronic publications, books, movies, and music; computer software for browsing and accessing digital content, 
computer software, computer games, audio works, visual works, audiovisual works, electronic publications, books, 
movies and music.

Cl.35;Online retail store services featuring computer software programs, computer games, audio works, visual works, 
audiovisual works, electronic publications, books, movies, music, videos and TV programs.

Cl.38;Electronic transmission of data via the internet, global computer networks, wireless networks and electronic 
communication networks; providing access to global computer networks, wireless networks and electonic 
communications networks for transmission or receipt of data.

Cl.42;Providing temporary use of online, non-downloadable computer software for browsing and accessing digital 
content, computer software programs, audio works, visual works, audiovisual works, electronic publications, books, 
movies, music and computer games; providing temporary use of online, non-downloadable computer software for 
transmission and display of digital content, computer programs, computer games, audio works, visual works, audiovisual 
works, electronic publications, books, movies and music.
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Priority claimed from 19/05/2017; Application No. : 30 2017 105 137 ;Germany 

3725329    15/11/2017
[International Registration No. : 1383481]
Wilhelm Altendort GmbH & Co. KG
Wettinerallee 43/45 32429 Minden Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for woodworking, in particular circular saws.

Cl.9;Electrical controls, control systems and control apparatus for machines for woodworking, in particular circular 
saws.
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Priority claimed from 14/09/2017; Application No. : TO/M/17/03453 ;Tonga 

3726809    14/11/2017
[International Registration No. : 1382986]
Google LLC
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer hardware; audio speakers; loud speakers; wireless indoor and 
outdoor speakers; loudspeaker systems; voice controlled audio speakers; audio speakers controlled by mobile 
applications; home automation control device; stand alone information device, namely, voice and manual controlled 
audio speakers with personal digital assistant capabilities for streaming and playing audio, video, and multimedia 
content, for controlling televisions, monitors, gaming systems, DVD players, portable media players, and digital media 
streaming devices; computer hardware for controlling home automation systems, namely, lighting, appliances, heating 
and air conditioning units, alarms and other safety equipment, home monitoring equipment; stand alone information 
device, namely, voice and manual controlled audio speakers with personal digital assistant capabilities for accessing and 
searching online databases, websites, mobile phones, computers, tablets, smart phones, handheld computers, portable 
computers for documents, files, and other stored information on command; stand alone information device, namely, voice 
and manual controlled audio speakers with personal digital assistant capabilities for providing personal concierge 
services for others initiated by voice-controlled commands via a mobile phone, computer, tablet, smart phone, handheld 
computer, portable computer, namely, adding and accessing calendar appointments, alarms, timers, reminders and 
making restaurant, travel, and hotel reservations; software used for the control of voice controlled information and 
communication devices; software for providing a personal voice-enabled digital assistant; voice recognition software; 
software for accessing and searching online databases and websites; software for searching a user's mobile phone, 
computer, tablet, smart phone, handheld computer, portable computer, for documents, files, and other stored information 
on command; software for providing personal concierge services for others initiated by voice-controlled commands via a 
mobile phone, computer, tablet, smart phone, handheld computer, portable computer, namely, adding and accessing 
calendar appointments, alarms, timers, reminders and making restaurant, travel, and hotel reservations; software for 
controlling home automation systems, namely, lighting, appliances, heating and air conditioning units, alarms and other 
safety equipment, and home monitoring equipment; software for streaming and playing audio, video, and multimedia 
content, and for controlling televisions, monitors, gaming systems, DVD players, portable media players, and digital 
media streaming devices.

Cl.38;Telecommunication services, namely, transmission of e-mails, text messages, phone calls, voice, data, graphics, 
images, audio and video clips by means of telecommunications networks, wireless communication networks, and the 
Internet.

Cl.42;Design and development of computer hardware and software; providing temporary use of online non-
downloadable software for providing a personal voice-enabled digital assistant; providing temporary use of online non-
downloadable voice recognition software; computer services, namely, providing a voice-controlled search engine for 
obtaining data, images, audio and video via a global computer network; provision of internet search engines; providing 
temporary use of online non-downloadable software used to provide voice-controlled information and communications; 
providing temporary use of online non-downloadable software for streaming and playing audio, video, and multimedia 
content, and for controlling televisions, monitors, gaming systems, DVD players, portable media players, and digital 
media streaming devices; providing temporary use of online non-downloadable software for use in providing personal 
concierge services for others by voice-controlled commands via a mobile phone, computer, tablet, smart phone, handheld
computer, portable computer, namely, adding and accessing calendar appointments, alarms, timers, reminders, and 
making restaurant, travel, and hotel reservations; providing temporary use of online non-downloadable software for 
controlling home automation systems, namely, lighting, appliances, heating and air conditioning units, alarms and other 
safety equipment, home monitoring equipment; technical support services, namely, troubleshooting in the nature of 
diagnosing computer hardware and software problems; computer technology support services, namely, help desk 
services; technical support services, namely, troubleshooting of computer software problems.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

3726821    22/11/2017
[International Registration No. : 1384549]
BOSTOCK GROUP LIMITED
5 Kirkwood Road Hastings 4175 New Zealand

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; raw and unprocessed grains 
and seeds; fresh fruits and vegetables, fresh herbs; natural plants and flowers; bulbs, seedlings and seeds for planting; 
live animals; foodstuffs and beverages for animals; malt.

Cl.35;Wholesaling and retailing of foodstuffs, including beverages; advertising and promotional services; provision of 
all the aforesaid online; information, advice and consultancy in relation to all the aforesaid.
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Priority claimed from 06/11/2017; Application No. : 87674096 ;United States of America 

3727107    27/11/2017
[International Registration No. : 1383124]
Kongregate, Inc.
450 Sansome Street San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing on-line computer games.

Cl.45;On-line social networking services.
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Priority claimed from 14/09/2017; Application No. : TO/M/17/03454 ;Tonga 

3727164    15/11/2017
[International Registration No. : 1382812]
Google LLC
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer hardware; audio speakers; loud speakers; wireless indoor and 
outdoor speakers; loudspeaker systems; voice controlled audio speakers; audio speakers controlled by mobile 
applications; home automation control device; stand alone information device, namely, voice and manual controlled 
audio speakers with personal digital assistant capabilities for streaming and playing audio, video, and multimedia 
content, for controlling televisions, monitors, gaming systems, dvd players, portable media players, and digital media 
streaming devices; computer hardware for controlling home automation systems, namely, lighting, appliances, heating 
and air conditioning units, alarms and other safety equipment, home monitoring equipment; stand alone information 
device, namely, voice and manual controlled audio speakers with personal digital assistant capabilities for accessing and 
searching online databases, websites, mobile phones, computers, tablets, smart phones, handheld computers, portable 
computers for documents, files, and other stored information on command; stand alone information device, namely, voice 
and manual controlled audio speakers with personal digital assistant capabilities for providing personal concierge 
services for others initiated by voice-controlled commands via a mobile phone, computer, tablet, smart phone, handheld 
computer, portable computer, namely, adding and accessing calendar appointments, alarms, timers, reminders and 
making restaurant, travel, and hotel reservations; software used for the control of voice controlled information and 
communication devices; software for providing a personal voice-enabled digital assistant; voice recognition software; 
software for accessing and searching online databases and websites; software for searching a user's mobile phone, 
computer, tablet, smart phone, handheld computer, portable computer, for documents, files, and other stored information 
on command; software for providing personal concierge services for others initiated by voice-controlled commands via a 
mobile phone, computer, tablet, smart phone, handheld computer, portable computer, namely, adding and accessing 
calendar appointments, alarms, timers, reminders and making restaurant, travel, and hotel reservations; software for 
controlling home automation systems, namely, lighting, appliances, heating and air conditioning units, alarms and other 
safety equipment, and home monitoring equipment; software for streaming and playing audio, video, and multimedia 
content, and for controlling televisions, monitors, gaming systems, dvd players, portable media players, and digital media 
streaming devices.

Cl.38;Telecommunication services, namely, transmission of e-mails, text messages, phone calls, voice, data, graphics, 
images, audio and video clips by means of telecommunications networks, wireless communication networks, and the 
Internet.

Cl.42;Design and development of computer hardware and software; providing temporary use of online non-
downloadable software for providing a personal voice-enabled digital assistant; providing temporary use of online non-
downloadable voice recognition software; computer services, namely, providing a voice-controlled search engine for 
obtaining data, images, audio and video via a global computer network; provision of internet search engines; providing 
temporary use of online non-downloadable software used to provide voice-controlled information and communications; 
providing temporary use of online non-downloadable software for streaming and playing audio, video, and multimedia 
content, and for controlling televisions, monitors, gaming systems, dvd players, portable media players, and digital media 
streaming devices; providing temporary use of online non-downloadable software for use in providing personal concierge 
services for others by voice-controlled commands via a mobile phone, computer, tablet, smart phone, handheld 
computer, portable computer, namely, adding and accessing calendar appointments, alarms, timers, reminders, and 
making restaurant, travel, and hotel reservations; providing temporary use of online non-downloadable software for 
controlling home automation systems, namely, lighting, appliances, heating and air conditioning units, alarms and other 
safety equipment, home monitoring equipment; technical support services, namely, troubleshooting in the nature of 
diagnosing computer hardware and software problems; computer technology support services, namely, help desk 
services; technical support services, namely, troubleshooting of computer software problems.
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Priority claimed from 21/11/2017; Application No. : 87692673 ;United States of America 

3727167    21/11/2017
[International Registration No. : 1384149]
Python Software Foundation
9450 SW Gemini Dr., 90772 Beaverton OR 97008 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software that enables users to share and collaboratively develop software, software packages, 
software libraries, and computer code.

Cl.42;Computer services, namely, hosting and maintaining an on-line website for others to collaboratively develop, 
share, and access software, software packages, software libraries, and computer code; hosting an on-line community 
web site featuring an indexed and cataloged system for the collaborative development, sharing, and accessing of 
software, software packages, software libraries, and computer code.
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3727517    13/11/2017
[International Registration No. : 1384132]
"ADRIATIC MARINAS" D.O.O.
Obala bb, Tivat 85320 Crna Gora Montenegro

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.39;Transport; packaging and storage of goods; travel arrangement.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.43;Services for providing food and drink; temporary accommodation.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 28/06/2017; Application No. : 016930463 ;European Union 

3729000    14/11/2017
[International Registration No. : 1384259]
xpuris GmbH
Speditionstrasse 21 / 6. Stock 40221 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; gas cleaners and purifiers; air purifying apparatus and air purifying apparatus; air purification 
apparatus for foundries; air purification apparatus for industrial installations.

Cl.42;Design of industrial plant; design of industrial installations for air purification purposes.
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Priority claimed from 16/05/2017; Application No. : 1845169 ;Australia 

3729076    16/11/2017
[International Registration No. : 1384492]
SO Nominees Pty Limited as trustee for Soul Origin IP Unit Trust
U5 / 4-6 Lilian Fowler Pl MARRICKVILLE NSW 2204 Australia

Proposed to be Used
IR DIVISION
Cl.29;Prepared salads; salads; salads containing meat; salads containing poultry; potato salad; vegetable salads; fruit 
salads; food products made from cooked vegetables; food products made from dried vegetables; food products made 
from preserved vegetables; fresh, pre-cut, ready to serve vegetables; prepared vegetables; prepared meals consisting 
principally of cheese, fish, meat, vegetables, poultry and/or seafood; cooked potatoes with filling; soups; preparations for 
making soup; eggs; dips in this class namely dairy based dips, egg based dips, meat based dips, seafood based dips, 
vegetable based dips; fish; meat; fresh game; fresh poultry; meat extracts; yoghurt; yoghurt containing pulped fruits; 
flavoured yoghurt; soya yoghurt; dairy desserts (except ice cream or frozen yoghurt); cheese; combinations of cheese 
and fruit; cooked fruits; food products made from cooked fruits; food products made from dried fruits; food products 
made from preserved fruits; preserved fruits; fruit based snack food; prepared foods consisting principally of fruits; 
frosted fruits; frozen fruits; mixed fruit; aerated beverages (predominantly of milk); beverages made from milk; almond 
milk beverages; fruit flavoured beverages having a milk base; drinks flavoured with chocolate and having a milk base; 
flavoured milk; beverages made from yoghurt; drinks flavoured with spices and having a base of milk; edible seeds; 
vegetable based dips.

Cl.30;Salad dressings; breakfast cereals; foodstuffs made with cereals; preparations for making cereals; muesli; muesli
desserts; snacks manufactured from muesli; bread; filled bread products; pastries; confectionery; mixes for the 
preparation of bread; tortillas; sandwiches; toasted sandwiches; sandwiches containing salad; wraps (sandwiches); 
toasted wraps (sandwiches); edible rice paper; cereal based snack food; snack foods consisting principally of pasta; 
snack foods consisting principally of rice; snack bars containing a mixture of grains, nuts and dried fruit (confectionery); 
snack foods prepared from grains; pasta salads; rice salads; flavourings for soups (other than essential oils); pasta 
products; prepared meals containing (principally) pasta; quiches; coffee; iced coffee; aerated beverages (with coffee, 
cocoa or chocolate base); beverages made from coffee; tea; chai tea; beverages with tea base; fruit flavoured tea (other 
than medicinal); fruit tea (other than for medical purposes); herbal tea (other than for medicinal use); iced tea; tisanes 
made of tea; beverages made from cocoa or chocolate; ice beverages with a chocolate or cocoa base; chocolate; cocoa; 
chocolate based products; cocoa based products; edible ices; ice cream; frozen yoghurt; yoghurt confectionery; dips in 
this class namely chocolate based dips, mustard based dips; salt; honey; mustard; vinegar; sauces (condiments); spices; 
farinaceous food pastes.

Cl.35;Retail services; management of a retail enterprise for others; presentation of goods on communication media, for 
retail purposes; wholesale services; business advice and consultancy relating to franchising, business franchising 
consultancy; management advisory services related to franchising; business advisory services relating to establishment 
and operation of franchises; provision of business information relating to franchising; business assistance relating to 
franchising; administration of the business affairs of franchises; procurement services (purchasing goods and services 
for franchisees); sales promotions for others; franchising consultancy and business support services; distribution of 
goods for advertising purposes; the bringing together, for the benefit of others, a variety of goods (excluding the 
transport thereof), enabling customers to conveniently view and purchase the goods.

Cl.43;Cafe services; cafes; self-service cafeteria services; coffee shop services; food and drink catering; preparation of 
food and drink; preparation of take-away and fast food; providing food and drink; providing information, including online, 
about services for providing food and drink, and temporary accommodation; provision of information relating to the 
preparation of food and drink; takeaway food and drink services.
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3738391    20/11/2017
[International Registration No. : 1283223]
Xiamen Zuona Sports Co.,Ltd.
2Fl., Huayuan Building, No.321, Huoju Road, Huli District 361009 Xiamen, Fujian China

Proposed to be Used
IR DIVISION
Cl.25;Clothing; trousers; layettes; bathing suits; raincoats; footwear; caps (headwear); hosiery; gloves (clothing); 
scarves.

Cl.28;Toys; playing balls; body-building apparatus; machines for physical exercises; shin guards (sports articles); knee
guards (sports articles); elbow guards (sports articles); waist guards (sports articles); flippers for swimming; fishing 
tackle.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; commercial administration of 
the licensing of the goods and services of others; business management assistance; marketing; sales promotion for 
others; import-export agencies; personnel management consultancy; systemization of information into computer 
databases; accounting.
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Priority claimed from 16/10/2017; Application No. : 709658 ;Switzerland 

3738735    16/11/2017
[International Registration No. : 1384776]
Dr Yves Carrel
Route de Beaumont 3 CH-1700 Fribourg Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.
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3739938    15/11/2017
[International Registration No. : 1385815]
MEBA IHRACA VE MAGAZACILIK LTD. STI.
Kestane Sokak No: 12 D:1 Merter Güngören Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.25;Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks, footwear, 
headgear.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, enabling customers to conveniently view 
and purchase those goods, such services may be provided by retail stores, wholesale outlets, by means of electronic 
media or through mail order catalogues.
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Priority claimed from 24/07/2015; Application No. : 678990 ;Switzerland 

3740520    20/11/2017
[International Registration No. : 1290921]
Leclanché S.A.
Avenue des Sports 42 CH-1400 Yverdon-les-Bains Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, electronic apparatus and instruments included in this class, measuring apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, regulating or controlling electricity; apparatus and 
instruments for accumulating electricity; electric batteries and dry batteries, dry battery elements and batteries, 
electrochemical cells and batteries, accumulators, capacitors; chargers for electric batteries; battery testing apparatus; 
direct current and alternating current adapters; electric and electronic apparatus for testing, using, measuring or 
switching of electricity from a power grid or from batteries; components, spare parts and accessories included in this 
class for all the aforesaid goods.

Cl.11;Lighting apparatus; electric lamps, flashlights, portable lamps, emergency lamps, portable lighting apparatus, 
electric torches; portable housings for lighting; light bulbs; components, spare parts and accessories included in this 
class for all the aforesaid goods.

Cl.35;Advertising; business management; business administration; bringing together for the benefit of others of 
various goods (excluding their transport) enabling consumers to conveniently view and purchase these goods.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services.
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Priority claimed from 29/06/2017; Application No. : 016936874 ;European Union 

3743734    23/11/2017
[International Registration No. : 1385533]
Gregor Anton Piech
Sonnleitenweg 12 A-5020 Salzburg Austria

Proposed to be Used
IR DIVISION
Cl.6;Resealable packaging containers of metal, and parts therefor.

Cl.17;Resealable packaging containers of composite materials, and parts therefor.

Cl.45;Acquisition and exploitation of intellectual property, in particular licensing of intellectual property and copyright, 
licence and copyright management.
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Priority claimed from 25/07/2017; Application No. : 017034844 ;European Union 

3745615    17/11/2017
[International Registration No. : 1387409]
Macrebur Limited
Burnstones, Waterbeck, Dumfriesshire Lockerbie DG11 3HB United Kingdom

Proposed to be Used
IR DIVISION
Cl.37;Asphalting; advisory services relating to asphalting.

Cl.40;Recycling; recycling of plastics; chemical recycling of waste products; custom manufacturing of an asphalt 
binder.
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Priority claimed from 17/11/2017; Application No. : UK00003271278 ;United Kingdom 

3745626    17/11/2017
[International Registration No. : 1386896]
E-Plenish Limited
Cambridge House, 32 Padwell Road SOUTHAMPTON SO14 6QZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; data communications apparatus; computer software platforms; computer 
operating system software; computer interface software; computer software for use as an application programming 
interface (API); software for creating and operating a graphic user interface; computer application software for mobile 
phones, tablet computers and other portable electronic devices; downloadable computer application software; computer 
software for controlling and managing access server applications; software for telecommunication and communication 
via local or global communications networks, including via the internet; software for robotic process automation; 
computer software to assist in handling requests for IT technical support; computer software for recordal, compilation, 
analysis and retrieval of information regarding the handling of requests for IT technical support; computer software for 
the automatic resetting of passwords; word processing computer programs; computer software for electronic document 
management and capture and for form processing; computer software for the design, creation and maintenance of, and 
access to, document management, authoring, storage and retrieval systems; computer software for the categorisation, 
research and retrieval of documents and data on computer networks; computer software for managing stock control 
systems; computer software for business operational and process efficiency, business organisation, risk management, 
financial control, supply chain optimisation, and cash flow; computer software for managing personal contact 
information, diary programs, and calculating programs; computer software for handwriting identification; computer 
software for the identification and verification of persons based on one or more biometric characteristics; computer 
software for access to sites on customised intranets and sites on global communications networks; computer software 
for the manufacture, processing and provision of text and graphics information, locally or by means of remote 
transmission; computer software for security and encryption programs and data synchronisation programs; computer 
software for the analysis and reporting of firewall log data; computer software for detecting, blocking and intercepting 
malware and other threats to computer hardware and software; computer software for identity security; computer 
software for authentication and identity management information security; computer software for data exchange using 
wireless communications technologies and for use with personal digital assistants; computer software for the linking, 
networking and central management of mobile terminals; computer software for the safeguarding of digital files; 
computer software for use in database management, namely for managing personal and business information; computer 
programs; computer firmware; apparatus for networking of computers; computer servers; computer peripheral 
equipment; computer printers; modems; handheld electronic devices with wireless e-mail and wireless access to 
electronic communications networks; pointing devices for use with computers, mobile phones and other portable 
electronic devices; computer games software; software for the infrastructure and operation of computer games via the 
internet; tablet computers; computer scanners; data processing apparatus and instruments for use with computers; 
screens and keyboards for computers; data processing apparatus and instruments; telecommunications apparatus and 
instruments; mobile phones; smartphones; telecommunications network apparatus; audio, visual and audio visual 
apparatus and instruments; apparatus for storage, recordal, retrieval and transmission of data; downloadable electronic 
publications; magnetic data carriers; audio recordings; visual recordings; audio-visual recordings; instruction manuals 
and other printed publications in electronic form relating to the aforesaid goods.

Cl.35;Business management consultancy services; business management consultancy services in relation to the 
handling of customer services for IT technical support; business project management services; project management 
methodology; provision of information via, and retrieval of, documentation products, document templates, models and 
reports relating to project management, project management methodology, and management of customer service 
regarding IT technical support; assisting businesses in the monitoring of adoption of IT systems by their staff; assisting 
businesses in the rating of employees' IT skills and motivating staff to improve their IT skills; assisting businesses in 
conducting customer satisfaction surveys and analysing information obtained from them; assisting businesses in 
analysing user feedback regarding IT systems; management of call centres on behalf of others for IT technical support; 
management of customer service relations; assisting and advising businesses in the sharing of knowledge regarding 
organisational efficiency; business management consultancy in relation to environmental policy and energy efficiency 
policy; data processing services; database management services; business appraisals; business organisation 
consulting; advisory services and provision of business information relating to information technology; information 
technology procurement services; assisting and advising businesses in acquiring information technology systems and in 
the use of outsourcing services for information technology; provision of strategic business assistance in relation to the 
development of information technology and electronic commerce operations; business control and business monitoring 
of information technology suppliers; provision of business information relating to electronic commerce and interactive 
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technologies; personnel management consulting; business advice relating to marketing; office function services; 
business process outsourcing, namely, clerical/organisational operations for others relating to the operation of computer 
network infrastructure; advertising the goods and services of others; retail store services, electronic retail and mail order 
retail services all connected with computers, data processing equipment, data communications apparatus, magnetic data 
carriers, computer networking apparatus, computer systems, telecommunications apparatus and instruments, electronic 
publications (downloadable) provided on-line from databases or the internet and printed matter; information and advisory 
services relating to all the aforesaid services.

Cl.38;Communication services; communication services via computer networks, internet portals, and computer 
terminals; electronic transmission of data and information via computer networks and internet portals; 
telecommunication services; rental of telecommunication apparatus and instruments; provision of telecommunication 
access and links to computer databases and networks; arranging and leasing access time to computer databases; 
provision of access to electronic online networks for information retrieval; network implementation services, namely 
implementation of data communications over infrastructures supplied by third parties; rental of data communication 
apparatus; provision of internet chat rooms; information and advisory services relating to all the aforesaid services.

Cl.42;Computer consultancy services; advisory and consultancy services relating to information technology, 
computers, computer networking, computer programs and computer systems; computer programming services; design 
of application software; design of computer operating system software; design of computer interface software; design of 
computer software for use as an application programming interface (API); design of software for creating and operating a 
graphic user interface; design of computer application software for mobile phones, tablet computers and other portable 
electronic devices; design of downloadable computer application software; design of software for robotic process 
automation; design of computer software to assist in handling requests for IT technical support; design of computer 
software for recordal, compilation, analysis and retrieval of information relating to requests for IT technical support, IT 
troubleshooting, and incident handling; computer programming services for the automated installation and configuration 
of computer hardware, computer programs and computer software; design, development, updating, modification, testing, 
installation and maintenance of computer software; hire, rental and leasing of computers, printers, computer firmware, 
computer programs, computer peripheral equipment, data communications apparatus, data processing equipment, 
computer networking apparatus and instruments, and parts and fittings for all these goods; cloud computing services; 
creation and structuring of computer databases; creation and maintaining of databases to hold information regarding 
compliance with licences for the use of computer software programs; provision of helpdesk services for the provision of 
advice in relation to issues with computer hardware, computer networks, data processing equipment and computer 
software; operating and hosting a website for the provision of technical information and advice on IT matters and 
enabling the downloading of application software; technical support services; provision of IT technical support by way of 
web chat conversations; design, research, development, testing and rental of computer hardware, computer peripherals 
and computer networking systems; computer systems analysis; monitoring, recording and/or controlling access to sites 
and locations on a global computer network; computer network management services; computer outsourcing services; 
computer operations support services, being central processors with multiple users, taking on all aspects of computer 
housekeeping and data back-ups; network monitoring services; systems migration and integration services; applications 
management; applications support services; operation of computer network infrastructure, including by means of internet 
portals and mobile application software; recovery of computer data; data security services (firewalls); computer 
environmental control services; encryption of information maintained on computers; electronic storage of documentation 
products, document templates, models and reports relating to project management, project management methodology, 
and management of customer service regarding IT technical support; web site design services; hosting the web sites of 
others; creating, developing, designing and maintaining the websites of others; rental of computers for data processing; 
server management services; server hosting; advisory and consultancy services, including by means of blogs, articles, 
and messages on social media, relating to the aforesaid services, including information technology, computers, computer 
programs and computer systems.
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Trade Marks Journal No: 1839 ,   05/03/2018           Class 99 
 

Priority claimed from 18/07/2017; Application No. : 1857898 ;Australia 

3745632    17/11/2017
[International Registration No. : 1386266]
BENDALLS GROUP PTY. LTD.
Level 14, 122 Arthur Street North Sydney NSW 2060 Australia

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer software; downloadable software applications (apps).

Cl.35;Consultancy relating to marketing; marketing; service to assist in establishing a network of business contacts; 
compilation and provision of online directories; compilation of business directories; compilation of directories for 
publishing on the Internet; provision of an on-line marketplace for buyers and sellers of goods and services; retail 
services; online advertising on a computer network; compiling indexes of information for commercial or advertising 
purposes; classified advertising; market research for advertising.

Cl.38;Providing Internet chatrooms; computer bulletin boards; electronic bulletin board services (telecommunications 
services); electronic network communications.
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3745971    27/11/2017
[International Registration No. : 1386460]
Chongqing Kate Power Technology Co., Ltd.
No.201 Yinxiang Avenue, Yinxiang New Town, Tuchang Town Hechuan District, Chongqing China

Proposed to be Used
IR DIVISION
Cl.12;Propulsion mechanisms for land vehicles; shock absorbers for automobiles; clutches for land vehicles; 
motorcycles; cycle cars; cars; automobile wheels; automobiles; motorcycle wheels; jet engines for land vehicles.

Cl.35;Advertising; business management consultancy; import-export agency services; sales promotion for others; 
procurement services for others [purchasing goods and services for other businesses]; marketing; personnel 
management consultancy; invoicing; sponsorship search; auctioneering.

Cl.37;Retreading of tires [tyres]; varnishing; burglar alarm installation and repair; rebuilding machines that have been 
worn or partially destroyed; machinery installation, maintenance and repair; leather care, cleaning and repair; motor 
vehicle maintenance and repair; vehicle maintenance; vehicle service stations [refuelling and maintenance]; vehicle 
breakdown repair services.
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Priority claimed from 10/11/2015; Application No. : 3585935 ;Spain 

3746034    23/11/2017
[International Registration No. : 1313877]
TORROT ELECTRIC EUROPA, S.L.
Polígono Industrial Valveric-Remences, 44 E-08304 MATARÓ (BARCELONA) Spain

Proposed to be Used
IR DIVISION
Cl.12;Motor vehicles; land vehicles; two-wheeled motor vehicles; automotive vehicles; remote-controlled vehicles other 
than toys; motor vehicles operated electrically; electric vehicles; safety seats (for vehicles); electrically operated 
scooters; motorized scooters; mopeds; motorcycles; trunks for motorcycles; tricycles; bicycles; luggage carrying fittings 
for bicycles.

Cl.35;Business management; business administration; services providing commercial information and advice for 
consumers, retail sales in stores and via global computer networks, wholesale services, import-export services, mail 
order catalog services, sales services via websites, telematic sales services, procurement services for others, all the 
above for motor vehicles, land vehicles, two-wheeled motor vehicles, automotive vehicles, remote control vehicles other 
than toys, electrically operated motor vehicles, electric vehicles, safety seats (for vehicles), electrically operated scooters, 
motor scooters, mopeds, motorcycles, trunks for motorcycles, tricycles, bicycles, bicycle accessories for carrying 
luggage.
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Priority claimed from 13/11/2017; Application No. : 4020170143392 ;Republic of Korea 

3746054    22/11/2017
[International Registration No. : 1386454]
SEOUL SEMICONDUCTOR CO., LTD.
97-11, Sandan-ro 163 beon-gil, Danwon-gu, Ansan-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Light emitting diode displays; diodes; light emitting diodes; top light emitting diodes; power light emitting diodes; 
chip light emitting diodes; big top light emitting diodes; high flux light emitting diodes; side view light emitting diodes; 
electroluminescent diodes; laser diodes; semi-conductors; transistors.

Cl.11;Lights for ships; lights for aircrafts; lights for railway vehicles; motorcycle lights; automobile lights; lamps for 
directional signals of automobiles; light bulbs for directional signals of automobiles; headlights for automobiles; bicycle 
lights; air purifying apparatus and machines; air deodorizing apparatus, namely, electric room deodorizing units; water 
sterilizers; street lamps; ultraviolet ray lamps; germicidal lamps; spotlights; arc lamps; decorative electronic lights, 
namely, fairy lights; infrared lamps; torches for lighting; artificial solar lamp; fluorescent lamps; light emitting diode 
lighting fixtures; light emitting diodes lighting fixtures for use in display, commercial, industrial, residential, and 
architectural accent lighting applications; infrared lamp fixtures; crank-powered portable lamp; light emitting diode [LED] 
rotation lamps; overhead lamps; projector lamps; safety lamps for underground use; tanning lamps; flashlights; LED 
luminaires; LED lanterns; light emitting diodes (LED) lamps; LED sensor lights; LED desk lamps; LED outdoor lamps; 
light emitting diodes (LED) bulbs; LED ceiling lights.
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Priority claimed from 17/05/2017; Application No. : 40201709063T ;Singapore 

3748340    16/11/2017
[International Registration No. : 1387006]
ASCENDAS PTE LTD
1 Fusionopolis Place 10-10 Galaxis Singapore 138522 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Business management, secretarial and administration services for industrial, commercial and other enterprises; 
provision of business advisory and consultancy services relating to the establishment or operation of franchises and 
marketing campaigns; provision of business assistance in relation to applying and obtaining approvals from 
governmental and statutory bodies in the establishment and operation of businesses; marketing services, including real 
estate marketing; provision of business advisory and consultancy services relating to the establishment or operation of 
franchise and other business schemes relating to building project management, building maintenance and repairs, 
landscaping, utility monitoring [building maintenance services], retrofitting and upgrading of buildings, building 
construction supervision and on-site building project management.

Cl.36;Real estate management; lease of real estate (including industrial and commercial properties); real estate 
services relating to the sale of real estate (including industrial and commercial properties); real estate valuation; real 
estate brokerage; venture capital brokerage; real estate consultancy and advisory services; real estate services relating to
real estate or property development; provision of information relating to real estate; real estate administration.

Cl.37;Real estate development (building and construction services); building project management; building 
maintenance and repairs; landscaping (construction); utility monitoring [building maintenance services]; retrofitting and 
upgrading of buildings; building project management, namely building construction supervision and management of 
specialised contractors.

Cl.42;Engineering; quality control; quality testing; urban planning; land surveying; architecture; architectural 
consultation; construction drafting; consultation relating to research in the field of environment protection.
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3748343    18/09/2017
[International Registration No. : 1386218]
Zhejiang Lan Fong Yuen Food CO., LTD
No. 1318, Xifeng Road, Fenghuang West Area, Huzhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.29;Edible birds' nests; caviar; crystallized fruits; eggs; jellies for food; nuts, prepared; milk of almonds [beverage].

Cl.32;Preparations for making beverages; essences for making beverages; beer; waters [beverages]; soda water.
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Priority claimed from 17/11/2017; Application No. : 017496928 ;European Union 

3748841    23/11/2017
[International Registration No. : 1386095]
Coinimal GmbH
Burggasse 116/3+3a A-1070 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for use in electronically trading, storing, sending, receiving, accepting, and 
transmitting digital currency, and managing digital currency payment and exchange transactions.

Cl.36;Currency exchange services; online real-time currency trading; cash management, namely, facilitating transfers 
of electronic cash equivalents; digital currency exchange transaction services for transferrable electronic cash equivalent 
units having a specified cash value.

Cl.42;Providing temporary use of online non-downloadable software for use in electronically trading, storing, sending, 
receiving, accepting and transmitting digital currency, and managing digital currency payment and exchange 
transactions.
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Priority claimed from 29/05/2017; Application No. : 016777261 ;European Union 

3748863    16/11/2017
[International Registration No. : 1386093]
Thomann GmbH
Hans-Thomann-Straße 1 96138 Burgebrach Germany

Proposed to be Used
IR DIVISION
Cl.1;Smoke generating fluid for use with fog machines.

Cl.6;Stages for musical performances composed of primarily metal materials.

Cl.9;Safety gloves for protection against accident or injury; gloves for protection against accidents; scientific, nautical, 
surveying, electric, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments, in particular apparatus and instruments for weak-current engineering, 
namely for telecommunications, high-frequency engineering and control engineering; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; electric and electronic control 
and regulating apparatus and instruments; electric and electronic musical effects equipment; electrical and optical 
cables; electrical plugs; magneto-optical and optical data media; mechanisms for coin-operated apparatus; cash 
registers, calculating machines, data processing equipment and computers; computer plug-in cards; computer software; 
image and sound processing systems for the recording and further processing of information; compact disc players; 
signal transmission apparatus and impedance buffers; headphones; loudspeakers; microphones; acoustic transformers; 
mixing consoles; music processing equipment; sound power amplifiers; level converters; projectors; power mixers 
[audio apparatus]; record players; networking and communications equipment.

Cl.17;Adhesive packaging tapes, other than stationery and not for medical or household purposes; adhesive tapes, 
strips, bands and films.

Cl.19;Stages for musical performances composed of primarily non-metal materials.

Cl.24;Curtains.
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3748930    27/11/2017
[International Registration No. : 1386987]
Chongqing Kate Power Technology Co., Ltd.
No.201 Yinxiang Avenue, Yinxiang New Town, Tuchang Town Hechuan District, Chongqing China

Proposed to be Used
IR DIVISION
Cl.12;Automobiles; engines for land vehicles; shock absorbers for automobiles; clutches for land vehicles; 
motorcycles; vehicles for locomotion by land, air, water or rail; cars; automobile wheels; motorcycle wheels; propulsion 
mechanisms for land vehicles.

Cl.35;Advertising; business management consultancy; import-export agency services; auctioneering; sales promotion 
for others; procurement services for others [purchasing goods and services for other businesses]; marketing; personnel 
management consultancy; invoicing; sponsorship search.

Cl.37;Motor vehicle maintenance and repair; vehicle breakdown repair services; vehicle maintenance; vehicle service 
stations [refuelling and maintenance]; retreading of tires [tyres]; varnishing; burglar alarm installation and repair; 
rebuilding machines that have been worn or partially destroyed; machinery installation, maintenance and repair; leather 
care, cleaning and repair.
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3750630    31/07/2017
[International Registration No. : 1387150]
A.C.S.A. STEEL FORGINGS S.P.A.
Via per Solbiate Arno, 43 I-21040 OGGIONA CON SANTO STEFANO (Varese) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal materials for building and construction; transportable buildings of metal; 
metal materials for railways; non-electric cables and wires of common metal; metal handles and metal hardware; pipes 
and tubes of metal; safes; balls of steel; nails; screws; semi-processed goods of steel.

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); couplings and articulated 
transmissions for machines (except for land vehicles); agricultural implements; incubators for eggs; parts, spare parts 
and fittings in forged steel for machines.

Cl.12;Vehicles; apparatus for locomotion by land, air and water and their parts and spare parts.

Cl.13;Firearms; ammunitions; projectiles; explosives; fireworks.

Cl.40;Treatment of materials for others; forging of metal goods; machining parts for others.
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Priority claimed from 11/07/2017; Application No. : 30 2017 017 101 ;Germany 

3750665    13/11/2017
[International Registration No. : 1386590]
MAHLE International GmbH
Pragstr. 26-46 70376 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.7;Parts of combustion engines, namely pistons for driving motors and motors; pistons for land vehicle engines.

Cl.12;Vehicles for locomotion by land, namely automobiles, buses, motorcycles; vehicles for locomotion by air, namely 
airplanes; vehicles for locomotion by water, namely boats and ships; propulsion mechanisms for land vehicles; motors 
for land vehicles.
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3750684    13/10/2017
[International Registration No. : 1386087]
Sumitomo Chemical Co., Ltd.
27-1, Shinkawa 2-chome, Chuo-ku, Tokyo 104-8260 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in the manufacture of fungicides for agricultural use; chemical preparations for use 
in the manufacture of insecticides for agricultural use; chemical preparations for use in the manufacture of herbicides; 
chemical preparations for use in the manufacture of insect repellents for agricultural use; chemical preparations for use 
in the manufacture of antiseptics for agricultural use; plant growth regulating preparations.

Cl.5;Fungicides for agricultural use; insecticides for agricultural use; herbicides; insect repellents for agricultural use; 
antiseptics for agricultural use.
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3750711    11/10/2017
[International Registration No. : 1386957]
China Unionpay Co., Ltd.
No. 498 Guoshoujing Road, Pudong 201203 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Encoded magnetic cards; quantity indicators; apparatus to check stamping mail; automated teller machines [ATM]; 
ticket dispensers; cash registers; hemline markers; plotters; electronic tags for goods; dictating machines; voting 
machines; electronic random number indicator equipment [ERNIE]; facsimile machines; weighing apparatus and 
instruments; gauges; signals, luminous or mechanical; radar apparatus; coin-operated mechanisms for television sets; 
transistor radios; cases especially made for photographic apparatus and instruments; measuring instruments; optical 
apparatus and instruments; electric cables; galena crystals; fluorescent screens; optical fibers [light conducting 
filaments]; integrated circuits; fire extinguishing apparatus; radiological apparatus for industrial purposes; protection 
devices for personal use against accidents; alarms; spectacles [optics]; electric batteries; animated cartoons; integrated 
circuit cards [smart cards]; optical character readers; data processing apparatus; recorded computer programs; 
processors [central processing units]; magnetic identity cards; magnetic encoders; magnetic data media.

Cl.36;Insurance underwriting; financing services; jewellery appraisal; real estate agency services; brokerage; surety 
services; charitable fund raising; trusteeship; pawn brokerage; electronic funds transfer; processing of debit card 
payments; financial analysis; financial information; financial consultancy; issuance of credit cards; processing of credit 
card payments; financial information investigation concerning credit cards; credit reporting services related to the credit 
card user; financial evaluation [insurance, banking, real estate]; banking.
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Priority claimed from 17/08/2016; Application No. : 30 2016 023 576 ;Germany 

3750714    30/01/2017
[International Registration No. : 1385948]
Jungheinrich AG
Friedrich-Ebert-Damm 129 22047 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors [except for land vehicles]; power transmission couplings [other than for land vehicles]; 
transmission components (except for land vehicles); agricultural implements other than hand-operated; lifting and 
transport apparatus included in this class; industrial trucks included in this class; elevating apparatus; hub-tilt devices; 
cranes; winches; chain hoists; loading bridges; conveyors; control mechanisms for machines and motors; hand-held 
tools [other than hand-operated]; electric machines and apparatus for cleaning and care; parts and accessories for all the 
aforementioned machines and devices included in this class.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; transport devices included in this class; industrial trucks
included in this class; handling carts; forklifts; lifting cars; stacking vehicles; order pickers; parts and accessories for all 
the aforementioned machines and devices included in this class; tipping apparatus.

Cl.37;Building construction; repair of machines for logistic use; repair of forklifts and stacking vehicles; repair and 
installation of industrial trucks [machines]; installation of machines for logistic use; rental of construction and building 
machines; rental of machines for logistic use; maintenance, servicing and repair of vehicles; machinery maintenance and 
repair.

Cl.39;Transport; rental of vehicles and parts thereof; rental of forklifts; rental of warehouses and storage containers; 
transportation logistics; consultancy services relating to storage, transport and packaging of goods; storage of goods; 
transportation information; storage information; freight forwarding services, other than the customs clearance of goods 
for third parties; delivery services.
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3751012    09/02/2017
[International Registration No. : 1386167]
PUMA SE
PUMA Way 1 91074 Herzogenaurach Germany

Proposed to be Used
IR DIVISION
Cl.18;Bags and pouches; carrying bags; travelling bags; all-purpose sports bags and sports pouches; attaché cases; 
shopping bags; net bags for shopping; market bags; handbags; clutch bags; duffel bags; rucksacks; school bags; 
shoulder bags; belt bags and hip bags; toiletry bags (sold empty); trunks and travelling cases; luggage tags; wallets; 
purses; card cases; briefcases; credit card cases; business card cases; key cases; cosmetic purses; tie cases; umbrellas;
umbrella covers; parasols and walking sticks.

Cl.25;Clothing; footwear; inner soles; soles for footwear, studs for football boots; headgear.

Cl.28;Games and playthings, gymnastic and sporting equipment, gymnastic and sporting articles (included in this 
class); skiing and tennis equipment; skis, ski bindings, ski poles, edges for skis, climbing skins for skis; balls, including 
balls for sports and balls for games, golf balls, tennis balls; dumb-bells, shot puts, discus, javelins, clubs for gymnastics, 
sport hoops; shin guards, knee, elbow and ankle guards for sports purposes; gloves made specifically for use in playing 
sports; tennis rackets, cricket bats, golf clubs, hockey sticks, table tennis rackets, badminton rackets and squash rackets 
and parts therefore, in particular grips, strings, grip and lead tape; bags for sports equipment, specially designed for the 
objects to be carried therein; specially adapted bags and shaped covers for tennis rackets, table tennis rackets, 
badminton rackets, squash rackets, cricket bats, golf clubs and hockey sticks; roller skates and ice skates, inline skates, 
table tennis tables and nets; nets for sports, goal and ball nets; start and finish banners, tapes and awnings for sports 
events; umpires' stools for tennis events.
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3751021    23/11/2017
[International Registration No. : 1387233]
Basecamelectronics, SIA
Kurzemes prospekts 70-44 LV-1067 Riga Latvia

Proposed to be Used
IR DIVISION
Cl.9;Recorded computer software; recorded computer programs; computer programs [downloadable software]; system 
management software; computer software for data processing, data exchange, data reproduction and/or data capture; 
apparatus for data acquisition, data input, data output, data transmission and data storage; computer software for 
accounts management, storage of statistics; computer software for editing and managing of photographs and movies; 
detecting, measuring and monitoring instruments, indicators and controllers; apparatus for recording, transmission or 
reproduction of sound or images; apparatus for checking and management of camera position; stabilizing and supporting 
systems for motion picture, video and photographic equipment; image stabilizers; camera mounts; camera gimbals; 
stabilizing devices for motion picture, video and photographic equipment comprised of rests and platforms made out of 
metal, plastic and foam; all aforementioned not in the field of telecommunication.

Cl.35;Retail and wholesale services in respect of recorded computer software, recorded computer programs, computer 
programs [downloadable software] also via Internet; all aforementioned not in the field of telecommunication.

Cl.42;Design, development and maintenance of computer programs and computer software; engineering of main 
boards, apparatus for checking and management of camera position and stabilising systems; all aforementioned not in 
the field of telecommunication.
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3751167    27/11/2017
[International Registration No. : 1388185]
Nano Global Corp.
1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic device for the detection, measurement, or identification of microbes or molecules and hardware, 
accessories, and software associated with the device; software for interacting and controlling an electronic device for the 
detection, measurement, or identification of microbes or molecules; monitoring system comprised of meters, sensors, 
and cameras to measure environmental factors, namely, pressure, humidity, temperature, ambient sound, location, 
electromagnetism, ambient light, ambient wireless signals, ambient particulates, radiation, airflow, motion, capacitance, 
tilt, acceleration, force, smoke, ambient electromagnetic sources, RFID, or angular momentum, and help identify, 
measure, or detect microbes or molecules.

Cl.42;Monitoring services, namely, the monitoring of pressure, humidity, temperature, ambient sound, location, 
electromagnetism, ambient light, ambient wireless signals, ambient particulates, radiation, airflow, motion, capacitance, 
tilt, acceleration, force, smoke, ambient electromagnetic sources, RFID, or angular momentum, using environmental 
sensors and detectors.
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Priority claimed from 30/03/2017; Application No. : 16530041 ;European Union 

3751231    19/09/2017
[International Registration No. : 1387577]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; coin-operated mechanisms; computer and video games software; games software in particular 
for use on any computer platform, including electronic entertainment and games consoles; computer game programs; 
video games (software); computer games provided through a global computer network or supplied by means of multi-
media electronic broadcast or through telecommunications or electronic transmission or via the internet; computer 
games, leisure and recreational software, video games and computer software, all being provided in the form of storage 
media; programs for operating electric and electronic apparatus for games, amusement and/or entertainment purposes; 
computer software for computer games on the internet; online games (software), in particular for online betting games, 
online prize games, online gambling games, online games of skill and online casino games; computer software in the 
form of an app for mobile devices and computers; calculating apparatus in coin-operated machines and parts for the 
aforesaid goods; electric, electronic, optical or automatic apparatus, for identifying data carriers, identity cards and credit 
cards, bank notes and coins; software in particular for casino and/or amusement arcade games, for gaming machines 
and/or slot machines each one with or without prize payouts; gaming software that generates or displays wager outcomes
of gaming machines; operational computer games software; computer software for managing of games (game collection); 
collection of video games software.

Cl.28;Games; toys; gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); 
games for amusement arcades (included in class 28); coin-operated video gaming apparatus; video games apparatus 
adapted for use with external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-
operated automatic gaming machines and gaming machines, in particular for gaming arcades, with or without a prize 
payout; electronic or electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines 
operated by coins, tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in 
particular for commercial use in casinos and amusement arcades, with or without a prize payout; automatic gaming 
machines and gaming machines, in particular for commercial use in casinos and gaming arcades, with or without a prize 
payout; coin-operated gaming machines and/or electronic money-based gaming apparatus (machines), with or without 
prizes; housings adapted for gaming machines, gaming apparatus and automatic gaming machines, operated by means 
of coins, tokens, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use 
in casinos and gaming arcades, with or without a prize payout; electronic games; electronic game entertainment 
apparatus and parts thereof; video output game machines; drawing apparatus for prize games and lotteries, draws or 
raffles; housings of metal, plastic and/or wood for coin-operated automatic machines; apparatus for games (including 
video games), other than adapted for use with external screens or monitors only; electropneumatic and electric slot 
machines with levers for pulling (gaming machines); gaming tables, in particular for table football, billiards, sliding 
games; flying discs (toys) and darts; gaming machines, namely, electric, electronic or electromechanical apparatus for 
bingo games, lotteries or video lottery games and for betting offices, connected or not connected to a computer network; 
LCD games consoles; automatic gaming machines; all the aforesaid automatic machines, machines and apparatus also 
operated via computer networks; apparatus and devices for accepting and storing money, being fittings for the aforesaid 
automatic machines, included in class 28; automatic lottery machines.
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3751235    20/10/2017
[International Registration No. : 1388211]
Kolodkina Svetlana Mikhaylovna
ul. Derzhavina, 46, 1 RU-630005 Novosibirsk Russian Federation

Proposed to be Used
IR DIVISION
Cl.18;Backpacks; bags; bags for campers; bags for sports; beach bags; briefcases; business card cases; card cases 
[notecases]; clothing for pets; credit card cases [wallets]; garment bags for travel; handbags; haversacks; key cases; 
leather straps; pocket wallets; pouch baby carriers; purses; suitcases; travelling bags; travelling sets [leatherware]; 
umbrellas; valises; vanity cases, not fitted.

Cl.25;Ascots; bandanas [neckerchiefs]; bathing trunks; beach clothes; belts [clothing]; boas [necklets]; bodices 
[lingerie]; bodies [underclothing]; boxer shorts; brassieres; breeches for wear; camisoles; clothing; clothing of leather; 
coats; collars [clothing]; combinations [clothing]; corselets; corsets [underclothing]; dresses; dressing gowns; ear muffs 
[clothing]; furs [clothing]; footwear; gabardines [clothing]; gaiters; girdles; gloves [clothing]; headbands [clothing]; 
headgear for wear; hoods [clothing]; hosiery; jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear [clothing]; 
leg warmers; leggings [trousers]; masquerade costumes; neckties; neck scarves [mufflers]; outerclothing; overalls; 
overcoats; parkas; pelerines; pelisses; ponchos; pullovers; pyjamas; ready-made clothing; saris; sarongs; sashes for 
wear; scarfs; shawls; shirts; skirts; skorts; sleep masks; slips [underclothing]; socks; sports singlets; stockings; stuff 
jackets [clothing]; suits; suspenders; swimsuits; tee-shirts; tights; trousers; underwear; vests; waterproof clothing.

Cl.35;Administration of consumer loyalty programs; administrative processing of purchase orders; advertising; 
commercial information and advice for consumers [consumer advice shop]; demonstration of goods; distribution of 
samples; import-export agency services; market studies; on-line advertising on a computer network; organization of 
exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; 
presentation of goods on communication media, for retail purposes; rental of sales stands; procurement services for 
others [purchasing goods and services for other businesses]; sales promotion for others; retail and wholesale services; 
shop window dressing.
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Priority claimed from 08/06/2017; Application No. : 016813966 ;European Union 

3752955    24/11/2017
[International Registration No. : 1388404]
SERVAL
F-79800 SAINTE-EANNE France

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; milk and 
dairy products; edible oils and fats; fats for food; crustaceans (not live); canned meat or fish; milk beverages, milk 
predominating.

Cl.31;Agricultural, horticultural and forestry products, neither prepared, nor processed; live animals; fresh fruits and 
vegetables; plant seeds (grains), natural plants and flowers; milk replacers for sheep, cattle, goats, puppies and kittens; 
animal foodstuffs; malt; live crustaceans; unprocessed cereal grains; shrubs; plants; seedlings; trees (plants); citrus 
fruit; fodder.
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Priority claimed from 27/04/2017; Application No. : 87427964 ;United States of America 

3752968    05/07/2017
[International Registration No. : 1388264]
Zacros America, Inc.
1821 Walden Office Square Schaumburg IL 60173 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Cardboard containers for packaging, enclosing a separate fitted container made of plastic, all sold as a unit; 
paper containers for packaging, enclosing a separate fitted container made of plastic, all sold as a unit; paper containers 
for packaging.

Cl.20;Plastic containers for packaging; packaging containers, namely, plastic containers and plastic composite 
containers composed of inserts for use as container liners and outer containers; enclosing containers made of plastic, 
namely, plastic storage containers for commercial or industrial use.
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Priority claimed from 17/07/2017; Application No. : 016992414 ;European Union 

3752981    21/07/2017
[International Registration No. : 1388375]
INVERSIONES HIKI6, S.L.
C/ Cardenal Belluga, parc. 24/23 y 24/22 E-30169 San Ginés (Murcia) Spain

Proposed to be Used
IR DIVISION
Cl.1;Chemical food additives; chemical products for preserving foods; chemical products for stabilizing foodstuffs; 
emulsifiers for use in food manufacturing; stabilizers for use in the manufacture of foods; hydrocolloids; enzymes for the 
food industry; enzymes for use in the dairy industry; enzyme preparations for the food industry; alginates for food 
industry; chemical additives for use in the manufacture of food; pectin for the food industry (chemical additives for use in 
the manufacture of food); glucose for the food industry (chemical additives for use in the manufacture of food); casein for 
the food industry; ingredients used in the manufacture of soft drinks, namely carragenate, gellan gum and xantana gum; 
milk ferments for the food industry; product stabilizer for preserving foodstuffs.

Cl.29;Alginates for culinary use (food additives not for industrial use); fruit peel; preserved fruit; fruit pulp; fruit jellies 
(other than confectionery); meat extracts; pectin for culinary use (food additives not for industrial use); edible oils and 
fats; dairy products excluding ice cream, ice milk and yogurt; jellies without flavor and without sugar; seaweed extracts 
for food; dairy-based powders for making beverages and milk shakes from dairy products.

Cl.32;Fruit beverages and fruit juices; beverages made with fruit; vegetable beverages; vegetable juices [beverages]; 
preparations for making beverages, namely fruit drinks, fruit juices, beverages made with fruit, vegetable drinks and 
vegetable juices [beverages]; powder for making fruit drinks; powders for the preparation of soft drinks; syrups for 
making beverages; concentrates for making fruit juices; non-alcoholic fruit extracts for making beverages; essences for 
making non-alcoholic beverages [other than essential oils].

Cl.35;Wholesale and retail services in stores and by means of the Internet for chemical food additives, chemical 
substances for preserving foodstuffs, chemical products for stabilizing foodstuffs, emulsifiers for use in the manufacture 
of foods, stabilizers for use in the manufacture of foods, hydrocolloids, enzymes for the food industry, enzymes for the 
dairy industry, enzyme preparations for the food industry; wholesale and retail services in stores and by means of the 
Internet for alginates for the food industry (food additives for the manufacture of food), pectin for the food industry (food 
additives for the manufacture of food), glucose for the food industry (food additives for the manufacture of food), casein 
for the food industry, ingredients used in the manufacture of light beverages, namely carragenate, gellan gum, xantana 
gum; wholesale and retail services in stores and by means of the Internet for milk ferments for the food industry, 
stabilizers for preserving foodstuffs, alginates for culinary purposes (food additives not for industrial purposes), fruit 
pulps, preserved fruits, fruit pulp, fruit jellies (other than confectionery), meat extracts, pectin for culinary use (food 
additives not for industrial purposes), edible oils and fats; wholesale and retail services in stores and by means of the 
Internet for dairy products excluding ice cream, iced milk and yogurt, jellies without taste and without sugar, seaweed 
extracts for food, dairy-based powders for making beverages and milk shakes from milk products, fruit drinks and fruit 
juices, beverages made with fruit, vegetable drinks, vegetable juices [beverages]; wholesale and retail services in stores 
and by means of the Internet for preparations for making beverages, namely fruit drinks, fruit juices, fruit-based drinks, 
vegetable drinks and vegetable juices [beverages], powder for making fruit drinks, powders for the preparation of soft 
drinks, syrups for making beverages, concentrates for making fruit juices, non-alcoholic fruit extracts for making 
beverages, essences for making non-alcoholic beverages [other than essential oils].

Cl.40;Processing of foodstuffs for use in manufacture; processed food; providing technical information in the field of 
food processing; custom formulation and mixing of unprocessed food materials in powder form for others.
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Priority claimed from 04/05/2017; Application No. : 016676785 ;European Union 

3753210    25/10/2017
[International Registration No. : 1388316]
OHRMANN MONTAGETECHNIK GmbH
An der Haar 27-31 59519 Möhnesee-Wippringsen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in assembly; machines in the form of semi-automatic and fully automatic machines for supplying 
components in production processes; machines for the manufacture of plastic cast parts; parts for the aforesaid goods.

Cl.8;Hand-operated assembly tools and implements; parts for the aforesaid goods.

Cl.42;Technical consultancy in relation to machines for use in assembly and in relation to machines for the 
manufacture of plastic cast parts; engineering services; engineering research.
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Priority claimed from 13/04/2017; Application No. : UK0000322890 ;United Kingdom 

3753270    18/04/2017
[International Registration No. : 1388200]
Baxalta Incorporated
1200 Lakeside Drive Bannockburn IL 60015 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in calculating and tailoring the optimal dosage for patients through blood samples from 
patients; computer software for use in mobile applications to track bleed and infusion logs as well as save infusion 
schedules.

Cl.42;Creating, maintaining and hosting an interactive website featuring technology that enables users to enter, access,
track and generate health and medical information; creating, maintaining and hosting an interactive website featuring 
technology that enables users to manage chronic diseases, medical conditions and health risks; creating, maintaining 
and hosting an interactive website featuring technology that enables users to enter medical information and generate the 
optimal dosage of medication; creating, maintaining and hosting an interactive mobile application featuring technology 
that enables users to track bleed and infusion logs in the field of medication; creating, maintaining and hosting an 
interactive mobile application featuring technology that allows users to utilise surface monitoring matrixes that enables 
such users to manage their optimal dosing intervals of medication; creating, maintaining and hosting an interactive 
mobile application featuring technology that allows users to save infusion schedules of their medication; providing an 
online database for identifying the optimal dosage of medications for patients; creating, maintaining and hosting an 
online database to track bleed and infusion logs as well as save infusion schedules.
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Priority claimed from 20/06/2017; Application No. : 4370205 ;France 

3753271    07/11/2017
[International Registration No. : 1388039]
International Business Machines Corporation
New Orchard Road Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable printing fonts; fonts, type fonts and type designs of alphanumeric characters and/or typographical 
symbols which can be downloaded via electronic transmission; fonts, type fonts, type designs and typographic 
ornaments recorded on electronic and digital media and/or on magnetic media.

Cl.16;Printing fonts; fonts, type fonts, type designs and typographic ornaments.

Cl.35;Advertising; digital advertising; advertising services in the field of visual design, interaction design, interface 
design and animated graphic design, namely multidisciplinary visual and graphic design services; distribution of 
prospectuses; distribution of samples; document reproduction; organization of exhibitions for commercial or advertising 
purposes.
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Priority claimed from 05/04/2017; Application No. : 23401143 ;China 

3753871    28/08/2017
[International Registration No. : 1387756]
GLODON COMPANY LIMITED
Building 13, No.10 Yard East, Xibeiwang East Road, Haidian District Beijing City China

Proposed to be Used
IR DIVISION
Cl.9;Laptop computers; computer operating programs, recorded; computer programmes [programs], recorded; 
microprocessors; data processing apparatus; integrated circuit cards [smart cards]; computers; computer peripheral 
devices; computer memory devices; computer programs [downloadable software].

Cl.41;Game services provided on-line from a computer network; instruction services; arranging and conducting of 
seminars; arranging and conducting of workshops [training]; arranging and conducting of congresses; production of 
radio and television programmes; providing on-line electronic publications, not downloadable; educational services; 
publication of texts, other than publicity texts; vocational retraining.

Cl.42;Engineering drawing; construction drafting; conversion of data or documents from physical to electronic media; 
providing search engines for the internet; data conversion of computer programs and data [not physical conversion]; 
computer programming; rental of computer software; updating of computer software; computer software design; software
as a service [SaaS].
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Priority claimed from 10/01/2017; Application No. : 30 2017 000 215 ;Germany 

3753926    06/07/2017
[International Registration No. : 1388279]
GfK SE
Nordwestring 101 90419 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic databases [software] in the fields of market research, media research, advertising research, business 
research, retail marketing and sales information, consumer purchase and behaviour research, media audience 
measurement, media ratings and business and brand consulting, all in downloadable form or recorded on computer 
media; computer programs used to manage and analyse and prepare reports containing the aforesaid information, all in 
downloadable form or recorded on computer media for computer as well as computer software programs, database 
management programs and the respective user's manuals to create, access, view, review, manipulate, categorize, 
analyse, format, and prepare and print reports from data and information in all the aforesaid databases, all in 
downloadable form or recorded on computer media.

Cl.16;Printed publications; printed publications in the form of reports and presentations as well as in form of 
publications in the fields of market research, media research, advertising research, business research, retail marketing 
and sales information, consumer purchase and behaviour research, media audience measurement, media ratings as well 
as business and brand consulting.

Cl.35;Market research services; business research particularly in relation to media; advertising research services; 
business research services, namely survey of market research data as well as statistical analysis of data files for market 
research and advertising [data-mining purposes]; providing marketing information services for retailers; consumer 
purchase and behaviour research services in the context of market and sales research; media audience measurement 
[market research]; market analysis for media rating services; business consulting services; brand consultancy in the 
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context of image consultancy for companies; analysis and evaluation of data obtained by conducting business research 
surveys, polling, opinion studies, studies, analysis and evaluations, and on line survey panels for market and opinion 
research; conducting market studies on population and product trends and preparing and providing reports based 
thereon; arranging of commercial and business contacts by planning and conducting business meetings; organisation 
and conducting business meetings for business and advertising purposes on the topics market research, media research, 
advertising research, business research, retail marketing and sales information, consumer purchase and behaviour 
research, media audience measurement, media ratings and business and brand consulting.

Cl.42;Application service provider [ASP], namely providing on-line non-downloadable software for use on public or 
private networks with regard to the areas of market research, media research, advertising research, business research, 
retail marketing and sales information, consumer purchase and behaviour research, media audience measurement, media 
ratings and business and brand consulting; rental of database software for creating, accessing, updating, downloading, 
viewing and processing information and preparing reports from computer databases.
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Priority claimed from 13/07/2017; Application No. : 4376176 ;France 

3753930    02/11/2017
[International Registration No. : 1388027]
MGI COUTIER
975 route des Burgondes F-01410 CHAMPFROMIER France

Proposed to be Used
IR DIVISION
Cl.6;Products made of metal, namely common metals and their alloys, non-electric cables and wires made of metal, 
ironmongery and small items made of metal, namely strike plates, clips and connectors; metal supports for vehicle 
batteries; metal supports for electric and electronic beams for vehicles; casings and tanks of metal containing water for 
vehicles; sprinklers of metal for vehicle windshield wipers; conduits, pipes and tubes, all metal, as parts of motor cooling 
systems, oil and fuel feeds, air-conditioning and ventilation installations; metal locks for vehicle seats.

Cl.7;Carburetor feeders; injection ramps; injectors for motor and engines; cylinder head covers for engines; crankcases 
for motors and engines; pumps and pump diaphragms; fuel economizers for motors and engines; tubing and piping for 
motor fuel; suction wells for engines; anti-pollution devices for engines and vehicles; control cables for machines, 
engines or motors; cartridges for filtering machines; control mechanisms for machines, engines or motors; pneumatic 
controls for machines, motors and engines; de-aerators [de-gassers] for drinking water, de-gassers [de-aerators] for 
drinking water,; steam/oil separators; settling machines; heat exchangers [parts of machines]; filters for cleaning cooling 
air, for motors and engines; joints [parts of engines]; radiators [cooling] for motors and engines; water heaters [parts of 
machines]; regulators [parts of machines]; pressure regulators [parts of machines]; circuits, namely tubes, nozzles, 
pumps, pipe connections and vehicle washing tubes; air intake circuits for vehicles and vehicle engines; machines and 
machine tools; injection, welding and handling tools made of plastic for the plastics industry; welding machines and 
apparatus for industrial use; apparatus and machines for the injection molding of plastic parts; injection presses 
(machines for industrial use); ready-to-use pipes and parts of pipes that are integral parts of machines and designed for 
the connection of machines, motors and engines; accessories for machines, motors and engines, namely heat 
exchangers, water pumps, oil pumps, fuel pumps, fuel tanks and pre-heating units.

Cl.9;Branch and junction boxes (electricity) for vehicles; electric drives for vehicle motors and engines; electric and 
electronic equipment for vehicles and vehicle engines, namely sensors for use in motor controllers, resistors, actuators, 
sensors, switches, diesel pre-heating relays, indicators, solenoids, rheostats, indicators intended for recording road 
sections and recording distance in relation to the car in front; electric cables; hand-operated and electrical devices for 
opening and closing windows (window regulators); integrated circuit cards [smart cards]; printed circuits; integrated 
circuits; materials for electricity mains [wires, cables]; acoustic conduits; detectors; water level indicators; gauges; 
software [recorded programs]; electric locks for vehicles.

Cl.11;Installations (devices and components such as conduits, circuits, manifolds) for lighting, heating, ventilating and 
air conditioning, aerators, all for vehicles; installations (devices and components, namely tubes, nozzles, pumps, 
junctions for pipes and tubes) for the distribution, supply, cooling and purification of water, all for vehicles.

Cl.12;Vehicles, apparatus for locomotion by land, air or water; crankcases for vehicle components (other than for 
motors and engines); motors and engines for vehicles; cranks (parts of vehicles); vehicle accessories, namely petrol tank 
caps and drain plugs, filling hatches (fuel, energy, additives); vehicle door hinge installations, namely mounting locks, 
door hinges, door stops, sealing covers; ashtrays for vehicles.

Cl.17;Conduits, pipes and tubes, all made of rubber as parts of motor cooling, air admission and exhaust, fuel and oil 
feed, air-conditioning and ventilation installations, drainage, brake controllers; pipe seals; pipe sleeves, not of metal; non-
metal hose fittings, valves made of rubber or vulcanized fiber; rubber, gutta-percha, gum, asbestos, mica and goods made
from these materials and not included in other classes; plastics in extruded form for use in manufacture; packing, 
stopping and insulating materials; flexible pipes not of metal.

Cl.19;Non-metallic building materials intended for land vehicle equipment; non-metallic supports for vehicle batteries, 
electric and electronic assemblies; non-metallic boxes containing water for vehicles; non-metallic nozzles for windshield 
wipers for vehicles.

Cl.20;Non-metallic door fittings or for other vehicle parts; non-electric, non-metallic locks for vehicles; non-metallic 
screws for vehicles; door stops not made of metal or rubber; drain traps [valves] of plastic; water-pipe valves of plastic; 

10967



collars, not of metal, for fastening pipes; clips, not of metal, for cables and pipes; door handles, not of metal; containers, 
not of metal, for liquid fuel; cable clips, not of metal.

Cl.37;Assistance in the operation of tools for injecting, welding and handling for the plastic industry; maintenance and 
repair of tools for injecting, welding and handling for the plastic industry; information relating to maintenance and repair; 
installation, maintenance and repair of machines and machine tools, tools for injecting, welding and handling for the 
plastic industry, welding machines and apparatus for industrial use, for the injection molding of plastic parts, injection 
presses (machines for industrial use).

Cl.40;Converting of plastics, rubber and metal intended for the automobile sector; treatment of materials intended for 
the automobile sector by abrasion, chromium plating, bending, coloring, cutting, drawing, extrusion, forming, milling, 
galvanization, engraving, grinding, molding, polishing, planing, soldering, blowing, machining and vulcanization.

Cl.42;Design of parts for land vehicles; design, research and development relating to new technologies and new 
materials in the field of automobiles and automobile equipment and all land or other vehicles; professional advice relating 
to design in the vehicle industry; quality assessment; licensing of intellectual property rights.
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Priority claimed from 18/04/2017; Application No. : UK00003225457 ;United Kingdom 

3753944    18/04/2017
[International Registration No. : 1388250]
Baxalta Incorporated
1200 Lakeside Drive Bannockburn IL 60015 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in calculating and tailoring the optimal dosage for patients through blood samples from 
patients; computer software for use in mobile applications to track bleed and infusion logs as well as save infusion 
schedules.

Cl.42;Creating, maintaining and hosting an interactive website featuring technology that enables users to enter, access,
track and generate health and medical information; creating, maintaining and hosting an interactive website featuring 
technology that enables users to manage chronic diseases, medical conditions and health risks; creating, maintaining 
and hosting an interactive website featuring technology that enables users to enter medical information and generate the 
optimal dosage of medication; creating, maintaining and hosting an interactive mobile application featuring technology 
that enables users to track bleed and infusion logs in the field of medication; creating, maintaining and hosting an 
interactive mobile application featuring technology that allows users to utilise surface monitoring matrixes that enables 
such users to manage their optimal dosing intervals of medication; creating, maintaining and hosting an interactive 
mobile application featuring technology that allows users to save infusion schedules of their medication; providing an 
online database for identifying the optimal dosage of medications for patients; creating, maintaining and hosting an 
online database to track bleed and infusion logs as well as save infusion schedules.
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Priority claimed from 16/03/2017; Application No. : 016478851 ;European Union 

3753945    08/09/2017
[International Registration No. : 1388077]
Hoffmann GmbH Qualitätswerkzeuge
Haberlandstr. 55 81241 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Model-based operating software systems and data collection apparatus for the simulation of tool machining 
processes; computer software, in particular web-based computer software, in particular for the configuration of 
workbenches and work surfaces for workbenches; data carriers, in particular, data carriers containing data.

Cl.35;Wholesaling and retailing of workbenches and work surfaces for workbenches, machine-operated tools for 
materials of all kinds, hand-operated tools for materials of all kinds, optical apparatus and instruments, optical magnifying
devices, in particular magnifying glasses, microscopes, slide-rules, measuring apparatus, instruments and hand-operated 
measuring devices, computer software, computer hardware, data carriers, in particular data carriers containing data; 
compilation of information into computer databases; updating, maintenance and systematisation of data in computer 
databases.

Cl.40;Treatment of materials, namely custom manufacture of tools and custom manufacture of workbenches and work 
surfaces for workbenches; grinding, abrasion and polishing of tools; milling; coating, in particular of tools.

Cl.41;Publication of information in electronic form, in particular on the internet.

Cl.42;Computer programming; maintenance of computer software; updating of computer software; design of computer 
software; providing of data in computer databases, namely providing scientific and technological data for the simulation 
of tool machining processes and data on machine-operated tools for materials of all kinds, hand-operated tools for 
materials of all kinds, and on optical apparatus and instruments, measuring apparatus and instruments and hand-
operated measuring devices; information technology and mechanical engineering; technological services; technical 
consultancy in the selection and use of measuring apparatus; tool design; industrial analysis and research relating to 
technical data and usage statistics; design and development of computer hardware and software; architectural 
consultancy, in particular, interior design; construction drafting, in particular strategic planning for the manufacture of 
workpieces; engineering drawing; measuring technology services.
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Priority claimed from 27/01/2017; Application No. : 30 2017 002 069 ;Germany 

3753956    23/05/2017
[International Registration No. : 1388054]
OSRAM GmbH
Marcel-Breuer-Straße 6 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.6;Transportable greenhouses of metal featuring lighting systems for growing plants; accessories for aforesaid 
greenhouses included in this class.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; lasers, not for medical purposes; light control systems; light emitting diodes (LED) also organic LEDs, optical 
sensors, displays in light-emitting diode technology (also in organic LED technology); parts for all the aforesaid goods, 
included in this class.

Cl.11;Lighting apparatus, especially electric lamps and luminaires; apparatus for lighting and lighting systems 
consisting thereof, especially on basis of light emitting diodes; LED lamps and LED luminaries and their parts (included in
this class); lighting lamps and lighting apparatus and facilities and systems consisting thereof as well as their parts 
(included in this class) on the basis of LED; LED modules, namely modules based on LEDs, also organic LEDs with light 
functions for lighting applications.

Cl.19;Non-metal transportable greenhouses featuring lighting systems for growing plants; accessories for the aforesaid
greenhouses included in this class.

Cl.20;Kitchen furniture especially spice cabinets for breeding of kitchen plants; accessories for the said spice racks 
featuring lighting systems.

Cl.21;Household and kitchen containers and apparatus (not made of precious metal or plated therewith), especially 
containers for breeding kitchen plants; indoor terrariums for plant cultivation.
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Priority claimed from 28/04/2017; Application No. : 016660169 ;European Union 

3753996    13/10/2017
[International Registration No. : 1388310]
MBH-International A/S
Gydevang 28-30 DK-3450 Allerød Denmark

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, including instruments and aids for treatment 
of patients, who are suffering from incontinence and other urinary disorders or diseases, especially including urine bags, 
urine condoms, urology catheters and valves for urine bags; as well as instruments and aids for treatment of patients who
are suffering from constipation or fecal incontinence, especially irrigation systems and rectal balloon catheters; as well as
artificial limbs, eyes and teeth; orthopedic articles; suture materials.

Cl.44;Advisory services regarding surgical, medical, dental and veterinary apparatus and instruments, especially 
advisory services regarding instruments and aids for treatment of patients, who are suffering from incontinence and other 
urinary disorders, including urine bags and valves for urine bags, urine condoms and urology catheters (intermittent and 
indwelling catheters), and instruments and aids for treatment of patients, who are suffering from constipation or fecal 
incontinence, especially irrigation systems, rectal balloon catheters and aids for administration of enemas.
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3754072    08/09/2017
[International Registration No. : 1388377]
CASTILLO FE ANTIGÜEDADES Y DECORACION, S.L.
Magdalena, 17 E-28012 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.3;Non-medicinal soaps; perfumery products, essential oils, non-medicinal cosmetics.

Cl.4;Materials for lighting; candles and wicks for lighting.

Cl.8;Cutlery, forks and spoons; cases adapted for cutlery; cutlery made of precious metals; silver plate (knives, forks 
and spoons); cases for cutlery made of precious metals.

Cl.11;Apparatus for lighting; lamps and light fittings (lighting apparatus); decorative lighting.

Cl.20;Furniture, mirrors, picture frames; goods of wood, cork, cane, reed, wicker, horn, bone, ivory, whalebone, shell, 
amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics, not included in other classes.

Cl.21;Household utensils and containers; glassware, porcelain and earthenware; tableware.

Cl.24;Fabrics and textile goods not included in other classes; bed linen; table linen.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings, not of 
textile.

Cl.35;Assistance to the operation of commercial and industrial companies provided as a franchise; sales promotion 
services for others; commercial representation, import and export services; retail and wholesale services in stores and by 
means of global computer networks for non-medicated soaps, perfumery, essential oils, non-medicated cosmetics, 
materials for lighting, candles and wicks for lighting, knives, forks and spoons, cases adapted for cutlery, cutlery made of 
precious metals, silver plate cutlery sets (knives, forks and spoons), cutlery cases made of precious metals, lighting 
apparatus, lamps and light fittings (lighting apparatus), decorative lighting, household utensils and containers, glassware, 
porcelain and earthenware, crockery, carpets, rugs, mats, linoleum and other floor coverings, wall hangings not made of 
textiles, furniture, mirrors, picture frames, bed linen, table linen, fabrics and upholstery fabrics.

Cl.42;Design services; interior architecture services; architectural design services for interior and exterior decoration; 
interior design and spatial planning services; information services relating to harmonizing colors, paints and furniture for 
interior design; interior design, advisory and consultancy services relating to interior design; furniture design; interior 
design services.
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3754134    26/09/2017
[International Registration No. : 1387596]
Symphony Talent LLC
630 5th Ave., Suite 659 New York NY 10111 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising services, namely, creating corporate and brand identity for others in employment and talent 
acquisition field.

Cl.42;Creative marketing design services.
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Priority claimed from 02/03/2017; Application No. : 201702606 ;Norway 

3754167    29/08/2017
[International Registration No. : 1388169]
Kongsberg Automotive ASA
P.O. Box 62 N-3602 Kongsberg Norway

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; non-electric cables and wires of common metal; small items of metal hardware; 
pipes, hoses and tubes of metal; pipes, hoses and tubes of stainless steel; metal pipes, hoses and tube; metal hoses for 
machines producing oil, namely, fuel, diesel, gas oil, industrial oil, motor oil, textile oil, bleaching oil, cement oil, oil 
separating chemicals, crude oil, gas, namely, fuel gas, gas oil, lighting gas, petroleum gas, natural gas, bottles, powdered 
milk, dairy products, food, namely, food for human consumption, namely, fresh, frozen, dried, cooked and conserved 
food, namely, meat, fish, poultry and game, meat extracts, fruits and vegetables, jellies, jams, compotes, eggs, edible oils, 
fats, grains and agricultural, horticultural and forestry products, live animals, seeds, natural plants and flowers, foodstuffs
for animals, malt, coffee, tea, cocoa and artificial coffee, rice, tapioca and sago, flour and preparations made from cereals, 
bread, pastry and confectionery, ices, sugar, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces 
(condiments), spices, ice, drinks, namely, beers, mineral and aerated waters and other non-alcoholic beverages, fruit 
beverages and fruit juices, syrups and other preparations for making beverages, alcoholic beverages (except beers); 
metal hoses for robotic arms for gluing; metal hoses for motors and engines, namely, hydraulic engines and motors for 
aircraft, helicopters, ships and boats; metal hoses for machine coupling and transmission components for aircraft, 
helicopters, ships and boats.

Cl.7;Machines and machine tools for industrial purposes, namely, machines and machines for producing oil, namely, 
fuel, diesel, gas oil, industrial oil, motor oil, textile oil, bleaching oil, cement oil, oil separating chemicals, crude oil, gas, 
namely, fuel gas, gas oil, lighting gas, petroleum gas, natural gas, bottles, powdered milk, dairy products, food, namely, 
food for human consumption, namely, fresh, frozen, dried, cooked and conserved food, namely, meat, fish, poultry and 
game, meat extracts, fruits and vegetables, jellies, jams, compotes, eggs, edible oils, fats, grains and agricultural, 
horticultural and forestry products, live animals, seeds, natural plants and flowers, foodstuffs for animals, malt, coffee, 
tea, cocoa and artificial coffee, rice, tapioca and sago, flour and preparations made from cereals, bread, pastry and 
confectionery, ices, sugar, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, 
drinks, namely, beers, mineral and aerated waters and other non-alcoholic beverages, fruit beverages and fruit juices, 
syrups and other preparations for making beverages, alcoholic beverages (except beers); robotic arms for gluing; motors 
and engines, namely, hydraulic engines and motors for aircraft, helicopters, ships and boats; machine coupling and 
transmission components for aircraft, helicopters, ships and boats.

Cl.12;Vehicles, namely, automobiles, motorcycles, all-terrain vehicles, trucks, aircraft, helicopters, ships, boats, rail 
locomotives, and agricultural and construction vehicles, namely, tractors and trucks; apparatuses and parts for apparatus 
for locomotion by land, air or water, namely, hydraulic circuits including hydraulic hoses for automobiles, motorcycles, 
all-terrain vehicles, trucks, aircraft, helicopters, ships, boats, rail locomotives, and agricultural and construction vehicles, 
namely, tractors and trucks.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes, hoses and tubes, not of metal, flexible pipes, hoses and tubes of rubber or plastic.
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Priority claimed from 07/04/2017; Application No. : 1351788 ;Benelux 

3754170    20/09/2017
[International Registration No. : 1387661]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, software for mobile applications on electronic devices for transmitting data from 
personal health measurement and monitoring devices, namely, personal health measurement and monitoring devices for 
physiological parameters namely, blood pressure, blood properties, lung function, stress level, sleep parameters, 
respiratory events, heart rate, pulse rate, body temperature, weight, ultraviolet (UV) light exposure meters, activity levels, 
energy expenditure, and calories burned; software for use in the field of healthcare and personal health and wellness for 
facilitating the capturing, combining, connecting, and analysis of personal health data, physiological parameters, and vital
sign health information and software for facilitating the coaching of a user; software interfaces for use with personal 
health measurement and monitoring devices, namely, devices for physiological parameters; personal health 
measurement devices, namely, wearable computers in the shape of wrist bands, health bands, wristwatches, and smart 
watches for analysing and transmitting contextual data, personal health data, vital sign information, skin conductance 
and physiological parameters, namely, blood pressure, blood properties, stress level, sleep parameters, respiratory 
events, heart rate, pulse rate, body temperature, weight, ultraviolet (UV) light exposure meters, activity levels, energy 
expenditure, and calories burned to electronic terminals (smart phones, tablet computers, and computers) through 
internet websites and other computer and electronic communication networks; electronic display modules for wearable 
mobile computers and peripherals thereof; weighing scales, thermometers, not for medical purposes; wireless 
communication devices for voice, data and image transmission; computer software (downloadable); apparatus for data 
storage; electrical and electronic connectors, couplers, wires, cables, chargers, docks, docking stations, adapters, 
electronic apparatus with multimedia and interactive functions for use with all of the aforesaid goods; parts, fittings, and 
testing apparatus for all of the aforesaid goods; covers, bags and cases adapted or shaped to contain all of the aforesaid 
goods; watches and bracelets incorporating functions for monitoring and reporting skin conductance in relation to the 
mental balance such as stress and excitement, activity data; watches and bracelets that communicate data to personal 
digital assistants, smart phones, and personal computers through internet websites and other computer and electronic 
communication networks.

Cl.10;Medical apparatus and instruments, namely, health, fitness, exercise, and wellness sensors, monitors and 
displays for measuring, displaying, tracking, monitoring, storing, and transmitting physiological parameters, vital signs, 
skin conductance, biometric data, heart rate, respiration rate, body movement, and calories burned; medical skin 
monitoring devices in relation to the mental balance such as stress and excitement.

Cl.14;Watches; bracelets.

Cl.42;Scientific and technological services related to health and wellness; services for facilitating the capturing, 
combining and connecting of personal health data in a cloud or platform.

Cl.44;Medical and healthcare services, namely, advice and consultancy in this field; professional healthcare services 
and medical testing and screening within the frame work of continuous personal health measurement and personal health 
monitoring, all aforesaid services provided whether or not online by means of the internet or a cloud- based digital 
healthcare platform; all aforesaid services for facilitating the capturing, combining and connecting of health data 
delivered from personal health measurement devices and self-generated health data; healthcare analysis and research 
services, namely, health coaching of a user, making lifestyle suggestions, and recommendations related to nutrition, 
sleep, stress, and exercise based on personal health data, physiological parameters, vital sign health information and 
contextual information.
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Priority claimed from 17/02/2017; Application No. : 016378523 ;European Union 

3754189    06/07/2017
[International Registration No. : 1388374]
ALIA GESTION INTEGRAL DE SERVICIOS, S.L.U.
Marie Curie, 2 E-41092 SEVILLA Spain

Proposed to be Used
IR DIVISION
Cl.35;Electronic processing of orders; business assistance, management and administration services; business 
information, research and analysis services; promotional, marketing and advertising services; rental of vending 
machines; provision of auctioneering services; retail services relating to recorded content; retail services relating to 
metal hardware; wholesale services for educational materials; wholesale services for chemicals used in agriculture; retail 
services for apparatus for medical use; retail services for equipment for water supply; retail services for chemicals used 
in agriculture; wholesale services for vehicles; wholesale services for information technology equipment; wholesale 
services for fuel; wholesale services for chemicals used in horticulture; wholesale services for machinery for agriculture; 
wholesale services for machinery for building; wholesale services for earth movement machinery; retail services for earth 
movement machinery; retail services for machinery for agriculture; wholesale services for navigation apparatus; 
wholesale services for audiovisual equipment; wholesale services for hand tools for building; wholesale services for 
manual utensils for building; retail services for fuels; retail services for information technology equipment; retail services 
for chemicals used in horticulture; retail services for vehicles; retail services for machinery for building; retail services for 
audiovisual equipment; retail services for navigation apparatus; wholesale services for sanitation equipment; wholesale 
services for lighting; wholesale services for horticulture equipment; wholesale services relating to computer hardware; 
retail services relating to computer software; retail services relating to building materials; wholesale services for 
automobile accessories; wholesale services for automotive parts; retail services relating to computer hardware; retail 
services for automobile accessories; retail services for automobile parts; wholesale services relating to computer 
programs; retail sale or wholesale of pharmaceutical, veterinary and sanitary preparations, and medical supplies; 
employment and personnel management agencies; rental of office machines; administrative data processing; advisory 
services and business consultancy.

Cl.37;Building, construction and demolition services; rental of tools, machinery and equipment for construction and 
demolition; extraction of natural resources; services for disinfection, extermination and control of pests; installation, 
maintenance and repair of computers and telecommunication equipment; building maintenance and repair; repair, 
maintenance and refueling of vehicles; plumbing services (installation, maintenance and repair); repair and maintenance 
of tires; maintenance and repair of furniture; installation, maintenance and repair of elevators and lifts; installation, 
maintenance and repair of window panes, windows and window blinds; installation, maintenance and repair of HVAC 
equipment (heating, ventilation and cooling); installation, maintenance and repair of alarms and security systems; care 
and cleaning of fabrics, textiles, leather, furs and goods made with these; rental of machines and equipment for cleaning, 
washing and drying; timepiece repair services; shipbuilding services.

Cl.40;Production of energy; printing, photographic and cinematographic developing; air and water purification and 
conditioning services; duplication of audio and video recordings; treatment of foodstuffs and beverages; recycling and 
treatment of waste; treatment of leather, furs and textiles.

Cl.42;Scientific and technological services; testing, authentications and quality control; design services; information 
technology services; surveying and exploration services; architecture and urban planning services; engineering services; 
medical and pharmacological research; technical consultancy in environmental sciences; rental of computer equipment 
and installations; consultancy, advice and information relating to computer services; development of computer hardware 
equipment; development, programming and implementation of software; information technology security, protection and 
restoration; software rental and website hosting services; data duplication, conversion and encryption services; remote 
server administration.
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3754203    01/09/2017
[International Registration No. : 1387733]
Hösker, Torsten
Seckacherstraße 1 74706 Osterburken Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; buildings, transportable, of metal; railway material of 
metal; non-electric cables and wires of metal; ironmongery; small items of metal hardware; pipes and tubes of metal; 
safes; metal products not included in other classes, namely steel structures for conveyor installations; ores of metal.

Cl.19;Building materials, not of metal; rigid pipes, not of metal, for building; asphalt, pitch and bitumen; buildings, 
transportable, not of metal; monuments, not of metal.

Cl.37;Building consultancy; plant installation and steel structure construction work, namely construction of steel 
fabrications for conveying installations, steel structure construction works for conveying installations; construction, 
assembly services relating to the installation of machines; reconditioning of machines that are worn or partially destroyed 
or reconditioning of industrial machinery; servicing of machines and installations.

Cl.40;Apparatus building, container construction; treatment of materials, namely custom manufacture of steel beams; 
metal treatment services, custom manufacture of metal structures, custom manufacture of locks, blacksmithing, namely 
in the course of welding, the aforementioned services included in this class; metal treating, in particular in the fields of 
plant installation and steel structure construction works; welding.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services; construction drafting and 
consultancy; conducting engineering surveys; technical project studies; material testing.
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3754208    20/09/2017
[International Registration No. : 1387659]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, software for mobile applications on electronic devices for transmitting data from 
personal health measurement and monitoring devices, namely, personal health measurement and monitoring devices for 
physiological parameters namely, blood pressure, blood properties, lung function, stress level, sleep parameters, 
respiratory events, heart rate, pulse rate, body temperature, weight, ultraviolet (UV) light exposure meters, activity levels, 
energy expenditure, and calories burned; software for use in the field of healthcare and personal health and wellness for 
facilitating the capturing, combining, connecting, and analysis of personal health data, physiological parameters, and vital
sign health information and software for facilitating the coaching of a user; software interfaces for use with personal 
health measurement and monitoring devices, namely, devices for physiological parameters; personal health 
measurement devices, namely, wearable computers in the shape of wrist bands, health bands, wristwatches, and smart 
watches for analysing and transmitting contextual data, personal health data, vital sign information, skin conductance 
and physiological parameters, namely, blood pressure, blood properties, stress level, sleep parameters, respiratory 
events, heart rate, pulse rate, body temperature, weight, ultraviolet (UV) light exposure meters, activity levels, energy 
expenditure, and calories burned to electronic terminals (smart phones, tablet computers, and computers) through 
internet websites and other computer and electronic communication networks; electronic display modules for wearable 
mobile computers and peripherals thereof; weighing scales, thermometers, not for medical purposes; wireless 
communication devices for voice, data and image transmission; computer software (downloadable); apparatus for data 
storage; electrical and electronic connectors, couplers, wires, cables, chargers, docks, docking stations, adapters, 
electronic apparatus with multimedia and interactive functions for use with all of the aforesaid goods; parts, fittings, and 
testing apparatus for all of the aforesaid goods; covers, bags and cases adapted or shaped to contain all of the aforesaid 
goods; watches and bracelets incorporating functions for monitoring and reporting skin conductance in relation to the 
mental balance such as stress and excitement, activity data; watches and bracelets that communicate data to personal 
digital assistants, smart phones, and personal computers through internet websites and other computer and electronic 
communication networks.

Cl.10;Medical apparatus and instruments, namely, health, fitness, exercise, and wellness sensors, monitors and 
displays for measuring, displaying, tracking, monitoring, storing, and transmitting physiological parameters, vital signs, 
skin conductance, biometric data, heart rate, respiration rate, body movement, and calories burned; medical skin 
monitoring devices in relation to the mental balance such as stress and excitement.

Cl.14;Watches; bracelets.

Cl.42;Scientific and technological services related to health and wellness; services for facilitating the capturing, 
combining and connecting of personal health data in a cloud or platform.

Cl.44;Medical and healthcare services, namely, advice and consultancy in this field; professional healthcare services 
and medical testing and screening within the frame work of continuous personal health measurement and personal health 
monitoring, all aforesaid services provided whether or not online by means of the internet or a cloud- based digital 
healthcare platform; all aforesaid services for facilitating the capturing, combining and connecting of health data 
delivered from personal health measurement devices and self-generated health data; healthcare analysis and research 
services, namely, health coaching of a user, making lifestyle suggestions, and recommendations related to nutrition, 
sleep, stress, and exercise based on personal health data, physiological parameters, vital sign health information and 
contextual information.
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3754292    08/09/2017
[International Registration No. : 1388300]
Outfit7 Limited
5th Floor, 52-54 Gracechurch Street London EC3V 0EH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Application development tool programs for personal computers, mobile digital electronic devices, hand held 
computers, and mobile telephones; carrying cases for cell phones, telephones, pagers and mobile computers; computer 
game software and entertainment software in the nature of computer games for use on mobile and cellular phones, 
handheld computers, computers, video game consoles, both handheld and free standing, and other wireless POS 
devices; computer game software featuring character recognition, voice recognition, touch sensitivity, light sensitivity, 
gravity sensitivity; computer game software for electronic computer apparatus featuring interactive and multimedia 
functions that enable the user to integrate text, audio, graphics, still images and moving pictures; computer game 
software; decorative magnets; digital media, namely, CDs, DVDs, memory cards, and downloadable audio, video, and 
multimedia files, featuring music, motion picture and animated cartoon characters; digital memory devices; downloadable 
computer game software for playing video, computer and on-line games; downloadable ring tones, music, videos, and 
electronic games software, via the internet and wireless devices; downloadable software for developing, designing, 
modifying, recording and customizing sound and speech; downloadable software for developing, designing, modifying, 
recording and customizing video, computer and on-line games; downloadable video game software featuring touch and 
voice control; earphones; eyewear cases; eyewear; headphones; interactive multimedia computer game software 
programs; mouse pads; software for enabling video computer and on-line games to be run on multiple platforms; speech 
recognition software; touch and voice driven interactive video game software; virtual reality headsets and helmets for use 
in playing video games.

Cl.11;Air purifiers; barbecues; bed warmers; beverage cooling apparatus; bicycle lights; bicycle reflectors; 
chandeliers; disinfectant dispensers for toilets; dispensing units for air fresheners; electric blankets; electric fans; 
electric kettles; electric lamps; electric lights for Christmas trees; electric popcorn poppers; electric toasters; electric 
vaporizers; flashlights; globes for lamps; hair dryers; ice boxes; lamp casings; lamp mantles; lamp reflectors; lamp 
shades; lamps; lampshade holders; lanterns; non-electric pocket warmers, namely, chemically-activated heating packets 
for non-electric pocket warmers, namely, chemically-activated heating packets for warming hands; ornamental fountains; 
outdoor portable lighting products, namely, headlamps; pen lights; reading lights; toilet seats; water purifying apparatus; 
water sterilizers; fragrances oil burners.

Cl.14;Bracelets; buckles for watchstraps; clocks; horological and chronometric instruments and parts thereof; imitation
jewelry; jewelry chains; jewelry; key chains as jewelry; lapel pins; necklaces; ornaments of precious metal in the nature of 
jewelry; pendants; watches; non-metal and non-leather key chains; non-metal key rings.

Cl.16;Ball pens; bibs of paper; bookmarks; books in the field of cartoon characters; boxes of cardboard or paper; 
calendars; chalks; children's books; color pencil sets; color pencils, crayons; coloring books; comic books; drawing 
instruments; drawing paper; drawing rulers; erasing products, erasers, erasing fluids; fountain pens; gift boxes; glue for 
stationery or household purposes; greeting cards; loose-leaf binders; lunch bags of paper or plastic; musical greeting 
cards; note books; packing paper, wrapping paper and packaging materials; pads; paintings; paper napkins; paper 
staplers; party ornaments of paper; paste for stationery or household purposes; pen and pencil cases and boxes; pencil 
sharpeners; pencils; pens; photograph albums; place mats and coasters of paper or cardboard; posters; printed 
publications, newspapers and magazines in the fields of video games, animated characters, and online entertainment; 
rubber stamps; stationery; stickers; table cloths of paper; table linen of paper; writing instruments; writing pads, memo 
pads, writing paper; wallpaper stencils.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; textile shopping bags; purses; school satchels; sling bags for carrying infants; suitcases; 
toiletry bags sold empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; curtain tie-backs; cushions; desks; dressing tables; easy chairs; figurines and 
statuettes made of plaster, plastic, wax and wood; fire screens for domestic use; furniture; garment covers; high chairs 
for babies; mirrors; non-metal baskets; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster and plastic; toy boxes; wind chimes; works of art and 
ornaments made of plaster, plastic, wax and wood.

Cl.21;Baby bathtubs; basins; baskets for domestic use, not of metal; bath brushes; bath products, namely, body 
sponges; beverage glassware; beverageware; bird cages; bottles, sold empty; bowls; buckets; cages for household pets; 
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cake molds; candlesticks; candy boxes; canteens; cleaning cloths; coasters, not of paper and other than table linen; 
cocktail shakers; combs; cookie jars; corkscrews; crockery, namely, pots, dishes, drinking cups and saucers, bowls, 
serving bowls and trays; cups; cutting boards; dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink 
holders; gloves for household purposes; grooming tools for pets, namely, combs and brushes; hairbrushes; heat-
insulated vessels; ice buckets; ice cube molds; ironing board covers; jugs; kettles; lunch boxes; mixing bowls; mixing 
spoons; mugs; napkin holders; non-electric blenders; non-metal piggy banks; ornaments of ceramics, china, glass, 
crystal, earthen, terra-cotta, porcelain; paper plates; pastry cutters; picnic baskets sold empty; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, terra-cotta or glass; 
stoppers for bottles of ceramics, china, glass, crystal, earthenware, terra-cotta and porcelain; tea pots; toilet brushes; 
toilet roll holders; toothbrushes; toothpick holders; toothpicks; trash cans; trays for domestic purposes; troughs; vacuum
bottles; vases; waste baskets; watering cans; works of art of porcelain, terra-cotta or glass; trays for domestic purposes.

Cl.24;Banners and flags of textile; bath linen; bed linen; bedspreads; blankets; curtains of textile; cloth; cotton fabrics; 
covers for cushions; curtain tie-backs in the nature of textile curtain holders; curtains; fabrics for textile use; furniture 
coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; quilts; textile place mats; textile tablecloths; 
towels; wall hangings of textile; sleeping bags.

Cl.25;Articles of clothing, namely swimwear, swimsuits, sportswear, waterproof jackets and pants, rain wear, gloves, 
mittens, belts, underwear, sleep wear, pajamas, bathrobes, hats, caps, sun visors, berets, socks, stockings, panty hose, 
shoes, sports shoes, slippers, sneakers, beach shoes, masquerade costumes, bandanas, jackets, knitwear, t-shirts, 
shirts, outerwear, shorts, dresses, skirts, coats, vests, sweaters, ties, scarves, sweatshirts, hooded sweatshirts, gowns; 
bibs, not of paper; children's and infant's apparel; footwear; headwear; wrist bands.

Cl.27;Bath mats; carpets and rugs; door mats; floor coverings; foam mats; linoleum; wall hangings, not of textile; 
wallpaper.

Cl.28;Action figure toys; arcade games; arcade-type electronic video games; articles of clothing for toys; balloons; 
balls for games; bath toys; battery operated action toys; board games; bob-sleighs; bubble making wand and solution 
sets; card games; Christmas tree ornaments and decorations; dolls designed to resemble computer game characters; 
electronic novelty toys, namely, toys that electronically record, play back, and distort or manipulate voices and sounds; 
gambling machines; ice skates; infant toys; inflatable toys; in-line roller skates; interactive hand-held audio-visual games 
with liquid crystal displays not for use with television receivers; kite reels; kites; mechanical toys; musical toys; parlor 
games; party favors in the nature of small toys; party games; pinball games; plastic character toys; plush toys; protective 
padding for playing sports; puppets; roller skates; rubber character toys; sailboards; sandbox toys; skateboards; skating 
boots with skates attached; skill games; skis; snow boards; squeeze toys; stand-alone video output game machines; surf 
boards; swings; tabletop games; talking dolls; talking toys; toy musical boxes; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; home video game machines for use with external display screens or monitors; game controllers 
for computer games.

Cl.41;Amusement park and theme park services; animation film and video production services; distribution of radio 
programs for others; distribution of television programs for others; entertainment in the nature of competitions in the field
of computer and video games; entertainment in the nature of live stage performances featuring animated characters; 
entertainment in the nature of theater productions; entertainment services, namely production of entertainment shows 
and interactive programs for distribution via television, cable, satellite, audio and video media, cartridges, laser discs, 
computer discs and electronic means; entertainment services, namely providing online computer games and online video 
games that are accessible and playable via mobile and cellular phones and other wireless devices; entertainment 
services, namely the provision of continuing entertainment and news programs featuring entertainment information 
delivered by communication and computer networks; entertainment services, namely, live, televised and movie 
appearances by a professional entertainer; entertainment services, namely, providing non-downloadable musical 
performances, musical videos, related film clips, photographs and other multimedia entertainment materials featuring 
animated cartoon characters via a website; entertainment services, namely providing non-downloadable music, video 
games, and animated cartoon characters via a website; entertainment services, namely, providing on-line computer 
games; entertainment services, namely, providing touch and voice driven online computer games for digital mobile 
devices; entertainment, namely, a continuing entertainment animated cartoon show broadcasted over global and local 
area computer networks; multimedia publishing of books, magazines, journals, games, music, and electronic 
publications; on-line gaming services; online multiplayer video game tournaments; production and provision of 
entertainment and news via communication and computer networks; production of audio, video, and multimedia 
recordings; production of radio and television programs; production of sound recordings; production, and distribution of 
motion pictures and rental of motion picture films; providing non-downloadable audio and video files in the field of 
entertainment relating to interactive computer game software, interactive video game software and interactive computer 
and video games; providing games for use on mobile devices; providing news and information in the field of 
entertainment regarding interactive computer game software, interactive video game software and interactive computer 
and video games, via electronic, wireless and computer networks; providing non-downloadable video and audio 
recordings about animated cartoon characters made within computer games via a website; providing online computer 
and video games accessed and played via electronic, wireless and computer networks; rental of sound recordings; video 
production services; video film production; video recording services.

Cl.42;Computer graphics design services, namely, creation of computer generated cartoon animated images; computer 
hardware and software consulting services; computer programming; computer software consulting; computer systems 
analysis; conversion of data from physical to electronic media; design of computer systems; development, consultancy 
on and designing of computer software; development, consultancy on and designing of touch and voice driven computer 
software for electronic digital mobile devices; engineering in the field of computer science; hosting a web site featuring 
user generated content; providing temporary use of non-downloadable computer software accessible via a website; 
services of assembling, maintenance and servicing of computer software; updating and maintenance of computer 
software, including touch and voice driven computer software for electronic digital mobile devices.
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3754416    24/07/2017
[International Registration No. : 1387856]
MiParo AB
Rörgatan 4 SE-752 21 UPPSALA Sweden

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software; computer software in the form of apps; downloadable graphics for mobile telephones and 
tablets; electronic publications, computer software for creating dynamic websites.

Cl.35;Advertising; demonstation of goods, for others, in the field of accommodation, house and home for advertising 
purposes; compilation and input of information into computer databases; registration, composition, input, compilation 
and systemisation of information; arranging of commercial trade fairs and exhibitions; demonstration of goods, 
computerised file management; services including recording, transcription, transformation, composition, compilation and 
systemization of information; marketing studies; compilation of statistics.

Cl.36;Insurance premium financing services; brokerage; real estate management and providing permanent housing 
accommodation, rental of real estate and permanent housing accommodation; providing information relating to 
permanent housing accommodation, for others, providing of permanent housing accommodation.

Cl.38;Radio communications and telecommunications; electronic bulletin board services; providing access to networks
or databases, provision of telecommunication access and links to computer databases and to the internet; provision of 
access to sites on an electronic information network; providing access to networks or databases.

Cl.42;Interior design services and information and advisory services relating thereto; consultation services relating to 
interior design, hosting computer sites, website development services, homepage and webpage design, creating and 
maintaining websites, design services relating to architecture, architectural and engineering services, architectural 
consultation, architectural consultation.
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[International Registration No. : 1387859]
Stein, Jascha
Im Ofenerfeld 53E 26127 Oldenburg Germany

Proposed to be Used
IR DIVISION
Cl.35;Business analysis, research and information services; business assistance, management and administrative 
services; commercial trading and consumer information services; advertising, marketing and promotional services.

Cl.38;Telecommunication services.

Cl.42;Design services; information technology [IT] engineering services, related to artificial intelligence, natural 
language processing, cognitive data processing, artificial neuronal networks, machine learning and similar technologies; 
testing, authentication and quality control; scientific and technological services.
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Barbaros Hayrettin Pasa Mahallesi, Nazim Hikmet Bulvari, No. 84, Newista Residence, B Blok, Kat:21, Ofis No. 175 Esenyurt Istanbul 
Turkey

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design of advertising materials; office functions; secretarial services; arranging newspaper 
subscriptions for others; compilation of statistics; rental of office machines; systemization of information into computer 
databases; telephone answering for unavailable subscribers; business management, business administration and 
business consultancy; accounting; commercial consultancy services; personnel recruitment, personnel placement, 
employment agencies, import-export agencies; temporary personnel placement services; auctioneering; online trading 
services, namely, operating online marketplaces for sellers and buyers of goods and services; the bringing together, for 
the benefit of others, of chemicals used in industry, science and photography, as well as in agriculture, horticulture and 
forestry, unprocessed artificial resins, unprocessed plastics, manures, fire extinguishing compositions, tempering and 
soldering preparations, chemical substances for preserving foodstuffs, tanning substances, adhesives used in industry, 
paints, varnishes, lacquers, preservatives against rust and against deterioration of wood, colorants, mordants, raw 
natural resins, metals in foil and powder form for painters, decorators, printers and artists, bleaching preparations and 
other substances for laundry use, cleaning, polishing, scouring and abrasive preparations, soaps, perfumery, essential 
oils, cosmetics, hair lotions, dentifrices, industrial oils and greases, lubricants, dust absorbing, wetting and binding 
compositions, fuels (including motor spirit) and illuminants, candles and wicks for lighting, pharmaceutical and veterinary 
preparations, sanitary preparations for medical purposes, dietetic food and substances adapted for medical or veterinary 
use, food for babies, dietary supplements for humans and animals, plasters, materials for dressings, material for stopping 
teeth, dental wax, disinfectants, preparations for destroying vermin, fungicides, herbicides, common metals and their 
alloys, metal building materials, transportable buildings of metal, materials of metal for railway tracks, non-electric cables 
and wires of common metal, ironmongery, small items of metal hardware, pipes and tubes of metal, safes, goods of 
common metal, ores, machines and machine tools, motors and engines (except for land vehicles), machine coupling and 
transmission components (except for land vehicles) agricultural implements ether than hand-operated, incubators for 
eggs, automatic vending machine, hand tools and implements (hand-operated), cutlery, side arms, razors, scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and leaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound or 
images, magnetic data carriers, recording discs, compact discs, DVDs and other digital recording media, mechanisms for 
coin-operated apparatus, cash registers, calculating machines, data processing equipment, computers, computer 
software, fire-extinguishing apparatus, surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, 
eyes and teeth, orthopedic articles, suture materials, apparatus for lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating, water supply and sanitary purposes; vehicles, apparatus for locomotion by land, air or 
water, firearms, ammunition and projectiles, explosives, fireworks; precious metals and their alloys and goods in precious
metals or coated therewith, jewellery, precious stones, horological and chronometric instruments, musical instruments, 
paper, cardboard and goods made from these materials, printed matter, bookbinding material, photographs, stationery, 
adhesives for stationery or household purposes, artists' materials, paint brushes, typewriters and office requisites (except
furniture), instructional and teaching material (except apparatus), plastic materials for packaging, printers' type, printing 
blocks, rubber, gutta-percha, gum, asbestos, mica and goods made from these materials, plastics in extruded form for 
use in manufacture, packing, stopping and insulating materials, flexible pipes, not of metal, leather and imitations of 
leather, and goods made of these materials, animal skins, hides, trunks and travelling bags, umbrellas and parasols, 
walking sticks, whips, harness and saddlery, building materials (non-metallic), non-metallic rigid pipes for building, 
asphalt, pitch and bitumen, non-metallic transportable buildings, monuments, not of metal, shaped building, construction 
and road construction materials made of concrete, gypsum, earthen, clay, sand, natural stone, artificial stone, wooden, 
plastic or synthetic materials, building parts, buildings, poles, barriers, concrete panels, concrete pipes, concrete beams, 
concrete blocks, concrete bollards, concrete walls, concrete fences; concrete roof repair compounds, concrete slabs, 
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concrete roof tiles, barrier of concrete, concrete poles for electric power lines, plaster for building purpose, namely, 
plaster boards, plaster panels, plaster walls, plasters for prefabricated buildings; bricks, rigid pipes, not of metal, tubes 
and connection pieces; glass blocks for building, glass bricks, glass tiles, glass panels, glass panels for building 
construction purposes, furniture, mirrors, picture frames, goods of wood, cork, reed, cane, wicker, horn, bone, ivory, 
whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics, household or
kitchen utensils and containers, combs and sponges, brushes (except paint brushes), brush-making materials, articles for 
cleaning purposes, steelwool, unworked or semi-worked glass (except glass used in building), glassware, porcelain and 
earthenware, ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags, padding and stuffing materials (except 
of rubber or plastics), raw fibrous textile materials; yarns and threads, for textile use, textiles and textile goods, bed 
covers, table covers; clothing, footwear, headgear, lace and embroidery, ribbons and braid, buttons, hooks and eyes, pins 
and needles, artificial flowers, carpets, rugs, mats and matting, linoleum and other materials for covering existing floors, 
wall hangings (non-textile); games and playthings, gymnastic and sporting articles, decorations for Christmas trees, 
meat, fish, poultry and game, meat extracts, preserved, frozen, dried and cocked fruits and vegetables, jellies, jams, 
compotes, eggs, milk and milk products, edible oils and fats, coffee, tea, cocoa and artificial coffee, rice; tapioca and 
sago, flour and preparations made from cereals, bread, pastry and confectionery, ices, sugar, honey, treacle, yeast, 
baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice; grains and agricultural, horticultural and forestry 
products live animals, fresh fruits and vegetables, seeds, natural plants and flowers, foodstuffs for animals, malt, beers, 
mineral and aerated waters and other non-alcoholic beverages, fruit beverages and fruit juices, syrups and other 
preparations for making beverages, alcoholic beverages (except beers), tobacco, smokers' articles, matches enabling 
customers to conveniently view and purchase those goods, such services may be provided by retail stores, wholesale 
outlets, by means of electronic media or through mail order catalogues.

Cl.38;Radio and television broadcasting services, broadcasting of radio and television programming to communication 
devices, communication services; communication services by cellular telephones, communication via satellite, 
communication services, namely, electronic transmission of data and documents among users of computers, 
communication via telegraph, communication via telephone, transmission of images and messages via computer, e-mail 
services, fax-sending services, telegraph services, telephone services, telex services, consultancy services related to 
communication, providing access for users to global computer network (Internet) services, rental of communication 
instruments and devices; news agencies, namely, the transmission of news items to news reporting organizations.

Cl.42;Scientific and industrial research, namely scientific research and development, chemical research services, 
geological research, mining and mineral exploration services, geological research services, exploration and search of oil; 
material testing and consumer product safety testing services; meteorological services, namely, meteorological 
forecasting, providing meteorological information, engineering consultancy services; architectural design services, 
mapping services, land surveying, research on building construction or city planning, consultancy services relating to 
research in the field of environmental protection, underwater exploration, underwater structural inspection services, 
quality control services for others, conducting ride performance evaluations for automotive companies; computer 
advisory services, namely, creating and maintaining web sites for others, computer programming services, computer 
software design services for others, computer software updating services for others; consultancy services in the field of 
computer hardware, computer database development services, computer data recovery services, computer systems 
analysis services, computer consultancy services, computer rental services, computer software and hardware rental 
services, duplication of computer programs, installation of computer software; design services, namely, design for others 
in the field of clothing, design and development of networks, technical project planning in the field of engineering, graphic
art design, authenticating works of art; creating and designing website-based indexes of information for others 
[information technology services].
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3755234    29/09/2017
[International Registration No. : 1387665]
Capital Stage AG
Große Elbstraße 59 22767 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.4;Electrical power; Electrical energy, including electrical energy from solar power and wind power; Additives in 
connection with aforesaid goods, included in this class.

Cl.36;Finance services; Monetary affairs; Financial consultancy in the energy sector; Consultancy concerning 
financing of energy projects; Brokerage of financial investments in energy companies.
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3755237    29/08/2017
[International Registration No. : 1388168]
Kongsberg Automotive ASA
P.O. Box 62 N-3602 Kongsberg Norway

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; non-electric cables and wires of common metal; small items of metal hardware; 
pipes, hoses and tubes of metal; pipes, hoses and tubes of stainless steel; metal pipes, hoses and tube; metal hoses for 
machines producing oil, namely, fuel, diesel, gas oil, industrial oil, motor oil, textile oil, bleaching oil, cement oil, oil 
separating chemicals, crude oil, gas, namely, fuel gas, gas oil, lighting gas, petroleum gas, natural gas, bottles, powdered 
milk, dairy products, food, namely, food for human consumption, namely, fresh, frozen, dried, cooked and conserved 
food, namely, meat, fish, poultry and game, meat extracts, fruits and vegetables, jellies, jams, compotes, eggs, edible oils, 
fats, grains and agricultural, horticultural and forestry products, live animals, seeds, natural plants and flowers, foodstuffs
for animals, malt, coffee, tea, cocoa and artificial coffee, rice, tapioca and sago, flour and preparations made from cereals, 
bread, pastry and confectionery, ices, sugar, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces 
(condiments), spices, ice, drinks, namely, beers, mineral and aerated waters and other non-alcoholic beverages, fruit 
beverages and fruit juices, syrups and other preparations for making beverages, alcoholic beverages (except beers); 
metal hoses for robotic arms for gluing; metal hoses for motors and engines, namely, hydraulic engines and motors for 
aircraft, helicopters, ships and boats; metal hoses for machine coupling and transmission components for aircraft, 
helicopters, ships and boats.

Cl.7;Machines and machine tools for industrial purposes, namely, machines and machines for producing oil, namely, 
fuel, diesel, gas oil, industrial oil, motor oil, textile oil, bleaching oil, cement oil, oil separating chemicals, crude oil, gas, 
namely, fuel gas, gas oil, lighting gas, petroleum gas, natural gas, bottles, powdered milk, dairy products, food, namely, 
food for human consumption, namely, fresh, frozen, dried, cooked and conserved food, namely, meat, fish, poultry and 
game, meat extracts, fruits and vegetables, jellies, jams, compotes, eggs, edible oils, fats, grains and agricultural, 
horticultural and forestry products, live animals, seeds, natural plants and flowers, foodstuffs for animals, malt, coffee, 
tea, cocoa and artificial coffee, rice, tapioca and sago, flour and preparations made from cereals, bread, pastry and 
confectionery, ices, sugar, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, 
drinks, namely, beers, mineral and aerated waters and other non-alcoholic beverages, fruit beverages and fruit juices, 
syrups and other preparations for making beverages, alcoholic beverages (except beers); robotic arms for gluing; motors 
and engines, namely, hydraulic engines and motors for aircraft, helicopters, ships and boats; machine coupling and 
transmission components for aircraft, helicopters, ships and boats.

Cl.12;Vehicles, namely, automobiles, motorcycles, all-terrain vehicles, trucks, aircraft, helicopters, ships, boats, rail 
locomotives, and agricultural and construction vehicles, namely, tractors and trucks; apparatuses and parts for apparatus 
for locomotion by land, air or water, namely, hydraulic circuits including hydraulic hoses for automobiles, motorcycles, 
all-terrain vehicles, trucks, aircraft, helicopters, ships, boats, rail locomotives, and agricultural and construction vehicles, 
namely, tractors and trucks.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes, hoses and tubes, not of metal, flexible pipes, hoses and tubes of rubber or plastic.
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Outfit7 Limited
5th Floor, 52-54 Gracechurch Street London EC3V 0EH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Application development tool programs for personal computers, mobile digital electronic devices, hand held 
computers, and mobile telephones; carrying cases for cell phones, telephones, pagers and mobile computers; computer 
game software and entertainment software in the nature of computer games for use on mobile and cellular phones, 
handheld computers, computers, video game consoles, both handheld and free standing, and other wireless POS 
devices; computer game software featuring character recognition, voice recognition, touch sensitivity, light sensitivity, 
gravity sensitivity; computer game software for electronic computer apparatus featuring interactive and multimedia 
functions that enable the user to integrate text, audio, graphics, still images and moving pictures; computer game 
software; decorative magnets; digital media, namely, CDs, DVDs, memory cards, and downloadable audio, video, and 
multimedia files, featuring music, motion picture and animated cartoon characters; digital memory devices; downloadable 
computer game software for playing video, computer and on-line games; downloadable ring tones, music, videos, and 
electronic games software, via the internet and wireless devices; downloadable software for developing, designing, 
modifying, recording and customizing sound and speech; downloadable software for developing, designing, modifying, 
recording and customizing video, computer and on-line games; downloadable video game software featuring touch and 
voice control; earphones; eyewear cases; eyewear; headphones; interactive multimedia computer game software 
programs; mouse pads; software for enabling video computer and on-line games to be run on multiple platforms; speech 
recognition software; touch and voice driven interactive video game software; virtual reality headsets and helmets for use 
in playing video games.

Cl.11;Air purifiers; barbecues; bed warmers; beverage cooling apparatus; bicycle lights; bicycle reflectors; 
chandeliers; disinfectant dispensers for toilets; dispensing units for air fresheners; electric blankets; electric fans; 
electric kettles; electric lamps; electric lights for Christmas trees; electric popcorn poppers; electric toasters; electric 
vaporizers; flashlights; globes for lamps; hair dryers; ice boxes; lamp casings; lamp mantles; lamp reflectors; lamp 
shades; lamps; lampshade holders; lanterns; non-electric pocket warmers, namely, chemically-activated heating packets 
for non-electric pocket warmers, namely, chemically-activated heating packets for warming hands; ornamental fountains; 
outdoor portable lighting products, namely, headlamps; pen lights; reading lights; toilet seats; water purifying apparatus; 
water sterilizers; fragrances oil burners.

Cl.14;Bracelets; buckles for watchstraps; clocks; horological and chronometric instruments and parts thereof; imitation
jewelry; jewelry chains; jewelry; key chains as jewelry; lapel pins; necklaces; ornaments of precious metal in the nature of 
jewelry; pendants; watches; non-metal and non-leather key chains; non-metal key rings.

Cl.16;Ball pens; bibs of paper; bookmarks; books in the field of cartoon characters; boxes of cardboard or paper; 
calendars; chalks; children's books; color pencil sets; color pencils, crayons; coloring books; comic books; drawing 
instruments; drawing paper; drawing rulers; erasing products, erasers, erasing fluids; fountain pens; gift boxes; glue for 
stationery or household purposes; greeting cards; loose-leaf binders; lunch bags of paper or plastic; musical greeting 
cards; note books; packing paper, wrapping paper and packaging materials; pads; paintings; paper napkins; paper 
staplers; party ornaments of paper; paste for stationery or household purposes; pen and pencil cases and boxes; pencil 
sharpeners; pencils; pens; photograph albums; place mats and coasters of paper or cardboard; posters; printed 
publications, newspapers and magazines in the fields of video games, animated characters, and online entertainment; 
rubber stamps; stationery; stickers; table cloths of paper; table linen of paper; writing instruments; writing pads, memo 
pads, writing paper; wallpaper stencils.

Cl.18;All-purpose carrying bags; animal leashes; backpacks; bags for sports; book bags; briefcases; carrying cases; 
collars for pets; duffel bags; handbags; key cases; leather or leather-board boxes; luggage tags; luggage; messenger 
bags; pouches of leather; textile shopping bags; purses; school satchels; sling bags for carrying infants; suitcases; 
toiletry bags sold empty; toiletry cases sold empty; tote bags; travelling bags; umbrellas; wallets.

Cl.20;Bamboo blinds; beds; book shelves; boxes of wood or plastic; chairs; corks; cradles; cupboards; curtain hooks; 
curtain rails; curtain rings; curtain rods; curtain tie-backs; cushions; desks; dressing tables; easy chairs; figurines and 
statuettes made of plaster, plastic, wax and wood; fire screens for domestic use; furniture; garment covers; high chairs 
for babies; mirrors; non-metal baskets; non-metal bed fittings; non-metal clothes hooks; photograph frames; picture 
frames; pillows; playpens for babies; statues of wood, wax, plaster and plastic; toy boxes; wind chimes; works of art and 
ornaments made of plaster, plastic, wax and wood.

Cl.21;Baby bathtubs; basins; baskets for domestic use, not of metal; bath brushes; bath products, namely, body 
sponges; beverage glassware; beverageware; bird cages; bottles, sold empty; bowls; buckets; cages for household pets; 
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cake molds; candlesticks; candy boxes; canteens; cleaning cloths; coasters, not of paper and other than table linen; 
cocktail shakers; combs; cookie jars; corkscrews; crockery, namely, pots, dishes, drinking cups and saucers, bowls, 
serving bowls and trays; cups; cutting boards; dental floss; drinking flasks; dust bins; egg cups; fly swatters; foam drink 
holders; gloves for household purposes; grooming tools for pets, namely, combs and brushes; hairbrushes; heat-
insulated vessels; ice buckets; ice cube molds; ironing board covers; jugs; kettles; lunch boxes; mixing bowels; mixing 
spoons; mugs; napkin holders; non-electric blenders; non-metal piggy banks; ornaments of ceramics, china, glass, 
crystal, earthen, terra-cotta, porcelain; paper plates; pastry cutters; picnic baskets sold empty; pitchers; portable coolers; 
soap boxes; soap dispensers; soap holders; sponges for household purposes; statues of porcelain, terra-cotta or glass; 
stoppers for bottles of ceramics, china, glass, crystal, earthenware, terra-cotta and porcelain; tea pots; toilet brushes; 
toilet roll holders; toothbrushes; toothpick holders; toothpicks; trash cans; trays for domestic purposes; troughs; vacuum
bottles; vases; waste baskets; watering cans; works of art of porcelain, terra-cotta or glass; trays for domestic purposes.

Cl.24;Banners and flags of textile; bath linen; bed linen; bedspreads; blankets; curtains of textile; cloths; cotton 
fabrics; covers for cushions; curtain tie-backs in the nature of textile curtain holders; curtains; fabrics for textile use; 
furniture coverings of textile; handkerchiefs of textile; mattress covers; pillowcases; quilts; textile place mats; textile 
tablecloths; towels; wall hangings of textile; sleeping bags.

Cl.25;Articles of clothing, namely swimwear, swimsuits, sportswear, waterproof jackets and pants, rain wear, gloves, 
mittens, belts, underwear, sleep wear, pajamas, bathrobes, hats, caps, sun visors, berets, socks, stockings, panty hose, 
shoes, sports shoes, slippers, sneakers, beach shoes, masquerade costumes, bandanas, jackets, knitwear, t-shirts, 
shirts, outerwear, shorts, dresses, skirts, coats, vests, sweaters, ties, scarves, sweatshirts, hooded sweatshirts, gowns; 
bibs, not of paper; children's and infant's apparel; footwear; headwear; wrist bands.

Cl.27;Bath mats; carpets and rugs; door mats; floor coverings; foam mats; linoleum; wall hangings, not of textile; 
wallpaper.

Cl.28;Action figure toys; arcade games; arcade-type electronic video games; articles of clothing for toys; balloons; 
balls for games; bath toys; battery operated action toys; board games; bob-sleighs; bubble making wand and solution 
sets; card games; Christmas tree ornaments and decorations; dolls designed to resemble computer game characters; 
electronic novelty toys, namely, toys that electronically record, play back, and distort or manipulate voices and sounds; 
gambling machines; ice skates; infant toys; inflatable toys; in-line roller skates; interactive hand-held audio-visual games 
with liquid crystal displays not for use with television receivers; kite reels; kites; mechanical toys; musical toys; parlor 
games; party favors in the nature of small toys; party games; pinball games; plastic character toys; plush toys; protective 
padding for playing sports; puppets; roller skates; rubber character toys; sailboards; sandbox toys; skateboards; skating 
boots with skates attached; skill games; skis; snow boards; squeeze toys; stand-alone video output game machines; surf 
boards; swings; tabletop games; talking dolls; talking toys; toy musical boxes; toy masks; toy snow globes; toy vehicles; 
water toys; wind-up toys; home video game machines for use with external display screens or monitors; game controllers 
for computer games.

Cl.41;Amusement park and theme park services; animation film and video production services; distribution of radio 
programs for others; distribution of television programs for others; entertainment in the nature of competitions in the field
of computer and video games; entertainment in the nature of live stage performances featuring animated characters; 
entertainment in the nature of theater productions; entertainment services, namely production of entertainment shows 
and interactive programs for distribution via television, cable, satellite, audio and video media, cartridges, laser discs, 
computer discs and electronic means; entertainment services, namely providing online computer games and online video 
games that are accessible and playable via mobile and cellular phones and other wireless devices; entertainment 
services, namely the provision of continuing entertainment and news programs featuring entertainment information 
delivered by communication and computer networks; entertainment services, namely, live, televised and movie 
appearances by a professional entertainer; entertainment services, namely, providing non-downloadable musical 
performances, musical videos, related film clips, photographs and other multimedia entertainment materials featuring 
animated cartoon characters via a website; entertainment services, namely providing non-downloadable music, video 
games, and animated cartoon characters via a website; entertainment services, namely, providing on-line computer 
games; entertainment services, namely, providing touch and voice driven online computer games for digital mobile 
devices; entertainment, namely, a continuing entertainment animated cartoon show broadcasted over global and local 
area computer networks; multimedia publishing of books, magazines, journals, games, music, and electronic 
publications; on-line gaming services; online multiplayer video game tournaments; production and provision of 
entertainment and news via communication and computer networks; production of audio, video, and multimedia 
recordings; production of radio and television programs; production of sound recordings; production, and distribution of 
motion pictures and rental of motion picture films; providing non-downloadable audio and video files in the field of 
entertainment relating to interactive computer game software, interactive video game software and interactive computer 
and video games; providing games for use on mobile devices; providing news and information in the field of 
entertainment regarding interactive computer game software, interactive video game software and interactive computer 
and video games, via electronic, wireless and computer networks; providing non-downloadable video and audio 
recordings about animated cartoon characters made within computer games via a website; providing online computer 
and video games accessed and played via electronic, wireless and computer networks; rental of sound recordings; video 
production services; video film production; video recording services.

Cl.42;Computer graphics design services, namely, creation of computer generated cartoon animated images; computer 
hardware and software consulting services; computer programming; computer software consulting; computer systems 
analysis; conversion of data from physical to electronic media; design of computer systems; development, consultancy 
on and designing of computer software; development, consultancy on and designing of touch and voice driven computer 
software for electronic digital mobile devices; engineering in the field of computer science; hosting a web site featuring 
user generated content; providing temporary use of non-downloadable computer software accessible via a website; 
services of assembling, maintenance and servicing of computer software; updating and maintenance of computer 
software, including touch and voice driven computer software for electronic digital mobile devices.
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Priority claimed from 19/09/2017; Application No. : 87613906 ;United States of America 

3755250    02/10/2017
[International Registration No. : 1388304]
TransPerfect Translations International, Inc.
3 Park Avenue, 39th Floor New York NY 10016 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer hardware for use in language localization, by means of language translation, 
subtitling, dubbing, closed captioning and teletext for feature films, television programs, videos and digital media in 
general.

Cl.35;Marketing services, namely, consulting in the field of multicultural business marketing; business project 
management services for others in the fields of language translation, custom writing, text adaptation, interpreting and 
proofreading; business consulting services in the field of search engine optimization for sales promotion; employment 
hiring, recruiting, placement, and staffing services; records management services, namely, document indexing for others; 
document reproduction; human resource consultation in the field of diversity and inclusion operation and management of 
call centers; testing to determine employment skills; message transcription services; medical transcription services; 
stenographic transcription; business administrative services, namely, records management provided via the internet, 
document indexing and processing all in the field of clinical trials.

Cl.41;Media production services, namely, video and film production; providing voice overs and dubbing for tapes, 
records and other recorded media for entertainment and education purposes; language translation and interpreting 
services; braille transcription; music transcription for others.

Cl.42;Computer services, namely, creating and maintaining web sites for others; computer services, namely, updating 
multilingual websites for others; design and development of data retrieval software for public documents; providing 
temporary use to others of online non-downloadable software for upload, storage, exchange and review of secured 
documents; electronic imaging, scanning and digitizing of documents.
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3755296    18/07/2017
[International Registration No. : 1388058]
Perkbox Limited
20-22 Tudor Street London EC4Y 0AY Islington United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software platforms; computer software downloadable from global computer 
information networks; computer software relating to the handling of financial transactions; computer programmes for 
data processing; cash cards [encoded]; coded bank cards; credit cards [encoded]; magnetic credit cards; magnetic 
coded card readers, all the goods expressly excluding enterprise cloud solutions, namely, storage platforms, 
collaboration platforms, content management platforms, and storage platforms, collaboration platforms, content 
management platforms, and electronic data storage platforms save for where any such capabilities are ancillary to human 
resources, learning and development, payroll, employee engagement, employee benefits, customer acquisition, 
engagement, financial services, loyalty and/or customer marketing/reward solutions and perquisite services and not as a 
standalone storage, collaboration or content management solution.

Cl.16;Gift cards; filing cards; record cards; debit cards without magnetic coding; credit cards without magnetic coding; 
vouchers; gift vouchers; vouchers of value; gift bags; gift cards; gift cartons; gift boxes; gift vouchers; cardboard gift 
boxes; paper gift bags; cardboard boxes; cardboard packaging; cardboard cartons; cardboard containers; paperboard 
[cardboard]; boxes of cardboard; collapsible cardboard boxes; cardboard gift boxes; cardboard shipping containers; 
corrugated cardboard boxes.

Cl.35;Promoting the goods and services of others through the distribution of discount cards; sales promotion for 
others provided through the distribution and the administration of privileged user cards; negotiation of commercial 
transactions for third parties; arranging and concluding commercial transactions for others; mediation and conclusion of 
commercial transactions for others; advisory services for preparing and carrying out commercial transactions; 
negotiation and conclusion of commercial transactions for third parties via telecommunication systems; administration of 
a discount program for enabling participants to obtain discounts on goods and services through use of a discount 
membership card; promoting the goods and services of others through the distribution of discount cards; promoting the 
goods and services of others; promoting the goods and services of others through the distribution of discount cards; 
promoting the sale of goods and services of others by awarding purchase points for credit card use; organisation, 
operation and supervision of loyalty schemes and incentive schemes; organisation, operation and supervision of 
customer loyalty schemes; management of customer loyalty, incentive or promotional schemes; organisation and 
management of business incentive and loyalty schemes; organization, operation and supervision of sales and 
promotional incentive schemes; organisation, operation and supervision of sales and promotional incentive schemes.

Cl.36;Provision of prepaid cards and tokens (terms considered too vague by the International Bureau - rule 13 (2) (b) of 
the Common Regulations); issuing of vouchers; issuing of cash vouchers; travel vouchers (issuing of -); issuing of travel 
vouchers; luncheon vouchers (issuing of -); processing of luncheon vouchers; issuing of vouchers for meals; issuing of 
vouchers for use as money; issue of tokens, coupons and vouchers of value; issuing of travellers' cheques and currency 
vouchers; credit services relating to the provision of vouchers for meals; financial services relating to the provision of 
vouchers for the purchase of goods; issuing gift certificates which may then be redeemed for goods or services; discount 
card services provided to young people for travel; discount card services provided to young people for leisure purposes; 
discount card services provided to young people for cultural purposes; issuing of tokens of value in relation to incentive 
schemes; issuing of tokens of value in relation to customer loyalty schemes; issuing tokens of value; tokens of value 
(issue of -); issuing of tokens of value.
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Priority claimed from 10/04/2017; Application No. : 707623 ;Switzerland 

3756306    27/09/2017
[International Registration No. : 1388383]
INVENTIO AG
Postfach  CH-6052 Hergiswil NW Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic measuring, checking, controlling and regulating (included in this class) apparatus for 
elevators, escalators, moving walkways and other vertical, horizontal and inclined transport installations, and 
corresponding computer programs and software stored in memory; electric and electronic control apparatus for elevators 
with destination call control; electronic controls and corresponding software for monitoring, controlling and regulating 
the operation of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport installations, 
as well as building installations and access control systems; electronic controls and corresponding software for 
monitoring, controlling and regulating the access for boats, buildings, area surrounded by a fence, restricted areas within 
buildings and boats, elevators, escalators and moving walkways and other vertical, horizontal and inclined transport 
installations; electronic controls and corresponding software for monitoring, controlling and regulating the guidance and 
navigation systems; remote monitoring apparatus for monitoring the operation of elevators, escalators and moving 
walkways and other vertical, horizontal and inclined transport installations, building installations, systems for access 
control, guidance and navigation, of locking systems, doors, turnstiles, swing gates, barriers and gates; remote 
monitoring apparatus for monitoring human activity in elevators, boats, buildings and public facilities, particularly video 
monitors, electric and electronic apparatus for remote monitoring, cameras, sensors, motion sensors, light barriers and 
infrared sensors; remote control apparatus for the monitoring of the control for elevators, escalators and moving 
walkways and other vertical, horizontal and inclined transport installations as well as access to elevators, escalators and 
moving walkways and other vertical, horizontal and inclined transport installations, and access to buildings, boats, areas 
surrounded by a fence and restricted areas within buildings and boats; remote monitoring apparatus and corresponding 
software for the control of light; remote control apparatus and corresponding software for controlling heating, ventilation, 
air-conditioning and fire alarm installations; control panels; level indicators; floor boards; car operating panels; TFT, LCD, 
LED, OLED displays, projection displays and plasma displays; computer screens; television screens; touch screens; 
electronic bulletin boards; computer screens, touch screens, television screens and projection apparatus for interactions 
with passengers of elevators, escalators and moving walkways; loudspeakers; LED screens; emergency warning lights; 
horns; electromagnetic signal transmitters; alarms, namely, fire alarms, break-in alarms, burglary alarms, flood alarms, 
hazard alarms, motion alarms, alarms for emergency calls, abuse alarms and incident alarms; Computer equipment for 
receiving, recording, transmitting, processing, converting, sending and reproducing voice, audio and video data, 
drawings, images and signals in connection with the design, installation, maintenance and repair, renovation and 
modernization of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport 
installations, systems for access control, guidance and navigation, locking systems, doors, turnstiles, swing gates, 
barriers and gates; electronic guidance systems for the orientation of users and flow of users; electronic navigation 
systems, particularly navigation systems based on GPS, on Bluetooth, on WiFi, on mobile data and on radio-
communication; electronic access control systems; radio frequency identification systems and components therefor, 
particularly antennas, memory chips and RFID card readers, for Bluetooth communication and for near field 
communication (NFC); radio frequency labels and identification cards (RFID); NFC labels and cards; readers for encoded 
identification cards, encoded key cards, encoded smart cards and encoded labels; coded identification cards; encoded 
key cards; encoded smart cards; encoded labels; optical code readers; biometric identification apparatus, particularly of 
the face, voice, iris, fingerprints and hand; mobile telephones; smartphones; clothing computer systems (Wearables) 
which, during use, are attached to the user body, namely, smartwatches, glasses, clothing or bracelets; goods of 
augmented reality and virtual reality, namely, 3D spectacles, headphones, audio speakers, digital spectacles, (head 
mounted displays, HMD) digital gloves, stereoscopic 3D displays, 3D scanners, 3D cameras and 3D microphones; 
magnetic, optical and digital storage media; tablets; computers; network routers; wireless routers; interfaces (interface 
apparatus or interface programs for computers); microprocessors; software for creating and managing a database of 
voice, audio, video and multimedia files, and data for operating, power and users of elevators, escalators, moving 
walkways, building installations, access control systems, doors, turnstiles, swing gates, barriers and gates; software and 
application software for searching, playing, displaying and storing voice, audio, video and multimedia files; software for 
the production of virtual sound; software and application software for monitoring and controlling elevators, escalators, 
moving walkways and other vertical and horizontal and inclined transport installations as well as installations for 
buildings; software and application software for monitoring and controlling alarm, access control, guidance and 
navigation systems; software and application software for mobile phones, smart phones, smart watches, fitness monitors 
and tablets for monitoring and controlling elevators, escalators, moving walkways and other vertical and horizontal and 
inclined transport installations as well as installations for buildings; software and application software for wireless 
routers and network routers; software and application software for the connection of mobile telephones, smartphones, 
smart watches, fitness monitors, computer clothing and tablets to building installations, access control, navigation and 
guidance systems, doors, turnstiles, swing gates, barriers and gates; software and application software for mobile 
phones, smart phones, smart watches, fitness monitors and tablets in connection with locating in and out of buildings, 
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parts of buildings, public facilities, elevators, escalators, moving walkways and other vertical and horizontal and inclined 
transport installations; software and application software for mobile phones, smartphones, smart watches fitness 
monitors and tablets, for guidance and navigation and in and out of buildings, parts of buildings, public facilities, and to 
elevators, escalators, moving walkways and other vertical and horizontal and inclined transport installations; electric 
sensors; frequency converters; electrical transformers; photovoltaic solar modules for electricity generation; electricity 
storage devices; uninterrupted power supply apparatus (apparatus for Uninterruptible Power); surge protection; power 
distribution devices; current rectifiers; electric current switches; integrated circuits; printed circuits; electric boards; 
electric control panels; electric safety devices; integrated safety circuits; electric and electronic locks; radio controlled 
locks; electronic publications, namely, downloadable magazines, material for teaching, training and practice, installation, 
repair and modernization instructions, manuals, newsletters, brochures and spare parts lists in the field of elevators, 
escalators, moving walkways and other vertical and horizontal and inclined transport installations, access control, 
guidance, navigation and safety systems; jigs mainly of metal [measuring instruments].

Cl.35;Gathering, systematization and updating of data in computer databases; data management by computer; input 
and processing of data for users of monitoring, access control and guidance and navigation systems in computer 
databases; input and processing of operating data for elevators, escalators, moving walkways and other vertical transport 
systems, horizontal and inclined transport installations, building installations, monitoring, access control, guidance and 
navigation systems, locking systems, doors, turnstiles, revolving doors, barriers and gates in computer databases; 
creation of statistical reports and analysis of relating to operating data for elevators, escalators, moving walkways and 
other vertical, horizontal and inclined transport installations, building installations, monitoring, access control, navigation 
and guidance systems, locking systems, doors, turnstiles, swing gates, barriers and gates; administrative processing of 
orders by telephone or computer; taking orders; invoicing; e-commerce services, namely, provision of information on 
products through telecommunication networks for advertising and sales purposes; provision of information on goods, 
purchase, design, specifications rates for elevators, escalators, moving walkways and other vertical, horizontal and 
inclined transport installations, access control, navigation and guidance systems as well as consulting services relating 
thereto for advertising and sales purposes; wholesale and retail of spare parts and components of elevators, escalators, 
moving walkways and other vertical, horizontal and inclined transport installations, access control, navigation and 
guidance systems, locking systems, door openers, door closers, doors, turnstiles, revolving doors, barriers and gates 
(also via the Internet); advertising, marketing and sales promotion; advertising using computer screens, touch screens, 
television screens, projection apparatus, video projectors and electronic bulletin boards; rental of advertising space; 
provision of advertising space, and advertising time and advertising media; organization and management of customer 
loyalty programs; organization of trade fairs and exhibitions for economic or advertising purposes.

Cl.37;Provision of construction information; building consultancy; information on the repair, operation of maintenance, 
servicing and overhaul of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport 
installations, access control, navigation and guidance systems, locking systems, doors, door openers, door closers, 
gates, turnstiles, revolving doors and barriers; installation, maintenance, repair and overhaul of elevators, escalators, 
moving walkways and other vertical, horizontal and inclined transport installations, as well as building elements and 
components as parts of these installations; works of installation, maintenance, repair and construction for the 
modernization of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport 
installations, as well as building elements and components as parts of these installations; partial dismantling of existing 
elevators, escalators and moving walkways, for the preparation of the modernization thereof; consulting on the 
installation, maintenance, repair, overhaul and modernization of elevators, escalators, moving walkways and other 
vertical, horizontal and inclined transport installations as well as building elements and components as parts of these 
installations; implementation of measures on preventive maintenance of elevators, escalators, moving walkways and 
other vertical, horizontal and inclined transport installations, access control systems, locking systems, doors, door 
openers and door closers, gates, turnstiles, swing gates and barriers and components thereof; consulting on the 
installation, maintenance, repair, overhaul and modernization of access control, guidance and navigation systems, 
locking systems, doors, door openers and door closers, gates, turnstiles, swing gates, barriers and gates; installation, 
maintenance, repair, overhaul and modernization of elevators, escalators, moving walkways, access control, navigation 
and guidance systems, locking systems, doors, door openers and door closers, gates, turnstiles, swing gates and 
barriers through remote access with a communication link, particularly via the Internet; installation, maintenance, repair, 
overhaul and modernization of alarm and monitoring systems as well as consulting related thereto; installation, 
maintenance and repair of computers and of apparatus for telecommunications.

Cl.38;Provision of communication links with data banks; provision of access to platforms and portals on the Internet; 
provision and transmission of voice, audio, and video data, messages, texts, drawings, images via analog and digital 
communication networks, radio networks and wired telecommunication networks; communication services by telephone; 
paging services by radio or telephone; provision of telecommunications links for hotlines and call centers; electronic 
exchange of messages by means of online chatrooms, online discussion sites and Internet forums; provision of 
telecommunication links for data exchange between the central computing apparatus and elevators, escalators, moving 
walkways and other vertical, horizontal and inclined transport installations, building installations, access control, 
navigation and guidance systems, locking systems, doors, turnstiles, swing gates, barriers and gates; provision of 
access to operating data of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport 
installations, building installations, access control, navigation and guidance systems, locking systems, doors, turnstiles, 
swing gates and gates by means of a communication network; provision of access to data that informs about disorders of 
elevators, escalators, moving walkways and other vertical, horizontal and inclined transport installations, building 
installations, access control, navigation and guidance systems, locking systems, doors, turnstiles, swing gates and gates 
by means of a communication network; transmission of electronic data and voice signals, and data of all types for the 
purpose of monitoring, control, maintenance and repair of elevators, escalators, moving walkways and other vertical, 
horizontal and inclined transport installations; transmission of signals of alarm apparatus and access control systems; 
transmission of emergency messages via computer networks and telecommunication networks; transmission of data and 
signals of navigation and guidance systems for tracking people and objects and the orientation of persons inside and 
outside buildings; electronic transmission, via computer and telecommunication networks, of messages, notifications, 
entertainment, images, advertising information, elevator position information and emergency information for users of 
elevators, escalators, moving walkways and other vertical, horizontal and inclined transport installations; electronic 
transmission, via computer and telecommunication networks, of teaching and training as well as installation, 
modernization and repair instructions; rental and provision of access time to data in computer databases; rental of 
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telecommunication apparatus.

Cl.42;Research and development in the field of elevators, escalators, moving walkways and other vertical, horizontal 
and inclined transport installations, access control, navigation and guidance systems, locking systems, doors, turnstiles, 
swing gates, gates, barriers and gates; research and development in the field of safety engineering; research, monitoring 
and analysis and monitoring of the traffic flow inside, between and outside buildings; development, design and 
construction of elevators, escalators, moving walkways and other vertical, horizontal and inclined transport installations, 
monitoring, access control, guidance and navigation, locking systems, doors, turnstiles, swing gates, barriers and gates; 
engineering planning and engineering services in the field of elevators, escalators, moving walkways and other vertical, 
horizontal and inclined transport installations, surveillance systems, access control, guidance and navigation systems, 
locking systems, doors, turnstiles, swing gates, barriers and gates; carrying out quality control tests and technical tests; 
energy audits; computer-aided remote maintenance of software, for monitoring and control of elevators, escalators, 
moving walkways and other vertical, horizontal and inclined transport installations, building installations, security, access
control, guidance and navigation systems, locking systems, doors, turnstiles, swing gates, barriers and gates as well as 
building elements and components as parts thereof; remote monitoring of elevators, escalators, moving walkways and 
other vertical, horizontal and inclined transport installations, building installations, security systems, access control, 
guidance and navigation systems, locking systems, doors, turnstiles, swing gates, barriers and gates via communication 
link by means of computer systems for monitoring the operating condition of the aforesaid goods; diagnosis, particularly 
remote diagnosis relating to a need for maintenance as well as to malfunction of elevators, escalators, moving walkways 
and other vertical, horizontal and inclined transport installations, building installations, security systems, access control, 
guidance and navigation systems, locking systems, doors, turnstiles, swing gates, barriers and gates via communication 
link using computer systems for detecting incidents; analysis and evaluation of operating data for elevators, escalators, 
moving walkways and other vertical, horizontal and inclined transport installations, building installations, security 
systems, access control, guidance and navigation systems, locking systems, doors, turnstiles, swing gates, barriers and 
gates; analysis and monitoring of telecommunication signals; programming, development, installation, updating and 
maintenance of software and application software as well as consulting services relating thereto; design and 
development of virtual reality and augmented reality software; programming of software for Internet platforms; providing 
of Internet platforms (software); provision of software via computer networks (in particular the Internet) and 
telecommunication networks; provision of online and offline software via a computer network or a telecommunication 
link, relating to the use of education and training material, instructions for installation, repair and modernization; 
provision of online and offline software tools for building, configuration and design of elevators, escalators and moving 
walkways; temporary online providing of non-downloadable applications for the use of a cloud computing network and for
the access to it; SaaS (software as a service); design of voice and data communication interfaces (software) for 
connections to computer data banks and call centers; provision of online and offline software tools for monitoring human 
activity in elevators, boats, buildings and public facilities; provision of software for automatically operating of emergency 
messages via computer networks and telecommunication networks; computer services, namely, design and programming
of software for management of user rights in computer networks; computer security services consisting of the issuance 
and management of digital keys; design and programming of computer software for the authentication of smart cards and 
the management of user rights and related applications; software rental.
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3757135    11/08/2017
[International Registration No. : 1388555]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software which can be downloaded via smartphones, mobile telephones, mobile peripherals 
and other computer applications for portable computers and office computers; application software for mobile phones 
and other mobile peripherals; computer operating programs; downloadable electronic publications; connected watches; 
electronic and digital multi-function devices for displaying, measuring, loading, transmitting information, 
recommendations and personalized scores related to physical activity, health, well-being, physiological condition, 
nutrition and food; computer hardware, sensors, integrated circuits and modules; application programming interfaces 
(APIs); wristwatches, mobile necklaces and pins with sensors which can communicate with wireless networks, laptops, 
smartphones, computers and tablets.

Cl.10;Apparatus for monitoring and control of physical exercise, health, wellbeing, physiological condition, nutrition 
and food for medical use; medical apparatus and devices.

Cl.41;Training; training, teaching and education in the field of nutrition and food products and beverages; all these 
services also provided online; providing on line electronic publications.

Cl.42;Scientific and technological services and research; design and development of computer hardware and software; 
provision of Internet platforms (software); creation and maintenance of Internet platforms for blogs on behalf of others; 
hosting of digital content, including on-line journals and blogs; construction of an Internet platform for electronic 
commerce; creation of websites on the Internet; cloud computing; development of applications and services for 
accessing, using or providing computer hardware, software and cloud computing platforms; platform as a service (PaaS) 
featuring software for the collection, management and storage of data, and for the connection, operation and 
management of electronic peripheral devices; providing non-downloadable software for the control and management of 
biometric data, analysis of data relating to the global health and fitness, and for use in the measurement, storage and 
analysis and communication of biometric data.

Cl.44;Medical services; dietary and nutritional advice provided also online from a computer network or mobile phone 
network; information and advisory services, also online about nutrition, health and food, also through smartphones, 
mobile phones, mobile devices and other computer media; dietary advice and advice in the field of food in general, also 
provided via Internet; online provision of information about nutrition.
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3759803    31/08/2017
[International Registration No. : 1388950]
The Hut.com Limited
Meridian House, Rudheath Gadbrook Park Northwich, Cheshire CW9 7RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Artificial sweeteners, low calorie artificial sweeteners.

Cl.3;Flavourings for beverages.

Cl.5;Artificial sweeteners adapted for medical or diabetic use; nutritional supplements; amino acid supplements; 
vitamin supplements; food supplements; mineral supplements; food supplements for dietetic use; herbal extracts for 
medical purposes; meal replacement powders; nutritional drink mixes for use as a meal replacement (term considered too 
vague by the International Bureau - Rule 13.2.b of the Common Regulations); protein supplements; carbohydrate 
supplements; food supplements (non-mediated) being confectionery.

Cl.30;Flavourings for food; flavourings to be added to food and supplements in powder form; fruit flavourings; natural 
flavourings; natural sweeteners; confectionery; protein based confectionery; artificial flavourings.
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Priority claimed from 06/03/2017; Application No. : 292514 ;Israel 
3760105    04/09/2017
[International Registration No. : 1389554]
HUMAN XTENSIONS LTD.
Grand Netter Building, 4 Meir Ariel St. Netanya Israel

Proposed to be Used
IR DIVISION
Cl.9;Recorded software for use in connection with medical and surgical apparatus and instruments; downloadable 
software for use in connection with medical and surgical apparatus and instruments; recorded software for use in 
connection with electromechanical articulated surgical devices; downloadable software for use in connection with 
electromechanical articulated surgical devices; software related to electromechanical articulated surgical devices.

Cl.10;Medical apparatus and instruments for use in the field of minimally invasive surgery; surgical apparatus and 
instruments for use in the field of minimally invasive surgery; electrically-powered apparatus and instruments for use in 
surgical procedures; electromechanical apparatus and instruments for use in surgical procedures; electromechanical 
articulated surgical devices; electromechanical articulated surgical devices with integrated software; programmable 
electromechanical articulated surgical devices; electromechanical articulated surgical devices with automated data-
collection, data-processing and reporting capabilities; electromechanical articulated surgical devices with wireless 
communications capabilities; handheld electromechanical articulated surgical devices; detachable surgical tools for use 
in connection with electromechanical articulated surgical devices.
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